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 Tuesday,  June  28,  977/Asadha  7,  899
 (Sake)
 ——

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 {Ma,  Srxaken  im  the  Chair}

 ORAL  ANSWERS  TO  QUESTIONS

 ्य  साहिबगंज  लूर  लाइन  (0-1 ड
 रेखबे)  को  दृहरी  लाइन में  अदला  भागा

 १224.  थ्री  जनवस्बी  प्रताद  बादव  :

 कया  रेल  मंत्री  यह  बताते  की  कृपा  करेंगे  कि:

 (क)  प्रा  पे  रेलवे  मे  क्यूल  साहिब  जि

 लूप  लाइन  पर  प्रतेक  शी  ध्गामी  भौर  लम्बी
 यात्रा  बाली  रेल  गाड़ियां  भालू  की  गई  है;

 (ख)  क्या  हस  सूप  लाइन  पर  झागामी
 विकास  कार्य  को  ध्यान  में  रखते  हुए  इस

 सूप  लाइव  को  ह्हरी  लाइन  में परिवर्तित  करने
 का  कोई  प्रस्ताव  है;  भौर

 (ग)  यदि  हूं,  तो  उक्त  कार्य  क  कब  तक
 किए  जाने  की  सम्भावना  है  ?

 रेत  पंत  पोर  |  इंडंबते  )  :  (क)
 जी  हा ।

 (का)  मरी  गहीं,  लेकिस  इस  ६... उ  पर
 यातायात  की  तंभावगांशों  का  फ्ता  लगे
 के  िक  सरेलन  का  कम  क  रहा  है  t

 {  $

 (ग)  wer  नहीं  ह... क  a
 93  LSant

 2

 ft  जगवम्थी प्रसाद यादव : प्रशाद  क  पासामी
 i5  वर्ष  के  विकास  को  केखते  हुए  जो  सेत
 लाइन  है,  उसके  माइन्स  लाइन  बसने  की

 संभावना  के  कारण  क्या  इसको  दोहरी  लाइन
 बनाने  का  सरकार  विचार  कर  रही  है  ?

 प्रो  मधु  इंडकते  :  जैसा  मैंने  भपने  उत्तर
 में  बताया  है,  मातायात  का  सर्वेक्षण  करने
 का  इन्तजाम  किया  गया  है  सर्वेक्षण  की
 रिपोर्ट  भाने  के  बाद  पता  लग  जायेगा  कि

 लाइन  दोहरी  बनाने  की  प्रावश्यकता  है
 या  नहीं  ।  फिर  इस  बारे  में  सोचा  जा  सकता

 है
 *

 जहां  तक  साहिबंगंज  लूप  लाइन  का
 सबाल  है,  वहा  प्राज  तक  काफी  द्र्न्स  का
 इन्तजाम  किया  गया  है  ।  मैं  सदन  को  यह
 बताना  चाहता  हूं  कि  क्यूल-जसालपुर  रूट  पर

 जोडे  हैं,  जमालपुर-भागलपुर  ख्ट  पर  0
 जोदे  हैं,  भागलपुर-साहिबयंज  रूट  पर  १
 जोड़े  हैं,  साहिवगज॑-बरहरवा  रूट  पर  9  जोडे

 हैं  भौर  बरहरवा-सैधिया  रुट  पर  2  जोडे  है
 धौर  सैथिया-खाना-बुरद्ान  रूट  पर  8  जोडे  हैं।
 झाज  तक  फ  हमारा  धनुभव यह  है  कि  उते
 जोड़ो  की  बजाय  गई  ट्रेने  भी  शुरू  की  गई  है,
 जो  5  नई देनें  हैं,  उसकी  ज्यादा  ज  कारी  देने

 की  जरूरत  नहीं  है,  माननौम  सदस्य  जानते

 झाज  तक  हमारी  रिपोर्ट  यह  है  कि  जो
 उपलब्ध  लाइन  क्षमता  है,  उसका  भी  पूरा
 इस्तेमाल  नहीं  हो  रहा है  लेकित  फ़िर  भी
 यातायात  सर्वेक्षण  जो  हो  रहा  है,  उसकी

 रिपोर्ट  आते  पर  निश्चित  फैसला  करेगे  ।

 जी  enek  gen  wet:  जोड़े  का

 सला  तो  हीसे  किया  ह 2  है,  सेकिय  सिफें
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 जमालपुर  वर्कशाप  है  जहां  से  तीन  दिश्लाप्रों  को
 3  गाड़िया  चलती  हैं।  फिर  उत  ग्राड़ियो  के
 चलते  कई  ग्राड़िया  डिटेत  होती  हैं  +  He
 हमेशा  इस  बाश  का  दुखडा  सहा  है  कि  जो
 करणशाही  है  बह  हमेशा  एक  लाइन,  सिगिल

 लाइन  के  पक्ष  में  रही  है  ।  बरहुरवा  तक  डबल
 जबादत  ह... 3  चुकी  है,  वरहरवा  से  क्‍्यूल  तंक
 सेपंटी  करने  के  लिए  उल्टा  जवाब  दिया,  कि

 बसनी  ऐसी  गाहिया  हैं,  षड्लि  नही  होती  हैं।  मेरा
 व्यक्तिमत  अनुभव  है  कि  एक  लाइन  होने
 #  कारण,  इतनी  भ्रधिक  गाड़ियां  चलने  के
 कारण  हमेशा  गाड़ियों  मे  काफी  विलम्ब
 होता  है  ।  इसमें  मालगाड़ियों  मे ंनिश्चित  रूप
 रे  दिक्कत  पड़ती  हैं  1

 sto  wy  दडबते  .  यहू  नौकरशाही  का
 वाल  नही  है,  भ्राकडो  का  सवाल  है  ।  मेरे

 पास  पह  आकड़े  है  कि  वहां  पर  चार्टर्ड  लाइन
 फ्रपेसिटी  कितनी  है  शौर  उसका  यूटिलाइ-
 जेशन  कितना  किया  गया  है  1  मैं  सिर्फ  3
 झाकंडे  आपके  सामने  रखता  6  ।  क्यूल-जमाल-
 पुर  में  शार्ट  लाइन  कैपेसिटी  20  है  भौर
 वहा  पर  यूटिलाइजैशन  75  6  प्रतिशत  है,
 जमालपुर-साहिबगज  में  चार्ट  लाइन  कैपेसिटी
 29  है,  भौर  यूटिलाइजेशन  72  7  प्रतिशत
 है घौर  धाहिबगंज-बरंहरवा  में  चार्ट्ड  लाइन
 कौपेसिटी  22  है  और  मूटिलाइजेशन  69  2
 प्रतिशत  है  ।

 शो  जगरम्दी  ताव  पारव  विसम्ब  का
 हिसाब  नहीं  दिया  गया  है  1  इस  लाइन  में
 अगर  कैपेसिटी  है  तो  गाड़ियों  में  विलम्ब  क्यों
 होता  है  ?

 ho  जधु  दंदकते  :  वह  स्टैटिस्टिक्स की
 जमतरी का  सवाल  नही  है  |  मैं  यता  रहा  हू
 कि  वहां  समता  फितती है  शौर  सिका  कितना
 इस्तेमाल  किया  जा  रहा  है  ।  ६  ते  पर  भी
 मैंने  भानतीय  सदस्य को  यह  Creare  दिया

 है  कि  हो  सकेता है,  यह  श्रॉकटे  भवत  हों,
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 लेकिन  जब  यातायात  का  सर्वेक्षण  हो
 रहा  है  तो  उसकी  जो  रिपोर्ट  अाएंगो  भौर

 बह  भो  आऑभौखेत  देखेगा,  उसके  सामते  झापकों
 जाते  का  भी  भ्रधिकार  होगा  |  झाप  वहा  बता
 दीजिए  कि  भ्रांकड़ो  की  जगलरी  है  या  नहीं।
 इसके  बाद  जो  भ्रंतिम  रिपोर्ट  हमारे  सामने
 प्राएपी  तो  उसके  बारे  में  हम  कार्यवाही
 करेंगे  t

 डा०  रासजी  सिंह  +  मैं  भी  उसी  क्षेत्र  से
 ध्राता  हू,  मैं  बताना  चाहता  हू  कि  मुजफ्फरपुर-
 हावड़ा  पेसेन्जर  ट्रेन  एमजेन्सी  खत्म  होने
 के  बाद  एक  दिम  भी  समय  पर  नही  प्राई  हैं।
 यह  बड़े  दु  ल  की  बात  है  ।  माननीय  सदस्य
 ते  जमालपुर  वर्कशाप  की  बात  कही  है  ।  वहा
 से  जमालपुर-कजरा,  जमालपुर-सुल्शानगज
 शौर  जमासपुर-मृगे र,  3  तीन  वर्कमैल  ट्रेन,
 जिन्हें  कुली  ट्रेन  कहते  है,  दो  दो  बार  भाती
 जपी  हैं।  वे  गाडिया  नहीं  रुकती  हैं,  क्योंकि
 उस  से  वर्कशाप  को  लास  होता  है  ।  लेकिन
 उन  के  कारण  सभी  पेसेंजर  भौर  एक्सप्रेस
 ट्रेन्य,  जैसे  तिनयुलिया,  हैल्‍्ड  झप  रहती  हैं  t
 क्या  इमजेंस्सी  के  बाद  मुज्फ्फरपुर-हावड़ा
 पैसेंजर  कभी  भी  निर्धारित  समय  पर  भाई
 हैं  ”  इस  स्थिति  में  मैं  यह  जानना  चाहता  हू
 कि  सुरक्षा  के  दृष्टिकोण  को  भी  ध्यान  में
 रखते  हुए  क्‍्यूल-अश्ह्रवा  लाइन  को  याता-
 यात  सर्चेन्षग  के  बाद  कितनी  तीदता  ते  इबल
 लाइन  बताया  जाएगा  |  क्यां  मंत्री  भहोक्य
 वहा  जा  कर  स्वय  देखते  का  कष्ट  उठायेंगे
 कि  इस  मय  कितनी  तकलीफ  होती  है  ?

 Me  मू  इंडबते  :  जिन  वाड़ियो  7
 भाततीय  सदस्य  ने  जिक्र  किया  है,  कगर  उस
 के  ठीक  समय  पर  जाने  में  विशम्ब  होता  है,
 तो  हल  जकर  उस  की  जाँच  परेंबे  कि  क्या
 we  zat  कारणों  ते  विशम्त  होता  है  भा
 सेच्रैडिह  साइन  eed:  के  करण  पिलम्ब
 होता है  ।  माननीय सदस्य  ने  जो  कुछ  कहा
 है,  भगर  यह  ह.  तो  यशशाथात  बंबेकिण
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 को  रिपोर्ट  मिलने  पर  हम  ज़रूर  उस  के  आधार

 पर  आवश्यक  कार्यवाही  करेंगे,  यह  आ्राश्वासन
 देता  हूं  ।

 श्री  धर्मवीर  वशिष्ट  :  यह  यातायात

 सर्वेक्षण  भ्रनुमानत:  कब  तक  पूरा  हो  जायेगा  ?

 |
 _  प्रो०  मधु  बंडवते  हमारा  ऑ्रनभव  है  कि

 ग्राम  तौर  पर  एक  या  दो  साल  में  सरव  पूरा,
 हो  जाता  है  ।  माननीय  सदस्यों  ने  कहा  कि  यह

 कोरबा  में  स्थापित  किया  जाने  वाला
 उर्वरक  कारखाना

 225.  डा०  लक्ष्मीनारायंण  पांडेय  :
 का  पेट्रो लिपम  तथा  रसायन  और  उर्बरक  मंत्री

 (ख)  इस  बारे  में  श्रब॑  तक  क्या  कंदेंम
 ढाव  गये  हैं;  और

 (ग)  उक्त  कारखाना  कब  तक  स्थापित

 AND  COMPANY  AFFAIRS  (SHRI
 HANTI  BHUSHAN):  (a)  to  (c).  The
 orba  fertilizer  project  was  approved

 for  implementation  in  June  974  and
 yas  scheduled  to  have  been  completed

 i978.  Some  preliminary  civil  con-
 struction  works  were  completed  and

 orders  for  long  delivery  of  items.  and
 uipment  were  also  placed.  How-
 er,  the  implementation  of  the  pro-

 '
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 ject.  was  slowed  down,  following  the
 decision  that  the  further  implementa-
 tion  of  the  project  as  ‘well  as  setting
 up  additional  capacity  based  on  coal
 as  feedstock  should  be  considered  only
 after  experience  is  available  of  the
 operation  of  the  4wo  coal  based  plants
 under  implementation  at  Talcher  and
 Ramagundam,

 हा  लक्ष्मी  नारायण  पांडेय  :  क्‍या  यह

 सही  है  कि  कोयले  पर  ग्राधारित  इस  फ़र्ट-

 लाइज़र  प्लांट  का  शिलान्यास  भूतपूर्व  प्रधान

 मंत्री,'श्रीमती  इन्दिरा  गांधी,  द्वारा  5  ग्रप्रैल,
 973  को  किया  गया  था,  और  यह  कोयले

 पर  आधारित  सब  से  पहले  प्रारम्भ  होने  वाला

 फ़टलाइज़र  प्लांट  था;  यदि  हाँ,  तों  उस  की

 प्राथंमिकता  को  खंत्म  कर  के  बाद  में  प्रारम्भ

 होने  वाले  तालचर  और  रामागंउम  प्लांट्स
 को  पहले  क्‍यों  शुरू  कर  दिया  गया  औ?.

 कोरबा  के  प्लांट  के  काम  को  क्‍यों  रोक  दिया

 गया  ?  क्‍या  यह  भी  सही  है  कि  उससे  मध्य

 प्रदेश  के  विकांस  पर  विपरीत  असर  पड़ा  है  ।

 SHRI  SHANTI  BHUSHAN:  In  969
 a  decision  was  taken  in  respect  of
 three  coal  based  fertiliser  projects  in-
 cluding  Korba.  But  in  1973,  as_  the
 hon.  Member  is  aware,  On  account  ८५
 oil  price  hike  ail  the  costs  had  gone  up
 Now  in  the  Fifth  Five  Year  Vian
 starting  from  list  of  April  974  to  जज
 of  March  i979,  provision  has  :cen
 made  for  Rs,  065  crores  in  respect  of
 fertiliser  plants.  But  as  a  result  of
 this  price  hike  there  had  to  be  altera-
 tion  in  the  Fifth  Five  Year  Plan  and
 even  though  this  allocation  viz.,  pro-
 vision  in  respect  of  fertiliser  plants,
 was  increased  from  Rs.  065  crores  +o
 Rs.  488  crores,  still,  the  number  of
 new  fertiliser  plants  had  to  be  reduced
 from  five  to  three.  Now  in  Korba
 although  this  was  a  coal  based  tech-
 nology,  in  the  meantime,  gas  has  been
 found  in  Bombay  High  and  it  was
 found  that  fertiliser  plants  based  on
 plant  technology  were  certain.  So  far
 as  coal  technology  ‘was  .cohcerned,  it
 was  still  to  be  proven  and  therefore,
 it  was  decideg  that  so  far  as  Korba
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 plant  is  concerned,  it  should  be  slowed
 down  and  the  results  of  other  two  coal
 plants  viz,  at  Talcher  and  Rama-
 gundam  may  be  seen  as  to  whetler
 they  result  in  proven  technology  and
 then  only  Korba  project  can  be  taken
 ap

 lo  लक्ष्मीनारायण  पड़ेय  :  भ्रध्यक्
 महोदय,  मेरे  प्रश्न  का  उतर  भ्रभी  नही  प्राया  ।
 मैं  ने  स्पष्ट  रूप  से  पूछा  है  कि  कोरबा  प्लाट
 का  काम  पहले  प्रारभ  हो  चुका  है।  उसके
 काम  को  धीमा  कर  के  दूसरे  प्लाट  का  काम
 प्रारभ  करने  का  क्या  कारण  था?

 दूसरे,  यह  जो  काम  प्रारभ  किया  गया
 उस  के  ऊपर  सरकार  ने  कितना  खर्जा  किया?
 मेरे  पास  इस  के  बारे  मे  यह  रिपोर्ट  है

 The  commencement  of  work  on
 the  fertiliser  factory  at  Korba  has  a
 special  significance  The  Rs  120
 crores  proiect  undertaken  by  the
 Fertihser  Corporation  of  India  is
 coal-based  Since  coal  transport  over
 long  distances  is  costly  and  handhng
 is  expensive,  a  _  fertiliser  complex
 should  be  located  almost  near  the
 mines  ”

 तो  पह  कोल  बेस्ड  प्लाट  जो  कोरबा  का
 है,  कोयला  खदान  बिलकुल  उस  के  पास  में
 है  धौर  इसी  को  भ्राधार  मान  कर  कि  मध्य
 प्रदेश  मे  एक  फटिलाइज़र  प्लाट  की  प्राव-
 श्यकता  है  इस  प्लाद  को  वहां  के  लिए  क्लीझर
 किया  गया  था  कि  यह  वहां  पर  स्थापित
 होगा  ।  यह  बिलकुल  तय  कर  दिया  गया  था
 क्योकि  मध्य  प्रदेश  का  यह  इलाका  पिछडा
 इलाका  भी  है।  लेकित  उस  को  वहां  पर
 स्लो  डाउन  नहीं,  बल्कि  बिलकुल  बन्द  कर
 दिया  गया  ।  कशोड़ों  रुपया  उस  में  इस्बेस्ट
 हो  भुका  है  ।  तो  मैं  ज  मा  चाहता हूं.  कि
 उस  के  काम  को  बल्द  करने  का  कारण  क्या

 था  ?  अंत्री  महींदय  ह  स्पष्ट  करें  ।

 JUNE  28,  397  Oral  Answers

 oft  शांति  हूबन :  जैसा  मैं  न ेमानतीय
 सदस्य  को  बताया  कि  ये  छीनों  कोश  बेस्ड
 व्लान्ट  चे---कोरवा,  रामगुल्डम  शौर  तालचेर
 जिन  के  बार ेमे  1969  में  यह  फैसला  सिया
 गया  था  कि  ये  तीसों  बनाए  जाएंगे
 जहां  तक  कोरबा  के  प्लान्ट  का  सम्बख  है
 मामनीय  सदस्य  ते  पूछा  है  कि  कितना  रुपया'

 उस  पर  ्य  किया  जा  चुका है  ?  तो  मार्च
 सम  977  तक  23  करोड  5  लाख  रुपया

 इस  में  खर्च  किया  जा  चुका  है  जब  कि  इस  की'
 पूरी  लागत  200  करोड़  के  लगभग  है।  राम-
 गुन्डम  वाले  प्लान्ट  मे  34  करोड  खर्च  हो
 जुका  है  भौर  तालबेर  वाले  मे  230  करोड
 खर्च  हो  चुका  है  ।  माननीय  सदस्थ  ने  ब  पया
 कि  कोरबा  कोल  बेल्ट  मे  है  लेकिन  इसी  तरह
 रामगुन्डम  भौर  तालचेर  भी  कोल  बेल्ट  मे  हैं।
 जब  यह  फ  सला  लिया  मया  कि  इन  मे  से
 एक  कम  करना  है  क्यों  कि  हम  क।  खर्चा  इतना
 बढ़  भया  कि  कम  करना  आवश्यक  हो  गया

 था  तो  किसी  ते  किसी  को  तो  कम  करना ही  था
 तीनो  तीन  धलग  झलग  राज्यो  मे  थे  तो  जा
 भी  कटता  उस  को  यह  शिकायंत  होती  |
 तो  इस  में  कोई  ऐसी  बजह  नहीं  थी  कि  भध्य
 प्रदेश  से  कोई  शिकायत  थी  इसलिए  मध्य
 प्रदेश  वाला  बन्द  कर  दिया  गया  झौर
 श्राण्प्र  प्रदेश  भौर  उड़ीसा  बाला  ललावा  गया  |
 यह  फैसला  एक  लेता  था  इसलिए  लिया  गया  |
 मेरे  पास  ज्यादा  ढीटेल  मे  झाकड़े  नहीं  हैं
 कि  क्या  वजह  थी  ।  हो  सकता है  कि  राम

 गुन्डम  धौर  तालचेर  में  ज्यादा  फंसिलिटी
 रही  हो  कोल  कौ  इसलिए  यहाँ  पर  चलाने
 का  फैसला  लिया  गया  लेकित  फैसला  13
 लिया  गया  कि  तीनो  साथ  साथ  नहीं  चल
 सकते  हैं।  इसलिए  एक  में  काम  धीमा  कर
 दिया  माँ  यानी  जो  कमिट्मेंट्स  हो  चुके  थे,
 जो  मशीनरी  इश्पोड  होगी  थी  या  और  कोई
 कमिंटमेट्स हो  भुके  थे  उत  को  तो  कां  नहीं
 जा  सकता  था,  Aion  सल  ह  लिंदा  गया
 कि  जो  भैंस  कस्  प्लान्ट |  उत  को  पाणे  बढ़ाया
 जाब  और  हू  देखा  जाने  कि  कोल  बेस्ट
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 care  पूरे  सकसेसफुल  होते  हैं  या  नहीं,  तब

 उन  को  आगे  बढ़ाया  जाय  ।

 डा०  लक्ष्मी  नारायण  पांडेय  :  मेरे  प्रश्न

 का  उत्तर  फिर  नहीं  आया  t  मैंने  साफ  पूछा
 था  कि  कोरबा  का  काम  पहले  प्रारंभ  हो

 चुका  था  और  करोड़ों  रुपया  वहां  खर्च  किया

 जा  चुका  था  तो  उस  को  बन्द  कर  के  दूसरी

 जगह  जहां  काम  प्रारंभ  नहीं  हुआ  था  वहां
 आरम्भ  कर  दिया  गया,  इस  के  पीछे  क्‍या

 कारण  था  ?  क्‍या  इस  के  पीछे  कोई  राजनैतिक

 कारण  था  ?  इस  में  मध्य  प्रदेश  को  नेग्लेक्ट

 किया  गया  है।  इससे  मध्य  प्रदेश  का  विकास

 अवरूद्ध  हुआ  है  ।  पिछड़े  क्षेत्र  की  भी  उन्नति

 नहीं  होगी  ।  इसलिए  यहू  मैं  स्पष्ट  जानना

 चाहता  हूं  कि  जब  यहां  का  काम  प्रारंभ  हो

 चुका  था  तो  उस  को  बन्द  कर  के  दूसरी  जगह
 काम  क्यों  प्रारंभ  किया  गया  ?

 श्री  शांतिभूषग  :  जहां  तक  मुझे  मालूम
 है,  मुझे  कोई  जानकारी  राजनैतिक  उद्देश्य  के

 बारे  में  नहीं  है।  अगर  किसी  के  मन  में  राज-

 नैतिक  उद्देश्य  था  तो  जिन  के  मन  में  उस  समय

 रहा  होगा  वे  जानते  होंगे

 डा०  लक्ष्मीनारायण  पांडेब  :  ग्रध्यक्ष

 महोदय,  मैं  आप  का  संरक्षण  चाहता  हूं
 मंत्री  महोदय  को  जानकारी  पूरी  नहीं  है  तो

 इस  सवाले  को  बाद  में  रख  दिया  जाय  t
 जब  पूरी  जानकारी  हो  जाय  तब  जवाब  दे  |

 यह  प्रश्न  साधारण  नहीं  है  1  ज्ानबझकर

 मध्य  प्रदेश  को  नेग्लेक्ट  करने  की  दृष्टि  से

 यह  किया  गया-  है  ।  करोड़ों  रुपया  वहां  व्यय

 हो  चुका  था,  उस  की  सारी  मशीनरी'  बहां
 सड  रही  है.।  कोयला  रब्हा  काफी  मात्रा  में

 उपलब्ध  है  ।  वहां:से,  दूसरे  स्थानों  पर  क्रोयला
 पढो  डी  कर  ले  जाया  जायेगी  |  ऐसी  स्थिति  में

 जो  कुछ  किया-  गया  वह  ढींक  नहीं  है  मैं  मंत्नी
 जी  से  स्पष्ट  हूप॑  में  इस  कां  उत्तर  चाहता  हूं  ॥
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 MR.  SPEAKER:  If  it  is  so  wrong,
 you  can  ensure  the  government  when
 the  Demands  are  taken  up.  In  the
 Question  Hour,  you  cannot  do  it.

 SHRI  SASANKASEKHAR  SAN-
 YAL;  Some  years  ago  gobar  gas  was
 used  for  domestic  purpose  the  raw
 material  being  cowdung  and  the  waste
 is  there  after  the  consumption  of  cow-
 dung  for  that  plant.  Has  the  Govern-
 ment  considered  the  desirability  and
 feasibility  of  collecting  this  waste  for
 uSe  as  catalytic  material  in  the  gobar
 ang  other  plants?

 SHRI  SHANTI,  BHUSHAN:  If  I  have
 understood  the  question  of  the  hon.
 Member  rightly,  he  is  asking  about  the
 gobar  gas  plant,  whether  the  residue
 of  the  material  used  in  the  gobar  gas
 plant  can  be  used  as  fertilizer.  I  have
 no  information  on  the  subject  and:-so
 I  cannot  answer  that  question.

 SHRI  P.  K.  DEO:  In  view  of  the
 fact  that  the  Janata  Government  has
 laid  stress  on  agriculture,  fertilizers
 and  irrigation,  we  must  have  planning
 with  a  long-term  view.  In  view  of  ail
 these  facts,  is  it  not  possible  to  recon-
 sider  the  closing  down  of  the  Korba
 project  when  we  need  so  much  ferti-
 lizers  in  the  near  future?

 SHRI  SHANTI  BHUSHAN:  As  I
 have  said,  I  may  inform  the  hon.
 Member  that  no  decision  to  give  up
 the  Korba  project  has  been  taken.  -Tha
 only  decision  which  has  been  taken  is
 that  so-  far  as-  the  fertilizer  projects
 based  on  gas  which  has  been  found  in
 Bombay  High  or  in  other  places  are
 concerned,  :they:  will  be  taken  up  first
 The  Government  will  wait  for  these
 other  two-  codl-based  plants  to  prove
 themseives:  first  before  taking  aA  deci-
 sion  on  whether  this  investment  of
 Rs.  200  crores  on  Korba’  project  should
 also  be  made  or  not

 श्री  हुकम  चन्द  कछवाय  :  तॉलिचेर  और
 राम  गण्डम  के  करखा  कोरबा!  के  बाद  प्रारम्भ

 हए थे 1  अगर  सरकार  के  पीस  कोई  ऐ
 बात  थीं  कि  इन  में  से  किंधी  के  आगे  चल  करें
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 aX  करना  है.  तो  |  तब  से  से  किसी-को  बडे  शान्ति  भूक्ण  :  इस  की  फिमसें इस इस
 प्रारस्म  नहीं  भरते  जर,  कोस्या  को  जो  बत  मेरे  पास  झवेलेबिस  ध...  हैं  !

 पहले  से  बल  र्हदां  था  उस  को  चालू  रखते  t  सवाल यह  है  कि  जब  रुपया  लिमिटेड  है
 मैं  प्राप  के  माध्यम  से  जानना  चाहता  हू  कि
 झव  तक  इस  पर  किततां  खर्च  ही  चुका  है
 शौर  ह. ह  बन्द  ०  जाने  के  दाद  जब  दोबारा

 आलू  करेगे  तो  इस  पर  कितता  खर्चा  प्रागेगा
 तथा  यह  कब  तक  चालू  हो  जायगा  ?  क्‍या

 यह  बाल  सही  हैं  कि  पहले  यह  निश्चम  हुभा
 शा  कि  इस  कारखामे  को  978  भे  चालू  कर
 दिया  जायेगा  तथा  योजना  झायोग  ने  भी  इस
 की  स्वीकृति  दे  दी  थी  ?  झब  विलम्ब
 से  चालू  होने  मे  इस  पर  कितना  अ्रधिक  पैंसा
 खनेगा  ?

 श्री  शान्ति  भूषण:  1973-74  मे

 कोरबा  प्रोजेक्ट  पर  2  करोड  30  लाख  रुपया
 खर्च  हुआ  था  -  i974  के  बीच  मे  सरकार

 द्वारा  एक  कमेटी  बनाई  गई  थी,  कैबिनेट
 सैक्रेटरी  उस  के  भ्रध्मक्ष  थे  ।  चूकि  प्राइस

 राइज  के  कारण  खर्च  बहुत  बढ़  गया  था,
 इस  लिये  उस  कमेटी  ते  तय  किया  कि  कोरबा
 को  स्‍्ला-डाउन  कर  दिया  जाय,  इस  दृष्टि  से

 कि  जो  दूसरे  कोल-बेस्ड  प्रोजगटस  थे--
 तालचेर  और  रामगृण्डम--उठन  प२  ज्यादा
 तेज़ी  से  काम  व्बल  रहा  था--उस  रिपोर्ट  से

 यह  बात  चाहिर  होती  है  कि  कोरबा  मे  कास
 कम  हुआ  था,  लेकिन  जो  दूसरे  प्रोजेक्टस  थे,
 &  ज्यादा  तेज़ी  से  चल  रहे  भे---इस  लिये  यह
 फैसला  किया  गया  कि  इन  के  काम  को  शोर

 ज्यादा  तेज  कर  विया  जाय  भौर  जहां  तक

 कोरल  का  ताल्लुक  है,  यह  देखने  के  बाद  कि
 कॉल-बेस्ड  प्लॉठस  कहा  ठक  सक्‍ससेफुल  हुए
 हैं,  उस  के  बाद  तय  किया  जाव  कि  इस  को

 बनाया  है  या  बही  |

 यो  जुत कद we  Tey:  भर्यक्ष  बहो-
 क,  &  1  का  ह  चाइत्त  fH
 que  बाकी  कद  वितस्य  &  बालू  झोते

 में  इस
 पर  feat  |...  पैदा  | ,  होता  ?

 झौर यह  तय  करना है  कि  गैसवाले  प्लाट  पर
 खर्च  किया  जाय  या  कोल-बेस्ड  प्लॉट  पर
 ख  किया  जाय,  ऐसी  स्थिति  में  गैस-प्लांट
 की  टेकमोलाजी  प्रौवत-टकनोलाजी  थी,  उस  मे
 कोई  खतरा  नहीं  थां,  लिहाजा  उस  के  लिये
 फैसला  किया  गया  कि  जित॑ने  भी  बन  सकते
 है  उन  को  बना  लिया  जायें,  क्यीकि  कोयलि
 के  बारे  मे  यह  पता  नही  था  कि  वह  सक्सेसफुल
 भी  पूर्व  होगी  या  नहीं  ।

 MR  SPEAKER  You  are  asking  for
 statistics  ike  how  much  would  be  the
 actual  cost  How  can  the  Mhnister
 answer  that  without  notice?

 att  हुकम  ग्लन्द  कछवाय  :  इस  मे  काफो
 विलब  हुआ  है  भौर  समय  पर  यह  चालू  नहीं
 हो  पाया  है  ।

 MR  SPEAKER  I  do  not  think  so
 I  cannot  help  it

 SHRI  R  दि  SWAMINATHAN  Apart
 trom  the  reasons  given  by  the  Munis-
 ter  for  the  slowing  down  of  the  work
 of  the  Korba  Factory,  may  I  know
 whether  at,  35  also  one  of  the  reasons
 that  the  installed  capacity  of  all  the

 offtake  28  not  commensurate  with  pro-
 duction  because  the  price  charged  for
 fertilizers  ts  beyond  the  purchasing
 capacity  of  the  farmers?  If  that  is  8
 fact,  may  I  know  whether  the  hon.
 Minister  will  try  to  reduce  the  pric®
 of  fertilizer?

 SHRI  BHUSHAN:  As  much
 building  up  of  capacity  as  is  pessihle
 within  the  resources,  of
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 SHRI  R.  V.  SWAMINATHAN:  What
 about  other  factories?

 SHRI  SHANTI  BHUSHAN;  In  other
 factories  also,  within  the  financial  re-
 fources  of  the  Government,  we  will
 utilize  as  much  installed  capacity  as
 fessible.

 श्री  तेज  प्रताप  सिंह  :  क्‍या  मंत्री  महोदय
 यह  बताने  की  कपा  करेंगे  कि  ये  जो  तीन

 क़टिलाइजस॑  फैक्टरियां  स्थापित  की  गई  हैं,
 इन  की  उत्पादन  क्षमता  अलग  अलग  क्या  है
 झौर  कक्सि  किस  प्रकार  के  फठ्लाइजसं  यहां
 बनाए  जाएँगे  ?

 श्री  शान्ति  भूर्ण  :  इस  के  बारे-में  इस
 समय  -जात्कारी  मेरे  पास  चीं  है  1  अगर
 माचीय -  सदस्य  नोटिस  देंगे  तो  उत्  की

 क्षमताओं  के  (बारे  में  बता  दूंगा  t

 of  जगदस्ब्री  प्रसाद्र  यादव  :  इस  में  बहुत
 से  कास्पल्रीकेशन्स  मंत्री  जी  एसइज  कर  द्धि
 हैं  +

 MR,  SPEAKER:  I  know  what  you
 want.  He  cannot  satisfy  you  because
 you  want  him  to  answer.  in  a  parti-
 cular  way,  which  naturally  no  Minister
 can  do.  Since  the  Demands’  relating
 to  this  Ministry  are  going  to  come  up,
 tertainly  that  would  be  a  better  time
 fo  raise  it  when  you  can  expect  to  get
 more  information

 श्री  जगदस्दी  प्रसाद  यादव  :  मध्य  प्रदेश
 में  को पहले  से  बन  रहे  हैं,  उत्त  को  क्‍यों  बन्द
 कर  रहे  हैं +

 MR.  .SREAKER  I  know  you  are

 alin  ao
 What  can  the  poor

 ¢  Slo  लक्ष्मी  साययुन  पंडक  i.  मैं

 भी  प्रश्न  कल्ला,  oe  :कि:सध्य  ज्देश  का.-प्लान्ट
 बन्द,  किया  गया

 MR.  SPEAKER:  I  entirely  agree.
 But  what  can  be  done?  I  cannot  ask
 him  to  answer  a  question  in  a  parti-
 cular  way.  It  is  not  in  my  hands.

 श्री  जगदस्वों  प्रसाद  यादव  :  कोल-बेस

 पर  फटिलाइजसे  बन  सकता  है

 भारतीय  तेल  निगम  के  विपणन

 प्रभाग  में  अनुसूचित  जातियों  तथा  अनुसूछि  |

 जनजातियों  के  लिए  झारक्षित  पद

 +226.  श्री  उप्रसेन :  क्‍या  पेट्रोलियम
 तथा  रसायन  और  उर्वरक  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्या  दिल्ली  स्थित  भारतीय  तेल

 नियूम्ू  के  विपणन  विभाग  में  काम  क़र  दहे

 अनुशूचित  जातियों  तथा  अनुसूचित  ज़नु-

 जातिग़ों  के  कुछ  कर्मचारिय़ों  ने  अपने  प्रदो-

 ब्ति-कोटे  सम्बन्धी  प्रावध्षातों की  भर  अध्ि-

 कारियों  का  ध्यात  दिलाते  हुए  हाल  दी  में

 अभ्यावेदत  पेश  ्  हैं  जिसमें  प्रदोन्नत्षियों
 की  मांग्र  क्री  गई  है

 (ख)  यदि  हां,  तो  आरक्षित  प्रद्रोत्नति
 कोटे  को  पूरा  करने  के  लिये  कया  अयास  किये

 गये  हैं  और  दिल्ली  .सें  पद्र-वार  कितने  कम

 चाश्यों  की  पदोच्नतियां  की  गई.  हैं;  और

 (ग)  क्या  इंच  कर्मचारियों  कु  पूड्ठो-
 न्नति  पड़-दिलल्‍्ली  क्षे  बाहर  श्रेजने  से  पहले  इस

 बात  पर  ध्यान  दिया  गया  है  कि  दिल्‍ली  ओें  उन

 पदों  पर  आरक्षित  कोटा  पूरा  है;  और  यदि  हां,
 तो  कुछ  कर्मन्नारिय़ों  को  पदोन्नति  पर  दिल्‍ली
 से  ब्राहुर  ज़ब  के  क्या  कारण  .हैं

 ?

 THE  MINISTER  OF  LAW,  JUSTICE
 AND  COMPANY  ’  AFFAIRS’  "(SHRI
 SHANTI  BHUSHAN).  (a)  “Yes,  Sir

 (b)  The  entire  Northem  Regiogn  is

 sidered  as  a  single  unit,  for  purposes
 of  chen  otion

 e  f  e
 ‘grade-

 wise  “proindiions  for  Northém  Region
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 were  made  during  1977  for  SC/ST  candidates-—

 Total  Scheduled  Scheduled
 Castes  Tribes Category  number

 promoted

 Ty>  t-cum-Clerk  to  Assistant  6  3  2
 Stei)  to  B.A.  *  4
 Asistant_  to  Operation  Officer  Grade-III/Section  Officer

 Gride  Tl/Accountant  /

 Steff  car  Drover  to  Tank-Truck  Driver  2  2

 {c)  Since  the  Northern  Region  5  जवाब मे  सरकार  ने  बताया  था  ——  यह  जवाब
 taken  ag  a  whole  for  the  purpose  of
 promotion,  the  question  of  promotion
 against  vacancies  in  Delh;  does  not
 arise

 भी  उप्रसेन  :  प्रध्यक्ष  महोदय,  यह
 तो  पुराना  पाप  है  जिसको  मैं  आपके  सामने
 रखने  के  लिए  मजबूर  हुआ  हू  ।  रेडियो  पर
 बराबर  झाया  करता  था  कि  सरकार  कम-
 जोर  वर्ग  के  लोगो  के  लिए  बराबर  ध्यान  दे
 रही  है।  मैं  सिर्फ  यह  पूछना  चाहता  हू
 कि  नवम्बर,  72  भें  कैबिनेट  सेक्रेटेरियेट
 की  तरफ  से  जो  सरकुलर  भेजा  गया  था
 जिसमे  कहा  गया  था  कि  जनजाति  भर  भनु-
 सूचित  जाति  के  लोगो  की  पदोन्नति  के  लिए
 एक  अलग  रोस्टर  रखा  जाए,  उनके  रिक्त
 स्थानों  को  रिजब्ड  रखा  जाए  भौर  उनको
 भर्ती  या  पदोन्नति  करते  समय  योग्यता  की
 शर्तों  मे  ढील  दी  जाएं,  उस  पर  क्या  कार्यवाही
 की  गई  झौर  यदि  कार्यवाही  नहीं  की  गईं  तो
 क्यो  सही  की  गई  *

 शी  शांति  भूषण  :  72  ,के  जिस  परिपत्र
 के  बारे  में  माननीय  सदस्य  जि  कर  रहे  हैं
 कि  केबिनेट  से  गया  है,  उसके  बारे  भे  मेरे
 पास  जामकारी  नहीं  है।  भगर  वे  नोटिस
 देंगे  तो  जानकारी  हासिल  करूंगा  |

 ht  -अफ्रसेश  :  30  माचे,  i976  को
 इसी  आदरणीम  सदन  में  श्री  शांति  भूषण  सहाब
 ने  इसी  शम्बा मे ंमे  एक  सवाल  पूछा  था  जिसके

 है,  बहुत  बडा  जवाब  है,  मैं  इसमें  से  सिर्फ
 थोडा-सा  पढ़  कर  सुनाऊगा।  इस  जवाब

 के  श्रमुसार  295-520  क ेग्रेड  मे  39  लोग
 काम  करते  है  जिनमें  से  केवल  तीन  जन  जाति
 झौर  अनुसूचित  जाति  के  लोग  हैं।  इसमे
 सब  से  लोएस्ट  जों  i80-29:  का  ग्रेड
 है,  उसमे  92  लोग  काम  करते  हैं  जिनमे
 सिर्फ  35  लोग  ही  जनजाति  के  शौर  हरिजन
 हैं  ।  मैं  माननीय  मत्  जी  से  जानना
 चाहता  हू  कि  क्‍या  मली  महोदय  इस  बात  की
 कोशिश  करेगे  कि  इन  हरिजनों  भौर  जन-
 जाति  के  लोगो  को  जो  पूरा  कोटा  नहीं  मिला
 है  वह  पूरा  कोटा  उन्हें  मिले  ?  भ्रगर
 इन  लोगो  के  लिए  पदोश्नति  के  बाद  दिल्‍ली
 मे  ही  जगहे  हैं  तो  इन्हे  दिल्ली  से  बाहुर
 क्यो  भेजा  जाता  है,  इन्हें  दिल्‍ली  मे  ही  क्यो
 नहीं  परखा  जाता  है  ?  «=  ear  मत्नी  महोदय
 इस  पर  विचएर  करेगे  ?

 जो  शांतिभूण  :  शेड्यूल्ड  कसुटेस
 झौर  शेड्यूल्ड  ट्राइन्स  के  लिए  जो  भी
 रिजब्ड  कोटा है  उसको  भरने  को  पूरी  कोशिश
 की  जाती  है।  जैसा  मातवीय  सदक्षस्य  ने
 अभी  पूछा  कि  क्या  प्रमोशन  के  बाद  दिल्ली
 में  ही  रखने  की  कोशिश  करेगे  तो  उसके
 बारे में  कि  प्री  अतीया  हैं  ि  ह  िन
 रीजन  एक  'रीक़न सत्ता  जाताहे  |:  जैसे
 कि  एक  श्री  गल  फिल्लौरः  कह  आमला  है
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 जो  कि  3r—-29-77  को  प्रमोशन  के  लिए
 एलीविवल  होते  हैं--सन  शार्म्स  के  मुता-
 विक जों जो  कि  एक्सेप्ट  भाम्से  हैं।  दाइ-
 फ्स्ट्स  जौश  बाह्यं  जिनकी  प्रमोशन  असिस्टेंट
 के  पदों  पर  होती  है,  वे  अमोशन  के  बाद  भी  दिल्ली

 से  बाहर  नहीं  जाता  चाहते  ।  इसलिए इस
 बाम्से  को  रिलेक्स  करके  तीन  साल  की  सर-
 बिस  कालों को  भी  प्रमोशन के  लिए  कंसीडर
 किया  गया  ।  श्री  जुगल  किशोर  ने  रिटन
 एग्जामिनिेशन  कक्‍्वालिफाई  कर  लिया  था
 लेकिन  हस्टरव्यू के समय  उन्होंने कह  दिया  कि
 मैं  बाहर  नहीं  जाऊंगा  ।  इसलिए  दूसरे
 चार  झादमियों  को  सेलेक्ट  किया  गया  जिनमें  से
 दो  बाहर  गये,  दो  ने  इंकार  कर  दिया  कि  वे
 प्रमोशन  पर  भी  दिल्ली  से  बाहर  नहीं  जाता
 चाहते  ।  उसके  बाद  श्री  जुगल  किशोर
 ने  फिर  झपनी  मर्जी  जाहिर  की  कि  वे  बाहर
 जाने को  तैयार  हैं।  5  मई,  77  को  उनका
 प्रमोशन  जोधपुर  के  लिए  कर  दिया  गया  ।
 फिर  उन्होंने  i  मई  को  डिक्लाइन कर  दिया।
 इससिए  यह  दिक्कत  हैं कि  लोग  प्रमोगत  पर
 भी  दिल्ली  से  बाहर  जाने  को  तैयार  नहीं
 हैं।  प्रमोशन  के  लिए  लादन  जोन  एक  जोन
 माना  जाता  है

 शी  यशबत्त  कर्मा :  प्रध्यक्ष  महोदय,
 यह  प्रश्न  केवल  एक  विभाग  से  ही  सम्बन्धित
 नहीं  है।  यह  एक  व्यापक  प्रश्न  है  कि  किस
 तरह  से  पिछले  तीस  वर्षों  मे  पिछड़े  बर्गे
 की  उपेक्षा  होती  रही  है  ।  इसलिए  में
 भ्रधान  मंत्री  जी  का  ध्यान  खींचना  चफूँगा
 और  उनसे  श्राश्वासन  चाहूंगा  कि  इन  सेवाशों
 में  जो  नौकरशाही  झडंगा  डालती  रही  है,
 उस  झड़ंगें को  हा  कर  इन  पिछड़े  वर्गों के
 2  प्रतिशत को  क्‍या,  एक  निश्चित प्रवधि  में."

 द्य  किंयों  जाएगा?  श्रभी  स्थिति यह  हैं  कि
 उनके  मामले  मे  किसी  भी  विभाग  में  एक
 प्रतिशत  में  कैरों  उनको  महीं  मिला  'हुंभा
 है।  यों  प्ावस्लीव  प्रेजानें मैंती जी स्वयं मैंती  जी  स्थर्य
 इस  *  गे की"  धर  कर  उसको  कोडी  हूराति
 करेंगे  ?  द  Ne  ad  हक  5,
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 प्रधान  संत्री  द्यो  शेखा्थं  देसाई)
 इसकों  भित्ता  में  करता  हूं  शौर  बागे  भी
 चित्ता  करूंगा  I  लेकिन  बाम
 को  ऐसा  वोष  देना  ठीक  नहीं  है।  इस  में
 मिनिस्ट्री  का  ही  दोष  होगा

 ही  लालबी  भाई  :  दिल्‍ली  में  जो
 स्थायी  रूप  से  भ्रनुसूचित  जातियों  भौर  घनु
 सूचित  जन  जातियों  के  लोभ  रह  रहे  हैं  उनको  तो
 इस  कोटे  में  कंसिडर  किया  जाता  है  लेकित
 जो  अस्थायी  रूप  से  दिल्ली  मे  ar  we  बस
 गये  हैं,  उन  में  से  शैद्यूल्ड  कस्ट्स  को  तो
 कंसिडर  किया  जात।  है  लेकिन  शैक्मूल्ड  ट्रा इर्ज
 की  नहीं  किया  जाता  हैं।  क्या  इस  भेदभाव
 को  भाप  समाप्त  करेंगे  ?  यह  जो  भेदभाव

 ह
 किया  जा  रहा  है  यह  क्‍यों  किया  जा  रहा

 भरी  शांति  भूबन  :  जो  इनके  लिए  कोटा
 सुरक्षित  है,  पूरी  कोशिश  की  जी  है  कि
 उसको  भरा  जाए  और  उनको  प्रोमोशन  भी
 दी  जाए।  जहा  तक  प्रोमोशन  का  सवाल
 है  उसके  लिए  भी  उतकों  कसिडर  किया
 जाता  है  भौ<  झगर,  जन  जाति  या  अनुसूचित
 जन  जाति  का  ्यक्ति  कम  पोग्य  भी  हो  शौर
 दूसरा  ज्यादा  योग्य  होता  है  तो  मॉ  उतकों
 ले  लिया  जाता  है  भौर  उतकों  प्रोमोशन  दे
 दी  जाती  है।  लेकिन  जब  यह  देखा  जाता
 है  कि  बहु  उत  पद  के  योग्य  ही  नहीं  है  तब
 मजबूरी  हो  जाती  है  t  दिल्‍ली  की  एक
 झौर  भो  समत्या  है।  दिल्‍ली  से  लोग  बाहर
 नहीं  जाना'  चाहते  हैं।  जब  उनको  प्रोमोट
 करके  बाहर  भेजा  जाता  है  तो  वे  भ्रपनी
 मजबूरी'  जाहिर  कर  देते  हैं  धौर  नहीं  जाते
 हैं  1

 शी  wre  आई  :,  हैं  दूसरा  प्रश्न
 कर  रहा  था।  जो  बिल्ली  यें'स्कायी  तौर  धर
 रह  रहे  हैं  उनको  बात  तो  ठीक  है  लेकित
 अस्थायी  तौर  पर  जो  शैदमूल्ड  ट्राइब्स  के
 लोग'  रह  'रहे  हैं  ह... ई  कॉसिफर  गहीं  किया
 जाती हैं  ४"
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 @  dining  'डाभोर  :  तीस  सांस
 तको  जो  कोटा  ब्रा  नहीं  किया  गया  है,  कोटे
 की  जो  भूत्ति  नहीं हुई  है,  क्या 1.  सच  की
 पूति  करने  के  लिए  प्राषे  तैंथार हैं  ?

 श्री  शांति  भूषण:  जितनी  भी  कमी
 उस  कोट  मे  है  उस  कमी  को  कोटा  पूरा  होने
 तक  कसिडर  किया  जाता  है  उसकों  ध्यान

 में  रखा  जाता  है।  लेकिन  अगर  उसके  बावजूद
 भी  कोई  उपयुक्त  व्यथित  इन  जातियों  का
 नही  मिलता  है  तो  मजब्र  हो  जाते  हैं  शौर
 झागे  इंतजार  किया  जाता  है।  जब  उपयुक्त
 'ब्यचित  मिल  जाता  है  तब  कोटा  भरा  जाता

 है  भौर  भरा  जाएगा।

 श्री  माही  खाल  :  केन्द्रीय  स्तर  पर
 जौर  प्रान्तीय  स्तर  पर  शस  सम्बन्ध  में
 आपके  आदेशों  का  पालन  नही  होता  है  t
 जो  अफसर  केन्द्र  मे  या  प्रान्तों  म ेइन  झादेशो
 का  पालन  नहीं  करते  हैं  जौर  कीटा  प्रा  गही
 करते  हैं  क्या  उनको  दड  देने  की  कोई  ब्यक्स्था
 की  नई  है।  राष्ट्रीव  स्तर  पर  झौर  प्रान्तीय
 स्तर  पर  भी  क्‍या  भाष  ऐसे  भादेश  देंगे  कि  जो
 प्रधिकारी  प्रोमोशम  मे  ह. 1 ह  डायरेक्ट  रिक्रूट-

 मेट  मे  हरिजनों  और  जन  जातिमों  के  लोगो  की
 उपेक्षा  करता  है  उसके  कारेक्टर  रोल  में
 बेड  एटरी  की  जाए  भौर  उस  प्रप्चिकारियों
 को  प्रोमोशन  ने  दिया  जाए  ?

 शी  wife  भूषण  :  प्रमर कोई  प्रफसर
 जान  झ  कर  कांस्टीट्यूसन  के  प्रावश्षानो  की

 अवहेलस  करता  है  बर  जो  स्थान  इन  जातियों
 को  मिलने  चाहिए  उतको  सही  |... ड  है  तो
 जरूर  उसके  लिस्मफ  दारंबाई  की  एगी  ।
 झगर  मानमीय  सदस्य  इस  के  बारे  में  कोई
 चीज  सरकार के  ध्यान  मे  लाहगे  जिससे
 पता  चलता  द्वो  कि  कढी  अ्रपासर  ने  ar

 qe  कर  ऐशह  किया  है'तो जरूर  उसके
 खिलाक  कार्रसाई की की  जाएगी  t

 a  aXe  Gye  कोला  :  आर  फकोटर
 भरा  नहीं  जाता  है  तो  यह  मान  लिका  ere

 JUNE  26,  3977
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 चाहिए  कि  wy  भ्रधिक्षारी जिस'  के!  जिम्मे
 यह  कॉम था  बह  इसके  लिए  र्शिपास्विल
 है  और  इस  लैप्स  के  लिए  उसको  फरसमली'
 रिसपासिकल  5हरसापा  जाणा  श्वहिंएं  था  ।
 झगर  ऐसा  नहीं  किया  जाता  है  तो  बातें  तो
 बहुत  की  जाती  रही  हैं  भाषण  तो  बहुत
 होते  रहे  हैं  लेकिन  वास्तव मे  कुछ  नही  हुआ  t
 अगर  भविष्य  में  भी  ऐसा  कुछ  किम!  नहीं  जाता
 है  तो  इसका  यही  जचे  निकलेगा  कि  जिस
 तरह  से  कांग्रेस  करती  प्रा रही  थी  उसी  तरीके

 से  झाप  भी  काम  कर  रहे  है।  भगर  श्राप  कास्तव
 में  इस  सिलसिले  में  ठोस  काम  करता  चाहते
 है  तो  जो  भ्रधिकारी  कोटा  पूरा  नही  करता  है

 he  must  be  punished  for  that  and  he
 should  be  personally  responsible  for
 that  offence.

 st  शांति  भूषण  :  माननीय  सदव
 का  सुझाव  है  कि  झगर  कोटा  किसी  कारण
 से  भी  पूरा नहीं  हो  तो  कारण  कुछ भी  हो,
 झफसर की  गलती हो  या  न  हो,  लेकित बह  मात
 लिया  जाय  कि  अफसर  की  हो  गलती  रही
 होगी  ।  यानी  भ्रगर  उस  तरह के  उपयुक्त
 लोग  मौजूद  न  हो,  किसी  ने  इखस्ति  न  भी
 दी  हो  (व्यवधान)

 जैसा कि  मैंने  पहले  कहा  कि  जहां  जहा  भी
 उपयुक्त  झफ़सर  जिनको  प्रोमोशत्  कोठा  में
 दिया  जा  सकता  है  वह  हैं,  जरूर  इस  बात  की
 सावष्तावी  रखी  जाएगी  कि  उतका  जो  धधिकयर
 है  उसकी  पेक् न  हो  धौर  सब  को
 लिया  जायसा  ।  यहू  तो  मैं  श्राश्वासत
 सरकार  की  तस्फ से से  दे  रहा  हूं  कि  कोटा  के
 झम्दर  जद  जब  उपयुक्त  झावमी  सिधेंगे  तो
 जरूर  उन  को  रखा  बाएगा .., ..  (wee)

 प्रकार  cymes  देती  है.कि  अरर
 इस: व्यक् कह  धकोई,  के  झक्ते में
 गहीं  न  आ. इनफ ै पह है  .
 जरूर  उनके  साथ  किया  जाय
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 SHRI  L,  K.  DOLEY:  The  hon.  Min-

 ae
 ea  —

 @  waeption,  about  the
 queation  9

 ee  we
 le  jud  the

 merits  of  the  ‘Scheduled  Caste *  and Scheduleqg  ‘Tribe  candidates  in  the
 matter  of  recruitment  in  erder  to  fill
 up  the  vacancies  or  for  promotions.
 In  view  of  that,  may  I  know  whether
 the  boards  which  are  examining  the
 efficiency  of  the  Scheduled  Castes  and
 Scheduled  Tribe  candidates  are  renre-
 sented  by  the  members  of  शिर  Sche-
 duled  Castes  amd  Scheduled  Tries?

 SHRI  SHANTI  BHUSHAN:  The  de-
 partmental  promotion  committees  are
 constituted  according  to  the  rules
 They  have  to  examine  and  see  as  to
 whether  suitable  persons  are  available
 If  suitable  persons  are  available,  even
 though  there  might  be  superior  persons
 available  from  other  general  categories,
 within  the  quotas,  the  posts  are  given
 to  the  Scheduled  Castes  and  Scheduled
 Tribes  persons

 sit  शिव  भारायण  भ्रध्यक्ष  महोदय,
 दिल  साफ  हो  तो  श्राइना  क्‍या  चीज़  है  t
 मेरी  नई  सरकार  से  प्रार्थना  है  कि  वह  एक
 कमीशन  मुकरंर  कर  के  पिछली  सरकार  के
 काले  कारनामों  की  जांच  कराये  ।  मैं
 चाहता  हूं  कि  मोरारजी  भाई  की  नई
 सरकार  हरिजनो  को  पूरा  भ्राश्वासन  दे  कि
 हम  तुम्हारी  मदद  करेंगे  a  मैं  उन  पर
 विश्वास  करता  हूं  ।

 मी  है  कि  मंत्री जी  से  कहा  कि  कबालिफ़ाइड
 नहीं  हैं।  हमारे  लड़के  इलाहाबाद  मूक
 बचिटी  के  पोस्ट  ग्रेजुएट हैं,  रिटित ह्  में

 दे  कर  सबिस में में  नहीं  खिधा  माता  है।  मेरा
 कहना है  कि  इंटरव्यू.  के  मक्वरों को ध्याम को  ध्यान
 भें न  रद  जाम  t

 oh  “atte
 :

 wen  |... ड
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 साथ  भेदभाव  नहीं  किया  जायेगा  कि  इन्साफ
 ने  हो।  हरिकनों  के  साथ  पूरा  इसाफ  यह
 सरकार  करेंगी  ।  फिछिली  सरकार  के
 काले  कारनामों  पर  ध्यान  देने  के  बजाय  यह
 सरकार  सफेद  कारनामे  करने  ज्यादा  पसन्द
 करेगी  tv

 जहा  तक  इनके  पुत्र  का  सम्बन्ध  है,
 उसके  बारे  में  जानकारी  प्राप्त  करने  की
 कोशिश  करूगा  ।

 SHRI]  B.  RACHAIAH:  I  would  hke
 to  know  what  type  of  programme  this
 Ministry  wants  to  follow  to  fill  up  the
 backlog  in  the  promotion  quota  I
 would  luke  to  have  a  categorical  state-
 ment  fiom  the  Minister.  The  Chair-
 man  of  the  Hindu  Mahasabha  has
 made  a  statement  in  the  Press  that  all
 reservations  in  favour  of  the  SC&ST
 candidates  m  the  State  Assemblies,  30
 Parhament  and  in  the  Government
 services  should  be  done  away  with.
 What  .  the  reaction  of  the  Govern-
 ment  to  this?

 SHRI  SHANTI  BHUSHAN  The
 Government  does  not  agree  with  th.
 at  all.

 at  oo  विराम  हल  :  प्रापकी
 डी०  fe  सी०  कमेटी की  कितनी  बैठकों
 हुईं  भोर  उन्होंने कहां  कहां  कितना.  कोठा
 पूरा  किया है  ?

 थी  झांति  भूषण:  इस  वक्‍त  मेरे  पास
 इस  जात  की'  जानकारी नहीं  है  कि  जगह  जगह
 पर  डिपार्टमेंटल  प्रमोशन  कलेटी'  की  कितनी
 बैठकों  हुई हैं  भर  उसमें  प्रलभन  प्लग  कितने
 लोगों  को  सलेक्ट  किया  भया  है  अगर
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 promotion  and  they  have  been  trans-
 ferred  to  distant  places  If  80,  I  would
 hke  to  know  whether  Government
 would  jook  into  such  complaints?

 SHRI  SHANTI  BHUSHAN  Sir,  I
 have,  at  present,  no  information  about
 this  But  if  the  hon  Member  will
 supply  me  with  these  facts,  the  Gov-
 ernment  will  certainly  enquire  into
 them  and  do  justice  in  the  matter

 at  राज  लाल  राही  झभी  माननीय
 प्रधान  ह...  जी  ने  कहा  कि  हरिजनों  के  मामले
 भेजो  रिजवेशन  पूरी  नहीं हुई,  उसके  लिए
 सरकार  जिम्मेदार  है,  प्रशासन  जिम्मेदार
 नहीं  है।  मैं  जानना  चाहता  हू  कि  सरकारी
 कर्मचारियों  शौर  प्रशासकीय  भ्रधिकारियों  को
 रिजर्वेशन  पूरी  करने  के लिए  बराबर  समय
 समय पर  भ्रादेश  दिये  गये  हैं,  लेकिन  उन्होने  काम
 पूरा  नहीं  किया  तो  इसमे  सरकार  जिम्मेदार
 होती  है  या  प्रधिकारी  जिम्मेदार  होते  हैं  ?

 भी  शांति  भूजज  कोई  भी  गलती
 अगर  इतनी  बडी  कही  पर  होती  है  जिसमें
 हरिजनो  की  उपेक्षा  होती  है  तो  सरकार  पर
 उसकी  जिम्मेदारी  हागी.  1  अगर  किसी
 खास  मामले  से  किसी  सरकारी  अफसर  ने
 गलत  काम  किया  हूं  तो  उस  का  बिथार  करके
 उस  अफसर  को  जरूर  दण्ड  दिया  जायेगा  |

 ओ  राम  लाल  राही  मैं  प्रधपत  मत्री
 जी  से  यह  जानता  चाहूगा  कि  जिस  तरीके
 से  गशीबी  को  मिटाने  के  लिए  उन्होने  कहा  है
 कि  हम  io  साल  मे  गरीबी को  इस  वेश  से
 मिटाबेगे,  तो  क्या  बहू  हरिजनों  के  पश्रारक्षण
 को  पूरा  करने  के  लिए  भी  3,  4,  5  ससल  का
 इस  सदन  को  कोई  आश्वासन  देगे  ?

 श्री  जाति  भूषण  पूरी  कोशिश  की
 जायेगी  ।
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 hae  sem  =  Ls  :  भारत
 सरकार के  सभी  मंत्रालयों में  शैड्यूल्ड  कास्ट
 और  शैर्यूलड  ट्राइब्ड  के  साथ  प्रन्याव

 हो  रहा  है,  मैं  जानना  चाहता हूं  कि  सही
 स्थिति  कया  है  ?  क्या  संत्री  महोदय  इस
 प्रकार  का  प्राश्यासन  देंगे  कि  कोई  कमेटी  या
 कमीशन  हेँसा  नियुक्त  किया  जायेगा  जो  तमाम
 मत्रालयों  मे'  इस  बात  की  जांच  करे  कि
 शैड्यूल्ड  कास्त्स  ौर  शैड्यूटड  द्राइम्श
 को  सही  स्थान  दिये  गये  हैं  या  नही  1  शौर
 यदि  कहीं  सही  अनुपात  नहीं  दिया  गया  है
 तो  उसकी  जानकारी  के  पश्चात्‌  उस  पर
 पुरा  एक्शन  भी  ले?

 शी  क्रांति  भूषण  सरकार  इस  सुझाव
 पर  विचार  करेगी।

 शी  बागुन  सुस्बदई  विभिन्न  सर-
 कारी  डिपार्टमेट्स  में  जो  आरक्षण  कोटा  मे
 भ्रादिवासियो  एवं  हरिजनों  की  नियुक्तिया
 एवं  प्रो्नतियों  में इस  तरह  की  गड़बडिया
 होती  रही  है,  क्या  सरकार  उन  की  आच
 करने  के  लिए  पालियामेट  के  सदस्यों  की  एक
 विशेष  समिति  बनाना  चाहती  है  ?

 श्यो  ध्ास्ति  भूश्ण
 पर  भी  विचार  करेगी।

 SOME  HON  MEMBERS  rose—

 सरकार  इस  सुझाव

 MR  SPEAKER  I  do  not  know  what
 Il  can  do,  So  many  Members  are  get-
 ting  up  The  Speaker  can  only  give
 time,  not  jobs.  What  is  the  use  of  s0
 many  Members  getting  up  like  this®
 At  this  rate  th¢  mav  be  the  only
 Question  that  may  be  answered  today
 All  the  Hon  Members  will  please  sit
 down  I  know  it  is  an  urgent  pro-
 blem,  ३६  is  a  serious  problem.  Ali  right,
 Jet  us  take  another  ten  minutes  op  this
 Question  The  hon  lady  Member.

 +  चीकरी  िछिल्या  ॥...  सलिक,  :
 मती  भहोंद्रय  मेजो  बाकडे  ह.  हैं;  |  के
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 250-400  रापये तक  पगार  पाने  बालों को को
 पदोश्॒ति देवे  की  बात  कही गई  है।  लेकिन
 ऊपर  की  श्रेणी मे  एक  भी  पदोश्चत्ति नहीं  दी
 गई  हैं  ।  मैं  यह  मानने  के  लिए  तैयार भही
 ह््कि  खास  बन  झौर  ऊपर  के  प्रधिकारियो मे
 शिड्यूल्ड  कास्ट्स  झौर  शिड्यूल्ड  ट्राइब्ज
 का  कोई  भी  योग्व  व्यक्ति  नहीं  मिल  सका
 है।  मत्री  महोदय ने  कहा  है  कि  इस  वर्गों

 के  साथ जो  न्याय  ह््भा  है,  उस  को  वह
 हूर  करेगे  ।  क्‍या  इस  की  शुरूआत मत्रि-
 सडल  से  होगी  ?

 श्री  शान्ति  भूषण  जो  आंकड़े  मैंने
 बताये  हैं,  उन  का  सम्बन्ध  पडियन  भायल
 कार्पोरेशन,  दिल्‍ली  के  मार्केटिंग  डिबविजजन  के
 बारे मे  पूछे  गये  प्रश्न  से  है।  हायर
 पौस्ट्स  के  बारे  में  प्रश्न  नहीं  पूछा
 लया  है।

 श्यो  राम  विलास  पसवान  जम  से
 जनता  पार्टी  की  सरकार  बनी  है,  हरिजमो
 के  दिमाग़  से  एक  प्रकार  का  अम  पैदा  किया
 जा  रहा  है  कि  बह  सरकार  हरिजनो  के  हितो
 की  रक्षा  नहीं  करेगी।  चुनाव  के  दौरान
 भी  हमे  हमेशा  यह  शिकायत सुनने  को  मिलती

 थी  कि  जनता  पार्टी  की  सरकार  हरिजनों  के
 लिए  कुछ  भी  नहीं  करने  जा  रही  है,  भौर  यह
 भी  कि  हमारा  रिजर्वेशन  खत्म  कर  दिया
 जायेगा  ।  मती  महोदय  मे  कहा  है  कि
 झगर  अभ्रफसर  गलती  करे,  तो  यह  सरकार  की
 जिम्मेदारी  है  भौर  सरकार  उन्हेदडित
 करेगी,  लेकिन  अगर  सरकार  स्वय  गलती
 करें,  तो  क्या  होगा  *  इस  प्रकार  के
 दर्जनों  उदाहरण  हैं।  पैंट्रोशियंम  मंत्री  यहां

 4  ्  रिज  ड  फक  बस्ट के  |
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 से  कहा  कक  लिया  जायेगा  लेकिन  जब
 इसके  बायजूद  नहीं  लिया जाता  है,  तब  हस
 लोग  क्‍या  करें?

 थी  शाम्ति  शूबण ,  पहले  तो  मैं  यह
 कहता  चाहा  कि  माननीय  सदस्य  का  यह
 विचार  सही  नहीं  हैं  कि  जनता  सरकार
 के  बारे  से  ऐसी  धारणा  है  कि  बहू  हरिजनो
 के  साथ  न्याय  नहीं  करेगी  ।  उन्होंने  कहा
 है  कि  झगर  कोई  सरकारी  भफसर  गलती
 करेगा,  तो  सरकार  उस  को  दुरुस्त  कर  सकती

 है;  लेकिन  |.  शटकरर  की  मोर  हे  शक्ती
 हो,  तो  क्या  होगा।  सरकार  के  कपर  तो
 जनता  है,  और  प्रगर  सरकार  न्याय  नहीं
 करेगी,  तो  जनता  इस  को  देखेगी  ।

 शी  भगत  शाम  कया  मत्री  महोदय
 यह  बतायेगे  कि  कितने  नान-शिड्यूल्ड  कास्ट्स
 झौर  नात-शिड्यूल्ड  ट्राइब्ज  के  प्रोमोशन
 कान्फिडेशल  रिपोर्ट्स  के  भ्रधार  पर  रुके  हुए
 @  शौर  कितने  शिड्यूल्ड  कास्ट्स
 झौर  शिड्यूल्ड  ट्राइब्श  के  प्रोमोशन  दस
 भ्राधार  पर  रोके  गये  है,  जौर  यदि  शिडयूल्ड
 कास्ट्स  जौर  शिड्यूल्ड  ट्राइब्ज  का  परसेंटेज
 ज्यादा  निकलता  है,  तो  मत्री  महोदय  इस
 बारे  में  क्या  एक्शन  लेगे?

 की शार  भूषण.  परतेंटे  जेज़  के  बारे
 मे  जो  प्रश्न  पूछा  है  i5  परसेट  शौर  साढ़े
 सात  परसेंट 2  दो  परसेटेज्रेज  हैं।  5
 परसेंट  शैश्यूरद  कास्ट  के  लिए  जौर  साढ़े
 सात  परसेंट  शैड्यूल्ड  ड्राइम्य  के लिए  जो
 प्रोभोशन  क्लास  ay  से  बस्स दू में होता। दू  मे  होता।
 है  या  क्लास  ट्‌  के  सदर  होता है  या  बलास

 टू  से  क्लास  बन  की  थो  शोबस्ट रन था. ्य  या
 केटेसरी  होती है  उस  से  होत ेहैं  उस  के
 झम्दर  ये  हैं  धौर  अहां  मह  डायरेक्ट  रिऋटमेंट
 BO  अंसतिक्षत  से  ज्यादा  नहीं  होता है  वहां

 श्र  में  15 परसैंट  भौर  साढ़े  सात  परसेट
 है
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 SHRI  K.  s.  CHAVDA:  There  ig  a
 “Committee  on  Welfare  of  Scheduled
 Castes  and  Sche@uled  Tribes;  it  is  a
 Parliamentary  Committee.  The  im-
 pression  among  the  members  of  the
 scheduled  castes  and  scheduled  tribes
 is  that  this  Commitee  is  not  function-
 ing  properly,  May  T  know  from  (he  hon.
 Minister,  what  steps  Government  in-
 tends  to  take  to  see  that  this  Committee
 ‘pesnt  for  the  welfare  of  these  people
 functions  effectively  ang  properly?

 भी  शॉति  चूषण :  पालियामेंटरी  कमेटी
 अगर  प्रोपरली  'फंक्शन  नहीं  कर  रही  है  जैसा
 पक  माननीय  सदस्य  कह  रहे  हैं  तो  उसमे  तो
 पारलियामेंटरी  कमेटी  को  ही  ठीक  से  कौम
 करना  चाहिए  !

 SHRI  K  A,  RAJAN;  I  would  like
 to  bring  it  to  the  attention  of  the  hon
 Minister  that  so  far  as  these  reserva-
 tions  for  scheduled,  castes  and  sche-
 duled  tribes  are  concerned,  these  are
 not  being  implemented  in  the  public
 sector  undertakings,  specially  for  the
 technical  posts  What  action  does  the
 hon  Minister  propose  to  take  in  this
 respect?

 SHRI  SHANTI  BHUSHAN.  Proper
 eflorts  will  be  made  to  see  that  these
 public  undertakings  also  implement
 these  instructions.

 ot  कर  नाथ  सिंह  ब्ब:  मंत्री  जी
 हे  कहा  कि  सूदेबिल  कौढीडेट्स  नहीं  मिलते

 हैं  तो  मैं  जानता  चाहता  हूं  कि  कांस्टीट्यूसन
 में  यह  में  डेटरी  प्राधिक्षय  है  कि  हरिजनों पोर

 “झादिवासियों  का  कोटा  कम्मलसरीली  भरा
 जानेभा  लेकिन  न  तो  भह  सीधी  भर्ती  में  होता
 है  झौर  न  प्रीवोशन  में  होता है,  सूटेविलिटी
 के  झाधार  भर  उनको  रिजेक्ट  कर  कक्षा  जाता
 है,  सो  सूटेबिलिटी  का  ऋाइटेरिया  कस

 है?
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 ी  शचि  लुक  :  सृटेकिलिटी  पका
 अइटेस्या  जो  तो  मैलकण्डरस्टूंड  है  बहीं है
 कि  जिस  ब्  के  कैपर  निमुक्ति होभी  है  उस
 पद  का  कार्य  करने  की  स्थिति में  यह  हो  ।
 मिसाल  के  लिए  मैं  कहूँ  कोई  इंजन  ड्राइथर
 &  बहू  जतरल  मैमेजर  का  काम  करते  की
 हैसियत  में  नहीं  है  लेकिन  शैड्यूल्ड  कास्ट
 का  केंडीडेट  होने  के  कारण  यह  कहा  जाय  कि
 कोटे से  जरूर  उसे  जनरल  मैनेजर कला  दिया
 जाय  बह  बात  सो  दूसरी  होगी।  लेकिन
 कोई  भी  जो  उस  पद  का  कार्य  सम्हाल  सकता
 हो  ऐसा  व्यक्ति  हो  तो  जरूर  उसको  अवसर
 दिया  जा  सकता  है।

 SHRI  9  8.  PATIL:  The  hon.  Min-
 ister  has  stated  that  many  employees
 were  denied  promotion  because  thev
 were  not  found  fit  for  promotion  It
 was  our  experience  in  Maharashtra
 that  promotion  was  denied  to  many
 employees  on  the  ground  that  they
 were  not  fit,  but,  on  re-examination,  it
 was  found  that  it  was  intentionally
 done  and,  therefore,  justice  was  done
 to  them  afterwards,  I  would  Hke  to
 know  if  the  Minister  will  re-examine
 all  such  cases  where  promotion  was
 denied  on  the  ground  of  not  being  fit
 and  see  that  no  injustice  is  done  to
 them.

 SHRI  SHANTI]  BHUSHAN:  Yes,  Sir,
 if  it  is  found  that  tn  some  cases  those
 who  ‘were  entitied  to  these  pramotions
 have  been  wrongly  denied  those  promo-
 lions,  certainly  attention  will  be  paid
 to  them.

 a  win  सिंह  अवोस्थि :  प्रध्मक्
 अहोद्य,  मैं  श्राप  के  माध्यम  से  अंज़ी  सहोवय
 से  निवेदन  करता  शाइता  हूं  कि  फके
 बम  झौर  हनृक्रूचित जातियों  के  सिसतिले  भे
 जो  महत्कपर्ण =  कक  गया,  उच्च  को  टासने
 की  अफेशिश  की  गई,  यह  कह  हर  कि  कवर
 अरफाति  सलिकारी  जौर,  stent  कोई
 rT  ,  करेंगे  तो  शरफ़ार  उनको  वच्छित
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 करेंगी  और  मंभर  सरकार  फोई  कॉम  भलत
 करेगी  तो  ब्य  जनता  दण्डित  करेगी,  इस
 शरह  से  पांच  ह.  के  खिए  इस  सवाल को
 टॉलना  भाहते  हैं।  लेकिन  मेरा  निवेदन
 यह  हैं  कि  झगर  सरकार  गलती  करेगी  तो
 यह  बन  उसको  बच्चित  करेका,  इस  सथाल
 को  पांच  साल  के  लिए  नहीं  टाला  पया  सकता
 है।

 भाज  देश  के  पिछडे  झौर  हरिजन
 समाज  में  यह  भावना  पैदा  की  जा  रही  है  कि
 उन  के  साथ  क्षन्याय  किया  जा  रहा  है,  उन
 को  मिलने  वाले  तमाम  भ्रधिकारों  भौर
 सुविधाशों  से  वंचित  किया  जावेगा  ।  सरकार
 को  पभ्रभी  तत्काल  इस  बात  की  घोषणा
 करनी  चाहिए  कि  उन  को  उनके  तभाम
 अधिकारों  से  वेचित  नहीं  किया  जाथगा,
 उन  को  सभी  झ्रधिकार  दिए  जायेंगे,  उनकी
 रक्षा  की  जायगी  |  यह  भोषणा  श्राज
 सरकार  की  तरफ़  से--विधि  मंत्री  की  तरफ  से
 नही,  बल्कि  प्रधान  मंत्री  की  तरफ़  से--होती
 शाहिए  |

 को  शहन्ति  भूकथ  :  में  भमानतीय
 सदस्य  से  यही  कहना  थाहता हूं  कि  जब
 सरकार  गलतौ  करेगी  ही  नहीं,  तो  फिर
 बलती  फरते  के  बाद  क्या  होभा,  इसका
 सचाल  हो  पैदा  भहीं  होता।

 को  उप़्तेव  :  झध्यक्ष  महोदय,  मेरा
 प्रश्त  ह). अ  ते  काफ़ी  व्यापक  बना  दिया  शौर
 मंत्री  जो  में  भी  बहुत  ब्यापंक  रूप  से  उत्तर
 दिया।  मेरा  अश्त  इण्डियन  आयल  कार-
 प्रोरेशन  के  दिस्‍ली  भाफिस  के  कर्मचारियों
 की  बचीनति  के  सम्बन्ध  में  था  --पदोशन्रति
 करते  समय  तीम  बातों को  क्रयाल  में  रखा  जातर
 है--सेन्थ-भाफ़-सविस,  क्वालिफिकेशन  झौर
 तौधरे  कार्नकिटेशशल  रिंपोर्ट  7  जहाँ  शक
 लेन्य-भाफ़-सबिस  जौर  अबालिफिकेशन  की

 बा
 है,

 स््छेद
 तो  ठीक  है,  लेकिन  जहां  तक

 &  शेशिभृषषय
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 के  शचालि  के  उत्तर  में  कताथा  या  था  कि
 2000  २०  से  लेकर  200  बौर  300  रु०
 तक  पाने  वाले  भ्रफसरों  में  कोई  भी  शैड्यूल्ड
 कांस्ट्स  भौर  शैड्यूल्ड  ट्राइब्स  का  नही
 है,  सम  उच्च  अर्ज  केसोग हैं  ।  मैं  जातना
 जाहुता  हूं-क्या  जाप  कान्फीडेम्शल  रिपोर्ट
 में  कुछ  ढील  दंगे

 ?

 की  शांति  चुखण :.  सरकार इस  बात
 पर  पूरा  ध्यान  देगी  कि  इस  तरह  का  कोई
 अन्याय  हरिजनों  के  साथ  न  हो  सके  झौर
 में कोई  कर  सके  |

 MR.  SPEAKER:  To-day  you  have
 taken  almost  the  whole  hour  for  one
 question,  It  is  twelve  O’Clock.  Ques-
 tion  Hour  ig  over.  Now,  even  the
 Speaker  cannot  extend  it  further,  For
 this  one  question  I  have  given  the
 whole  time.  Even  then  the  Members
 are  not  satisfied.

 Short  Notice  Question  is  there.

 I  am  sorry  I  could  not  help  the
 Members.  Instead  of  taking  it  up  in
 Question  Hour,  you  may  have  some
 debate  ०  discussion  on  this.  I  shall
 not  allow  this  king  of  thing  in  future
 as  many  important  questions  could  not
 be  taken  up  to-day.

 SHORT  NOTICE  QUESTION
 Time  Capsule

 +
 S.N.Q.  7.  DR.  SUBRAMANIAM

 SWAMY
 SHR]  ARJUN  SINGH  BHADO-

 RIA
 SHRI  SAMAR  GUHA,
 SHRIMATI

 ~
 RENUKA  DEVI

 BARKATAKI:
 SHRI  KANWARLAL  GUPTA.

 ‘Wil  the  Minister  of  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 be  pleased  ta  state:

 (a)  whether  the  Time  Capruie  cf
 Higtory  buried  at  the  Hed  Fart
 containg  many  greve  historical  errors;
 and
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 {h)  wheter  ६... 4  Government  are

 —  wt  ad
 any  action  in  this

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  (a)  The  10,000  word  account
 of  important  aspects  of  History  of
 India  both  in  Hindi  and  English,  from
 (15-8-1947,  to  15+8-1972,  eontains  cer-
 tain  factual  errors,

 (b)  The  Government  have  decided
 that  the  Silver  Jubilee  Independence
 Celebration  Time  Capsule  may  be
 taken  out  and  the  contents  made
 public,

 DR  SUBRAMANIAM  SWAMY:  I
 would  like  to  ask  the  Minister  ques-
 fions  on  the  basis  of  the  examination
 of  the  evidence  that  is  available  with
 fim  _sIs  it  a  fact  that  only  seven
 names  have  been  mentioned  which
 are  of  significant  value  to  the  Indian
 History  for  947  and  of  these  seven, there  are  three  foreigners  who  play-
 ed  a  role  in  the  U.N.  Operations  in
 Kashmir  and  names  of  Dr  Rajendra
 Prasad,  the  First  President  of  India,
 Shr:  Rajagopalachari,  the  first  Gover-
 nor  General  of  India,  have  been  omit-
 ted  from  the  contents?  Consequently, I  would  like  to  ask  him,  why  was  the
 Ministry  of  Education  so  keen  to  keep this  secret?  Is  there  any  statutory backing  for  that?

 DR  PRATAP  CHANDRA  CHUN-
 DER-  The  Ministry  of  Education  has
 in  its  possession  some  document  which
 purports  to  be  ॥  copy  of  the  original. T  cannot  say  whether  it  ig  an  exact
 copy,  unless  the  Time  Capsule  is
 taken  out  and  this  copy  is  compared with  the  original.  I  cannot  say  whe-
 ther  a  copy  maintained  with  the  Min-
 istry  is  exactly  a  copy  of  the  original Time  Capsule.

 It  is  true  that  only  seven  names  are
 mentioned  and  of  these  seven  three
 are  foreigners—MacNaughton,  Owen
 Dixon,  Graham.

 i  ead  mnatoere  ू"... ह  mt,  mt:

 When  the  original  Time  Capsule  is
 taken  out,  a  copy  of  that  may  be  cir-
 culated  among  the  Members.

 DR.  SUBRAMANIAM  SWAMY:
 What  is  the  statutory  backing  of  keep-
 ing  it  secret?

 DR,  PRATAP  CHANDRA  CHUN-
 DER:  J  do  not  know  of  any  statutory
 backing.

 DR.  SUBRAMANIAM  SWAMY:
 Does  the  Minister  know  that  there  are
 many  other  Time  Capsules  buried  in
 various  parts  of  Delhi—One  is  in
 Shanti  Van—Nehru’s  Samadhi  and
 these  Time  Capsules  also  contain  some
 grevious  errorg  about  Indian  History
 from  964  to  1972.

 DR.  PRATAP  CHANDRA  CHUN-
 DER:  Actually  there  are  three  time
 capsules.  One  7  have  already  men-
 tioned.  Another  is  Nehru  capsule,  It
 was  embedded  on  27th  May  7972  at
 Shantivan.  It  contained  some  writ-
 ings.  As  far  as  those  writings  are
 concerned  we  do  not  have  any  copy
 whatsoever.  So,  unless  that  is  dug
 out  we  do  not  know  what  is  contain-
 ed  there.  But  this  much  we  know
 from  our  record  maintained  in  the
 ministry  that  international  and  natio-
 nal  events  since  964  upto  the  8th  an-
 niversary  of  Jawaharlal  Nehru's  death
 are  recorded  there  both  in  Hindi  and
 English  There  is  another  time  cap-
 sule,  Gandhi  capsule,  and  the  date
 here  is  30th  January,  ‘1978,  The  place
 of  buria]  is  Gandhi  Smriti.  It  con-
 tains  no  text  whatsoever.

 DR.  SUBRAMANIAM  SWAMY:
 Will  you  dig  them  up  in  view  of  the
 errors  of  the  first  one?

 DR.  PRAT.  CHANDRA  CHUN-
 DER:  I  ™  respectfully  ‘submit  that

 7  द
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 ्  Nehru  capsule  contained  some  writ.
 ings  it  is  useful  to  take  it  out.  But
 ag  régards  Gandhi  capsule,  as  it  oon-
 taing  no  writings,  there  is  no  question of  any  error.  At  the  present  moment we  do  not  propose  to  take  it  out.

 ओ  अर्जन  लिह  भवौरिया  झध्यका  महोदय
 भ्रापके  माध्यम  से  मत्री  महोदय  से  मैं  यह
 पूछना  चाहता  हूं  कि  यह  अपमानजनक
 दस्तावेज  जो  कि  राष्ट्रीय  सम्मान के  विरुद्ध  है
 जिसके  द्वारा  लिखा  गया  है  ?  कया  यह  दस्तावेज
 जो  कि  शर्मनाक  और  तकंह्वीन  दस्तावेज  है
 रिव्कक्ष  दिदालों  दर  लिखा  गया  है  गए
 सरकारी  झन्संघान  समिति  ने  लिखा  जिसकी
 भ्रध्यक्षा  श्रीमती  इृदिरा  गांधी  स्वय  थी  ?

 DR  PRATAP  CHANDRA  CHUN-
 DER:  From  our  record  J  find  that  the
 Preparation  of  this  historical  account
 was  entrusted  to  the  Indian  Council
 of  Historical  Research

 SHRI  SAMAR  GUHA.  Thig  kind  of
 betrayal  of  the  history  of  our  coun-
 try  did  not  start  with  the  time  cap-
 sule  alone  In  950  the  committee  to
 write  the  history  of  Indian  freedom
 struggle  was  formed  under  the  chair-
 manship  of  Dr  R  0  Majumdar  In
 his  preluminary  report  Dr  R  0  Ma-
 jumdar,  has  stated  that  que  emphasis
 should  be  given  in  writing  the  history of  the  freedom  struggle  to  the  contri-
 bution  of  Netaji  and  the  INA  and  the
 contribution  made  by  the  revolutio-
 naries  of  Maharashtra,  Bengal  and
 Northern  India  That  committee  was
 abruptly  dissolved  and  Dr  Majumdar
 henceforth  was  not  given  any  kind  of
 national  honour  although  Dr  Mayum-
 dar  ig  a  most  emunent  historian  hving in  the  country  Many  times  we  have
 made  an  appeal  for  according  honeur
 ot  National  professorship  He  does
 not  require  any  financial  help  but  due
 Yecognition  of  his  contribution  to  the
 instory  of  India  should  be  given  by
 the  Govt  That  should  have  been
 fiven  to  him  and  he  should  have  been
 offered  a  national  professorship.  But
 that  was  not  done  I  want  to  know
 983  LS—2.
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 this  from  the  hon.  Minuter,  the sule  in  Gandhi  Smarak  Nidhi  is  one
 thing,—Nvhru’s  capsule  ig  another what  are  the  documents  kept  in  them. The  hon  Monister  saiq  that  there  is no  record  about  what  is  written  there, If  so,  the  country  has  a  right  to  know about  this  It  was  Netaji  Subhash

 Chandia  Bose,  the  revered  son  of
 India,  who  first  acclaimed  Gandhiji  as the  ‘Father  of  the  Nation’.  Now  it  is
 acclaimed  by  everybody.  The  peo- ple  of  India  have  a  might  0  know what  has  been  written  by  thé  Govern- Ment  about  the  father  of  the  nation

 The  people  have  a  right  to  know whet  hag  been  written  about  Pandit Nehru,  because  of  the  reasons  I  would
 particularly  mention  about  him.

 You  know  Mountbatten's  speech  on
 Nehru  Memorial  where  he  has  men-
 tioned  something  very  serious
 Mountbatten  said  that  it  was  at  his
 instance  that  Nehru  dig  not  visit  that
 memorial  which  was  demolished  by Mountbatten  gf  Singapore,  the  monu-
 ment  that  was  built  by  Netaji  in
 Memory  of  INA  martyrs  We  want  to
 know  whether  it  was  at  his  instance
 that  INA  was  not  taken  back  to  the
 Indian  Army,  whether  it  was  at  his
 instance  that  INA  was  completely  be-
 trayed,  given  no  recognition

 I  want  to  know  whether  that  ugly
 chapter  of  Indian  history,—some  kind
 of  a  betrayal—has  been  included  in
 that  tame  capsule  or  not

 The  country  has  a  right  to  know
 about  this  The  time  capsule  relat-
 mg  to  Mahatma  Gandhi  and  Nehru
 shoulg  be  dug  out  7  want  to  know
 whether  this  will  be  done  The  coun-
 try  should  know  what  gre  the  mate~
 rialg  which  are  contamed  there.

 DR  PRATAP  CHANDRA  (CHUN.
 DER  Sir,  I  have  already  pointed  out
 that  we  do  not  know  what  is  contain-
 ed  in  the  actual  record  within  the

 time  capsule  or  in  the  Nehru
 crn unless  are  dug  out  and  conten’

 are  pba  T  am  not  m  a  position  to
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 wive  the  correct  answer  This  much
 I  can  assure  the  House,  through  you
 Sir,  that  the  contents  will  be  made
 known  to  the  whole  of  India  and  the
 whole  world  after  they  are  dug

 श्री  कबर  लाल  गुप्त  जो  जवाब  मत्री
 महांदय  ने  दिया  है  उसस  ऐसा  लगता  है
 कि  पहली  सरकार  और  उसके  प्रधान  मत्री  ने
 व्यक्तिगत  और  राजनीतिक  कारणों  से  न
 केवल  इस  देश  का  धोखा  दिया  है  परन्त  श्राने
 वाली  जैनरेशन  का  भी  धोया  दने  और
 मिसलीड  करने  की  बड़ी  भारी  कोशिण  की
 है  ।  ऐसी  शमनाक  बात  शभ्राज  तक  ्ह्स्ट्री  में
 क्सी  ने  नही  की  ह  (व्थवध न)

 MR  SPEAKER  Order  please  I
 want  a'l  of  you  to  keep  quiet

 SHRI]  KANWAR  LAL  GUPIA  I
 want  to  ask  firstly  whether  you  will
 lay  all  the  facts  on  the  table  of  the
 House  as  to  what  is  available  with
 you  just  now  I  do  not  know  what
 wil}  come  out  after  diggmep  it  up  Are
 you  prepareg  to  put  whit  38  avall-
 able  wit!  you  on  th  द 1:11  of  the
 House  so  that  every  person  in  this
 country  hnows  it  This  is  my  ques-
 tion  number  one  Mv  gecond  qucstion
 as  whether  you  propose  to  write  a
 history  free  from  politic]  biis  6  8
 there  any  mtention  of  thie  Govern-
 ment  to  wiite  the  history  indepen-
 dent  of  all  other  things  and  without
 any  political  bits  and  woulg  that  in-
 clude  the  period  upto  l5th  August
 l977  which  is  an  important  period  be-
 cause  that  includes  emetgengy  ex-
 cesse,  etc  etc?

 DR  PRATAP  CHANDRA  CHUN-
 DER  May  7  wsobmit  thot  history  Ww  a
 hard  task  master  and  it  th  ows  mto
 ute  dustbin  many  imyortant  figures
 Se  we  need  not  be  worried  about
 what  is  contained  within  the  time
 capsule  I  would  submit  that  |  will
 not  be  advisable  to  place  copy
 which  mav  not  be  the  exact  copy  of
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 what  2  contained  there  So,  I  sub-
 mit  that  when  we  take  the  time  eap~
 @ule  out,  the  copy  will  be  made  from
 the  original  contained  there  and  that
 would  be  circulated  Ag  regards  the
 other  point  this  Government  does  not
 propose  to  write  any  history  whatso-
 ever

 PROF  P  G  MAVALANKAR  Mr
 Speake:  97  may  I  know  from  the
 hon  Minister  of  Education  as  to  whose
 brain-wave  was  this  whole  busihess
 of  tine  capsule?  Was  it  at  the  initia-
 tive  of  his  predecc‘sor—the  Educa-
 tion  Ministei—or  wag  it  at  the  imitia-
 tive  of  the  then  Prime  Minister?  Fur-
 ther  I  want  to  knew  whether  this
 particular  matter  was  discussed  at  the
 Cabinet  level  at  that  trme  and  whether
 any  of  the  erstwhile  colleagues  of  the
 then  Prime  Minister  hag  objected  to
 this  Or  whether  they  had  all  agreed
 to  this

 Lastly  miy  I  know  whether  the
 Indian  Council  of  Historical  Research
 which  was  an  charge  of  wilting  this
 particular  ugly  thing  and  pittne  it
 inside  the  capsule,  ang  those  respon-
 sible  for  writing  it  all  were  hauled
 up  by  the  present  Education  Minister
 and  were  asked  to  submit  the  true
 copy?  It  is  amazing  that  the  Govern-
 ment  now  595  ५  that  they  have  not  got
 the  {rue  copy  of  what  was  put  under-
 ground  [  want  to  know  the  names
 of  the  scholars  and  the  remuneration
 paid  to  them  or  any  other  lind  of
 bencfit  piven  to  them  fo.  this  ugly
 and  disastrous  thing

 DR  PRATAP  CHANDRA  CHUN-
 DER  “Sir  many  questions  have  been
 rused  about  which  I  cannot  pive  in-
 formation  except  that  one  Shr  है
 Krishnaewary  had  made  the  aratt
 which  was  verhaps  looked  into  by  Di
 Gopal  ind  then  cent  to  the  proper
 authority  at  that  time  which  ultimate.
 ly  decided  the  matter

 PROF  P  G  MAVALANKAR  May
 I  know  at  whose  inrtrative  was  this
 done?
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 DR.  PRATAP  CHANDRA  CHUN-
 DER-  I  have  no  information  on  this
 at  the  moment

 SHRI  SHYAMNANDAN  MISHRA
 Sir  the  hon  Minister  was  pleased  to
 say  that  the  task  was  entrusted  to  the
 care  of  the  Indian  Council  of  Historical
 Research  One  can  assume  that  the
 Indian  Council  of  Historical  Research
 must  have  constituted  a  pane!  foi  it
 We  do  know  that  2  panel  was  consti-
 tuted  for  the  purpose  tut  at  the  mo-
 nent  the  Minister  Ww  not  in  a  position

 to  give  the  names  of  the  membeis  of
 the  panel  My  second  potnt  is  whe-
 ther  there  was  any  committee  cOnsti-
 tuted  to  edit  the  history  prepared  by
 the  Indian  Counei!  of  Historical  Re-
 earch  Further  whether  the  Cabinet
 ilso  appointed  a  committee  to  go  into
 the  matter  because  it  w3s  essentially  a
 pohtical  thing  for  which  political  body
 ike  tha  Cabinet  must  have  been  in-
 volved

 DR  PRATAP  CHANDRA  CHUN-
 DER  Sir  this  is  a  piece  of  nforma-
 tion  supphe@  bv  the  hon  Member  I
 have  nothing  to  say  It  was  entrusted
 to  a  single  officer  namely  Shn  8
 Krishnaswamy  Then  it  was  looked
 nto  by  Dr  Gopal  and  sent  over  to

 the  authorities  ‘there  (Interruptions)

 When  the  matter  was  done  on  be-
 half  of  the  government  I  presume  it
 was  done  by  some  authority  I  am  in-
 formed  that  the  Cabinet  did  not  con-
 sider  the  question  and  theie  was  no
 committee  to  lock  into  thie  matter

 SHRI  M  RAM  GOPAL  RFDDY
 New  it  is  on  record  of  the  Lok  Sat  hi
 that  before  the  information  was  given
 to  this  House  Mr  Subramaniam
 Swamy  has  given  the  information  that
 the  names  of  Dr  Rajendra  Prasad  and
 Shn  C  Rajagop  lachari  are  not  there
 I  want  to  know  from  the  Minister
 whether  Mr  Subramaniam  Suvamy  has
 got  recess  to  government  files  or  the
 Minister  has  shown  the  file  to  him?

 DR.  SUBRAMANIAM  SWAMY  Sir
 I  mse  for  persona]  explanation  I  am
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 not  in  the  habit  of  putting  questions
 after  having  talked  to  the  government
 This  is  their  method  of  doing  parha-
 mentary  work  I  am  also  a4  reader  of
 parliamentary  records.  I  may  tell  Mr
 Reddy  instead  of  wasting  his  time  do-
 ing  other  thngs  he  may  go  through
 the  parliamentary  records  Mr  Eva
 Sezhiyan  in  November  1973,  placed  on
 the  Table  of  the  House  a  copy  which
 he  had  obtained  In  that  copy  the
 entire  facts  are  given  I  had  onlv
 asked  as  to  what  had  been  stated  छा
 that  Ciscussion  78  a  fact  or  not

 SHRI  SAMAR  GUHA  Sir  I  rise  on
 a  point  of  order  A  very  important
 questicn  has  been  raiseq  about  the
 bonafides  of  4  member  of  this  House
 Sir  a  member  has  every  right  to  quote
 from  any  report  Without  disclosing
 the  soure  of  the  report  it  is  the
 sovercign  right  of  any  Member  of  the
 House  to  quote  any  report  (Interrup-
 trons)

 MR  SPEAKER  Will  you  please  sit
 down?  There  is  no  point  of  order  at
 all  Every  Member  is  getting  infor-
 mation  No  hody  can  object  to  it

 SHRI  P  K  DEO  From  the  docu-
 ments  thit  are  reported  to  Le  in  the
 capsule  we  find  that  there  has  been  a
 complete  distortion  of  Indias  history
 In  view  of  the  assurance  given  hy  the
 Miniter  that  they  are  going  {o  dig  the
 whole  thing  out  and  a  copy  of  the  con-
 tent  of  ‘erint  will  be  pliced  on  the
 Table  of  the  House  I  congratulate  the
 Minister  fo.  the  bold  action  taken  by
 the  Government  Now  i  he  going  to
 appoint  an  Evaluation  Committee  of
 Fxneris  who  ore  well  verscd  in  Indian
 histor;  {o  write  a  history  an?  whether
 this  coule  he  completely  insulated  from
 anv  pohtical  background?

 DR  PRATAP  CHANDRA  CHUN-
 DFR  As  I  said  history,  will  take  care
 of  itself  The  Government  does  not
 want  to  write  any  history

 श्री  विजय  कुमार  मह्होत्रा  मैं  एजू-
 केशन  मिनिस्टर  से  यह  जानना  चाहता  हूँ
 कि  इस  बौपसूल  को  दबाने  में  कितता  खर्चा
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 झाया  झौर  श्रब  उसे  निकालने  मे  कितना
 खर्च  झायेगा  ?  क्‍या  यह  खर्च  उत  प्रादमिषों
 से  वसूल  किया  जाएगा,  जिन्होंने  इस  मुल्क
 को  धोखा  दिया  है  ?  जो  झादमी  इसके  लिए
 जिम्मेदार  हैं,  जिस्होने  यह  काम  किया  है,
 क्या  उनको  ब्लैक  लिस्ट  किया  जायेगा  और
 वे  लोग  ाज  भी  वहा  बैठे  हुए  है  या  उनकी
 हटा  दिया  गया  है  ?

 DR  PRATAP  CHANDRA  CHUN-
 DER  Sir  as  far  as  I  am  informed
 about  Rs  30000  were  spent  for  the
 purpose  of  pulting  the  capsule  m  and
 to  take  it  out,  nearly  that  amount
 woulg  be  spent  (Interruptions)

 AN  HON  MEMBER  The  question
 has  not  been  replied  fully

 DR  PRATAP  CHANDRA  CHUN-
 DER  It  ig  not  so  easy  because  I  saw
 the  specification  also  It  is  contamed
 in  a  Hume  Pipe  below  40  ff  and  there
 fs  a  concrete  base  Embedded  in  the
 concrete  base  there  38  a  steel  capsule
 Inside  this  steel  capsule,  there  is  9
 coppet  capsule  It  ig  a  great  engineer
 ing  feat  {o  take  at  out  It  ४४  not  an
 ordinary  yob

 wit  विजय  कुमार  मल्होत्रा  '  इसके  लिए
 जिम्मेदार  लोगो  के  लिये  क्या  एक्शन  लिया
 जायेगा,  इसका  जवाब  नही  दिया  गया  है

 DR  PRATAP  CHANDRA  CHUN-
 DER  Let  us  see  first  what  is  wriiten
 an  that

 SHRI  K  MALLANNA  It  has  been
 decided  to  dig  out  the  capsule  May
 I  know  from  the  hon  Minister  whether
 the  Gevernment  is  thinking  of  consti-
 tutmmg  any  Parlhamentary  Committee
 to  probe  into  this  matter?

 MR  SPEAKER  This  question  was
 already  asked

 DR  PRATAP  CHANDRA  CHUN-
 DER  When  the  capsule  is  taken  out
 if  you  wish  to  appoint  a  Committee
 consisting  of  Members  of  this  House
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 fad  of  the  other  Hoyse  im  consultation
 with  the  Deputy-Chairman  of  the  Rajya
 Sabha,  if  we  have  a  Jomt  Committee
 to  supervise  the  operation  of  the  dig-
 ging  out  under  proper  direction,  we  &
 have  no  objection

 भी  बलशेखर  सिहे  क्‍या  मत्री  महोदय
 इस  सुझाव  को  स्वीकार  करने  की  कृपा  करेंगे
 कि  i5  weer  973  को  लाल  किले  के
 अन्दर  दबाये  गये  काल-पात्न  में  श्रीमती  इन्दिरा
 गाप्री  के  गुणगान  से  भरा  हुआ  जो  दस्तावेज
 है  उसको  खोलने  की  कृपा  करेंगे  ?  फिर  उसके
 बाद  27  भई,  972  को  शातिवन  में  और
 30  जनवरी,  973  को  बिडला  भवन  से

 जी  इसी  तरह  के  दस्तांबैज  दबाये  गए  हैं,
 क्या  उन्हे  भी  खोलने  की  कृपा  करेगे  ?

 जिन  लोगों  ते  इन  दस्तावेजों  को  बनाया
 हैं  भौर  राष्ट्र  की  विभूतियों  के  नामों  को
 छिपाया  है,  क्‍या  उनके  बारे  मे  सख्ती  से
 मंत्री  जी  कार्यवाही  करेंगे  ?

 DR  PRATAP  CHANDRA  CHUN-
 DER  I  have  already  answered  this
 question

 SHR]  SHAMBHU  NATH  CHATUR-
 VEDI  fay  I  know  what  are  the  con-
 tents  of  the  capsule  buried  In  Rajghat?

 DR  PRATAP  CHANDRA  CHUN-
 DER  [There  is  a  long  list  containing
 20  entries  If  you  permit  I  can  place
 it  on  the  Table  of  the  House

 MR  SPEAKER  Yes,  you  can  do  80.

 List  of  Contents  of  Gandha  Time
 Capsule

 l  One  bronze  casting  plate  medal.
 lion  type  each  of  Gandhiji  and
 Kasturba  from  special  plaster
 casts  prepared  by  Shri  Shanko
 Chaudhury

 2  Bronze  casting  of  the  bust  of
 Gandhiji
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 copper  etching  of
 Gandhiji  ang  Kasturba  together

 Copper  medallion  of  Gandhin 3”  dia  with  “Truth  3s  God"
 inscribed  on  the  reverse
 4  copper  plates  on  which  have
 been  etched  the  tributes  paid  to
 Gandhij,  by  various  world
 personalities

 A  set  of  nine  Gandhi  coins  issued
 on  the  occasion  of  Gandhiy:’s
 Birth  Centenary
 Gandhi  Stamps
 A  Gandhi  cap
 A  strand  of  handspun  yarn
 A  kbaddar  Tricolour  flag  with
 Charkha
 Microfilmg  of  My  Experiments
 with  Truth”  and  “Ali  Men  are
 Brothers’
 The  Last  Journey  m  46  mm
 Four  copper  stampings  Voice
 Records’  containing  the  follow-
 ing

 (a)  Gandhiji’s  speech  at  the  Asian
 Relations  Conference  (includ-
 ing  Smt  Sarojini  Naidu’s
 opening  remarks  beginning
 with  and  now  )—Enghsh

 (b)  Gandhi):’s  spiritual  message—
 English

 (c)  Gandhiji’g  remarks  after  the
 Bomb  explosion  (including
 sound  of  the  bomb),  (date
 20-1-1848)

 (a)  Gandhiji  on
 (141-1948),

 (९)  Ganéhiji's
 speeches.

 “Jatiya  Ekta”

 Post  prayer

 १0  Tributes  to  Gandluji  (Pt
 Jawaherlal  Nehru,  90-1-1948)  ,
 (Sarder  VB  Patel,
 0-1-1948);  (Martin  Luther
 Kang,  19-38-1959).  and  (Smt
 Sarojini  Naidu,  I-2-948)
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 (g)  Dr  Rajendra  Prasad’s  Tribute
 to  Gandhiji  in  the  Constituent
 Assembly  on  the  night  of  I4th
 August,  947

 SHRI  JYOTIRMOY  SOSU  The
 growth  of  the  size  of  the  regiment  of
 sychophants  and  the  induction  of
 dynastic  rule  go  side  by  side,  you  can-
 not  separate  the  two  (Interruptions)
 I  should  hke  to  know  if  Dr  Gopal  son
 of  such  an  eminent  person  I  do  not
 want  to  name  him  on  the  floor  of  the
 House

 AN  HON  MEMBER  ए  8  Radha
 knshnan

 MR  SPEAKER  All  of  us  know,  he
 ig  the  son  of  Dr  Radhakrishnan

 SHRI  JYOTIRMOY  BOSU  Is  Dr.
 Gopal  holding  any  government  or
 government  sponsored  appointment
 at  the  present  moment?

 Secondly  will  the  hon  Education
 Minister  kindly  tell  us  who  had  iituat-
 ed  the  move  on  the  file  what  were  the
 guidelines  given  and  who  finally
 approved  of  it?  When  this  capsule  78
 going  to  be  unearthed  will  they  have
 police  guards  to  protect  those  things?

 DR  PRATAP  CHANDRA
 CHUNDER  Whenever  Mr  Bosy  8  on
 his  legs  I  shake  in  my  shoes  Even
 then  I  might  say  that  Dr  Gopal  is
 now  on  the  executive  board  of  UNESCO
 m  Paris  and  he  {s  also  connected  with
 Indian  Council  of  Historical  Research
 Ag  regards  the  police  guard  proper
 steps  will  certainly  be  taken

 SHRI  JYOTIRMOY  BOSU  What
 about  the  orders  on  file?  (Interrup-
 tions)

 DR  SUBRAMANIAM  SWAMY  I
 want  to  know  whether  that  file  ig  mis-
 sing,  I  have  information  that  all  the
 files  were  taken  away  on  22nd  March

 DR  PRATAP  CHANDRA
 CHUNDER  I  have  no  information  I
 will  make  an  énoauiry
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 WRITTEN  ANSWERS  TO  QUES-
 TIONS

 Proposal  to  ensure  Safety  in  Trains
 and  to  curb  Thefts

 «27  SHRI  VU  N  GOVINDAN  NAIR
 Wull  the  Minister  of  RAILWAYS  _  be
 pleased  to  state

 (a)  What  steps  Government  propose
 to  take  to  ensure  safety  in  the  run-
 ning  of  trams,

 (b)  whether  Government  have
 taken  step:  to  curb  the  railway  thefts
 partculaily  in  the  goods  trams  and

 (c)  if  so  the  salient  features  there-
 of?

 THF  MINISTER  FOR  RAILWAYS
 (PROF  MADHU  DANDAVATE)
 (a)  Maintenance  of  law  and  order
 being  a  state  subject,  protection  of
 person  and  property  of  passengers  not
 booked  with  the  Railways,  is  the
 responsibility  of  the  State  Govt  The
 Railway  Admunistration  have  to  seek
 help  of  the  State  Governments  for
 better  control  of  crime  against  person
 and  property  of  passengers  This  8
 being  done  by  maintaining  close  co-
 oper  ition  with  state  authorities  cons-
 tantly  it  different  levels  and  by  ex-
 tending  whatever  assistance  is  sought
 by  them

 The  State  Government  are  taking
 necessary  steps  to  contro]  such  crime
 by  escorting  :mportant  trains  at  night
 posting  of  regular  beat  patrols  at
 station  plutforms  waiting  halls  keep-
 ing  surveillance  over  ciimimals  and
 by  various  other  measures

 (b)  Yes
 (c)  Sahent  features  of  the  steps

 taken  to  curb  thefts  particularly  in
 goods  traing  are

 Gi)  Supervision  on  the  security  of
 ‘wagons  m  the  yards  has  be!
 intensified,

 Gi)  Efforts  are  made  to  move
 vulnerable  commodities  in
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 block  loads  and  such  loads
 are  escorted  throughout  the
 run

 (ui)  Intelligence  efforts  to  identify
 the  receiverg  of  the  railway stolen  property  have  been
 Intensified  and  raids  are  fre-
 quentlv  organised  for  the  re-
 covery  otf  such  stolen  property

 Qv)  Constant  cfforts  are  made  to
 bool  the  known  railway
 crimmals  under  different  pro.
 visions  of  law

 (ए  Close  liaison  is  being  maintain
 ed  witn  the  State  Palice
 author  tes  o  curb  the  acti
 thes  of  criminals  operating  on
 the  railways,

 (ए)  Investigation  of  crimes  coming
 fo  notice  are  pursued  vigorous-
 ly

 (vit)  The  system  of  localisation  of
 erlme  has  been  revised  and
 constant  efforts  are  made  tu
 identify  the  bad  spots  and
 organise  effective  security  im
 areas  concerned

 (vii)  Greater  use  i4  being  made  of
 the  Dog  squads  maintained
 by  the  Railway  Protection
 Force  for  patrolling  the  mar-
 shalling  yards

 Observations  made  by  the  Director  of
 the  Central  Drug  Research  Institute

 *226  SHRI  M  KALYANASUNDA-
 RAM  Will  the  Minister  of  PETRO-
 LEUM  AND  CHEMICALS  AND
 FERTILIZERS  be  pleased  to  state

 (a)  whether  Government's  atten-
 tion  has  been  drawn  to  the  observa
 tions  made  by  Dr  Nitya  Nand
 Director,  Central  Drug  Research  In-
 stitute  Lucknow  while  giving  thc
 Second  General  S  8  Sokhey  Memo
 rial  Lecture  on  the  challenges  fac-
 ing  the  Indian  Pharmace  in-
 dustry,  and
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 (b)  if  so,  the  facts  thereof  and
 Government’,  reaction  thereto”

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)  (a)  and
 (hy)  In  his  lecture  Dr  Nitya  Nand  has
 stateq  that  the  Fharmaceutical  Inuus-
 tiy  as  compdred  to  most  of  the  other
 consumer  industries  hay  two  very
 special  features  viz  ay  that  it  is  vely
 highly  technology  hased  and  (a)  that
 it  has  strong  social  relevance  being
 intimately  connected  with  the  shealth
 of  the  people  He  has  also  made  some
 observations  on  the  chailenges  facing
 the  drug  industry  like  maximising
 indigenous  production  ot  ess.ntial  bulk
 drugs  and  formulations  bringing  down
 the  drug  prices  to  the  lowes{  poss.ble
 level,  abolishing  the  use  of  brand
 names,  making  arrangements  to  en
 sure  that  household  and  common  _re-
 medies  are  made  available  in  rural
 areag  particularly  in  relatively  inacces-
 sible  regions  evolving  a  clear  cut
 policy  in  regard  to  import  of  techno-
 logy  and  restricting  the  import  of  bulk
 drugs.  Most  of  the  observations  and
 suggestions  made  by  him  have  been
 dealt  with  by,  the  Hathi  Committee
 also  77  their  report  on  the  Drugs  and
 Pharmaceutical  industry  The  report
 of  the  Hathi  Committee  is  under  consi-
 deration  and  an  early  decision  38  ex-
 pected  to  be  taken

 Extra  trains  operating  between
 Ahmedabad  and  Bombay

 *229  PROF  P  G  MAVALANKAR
 Will  the  Minister  of  RAILWAYS

 pleased  to  state

 (a)  the  number  of  extra  trains
 operated  between  Ahmedabad  and
 Bombay  during  the  months  of  April,
 May  and  June,  977  to  clear  the
 summer  vacation  and  holiday  rush  of
 travellers,

 (b)  whether  the  said  trains  had
 been  running  completely  packed;
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 (c)  the  average  number  of  passen-
 gers  travelling  by  the  said  trains
 daily,

 (d)  whether  there  igs  any  proposal
 under  examination  for  a  regular  ad-
 ditional  fast  tram  from  Ahmedabad
 to  Bombay  and  vie  versa  for  the
 overnight  journey,  and

 (९)  .f  ३0  broad  features  thereof?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)  (a)
 A  total  of  36  pairs  of  special  trains
 were  runing  between  Bombay  (  enttal
 Ahmedabad  during  April  to  June,
 4977

 (b)  These  traing  have  been  fairly
 well  occupied

 (c)  The  average  accommodation
 provided  ang  the  average  originating
 occupation  were  86  and  36  in  first  and
 706  and  498  in  second  class  respective-
 ly

 (d)  No,  Sir

 (९)  Does  not  arse

 Judicila]  Reforms

 *230  SHRI  P  K  KODIYAN  Will
 the  Minister  of  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  be  pleased  to
 state

 (a)  whether  Government  have
 decided  to  bring  some  judicial  re-
 forms,  and

 (b)  af  so,  the  salient  features  there-
 of?

 THE  MINISTER  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SIRI
 SHANT]  BHUSHAN)  (a)  and  =  (b)
 With  a  view  to  reducing  arrears  and
 give  speedier  justice  the  following  steps
 are  being  taken  py  Government

 (a,  the  existing  vacancies  in  High
 Courts  are  proposed  to  be
 filled  up  expeditiously

 (ii)  wherever  necessary,  the  Judge
 strength  of  the  High  Courts
 will  be  increased
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 It  has  stated  mm  the  President’s
 address  that  a  comprehensive  measure
 is  to  be  brought  before  Parliament  to
 amend  the  Constitution  This  will
 take  Inte  account  aspects  of  judicial
 administration  contained  in  the  42nd
 Amendment  Policies  regarding  judi-
 cial  reforms  will  worked  out  in  the
 light  of  that  comprehensive  measure

 Klectrical  Reform,

 १2333  SHRI  CHITTA  BASU  Will
 the  Minister  of  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  be  pleased  to
 state

 (a)  whether  Government  have  any
 proposal  for  introducing  electoral  re-
 forms,  and

 (b)  if  so  the  salent  features  of  the
 proposal?

 THE  MINISTER  OF  LAW  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  and  (b)
 The  matter  is  being  examined

 Restructuring  of  mndian  ofl  Companies

 *232  SHRI  K  LAKKAPPA  Wil
 the  Mmister  of  PETROLFUM  AND
 CHEMICALS  AND  FERTILIZIRS  he
 pleased  to  state

 (a)  whether  his  Ministry  i8  taking
 any  step:  for  restructuring  ५६  the
 eight  Indian  companies  in  the  Held  of
 refining  and  distribution  of  petroleum
 products  and

 (9)  if  so  the  main  features  thereof?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)

 (a)  Yes,  Sir
 (b)  For  the  present  a  three  company

 set  up  hag  been  proposed  with  the
 three  major  oil  companies  88  follows

 $  Indian  Ol]  Corporation  Limited
 2  Bhatat  Refineries  Limited
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 8  Hindustan  Petroleum  Corporation
 Limited

 acquired  Caltex
 (India)  Limited  is

 proposed  to  be  merged  with  Hindus-
 tan  Petroleum  Corporation  Limited,
 and  the  Assam  Oi]  Company  Limited
 after  its  takeover,  i8  proposed  to  be
 merged  with“Bharat  Refineries  Limit-
 ed  The  Madras’  Refineries  Limited
 and  the  Cochin  Refineries  Limited
 would  continue  as  separate  refining

 and  the  ‘keting  of  their
 product;  through  the  Indian  Oi)  “or-
 poration  will  continue  as  at  piesent
 The  miarketing  of  petroleum  vroducts
 through  the  Indo  Burma  Petroleum
 Company  Limiteq  would  also  continue
 for  the  present
 News  regarding  Million  Dollar  Pay-

 offs  for  Cochin  Refinery
 #233,  SHRI  MUKHTIAR  SINGH

 MALIK
 SHRI  HARI  VISHNU  KA-

 MATH
 Will  the  Minster  of  PETROLEUM

 AND  CHEMICALS  AND  FERTILI
 ZERS  be  pleased  to  state

 (a)  whether  Government  are  aware
 of  the  press  reports  to  the  ‘Indian
 Express”  dated  the  0th  May,  !977
 wherein  it  has  been  stated  Revela
 tions  before  a  grand  jury  in  the  United
 States  last  September  and  earher  cis-
 closures  presseq  for  by  the  US  Secur-
 rities  Exchange  Commission  have
 brought  to  the  light  the  possibilties
 of  millon  dollar  pay-offg  to  Indian
 nationals  in  connection  with  the  nego
 tiation  and  construction  of  the  Cochin
 Refinery  in  the  Sixties,”

 (b)  whether  thig  matter  has  also
 been  criticised  by  the  Estimates  Com-
 mittee  of  Lok  Sabha  sometime  earlier
 in  its  report,  and

 (c)  whether  Government  have  since
 inquiteg  into  the  matter?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  nh  N.  BAMUGUNA)-  (a)  to,  (थे.
 Yes  Sir  The  Federal  Grand  Jury  in
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 ‘Deine,  Oklahoma,  U.S.A  hed  conduct-
 et  investigations  on  Tax  Law  viola
 tions  by  the  Phillips  Petroleum
 Company  of  UBA.  Im  their  indict.
 ment  fied  in  the  US  District  Court,
 the  Grand  Jury  have  indicated  Philhps
 Petroleum  Company  and  some  of  ts
 executive  on  seven  counts  Some  of
 these  relate  to  the  Company’s  failure
 to  show  in  its  tax  returns,  money
 received  from  Cochin  Refineries  Limit-
 e4,  in  India  as  Techical  Services  Fee
 There  is  no  mention  in  the  indictment
 of  any  possibilities  of  million  dollar
 ‘pay-offs  to  Indian  nationals  in  ¢«onnc-
 tion  with  the  negotiations  and  constru-
 tion  of  Cochin  Refinery  in  the  sixties

 There  is  no  mention  in  the  50th
 Report  of  the  Estimates  Committee  in
 this  regard

 Government  are  taking  steps  fo
 eollect  further  information  after
 obtaining  which  the  question  of  taking
 any  further  action  will  be  decided

 Philips  Company

 #234,  SHRIMATI  PARVATHI  KRI
 SHNAN  Will  the  Minister  of  I  AW,
 JUSTICE  AND  COMPANY  AFFA'RS
 be  pleased  to  state

 (a)  whether  Government  have  le
 cided  to  give  permission  to  Phi  ps
 Company  to  expand  in  spite  of  an  en
 quiry  going  on  against  that  Company,
 and

 (b)  if  so,  the  salient  features  there-
 of?

 THE  MINISTER  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  and  (b)

 The  Monopolies  and  Restrictive  Tride
 Practices  Commission  instituted  s.x
 enquiries  either  suo  moto  or  on  the
 ६... ६  ef  Registrar,  Restrictive  Trade
 Agreuments  in  rexard  to  the  alleged
 restrictive  trade  practices  under  be
 Monopolies  and  Restrictive  Trade
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 Practices  Act  in  which  Philips  India
 Litnited  was  one  of  the  parties.  Two
 of  thesa  enquiries  have  been  finally
 disposed  of  and  the  remaining  four
 afe  still  pending  Since  institution
 of  these  enquiries  the  following  two
 expansion  proposals  of  Philips  India
 Ltd,  have  been  approved  by  the  Gow.
 ernment  under  the  MRTP  Act

 (i)  Expansion  in  the  manufacture
 of  Diamond  Drawing  Dies
 from  800  pieces  per  annum  to
 5,000  pieces  per  annum  to

 meet  growing  domestic  demand
 and  to  reduce  imports,  and

 (7)  Establishment  of  a  new  under-
 taking  for  manufacture  of
 45  lakh  Nos  per  annum  uf
 Voltage  level  Indicators,  en-
 turely  for  exports

 “Reorganisation  of  the  Oil  and
 Natura]  Gas  Commission

 *235  SHRI  BRAMANAND  TIWARY.
 Will  the  Minister  of  PETROLEUM
 AND  CHEMICALS  AND  FERTILIZERS
 be  pleased  to  state

 (a)  whether  Government  proposes to  reorganize  the  present  set  uy  ra  the
 Oil  and  Natural  Gas  Commission  and

 (b)  if  so  the  main  features  thereof?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)  (a)  and
 (b)  After  a  careful  consideration  of
 all  aspects  of  the  matter  including  the
 recommendations  of  the  Malaviya  Com
 mittee  regarding  the  re  organisation
 and  strengthening  of  the  Oil  and  Na-
 tural  Gas  Commission,  Government
 have  tnter  alta  taken  the  following
 decisions

 (i)  In  order  to  identify  the  func-
 tional  responsibilities  of  the
 Members  af  the  Commission,
 the  post  of  Member  (Offshore)
 be  converted  into  that  of  Mem-
 ber  (Exploration)  with  over-
 ali  responsibility  for  explora-
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 tion  activitie,  both  onshore
 ang  offshore  Similarly,  the
 post  of  Member  (Onshore)  be
 converted  into  that  of  Membe:
 (Production)  with  overall  res
 ponsibility  fo  all  activities
 conucrnii  production  and
 transportation  ut  crude  ol!
 cte  for  ‘oth  onshore  and
 oftsnore  0  €  atiurs  Lhe  port
 folio  of  4  on  tirton  which
 has  hithe  to  not  been  the  res
 porsihilitv  of  any  Member
 will  now  be  male  a  pt  of  the
 charge  of  Veml  er  (Materials)
 ard  he  will  he  designated
 Memo:  (Aamunistration  ant
 Materials)  The  only  membei
 wh  nite  wil,  resmein  ७5
 atected  wall  be  Member
 (Finance)

 (a),  So  for  the  pay  .cale  of  the  full
 time  members  of  the  Com
 mission  was  Rs  2500  3000/-
 In  order  to  attract  senior  and
 experienced  persons  to  the
 Commission  it  hag  been  decid
 ed  that  in  suitable  cases  de
 pending  upon  the  qualifica
 tions  and  experience  etc  a
 Member  may  be  placed  in
 the  scale  of  Rs  3000—~3500/
 or  In  the  scale  of  Rs  2  500
 3000/7

 Qn)  With  a  view  to  strengthening
 the  organisational  set  up  for
 implement  atic”  of  the  develop
 ment  plans  ard  in  view  of
 the  vastly  expanded  activities
 of  the  Commission  both  on
 shore  and  offshore  twa  senior
 level  posts  of  Vianaging  Direc
 tors  have  bee:  created  These
 post  shall  be  in  the  scale  of
 Rs  3000--  3500/7  but  in  case
 sufficiently  senior  persong  are
 not  available  when  the  post
 may  be  onerated  in  the  scale
 of  Ra  2300—~3000/  One  of
 these  Managing  Directors  will
 have  the  overall  responsibilty
 for  implementation  of  all  off-
 shore  operations  while  the
 other  will  he  made  responsible
 for  all  onshore  work
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 (iv)  In  order  to  improve  the  scienti,.
 fic  and  technological  capabili-
 ties  of  the  Commission  and  to
 provide  for  high  level  atten
 tion  the  Institute  of  Petroleum
 Exploration  at  Demi  Dun
 woull  now  the  the  cu.rect
 Lesponsibility  of  Member
 (Exploration)  Similuaiy  the
 two  Institutes  of  Duilling
 Technology  and  Reservoir
 Studies  being  set  up  by  the
 ONGC  4  Pehra  Dun  and
 Ahmedabad  respectivelv  would
 be  the  responsibility  of  Mem-
 ber  (Production)

 Participation  of  Judges  in  Seminars  or
 Symposiums  on  Emergency  and  the
 Constitution  (42nd  Amendment)  Act.

 *236  SHR:  JYOTIRMOY  BOSU.
 Will  the  Minister  of  LAW  JUSTICE
 AND  COMPANY  AFFAIRS  be  pleased
 to  state

 (a)  how  many  High  Court  Judges
 had  actively  participated  in  seminars/
 symposiums  organised  to  support
 emergency  and  Constitution  (42nd
 Amendment)  Bill  and  other  undemo-
 cratic  enactments  brought  by  Mrs
 Indira  Gandhi’s  Government  during
 the  emergency  and

 {b)  action  taken  against  them?
 THE  MINISTER  OF  LAW  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  This  infor
 tion  is  not  readily  available  with  Gov-
 ernment  In  view  of  the  position  given
 to  Judges  of  the  High  Courts  and  the
 Supreme  Court  under  the  Constitution
 and  of  the  policy  of  Government  to
 maintain  the  dignity  of  their  office,
 Government  do  not  consider  that  any
 useful  purpose  will  be  served  in  collect-
 ing  such  information

 (b)  700९६  not  arise
 Proposal  for  Private  Sectors’  Invest-
 ment  in  the  proposed  New  Fertilizers

 Plants
 *237  SHRI  K  A.  RAJAN.

 SHRI  S  G  MURUGAIYAN:
 Will  the  Minister  of  PETROLEUM

 AND  CHEMICALS  AND  FERTILIZERS
 be  pleased  ‘to  state
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 (a)  whether  Government  has  a  pro-
 posal  ta  allow  private  sector  to  invest
 in  the  proposed  new  fertilizer  plants;
 and

 (b)  ८  so  the
 therefor’

 facts  and  reasons

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHIRI  If  N  BAHUGUNA)  (a)  and
 (b)  Under  the  existing  industrial
 pohcy  of  the  Government,  fertilize:
 industry  has  been  placed  in  the  core
 sector  for  purposes  of  licensing  and  1s,
 open  to  the  private  ४९९८०  also  Any
 proposals  fiom  the  private  sector:  to
 invest  in  the  new  tertilizer  plants,  will
 be  considered,  on  tneir  merits

 Reservation  for  Foreign  Tourists  hold-
 ing  “Indraii  Pass”  Tickets

 238°  SMIRI  kK.  MALLANNA
 SHRI  MEETHA  LAL  PATEL.

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state o

 (a)  whether  Ra.lways  have  streamiin-
 ed  arrangements  to  ‘enable  foreign
 tourists  and  non-resident  Indians  to
 get  reservations  within  the  period  of
 vahdity  of  “Indrail  pass  ticket’,  and

 (9)  ४  so,  the  salient  features  re-
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 have  introduced  recently  for  the  benefit
 of  foreign  tourists?

 THE  MINISTER  FOR  RAILWAYS
 (PROF  MADHU  DANDAVAIE):  (a)
 Yes,  Sic.

 (b)  A  statement  07  the  subject  is
 placed  on  the  Table  of  tne  Sabha.

 Statement
 A  Scheme  of  “lravel  as  you  like”

 tickets  was  introduced  in  September,
 975  permitting  unlimited  travel  for  23
 days  on  Indian  Railways.  These
 tickets  could  be  issued  only  to  foreign
 toursts/non-resident  Indians  holding
 Valid  9५४५  2५70७  and  paying  in  foreign
 excha.ze  They  were  not  valid  on  Rals
 dhani  Expres;  trains  Fares  fixed  were,
 US  cy  200  for  Air-conditioned
 Class,  *  80  for  First  Class/A.C.
 Chair  Car  and  $  25  fo:  Second  Class.
 To  further  encourage  foreign  tourist
 travel  ad  boost  up  foreign  exchange
 earnings,  aN  improved  version  of  the
 earlier  scheme  has  been  introduced
 from  ist  June,  977  wherein  such  tic-
 kets  are  available  for  validity  periods
 ranging  Trom  7  to  90  days.  Nomen-
 clature  of  these  tickets  has  been  chang-
 ed  to  ‘INDRATL  PASS”  on  the  lines
 of  similar  schemes  introduced  on
 European  and  British  Railways  known
 as  “EURAIL  PASS”  and  ‘BRITRAIL
 PASS”,

 2  “INDRAIL  PASS”  fares  are  as
 garding  this  new  system  the  Railways  follows.—

 Fares  (7  US  Dollars)
 Period  of  validity  Air  Con-  First  Second

 ditioned  Class/A.C.  Class.
 Class  Chair

 Car

 7  days:  70  35  2
 5  days  700  50  गत
 2  days  5  63  ar
 30  days  750  78  25

 60  days  .  220  2730  37
 90  days  <  .  e  260  730  45

 Children  between  jat2  years  pay  half  the  fare  rounded  of  to  the  nearest  dollar.
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 3  As  m  the  past,  these  tickets  are
 being  sold  only  to  foreign  nationals
 as  well  as  Indians  residing  abroad
 holding  valid  passports  Payments
 has  to  be  made  in  foreign  exchange.
 These  tickets  are  available  for  sale  at
 the  following  places

 l  Railway  Tourist  Guide,  West-
 ern  Railway,  Churchgate,
 Bombay

 2  Railway  Tourist  Guide,  Cen-
 tral  Railway,  Bombay  VT

 3  Railway  Tourist  Guide,  Eastern
 Railway,  Farle  Place,  Cal-
 eutta

 4  Central  Reservation  Office
 South  Eastern  Railway,  Espla-
 nade  Mansions,  Calcutta
 Central  Reservation
 Southern  Railway,
 Central,  Madras

 Office,
 Madras

 o

 6  Railway  Tourist  Guide  North-
 ern  Railway,  Baroda  House,
 New  Dei

 Besides,  they  can  be  sold  by  recog-
 mised  Railway  Travel  Agents  holding
 restricted  money  changeis  lence
 from  Reserve  Bank  of  India

 4  INDRAIL  PASS  entitles  the
 holder  to  travel  within  the  ७५००१  of
 validity  by  all  trains  including  Raj-
 dham  Express  trains,  9s  and  when  he
 likes  No  separate  charge  is  payable
 for  mea\s  on  Rajdhani  Exp)ess  trains
 as  Rajdhani  far?  is  inclusive  of  meal
 charges  Besides,  no  sleeper  sui  charge
 or  supplementary  charge  for  travel
 by  Superfast  trains  is  payable  b)  hol-
 ders  of  “INDRAIL  PASS”  The  period
 of  validity  is  reckoned  from  the  date
 of  commencement  of  first  journey  and
 upto  the  mud-night  of  the  date  on
 which  the  validity  expres  No  re-
 fund  of  fares  on  partially  used
 “INDRAIL  PASS”  or  for  travel  m
 lower  class  of  accommodation  ४  per-
 missible

 5  Payment  in  rmlway  offices  for
 spurchase  of  Indrai]l  Pass  is  accepted
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 in  US  Dellers  of  Pound  Sterling
 only  For  other  currencies,
 the  tourist  Kas  to  encastr  the  requisite
 amount  into  rupee  with  an  authoris-
 ed  dealer  and  then  pay  in  rupees
 along  with  “Encashment  Certificate”.

 6  Witn  the  introduction  of  ‘Indra
 Pass”  scheme,  all  other  concessions  to
 foreign  tourists  stand  withdrawn, such  as  students’  concession,  hill  con-
 cessions,  circular  tour  tickets,  etc

 7  Regarding  streamlining  of  reser-
 vation  arrangements  for  holders  of
 “Indrail  Pase”,  they  are  permitted  to
 Make  sdvaice  reservation  ypto  one
 year  before  the  date  of  departure  of
 the  train  as  against  six  months  per- mitted  to  other  passengers  Quotas
 have  been  earmarked  for  foreign
 tourists  at  important  stations  on  selec-
 ted  trains  which  can  also  be  availed
 by  “Indra:l  Pass”  hoiders  Besides,
 Railway  Tourist  Guides  have  been
 posted  at  Bombay  VT,  Churchgate
 (Bombay),  Fairhe  Place  (Calcutta)
 Baroda  House  (New  Delhi)  and
 Kathgodam  station  for  giving  guid-
 ance  to  tourists  The  Indrail  Pass
 holder  can  approach  them  not  only
 for  assistance  in  obtaining  reset  va‘ion
 but  also  for  getting  suitable  rancraries
 rreparei  Besdes  instructions  hsve
 been  given  for  accommodating  foreign
 tourists  against  unutilised  HOR
 quota  wherever  feasble  Thi.  wil)
 also  apply  to  holders  of  Indrail  Pass

 8  Recognised  tourst  agents  of
 Railways  have  been  extended  the
 facility  of  sending  reply-paid  tele-
 grams  direct  to  the  concerned  Reser-
 vation  Offices  upto  one  year  sn  ad-
 vance  for  reservation  of  foreign  tourist
 groups  Only  the  total  number  of
 berths  ceate  required  and  the  ticket
 numbers  reeq  ba  given  in  this  tele-
 gram,  which  must  be  replied  by  re-
 servation  offices  within  48  hours  of  the
 recerpt  Details  of  the  names,  natio-
 nality,  ete  of  the  individual  tourists
 can  be  advised  upto  0  days  before
 commencement  of  the  journey
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 Writ  Application  challenging  42nd
 Ameniizdént  of  tho  Oeretitution

 *239  SHRI  R  K  MHALGI  Will  the
 Minister  of  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  be  pleased  to
 state

 (a)  whether  a  notice  has  been
 served  upon  the  Union  Government
 by  Supreme  Court  in  respect  of  the
 writ  application  challenging  the  42nd
 Constitutional  Amendment;  and

 (b)  whether  the  Union  Government
 has  submitted  its  ‘say’  to  Supreme
 Court,  77  so,  when  and  if  not,  when  it

 shal]  be  submitted?

 THE  MINISTER  OF  LAW  JU'STICE
 AND  COMPANY  AFFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  Yes,  5u

 (b)  No,  Sir  The  affidavits  in  oppo-
 sition  are  expected  to  be  filed  by  the
 20th  July  977  the  dade  fixed  there-
 for  by  the  Supreme  Court

 Special  Trains  for  clearing  Summer
 Rush

 *240  SHRI  5  R  DAMANT  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state

 (a)  the  broad  outlmes  of  pro- gramme  for  running  special  trains  to
 clear  this  year’s  summer  rush  on  the
 Indian  Railways,

 (b)  the  reasons  for  not  providing normal  passenger  amenities  on  these
 trains,  and

 (c)  the  actions  taken  to  remove these  deficiencies  in  respect  of  trains
 to  be  introduced  in  future?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE  (a) AS  many  as  044  special  trains  were
 originally  planned  to  be  run  during the  current  summery  season  to  clear  the rush  of  passengers  In  adrition,  loads of  existing  trains  have  also  been  aug mented  to  the  extent  feasible  If
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 traffic  offers,  Railways  are  geared  to
 step  up  number  of  specials  to  200

 (b)  and  (¢)  Special  care  has  been
 taken  to  provide  necessary  amenities
 m  the  summer  specials  and  at  inter-
 mediate  stations  for  the  convenience
 of  passengers  SBaseg  on  this  year’s
 experience  further  improvement  in
 arrangements  if  found  necessary  will
 be  made  in  future

 रेखथे  सैलून  कारों  पर  किया  गया  व्यय

 *24.  श्री  yen  ware  tae  क्या
 शेल  मत्ती  यह  बताने  की  कृपा  करंगे  कि

 (क)  देश  में  रेलवे  सैलून  कारो  की
 सख्या  कितनी  है  भौर  इन  सैलून  कारो  के
 रखं-रखाव  शौर  परिचालन  पर  कुल  कितना
 वाधिक  व्यय  होता  है,

 (@)  क्या  इन  सैलून  कारो  की  उप-
 योगिता  के  बारे  में  कोई  भूल्यांकन  किया  गया
 है  भर  यदि  हा,  तो  उसका  ब्यौरा  क्‍या  है,
 झोर

 -
 (7)  क्‍या  सरकार  का  विचार  उनकी

 सख्या  को  कम  करने  का  है  ?

 रेल  सत्रो  प्रो०  मधु  बड़यते)  (क)
 3I-3-976  को  भारतीय  रेलों  पर
 343  प्रठपहिये  (बोगी)  झर  658  4/6

 पहिये  निरीक्षण  यान  थे  ।  निरीक्षण  यानो
 (सैलून  कारो)  के  रख-रखाब  की  लागत  का
 रिकार्ड  अलग  से  नहीं  रखा  जाता  ।

 (@)  जी  हा  इस  मतालय  द्वारा
 मिरीक्षण  यानो  की  उपयोगिता  की  समीक्षा
 की  जाती  है  t  निरीक्षण  यानो  जिसे  सा-
 धारणत  सैलून  कहा  जाता  है  के  उपयोग  की



 |
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 अनुमति  निरीक्षण  कार्य  के  लिए  रेलवे
 झप्विकारियों  द्वारा  दी जाती  है।  यह  सुनिश्चित
 करने  के  लिए  निर्देश  भी  जारी  किए  गए
 हैं  कि  निरीक्षण  यान  का  उपयोग  केवल  रेल-
 पथ  और  बाहरी  निरीक्षण  के  लिए  ही  किया
 जाये,  ज।  क  निरीक्षण  स्थल  मार्ग  से  हटकर
 ऐसे  स्थान  पर  हो  जहा  उपयुक्त  श्रावास
 उपलब्ध  न  हा  t

 (ग)  इस  मत्रालय  ने  परिवधन  लेखे
 में  निरीक्षण  यान  न  बनाने  का  विनिश्चय
 किया  है  ।  फिर  भी  निरीक्षणयानों  की  सख्या
 कम  करने  के  जश्न  की  समीक्षा  की  जा  रही
 है  t

 छात्रों  तथा  श्न्य  लोगों  को  पर्यतोय  स्थलों
 पर  जाने  के  लिए  विशेष  सुविधायें

 *o42.  at  ईश्वर  चोधरो  :  क्‍या  रेल
 सत्री  यह  बताने  को  कपा  करेगे  कि

 (क)  क्‍या  रेलबें  ने  गरमियों  की  छुट्टियों
 के  दौरान  पर्वतोय-स्यलो  पर  जाने  वाले  छात्नों
 तथा  न्य  लागो  को  कुछ  विशेष  सुविधाये
 दी  है;  शौर

 (ख)  यदि  हा,  तो  तत्सम्बन्धी  मुख्य
 बाते  क्या  है  *

 रेल  मंत्री  प्रो०  सब  इंडबठ)  (क)
 शौर  (ख)  एक  विवरण  सभा  पटल  पर  रख
 दिया  गया  है

 विवरण

 प्रप्रैल  से  जून  तक  के  गर्मी  के  महीनों  के
 दौरान,  रना  हारा  वियाथियों  तथा  पहाड़ी
 स्टेशनों  को  जाने  वाले  श्त्य  लोगो  के  लिए
 निम्नलिखत  गसुवधाओं  की  व्यवस्था  की
 गयी  है

 (i)  ऐसे  सभी  स्टेशनों  से  जम्मू  एवं
 कश्मीर  के  बास्ते  जम्मू  तवी  स्टेशन  तथा
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 सिक्किम  राज्य  के  वास्ते  गंगटोक  झाउट
 एजेंसी  से  जिनकी  प्रभाग॑  दूरी  800  कि०मी ०
 झथवा  भ्रधिक  है,  प्रथम  भौर  दूसरे  दर्जे  के
 यात्रियों  के  लिए  तीन  महीने  की  भ्रवधि  के
 लिए  रेल  मार्ग  से  यात्रा  क ेलिए  एक  तरफ
 किराये  के  ig  गुने  की  दर  से  रियायती
 पर्वतीय  स्टेशन  वापसी  टिकट  जारी  किये
 जा  रहे  है  ।  इस  सुविधा  का  लाभ  ऐसे  सभी
 लोग  जिनमे  विद्यार्थी  भी  श्राते  है,  उठा  सकते
 है  जा  इन  दो  पर्वतीय  स्थलों  को  जाना  चाहते
 हैं।

 (ii)  साथ  ही  मान्यता  प्राप्त  शैक्षिक
 सस्थाओो  के  विद्यार्थी  उस  समय  भी  रेल  यात्रा
 सम्बन्धी  रियायत  की  सुविधा  का  लाभ  उठा
 सकते  हे  जब  वे  पर्वतीय  स्थल  सहित  देश
 के  विभिन्न  स्थानों  की  शैक्षक  यात्रा  करते
 हैं  बशतें  उनके  दल  मे  0  से  कम  विद्यार्थी
 न  हो  और  उनकी  शैक्षिक  यात्रा  “उनकी
 शैक्षिक  सस्थाओं  द्वारा  प्रायोजत  की  गयी  हो  ।

 ऐसी  शैक्षिक  यात्राओं  के  सम्बन्ध  में  उन्हें
 पहले  दर्जे  क ेलिए  5°%,,  भर  दूसरे  दर्जे  के
 लिए  50  ्  किराये  की  रियायत  दी
 गयी  है

 (iii)  गर्मियों  के  दिनो  मे  जब  स्कूल/
 कालज  बद  हो  जाते  है  पर्वतीय  स्टेशनों  को
 शाने  जाने  वाले  यात्रियों  की  सुवधा  के  लिए
 लगमग  270  विशेष  गाट्या  चलाने  की
 योजना  है  इसके  झतिस्थित  वर्तमान  गाड़ियों
 में  यथासम्भव  अधिकाधिक  डिव्ये  लगाकर
 उनकी  भार  क्षमता  भी  बढायी  जा  रही  है  ।

 New  Railway  Line  connecting
 Kursella-Nababganj,  Phulkaha  via

 Rupanli.Bhawanipor

 4243  SHRI  L  L  KAPOOR:  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state,
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 (a)  whether  no  railway  line  con-
 necting  Kuresella  and  Nababgan),
 Phulkaha  vig  Rupanli-Bhawanipur-
 Dhamdaha-Benmantoh  exists;  and

 (b)  whether  Government  propose
 to  lay  this  railway  lne  to  enable  the

 farmeis  and  poor  people  to  improve
 ther  lot  and  for  the  transportation
 of  jute  to  Calcutta?

 THE  MINISTER  OF  RA'TLWAYS
 (PROF  MADHU  DANDAVATE)  (a)
 Yes  Sir  no  Rulwv  hne  evists

 (9)  At  present  there  is  no  proposal
 to  lay  the  proposed  railway  hhne

 Bug  anq  Company,  Calcutta

 963  SHRI  PURNA  SINTIA  Will  the
 Niniter  of  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  be  rleaseq  to
 state

 (a)  whether  Governmern,  have  re-
 ceived  a  report  from  Shn  J  G
 Kumermangalan  Managing  Director,
 Birg  and  Company,  Calcutta  recom-
 mending  action  against  Shri  Pran
 Prasad  who  wes  Chairman  of  the
 Bird-Heilgers  group  of  Companies
 up  to  972  and  acquired  for  himself
 and  his  family  all  the  assets  of  the
 Heilgers  sub-group  of  companies
 aggregating  about  Rupees  ten  crores
 tn  value,

 (b)  whether  the  attention  of  Gov-
 ernment  has  been  drawn  to  the  news
 ttem  entitleq  ‘Bud  frregulaiities  Re-
 Pporteq  to  CLB”  appearing  in  the
 Business  Standard  of  Calcutta  in  its
 issue  dated  the  ist  June,  497  and

 (c)  whethe:  the  Government  pro.
 pose  to  hold  an  e”quiry  for  the  pur-
 pose  of  taking  action  ynder  the  Com-
 Ppamies  Act?

 THE  MINISTER  OF  LAW  JUSTICE
 AND  COMPANY  /FFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  Yes,  Sir.
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 (b)  Yes,  Sir

 (c)  The  report  of  Managing  Director,
 Bird  and  Compabpy  I  imited  is  under
 examination

 रेलवे  कातोनी  किशनगज,  दिल्‍ली  के
 श्रेणी  चार  के  क्‍्वाटरों  में  फ्लश

 शोचारायो  की  व्यवस्था

 4964  श्रो  शिव  सारायण  सरसूणिया  :
 क्या  रेल  मती  यह  बताने  की  क्पा  करेंगे  कि

 (क)  रेलवे  वालोनी  किशनगज  के
 श्रेणी  चार  के  कुछ  कक्‍्वाटरो  मे  फ्लश  शौचा-
 लयो  की  व्यवस्था  कर  दी  गई  है  जब  कि  ऐसे
 ही  दुछ  क्वार्टरों  मे  इस  सुविधा  की  व्यवस्था
 नही  की  गई  हे

 (@)  यदि  हा  तो  इसके  क्‍या  कारण
 है.  और

 (ग)  बाकी  क्वार्टरों  में  फ्लश  शौचा-
 लयो  की  व्यवस्था  ब  तक  की  जायेगी  ?

 रेल  मती  (प्रो"  मधु  बडवते).  (क)&»_
 (ग)  दिल्‍ली  विशनगज  रलवे  कालोनी  मे

 चतुथ  श्रेणी  कमचारियों  के  898  क्वार्टरों  मे
 से भ्रब  तक  298  क्वाटर  म  भ्रलग-अझ्लग
 फनश  की  टट्ठिया  बनायी  गयी  है।  झन्य  क्यार्टरो
 बे  लिए  सामदायिक  पण  टट्टिया  है  1  शेष
 कक्‍्वार्टरो  में  प्रलग-प्रलग  फ्नश  की  टट्टिपा
 एक  निश्चित  वायेक्रम  ये  श्राधार  पर  धन
 की  उपलब्धि  के  प्रनुसार  बनायी  जा  रही  है  ।

 चानू  वष  मे  96  यूनिटा  का  निर्माण  कार्य
 हाथ  में  ऐै  न्य  303  यूनिटों  के  निर्माण  का
 कौम  भआंगामी  निर्माण  यार्यक्रमों  में
 शामिल  किया  जायेगा  1  शेष  222  क्‍्यार्टरों
 के  स्थान  पर  नये  क्वाटर  बनाने  का  प्रस्ताव है
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 कोटा  से  भ्रज़मेर  तक  बड़ो  रेल  लाइन

 1965.  शी  एस०  के०  शारदा!  :  क्या
 रेल  मती  यह  बताने  की  कृपा  करेंगे  कि
 कोटा  से  प्रजमेर  तक  बडी  रेल  लाइन  बिछाने
 के  बारे  मे  बनाई  गई  योजना  के  कार्यात्वयन'
 में  कितनी  प्रगति  हुई  है  शौर  यह  लाइन
 कब  तक  बिछाई  जायेगी  ?

 रेल  मंत्रों  (प्रो०  मु  बंढबते) :  हाल
 के  बर्षों  मे  कोटा  भर  प्रजमेर  के  बीच  नई
 रेलबे  लाइन  बिछाने  के  लिए  कोई  पर्वेक्षण
 नहीं  किया  गया  है  श्रोर  ससाधनों  की  कमी
 के  कारण  इस  प्रस्ताव  पर  फिलहाल  विचार
 करता  सम्भव  न  हो  पायेगा  ।

 Extension  of  Electric  Traction  upte
 Berhampore  (Eastern  Railway)

 1966.  SHRI  SASANKASEKHAR
 SANYAL,  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  stute

 (a)  whether  electric  traction  for
 Railways  which  now  exists  between
 Sealdah  and  Krishnagar  on  the  Seal-
 dah-Lalgola  Section  of  the  Eastern
 Railway  is  proposed  to  be  extended
 further  North  at  least  upto  Berham-
 pore  Court  Station—headquarters
 town  of  the  district  of  Murshidabad—
 to  start  with,

 (b)  whether  he  is  aware  that  public
 dernand  in  this  behalf  is  pending  with
 the  Government  for  quite  a  long
 time;  and

 (c)  what  are  the  difficulties  in  the
 way  of  making  a  beginning  in  this
 behalf?
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 THE  MINISTER  OF  RAILWAYS

 race.
 MADHU  NANDAVATE),  (०)

 oO
 (b)  Yes,
 (c)  Sufficient  eapacity  is  available

 with  the  existing  form  of  traction  bet-
 ween  Krishnanagar  City  ang  Berhamy
 pore  Court  to  cope  with  the  anticipated
 increase  in  traffic  in  the  foreseeable
 future  Investment  on  electric  trac-
 tion  on  this  section  therefore,  is  not
 financially  justified,

 मगलसराय  संकलन  के  रेल  क्ंचारियों
 के  लिए  नगर  भत्ता  तथा  प्रत्य  सुविधायें

 i967.  भी  लइतिह  ह...  क्या
 रेल  मंत्री  यह  बताने  की  कृपा  करेंगे कि

 (क)  क्‍या  मुगलसराय  जकशन्‌.  पर
 काम  करने  वाले  र्स  कर्मचारियों  को  वहीँ
 तगर  भत्ता  तथा  प्रन्य  सुविधायें देते  का
 प्रस्ताव  है  जो  कि  वाराणसी  मगर  अहा-
 पालिका  (नगरपालिका)  के  क्षेत्र  मे  रहने  वाले
 रेल  कर्मचारियों  को  मिल  रही  है  जब  कि
 मुगलसराय  क्षेत्र  म ेजीवत-निर्वाह  वाराणसी
 नगर  महापालिका  क्षेत्र  की  तुलना  में  महंगा
 पडता  है,  शर

 ख)  मुगलसराय  जकशत  के  हल  कमें-
 चारियो  को  बिजली  तथा  पानी  की  सुविधायें
 कब  तक  उपलब्ध  करा  दी  जायेगी  जो  कि
 इस्लामपुर,  तेजपुर,  वेचपुर  तथा  रेलबे
 की  कालोनियो  के  समीप  झम्य  गांवों  में  रह
 रहे  ह  तथा  बिजली  भोर  पानी  की  सुविधाश्रों
 से  बचित  हैं  ?

 रेल  मंत्री  (प्रो०  मधु  दंडबते  ):(क)
 जी  नहीं।

 पुख)  जो  क्षेत्र  रेलवे  की  सीभा  में  नहीं
 झाते हैं,  उनके  लिए  पानी  भौर  बिजली की
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 'डयवत्यथा  करने  का  काम  रेलवे  द्वारा  नहीं
 किया  जा  सकता  1

 Pharmacistg  working  at  Luckaow
 (Northern  Railway)

 3968  SHRI  ८  ट  CHANDRAPPAN
 Will  the  Minister  of  RAILWAYS  ४९
 pleased  to  state

 (a)  whether  some  pharmacists  work-
 ing  in  Northern  Railway,  Luck..ow
 were  given  higher  responsibility  and
 grade  of  Rs  205—280  (AS)  with  the
 concurrence  of  the  Divisional  Autho-
 mties:e  DMO,DAO  and  DS
 Northern  Railway,  Lucknow  and

 (9)  af  so,  the  facts  thereof?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)  (a)
 and  (b)  In  the  Lucknow  Division  of
 the  Northern  Railway,  one  post  of
 Pharmacist  in  grade  Rs  €0—30(PS)
 was  revised  to  Gr  50~225(PS)  /205—
 280(A8)  from  i-4-58  arrears  being
 pavable  from  न्व-प  Similar  vpgrada-
 tion  was  480  cifected  inthe  other  si<
 Divisions  on  that  Railway  The  posts  of
 Pharmacists  in  Grae  205—280  were
 controlled  by  the  headquarters  of  the
 Northern  Railway  till  26-3-65,  after
 which  {t  was  decided  that  the  posts  tn
 this  grade  would  be  controlled  by  the
 Divisions  Accordingly,  the  orders  for
 the  revision  of  the  grade  were  issued
 by  the  headquarterg  office  on  22-38-63
 promoting  seven  senior  most  Pharma-
 cists  against  the  seven  upgraded  posts
 including  the  one  on  Lucknow  Divisren
 with  retrospective  effect  from  ‘1-456
 On  this  98808,  an  eligible  employee  who
 was  promoted  agamst  the  upgraded
 post  on  Lucknow  Division  was  given
 993  L8—3
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 benefit  for  the  period  ‘1-4-56  to  30-6-6I
 whereafter  he  retired  from  service

 Against  this  post  in  grade  205—280
 (AS),  another  employee  was  promcted
 wef  3-3-65  after  passing  the  suitabi-
 lity  test  During  the  period  -7-6i  to
 2-3-65  he  was  actually  working  in  the
 lower  grade  of  30—240(AS)  and  he
 was  also  not  due  promotion  on  the
 basis  of  overall  senioritv  of  Pharma-
 cists  on  the  Railway  ag  a  whole  How-
 ever  erroneously  he  was  allowed
 arrears  m  Gr  50--225(PS)  (1205  -280
 (AS)  for  the  period  1-7-61,  to  2-3-65
 resulting  in  overpayment  to  this  em-
 ployee  which  the  Railway  Administra-
 tion  hag  decideg  to  recover

 मुरादाबाद-काशीपुर  छोटी  लाइन  को  बड़ी
 लाइम  में  बदलना

 loco  st  भारत  चूषण :  क्या

 रेल  मत्री  यह  बताने की  कृपा  करेगे कि

 (क)  क्‍या  मुशदाबाद-काशीपुर  छोटी
 लाइन  को  बड़ी  लाइन  मे  बदलने  का  कार्य
 कब  तक  पूरा  हो  जायेगा  ,  शौर

 (ख)  क्‍या  कुमाऊ  पर्वतीय  क्षेत्र  को
 पर्यटन  झाकर्षण  के  लिए  विकसित  करने
 तथा  उस  क्षेत्र  के  उत्पादों  के  परिवहन  के  लिए
 हां  कोई  रेलवे  लाहइत  बनाने  को  मोजता
 है?

 रेल  मंत्री  (प्रो०  मधु  बंडवति ) :
 (क)  सुरादाबाद-रामनगर  मीटर  लाइन  को

 बडी  लाइन  में  बदलने  का  काम  चल  रहा  है।
 लेकिन  धन  की  सीमित  उपलब्धता  के  कारण
 इस  समय  इस  काय  के  पूरा  होने  की  निश्चित
 तारीख  बताना  कठिन  है  1

 ख)  जी  हां  ।
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 fo  ोरिएग्ट  पेपर  मिलत  झौर  जय  इलेक्ट्रिक
 बायर  कारपोरेशन  fino  gre  विज्ञापनों

 के  लिए  कांग्रेस  दल  को  जन्‍्या

 i970.  श्री  इंतलाल  घ्गद  वर्मा:
 क्या  बिधि,  न्‍्मय  और  कम्प्ती  कार्य  मत्ती
 यह  बनाने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  मै०  श्रोरिएस्ट  पेपर  मिल्स
 लि०,  बृजराजनगर  (उड़ीसा)  ने  स्मारिका
 में  विज्ञापन  प्रकाशित  कराने  के  लिए  वर्ष
 976  %  प्रन्तिम  दिनो  में  अ्रखिल  भारतीय
 कांग्रेस  कमेटी  (एक  राजनैतिक  पार्टी)  को
 -1,99,000  रुपये  की  धनराशि  दान  मे  दी

 थी  जेसा  कि  (झाय-व्यय  लाभ-हाति
 लेखे)  के  पृष्ठ  i6  पर  कम्पनी  के  लेखामा  से
 स्पप्ट  है,  शरीर

 (ख)  क्या  उसी  प्रकार  जय  इलेक्ट्रिक
 बायर  कारपोरेशन  लि०  ने  भी  विज्ञापनों  के
 लिए  महाराष्ट्र  प्रदेश  कांग्रेस  कमेटी  को
 30,000  रुपय  की  धनराशि  दान  में  दो  थी
 जिसका  विवरण  दिनाक  26  फरवरी  977
 के  'इण्डियन  एक्सप्रेस!  में  दिया  गया  है  ?

 दिधि,  न्यय  और  कम्पनों  कार्य  मंत्री
 (छली  ज्ञांति  भूषण)  (क)  कम्पनी  के,
 3i-3-976  की  वित्तीय  वर्ष  समाप्ति

 के  लाभ-हानि  लेखों  मे,  प्रखल  भारतीय
 कांग्रेस  कमेटी  की  स्मारिका  से  विज्ञापन  के
 लिए  दी  गई,  1,99,000  की  राशि  '  विविध
 व्यय”  के  भ्रन्त्गत  सम्मिलित  की  गई  है  1

 (ख)  नहीं,  श्रीमान  जी  ।  '  (ण्डियन
 एक्सप्रेस  के  दिनाक  26-2-1977  के  शक
 से  दिय गय  समाचार  से  प्रतीत  होता  है  कि
 बम्बई  उच्च  न्यायालय  ने  एक  हिस्मेधारी
 छारा  दिये  गये  प्रावेदन  पर,  स्मारिका  में
 विज्ञापन  के  लिए  पुस्ताकन  के  लिए  महाराष्ट्र
 प्रदेश  कांग्रेस  कमेटी  को  30,000  रुपये  की
 राशि,  देने  से  कम्पनी  को  निषेध  कर  दिया
 है
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 झावश्यक  ब्रोव(श्रयों  का  मूल्य  विर्ञारण

 i97.  ft  घीसू  भाई  पढेल :
 क्या  पेट्रोलियम  तथ।  रस,यन  और  जरबरक  मंत्री
 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  ावश्यक  ब्रोषध्ियों  का  मूल्य
 पिछली  बार  कब  निर्धारित  किया  गया  था  ;
 शौर

 (ख)  कम्पनियों  को  किने  प्रतिग्त
 लाभ  स्वीकार  किया  गया  ?

 शेट्रोलियन,  रसायन  शोर  उय्ंरक  मंत्री
 (शी  हेमबती  नन्दन  बहुगुणा)  :  (क)
 प्रौषध  (मूल्य  नियज्रण)  अदिश  i970  की
 अनुसूची  मे  दर्शाय  गय  श्रावश्यक  प्रपुज
 झषधो  के  मूल्य  सरकार  द्वारा  टैरिक  झायोग
 की  सिफारिशों  पर  मई,  970  मे  निर्धारित
 किय  गय  थे  ।  इन  मूल्यों  में  प्रौद्योगिक  लागत
 ओर  मूल्य  ब्यूरा  द्वारा  लागत  व  तकनीकी
 जाच  करने  के  पश्चात  कच्के  माल  की  लागत
 में  वृद्धि  के  श्राधार  पर  बाद  में  सप्रोधन  किया
 गया  है  ।

 (ख)  इस  समय  इन  प्रपुज  ्ौषधी  के
 निर्माताओं  को  शुद्ध  मूल्य  पर  2  प्रतिशत

 का  लाभ  दिया  जा  रहा  है  1

 Reduction  in  Price  of  Pesticides

 1972,  SHRI  BHAGAT  RAM:
 SHRI  P.  RAJAGOPAL

 NAIDU:
 Wil,  the  Minister  of  PETROLEUM

 AND  CHEMICALS  AND  FERTILI-
 ZER'S  be  pleased  to  state:

 (a)  whether  the  Government  pro-
 pose  to  reduce  the  price  of  pesticides
 and  ensure  its  regular  supply  to  tme
 farmers;  and

 (b)  if  so,  action  proposed  in  thy
 regard?
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 THE  MINISTER  OF  PETROLEUM,-
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H.  N.  BAHUGUNA);  (a)  and
 (b),  In  order.  to  ensure  supply  of
 pesticides  to  the  farmers  at  reasonable
 priceg  Government  had  requested  the
 Bureau  of  Industrial  Costs  and  Prices
 to  conduct  a  study  of  cost  structure
 of  the  major  items  of  pesticides  manu-
 factured  in  the  country  Bureau’s
 report  in  respect  of  five  items  of  tech-
 nical  grade  pesticides  has  recently
 been  received.  Their  study  in  respect
 of  the  remaining  items  and  formula-
 tions  is  in  progress.  The  reports  of
 the  Bureau  will  be  considered  and  ap-
 propriate  action,  as  necessary.  will  be
 taken.

 Holiday  Special  Trains  to  Hil!  Stations

 1973,  SHRI  9  B  CHANDRA
 GOWDA  Will  the  Minister  of  RAIL-
 WAYS  be  pleaseg  to  state:

 fa)  whether  his  Ministry  has  taken
 special  steps  to  clear  summer  rush  by
 running  Holiday  Special  Traing  to
 the  Hill  Statins;  and

 (b)  if  3०,  the  arrangements  made
 in  this  regard?

 THE  MINISTER  OF  RAILWAYS
 (PROF.  MADHU  DANDAVATE),  (a)
 and  (b).  Subject  to  traffic  offering,
 the  Railways  have  planned  to  run  the
 following  number  of  specials  to  clear
 the  -fil)  and  holiday  rush  of  traffic  dur-
 ing  thig  summer:—

 Route  Trains  in
 pairs

 2  2

 (x)  Delhi-Jammu  Tew:  :  $i
 (2)  Bombay-Jamnmm  Tawi.  9

 (3)  Seqldsh-New  Jalpaiguri  36
 (4)  Howrah-Jemmu  4 ’
 roy  Abmedabsd-Marwat  .  or
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 r  2

 \6)  Delhi-Kalka  o  8  7

 (7)  Lucknow-Kathgodam  हि  32
 3)  Bombay-Puone  53
 (9)  Delhi-Dehradun

 (70)  Lucknow-Dehradun

 Total  270

 In  addition,  the  loads  of  the  existing
 trains  have  also  been  augmented  to
 the  extent  feasible

 Jobs  for  King  of  victims  0  Train
 Accident  of  Kahibari

 |
 (1974,  SHRI  NIHAR  LASKAR  will

 the  Minister  of  RAILWAY'S  be  pleased
 to  state

 (a)  whether  his  Ministry  have  de-
 cided  to  give  jobs  to  kins  of  victims
 ef  train  mishap  which  occurred  on
 30th  May,  977  at  Kahibari  m  Assam,

 (b)  if  so,  how  many  such  relations
 have  been  rrovideq  jobs  so  far;

 (c)  how  many  are  still  to  get  the
 jobs;  and

 (a)  the  other  benefits  given  to  the
 relations  of  the  railway  employees
 who  died  in  the  accident?

 THE  MINISTER  OF  RAILWAYS
 (PROF.  MADHU  DANDAVATE)  (a)
 No—except  to  dependents’  of  deceased
 railway  employees.

 (b)  to  (d).  Out  of  9  cases  of  em-
 ployees  who  died  in  the  accident,  an-
 pointments  have  been  offered  to  the
 dependents  in  eight  cases.  Ex-gratia
 payments  at  the  rafe  of  Rg.  5,500 /=
 have  also  been  paid  to  the  relations  of
 the  deceased  employees.
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 of  a  Commission  of  Inquiry  to  find  out बढुल  जिले  में  हृदयगढ़-पारनों  रेलमे
 whether  the  last  Lok  Sabha  poll  was

 लाइन  का  बिढाया  जाना  rigged;
 (by  if  so,  whether  they  have  re-

 1975.  श्री  सुभाव  शाहना :  गया  cently  repeated  the  demand  and  have
 रेख  मन्नी  यह्‌  बताने  की  कृपा  करेगे  कि  requested  that  the  same  Commusston

 क्या  बैतूल  जिले  मे  हृदयगढ़-सारनी  रेलवे
 be  asked  to  suggest  preventive
 measures  in  this  regard;  and

 लाइन  को  बिछाने  सम्बन्धी  प्रस्ताव  को
 (c)  if  so,  Whether  Government  have

 सरकार  ने  मजूरी  दे  दी  है  शौर  यदि  हा,  accepted  the  opposition’s  demand?
 तो  इस  लाइन  को  कब  तक  बिछाने  का  सरकार

 T  INT  ICE को  विचार  है?
 ‘HE  MINISTER  OF  LAW,  JUSTIC

 AND  COMPANY  AFFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  No  commu-

 रेल  संत्रो  ( प्रो०  मधु  बड़बते)  :  nication  for  setting  up  or  a  Commission
 of  Enyury  to  et  quire  whether  the  last

 जी  नही  ।  लेकिन,  हृदयगढ़  से  दमुप्ना  तक  Lok  Sabha  Election  was  rigged  hes
 wt  द्ृदयगढ़-सा  रनी  लाइन  का  एक  भाग  है,  been  received
 बंडी  लाइन  के  निर्माण  का  काम  बजट  में  (b)  and  (c)  Do  not  arise
 शामिल  कर  लिया  गया  है  ।

 Pasenser  Traing  running  without  रेल-फाटकों  वर  फाटको  का  निर्माण
 First  Class  Bogies

 /

 396  SHR[  P  RAJAGOPAL  NAIDU  976  ft
 हरीरास  मक्‍्कासर गब्र

 :
 Will  the  Minister  of  RAILWAYS  be  क्या  रेल  मत्री  यह  बताने  की  कपा  करेगे  कि
 Pleased  to  state

 (a)  whether  most  of  the  passenye:  (क  )  सरबार  रेल  दुर्घटनाश्रो
 को  राकने

 trains  between  Katpad:  and  Tirupati,  के  लिये  रेल-फाटको  पर  फाटकी  (वैरिवरी) Pakala  and  Dharmavaram  are  run-  करने  के  लिये ning  without  first  class  bogies,  and  का  निर्माण  करने  लिये  बयां  कदम  उठा
 रही  है,  भौर

 (ख)  रेल  फाटको  को  पार  करने  हेतु गाह  MINISTER  OF  RAILWAYS  =  के  सिये
 (PROF  MADHU  DANDAVATE)  (a)  मार्ग  (ट्रैक)  बनाने  के  लिये  क्या

 काम  बाही No  की  जा  रही  है  ?

 (b)  Dees  not  arise

 (b)  if  so,  the  reasons  therefor?

 रेख  मंत्री  (प्रो०  मधु  बंबवते) :  (क)
 और  (ख)  रेल-प्रशासन  यातायात  का  घनत्व,

 Raquiry  about
 ori

 of  Lok  Sabha
 दृश्यता,  दुर्घटना  की  सम्भाव्यह्ला  भौर  भ्रन्य
 कारणों  पर  विचार  करते  हुए  बिना  चौकीदार

 797  SHRI  R  ए  SWAMINATHAN  वाले  समपारों  पर  चौकीदारों  की  नियुक्ति  की
 Will  the  Minister  of  LAW,  JUSTICE  आझावश्यकता  की  समौक्षा  करने  के  उद्देश्य  से
 AND  COMPANY

 AFFAIR  be  pleased  सडक  धोर  रेल  की झावधिका
 : करता  हैं।  इस  प्रकार की  सनीक्षाओ  के  शाधार

 sittin  cr  Hina  sg  =  पर  जस्वेक  वर्ष  बिता  'सौकीदार  काले  छुछ
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 खबफारों  पर  कौकीदार  सैसात  खिले  जाते  हैं
 (भौरे  इस  श्रकार!  उत्  पर  वहाँ  तेटो/बै  रिबरों

 की  व्यजस्था  की  जाती  है)  4  97I-72  से
 लेकर  1975-76  तक  के  फ़्च  क्यो ंमे  234
 समपारी  पर  गेटों  (बैरियरी)  की  व्यवस्था
 की  भयी  ।

 भारतीय  रेलो  पर  बिना  चौकीदार  वाले
 समपार  22,000  से  अ्रध्िक  है,  यदि  इन
 सभी  पर  चौकीदार  लैनात  किये  जाये  तो  ऐसा
 करने  पर  प्रारम्भ  मे  00  करोड  रुपये  की
 राशि  का  निवेश  करना  द्वोगा  और  इनके
 वाषिक  भ्रनुरक्षण  पर  लगभग  30  करोड
 रुपये  की  झावती  लागत  झायेमी  |  रेल  दुर्घटना
 जाच  समिति  i908  ने  ध्ी  निम्नलिखित
 विचार  व्यक्त  किया  भा  _

 “सभवारों  पर  चौफीदारों  की

 नियुक्ति  कर  देने  से  ही  समपारों  पर

 दुर्धटनाओो  की  रोकथाम  की  पूर्णत  संतोषप्रद

 व्यवस्था  नही  हो  जाती  ।”

 झत.  बिता  चौकीदार  वाले  सभी  समपारो
 पर  चौकीदार  तैनात  करना  भौर  वहा  पर  गेटी/
 बैरियरो  की  व्यवस्था  करना  न  तो  व्यावहारिक
 है  व  ही  श्ावश्यक्त  |

 Railway  Lines  from  Dharamanager
 to  Agartala  aug  petween  Narengi

 ang  Barnihut

 l979.  SHRIMAT]  RENUKA  DEVI
 BARKATAKI:  Will  the  Minister  of
 RAILWAYS  be  oleased  to  state

 (a)  the  pregress  made  in  con-
 structing  Railway  lines  from  Dharma.
 nagar  to  Agartala  and  Narengi  to
 Barnihut  in  Tripura  and  Meghslay#
 respectively;  and

 (b)  whether  the  construction  work
 is  likely  to  be  completed  in  ‘19-782
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 THE  MINISTER  OF  RAJLWAYS
 (PROF.  MADHU  DANDAVATE):  (a)
 and  (b).  Surveys  for  Dbarmanagac-
 Kumarghat-Agartala  and  Gauhati-Bur-
 nshat  raul  inks  in  Tripura  and  Megha-
 laya  respectively  have  been  completed.
 It  hag  not  been  poss

 i
 to  inelude  the

 construction  of  these  lines  in  the  Bud-
 get  for  ‘1977-78  on  account  of  constraint
 of  resources

 रेलगाड़ियों  से  खतरे  की  जंजीर  हटाने
 सम्भन्धी  निर्णय

 1980.  मी  हरगोबिम्द  बर्मा :  क्‍या  रेल
 मती  यह  बचाने  की  कृपा  करेगे  कि  :

 (क)  कया  सरकार  ने  रेलगाडियो  से
 खतरे  की  जजी र  हटाने  का  फैसला  किया  है,
 शौर

 (ख)  यदि  हा,  तो  इसके  क्या  करण  है  ?

 रेल  मंत्री  (प्रो०  मु  बडवते  ye
 (क)  जी,  नहीं

 (@)  प्रश्न  गही  उठता

 Erode  Railway  Station

 1981,  SHRI  R  KOLANTHAIVELU:
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state-

 (a)  whether  Government  87९  aware
 of  the  extremely  insanitary  and  untidy
 conditions  in  the  first  class  and  air
 conditioned  waiting  rooms  at  Hrode
 Railway  Station;

 (b)  whether  Government  are  also
 aware  that  thig  gtation  has  become  &
 free  house  for  beggars  and  lepers;

 (९)  whether  pipes  and  other  Sttings
 at  the  station  are  being  removed  with
 disturbing  frequency;  and
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 (१)  if  so,  the  steps  taken  or  propos-
 थ्ते  to  be  taken  to  ensure  the  proper
 upkeep  of  the  station?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)  (a)
 to  (ec)  No

 (d)  Regular  checks  are  conducted  to
 ensure  proper  maintenance  and  upkeep
 of  station  premises  Defects  noticed
 are  rectified,

 सया  नगर  स्टेशन  में  याज्ियों  के  लिए
 प्रतीक्षालय  सुविधायें

 i982  ओ  राम  सेवक  हुआरी  कया
 रेल  म  त्री  यह  बताने  की  कृपा  करेगे  कि

 (क)  क्या  पूर्वोत्तर  रेलबे  मे  नया  नगर
 स्टेशन  पर  यात्रिया  का  प्रतीक्षालय  की  सुविधा
 देने  क'  प्रस्ताव  है  ,  और

 (ख)  यदि  हा  ता  कब  तक  ?

 रेल  मत्री  प्रो०  मधु  बंडबते):  (क)  श्रोर
 (ख)  नया  नगर  रेलवे  स्टेशन  १९  सभी  दर्जे
 के  यीत्रियो  की  सुविधा  के  लिए  एक  प्रतीक्षा
 हाल  की  व्यवस्था  की  गयी  है।  यातायात  में
 वृद्धि  के  अनुसार  भ्रौचित्य  बनने  पर  प्रतीक्षालय
 की  सुविधा  और  प्रधिक  बढाने  पर  विचार
 किया  जायेगा।

 National  Rayon  Corporation

 3983  SHRI  SATYENDRA  NARA-
 YAN  SINHA  Will  the  Minister  of
 LAW,  JUSTICE  AND  COMPANY
 AFFAIRS  be  pleased  to  state

 (a)  whether  the  affairs  of  the
 National  Rayon  Company  are  in  dol-
 drums,  and

 (b)  if  so  whether  the  Company  Law
 Boarg  proposes  to  take  any  action  in
 the  matter?
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 THE  MINISTOR  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  Ah  applica-
 tion  under  section  408  of  the  Compa-
 nies  Act,  956  was  made  jointly  by  the
 Unit  Trust  of  India  and  the  General
 Insurance  Corporation  of  India  addres-
 sed  to  the  Company  Law  Board  bring-
 ing  out  various  irregularities  and  mis-
 managements  committed  by  the  Kapa-
 dias

 (b)  The  matter  28  under  considera-
 tion  of  the  Company  Law  Board

 बेरठ  ने  उच्च  न्यायालय  की  पीठ  को  रथापना

 r984  श्री  नवाब सिह चौहान सिह  चौहान  :  क्‍या
 विधि  न्याय  और  कम्पसी  कार्य  मत्री  यह
 बताने  की  कपा  करेंगे  कि

 (क)  क्‍या  इलाहाबाद  उच्च  न्यायालय
 की  एक  पीठ  की  मेरठ  में  स्थापना  किये  जाने
 के  लिए  उत्तर  प्रदेश  सरकार  ने  केन्द्रीय]
 सरकार  की  मजूरी  मागी  थी  ,  भर

 (ख)  यदि  हां,  तो  क्या  उक्त  मजूरी
 दे  दी  गई  है?

 विधि,  स्थाय  और  कम्पनी  कार्य  मंत्री
 (भी  शान्ति  भूषण  )  (क)  जी,  हा।

 (ख)  जी  नहीं,  इस  विषय  पर  कोई  ने
 कोई  बिलिशएयय  यथा  समय  किया  जाएगा

 कसी  नेताओं  से  विधि  मंत्री  की  बातचीत

 i985  भी  कल्यान बेग  |  क्‍या  चिथि,
 ब्वाय  और  कम्पती  हाये  सकी  यह  बताने  की

 कृपा  करेंगे  कि  क्या  समुक्त  राष्ट्र  द्वारा  झ्ायो-
 जित  समुद्री  कालूस  सम्मेलन  में  भाग  लेने  के
 लिए  जाते  हुए  उनकी  मास्कों में में  रूसी  नेताभो

 से  बातचीत  हुई  थी  और  यदि  हां,  तो  तत्सम्नन्धी
 मुख्य  बातें  क्या  हैं?
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 विधि,  न्याय  जौर  कम्पनी  कार्य  मंत्री
 (भी  शास्ति  भूकण  ):  मास्कों  मे  रूसी  नेताझो
 के  साथ  विचार  विमर्श  हुआ  था।  ये  विचार
 विभर्श  मुख्य  रूप  से  संगुक्त  राष्ट्र  समुद्री  कानून
 सम्मेलन  मे  भारतीय  भौर  सोवियत  सघ  के
 प्रतिनिधि  मण्डलो  के  बीच  सहयोग  की  बाछ-
 नीयता  तथा  भारत-सोवियत  मैज्नी  को  कायम
 रखने  की  प्रावश्यकता  के  सम्बन्ध  में  थे  ।

 Proposal  to  divert  Route  of  Utkal
 Expres,  ang  Kalinga  Express

 1986.  SHRI  P.  K.  DEO:  Wul  the
 Minister  of  RAILWAYS  be  pleased
 to  state.

 (a)  whether  there  is  any  proposal
 to  divert  either  the  Utkal  Ex.
 Press  or  the  Kalinga  Express  from
 Bilaspur  via  Raipur  ang  Vizianagram
 to  Puri;

 (b)  whether  both  these  express
 trains  go  by  the  same  route  2e.,  Bilas-
 pui-Kharagpur  and  Puri  and  touch
 only  five  districts  of  Orissa,  we  Sam-
 balpur,  Sundargarh,  Balasore,  Cuttack
 and  Purl;  and

 (c)  whether  the  proposed  route  via
 Raipur  and  Vizianagram  touch  Bolan-
 gir,  Kalahandi,  Phuilbani,  Koraput  and
 Ganjam?

 THE  MINISTER  OF  RAILWAYS
 (PROF,  MADHU  DANDAVATE):  (a)
 No.

 (b)  Yes  However,  77/78  Utkal
 Express  runs  on  4  days  in  a  week
 and  148/144  Kalinga  Express  runs  on
 one  day  in  a  week,

 (c)  Does  not  arise

 भागलपुर  मंदारहिल  । ा  लाइन  का
 जामतारा  तक  विस्तार  किया  जाना

 ‘1987.  Sto  राजजी  सिंह  :  कमा  रेल
 -

 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :
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 (क)  क्या  भूतपूब्  रेल  मंत्री  (श्री  ललित
 नारायण  मिश्र)  ने  भागलपुर--मन्दार  हिल
 रेलवे  लाइन  का  दुमका  होते  हुए  जामतारा
 तक  विस्तार  करने  का  भझारवासन  दिया  था;
 शौर

 (ख)  क्‍या  सरकार  इस  भाश्वासन  को

 पूरा  करने  के  प्रश्न  पर  विचार  करेगी  झौर  यदि
 हा,  तो  इस  बारे  में  रेल  मतालय  द्वारा  क्‍या
 कार्यवाही  करने  का  प्रस्ताव  है  ?

 रेल  मंत्री  प्रो०  मथ  बंडबते)  :(क)
 ऐसा  कोई  बचन  दिया  गया  था  रेल  मतालय
 को  इसकी  जानकारी  ड़ी  ।

 (ख)  भागलपुर-मदार  हिल  लाइन  का
 बैअनाथ  धाम  (देवघर)  तक  विस्तार  के  लिए
 एक  प्रारम्भिक  इंजीनियरी  एव.  यातायात
 सर्वेक्षण  इस  वर्ष  के  बजट  मे  शामिल  कर  लिया
 गया  है।

 Corruption  in  Sindri  Modernisation
 Project

 1988,  SHRI  A  K,  ROY.  Will  the
 Minister  of  PETROLEUM  AND  CHE-
 MICALS  AND  FERTILIZERS  be
 pleased  to  state:

 (a)  whether  :¢  8  n  the  knowledge
 of  the  Ministry  that  deep-rooted  ram-
 pant  corruption  perpetuated  by  the
 private  contractors  in  collusion  with
 corrupt  officers  of  Sindri  Modernisa-
 tion  Project  has  been  causing  colo-
 sal  loss  of  public  money;  and

 (b)  if  so,  action  taken  by  the  Gov-
 ernment  in  this  regard?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N.  BAHUGUNA):  (a)  and
 (b).  Two  complaints  of  minor  nature
 have  been  received  against  the  em-
 ployees  and  contractors  of  Sindri
 Modernisation  Project.  One  cf  these
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 has  been  investigated  and  has  not
 been  substantiated  The  other  38
 under  mvestigaven

 Biae-Print  for  rapid  transit  system  in
 Delhi

 i989  SHRI  D  D  DESAI  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state

 (a)  whether  Railways  have  a  blue-
 print  fo,  8  Rs  i2-crore  rapid  transit
 system  in  Delhi,  and N

 (b)  #  so,  the  salient  features  theie-
 of?

 THE  MINISTER  OF  RAIT.WAYS
 (PROF  MADHU  DANDAVATF)  (a)
 and  (b)  With  a  view  to  affording
 immediate  rehef  to  the  commuters  in
 Delhi  area,  a  small  scheme,  which
 envisages  operation  of  EMU  services
 on  the  Ring  Railway  is  under  study
 The  approximate  capita!  cost  of  this
 pcheme  for  running  six  car  trams
 would  be  Rs  87  crores  and  those  for
 9  car  trains  Rs  232  croes  The
 scheme  38  hkely  to  take  three  years
 to  get  completed  after  it  is  approved
 by  the  Govern:  t  and  if  adequate
 funds  can  be  allotted

 Cases  pending  im  Orissa  High  Court

 39909  SHRI  GANANATH  PRA-
 DHAN  Will  the  Munister  of  LAW,
 JUSTICE  AND  COMPANY  AFFAIRS
 be  pleased  to  state

 (a)  the  number  of  cases  pending
 before  the  Orissa  High  Court  for
 more  than  a  year,  and

 (b)  whether  there  is  any  proposal
 to  set  up  a  Circuit  Court  in  the
 Western  region  of  Orisa  to  expedite
 the  disposal  of  such  cases?

 THE  MINISTER  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 SHANT;  BHUSHAN)  (a)  3.7  cases
 (on  92-12-1976)

 (b)  No,  Sir
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 Snam  Pragetti  of  Italy  centract

 i99t  SHRI  KANWAR  LAL  GUPTA
 Wul  the  Munster  of  PETROLEUM
 AND  CHEMICALS  AND  FERTILI-
 ZERS  be  pleased  to  state

 (a)  whether  Snam  Pragetti  of  Italy
 got  contract  on  a  gingk  basis  for
 Bombay  V  project  FCI,

 (b)  what  was  the  opirion  of  the
 concerned  Ministry  and  FCI  about
 this  deal,

 (c)  name  of  the  person  who  took
 the  decision  to  award  this  contract,
 and

 (d)  names  of  ‘he  projects  and  con-
 tracts  along  with  amount  which  was
 giv:  to  Snam  Pragett:  of  Italy  dur-
 ing  the  last  three  years?

 THE  MINISTER  OF  PETROLFUM
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)  (a)
 Tenders  were  invited  by  FCI  for  the
 Ammonia  Plant  of  Trombay  V_  The
 offer  made  by  Snam  Progett:  was  not
 the  lowest  amongst  the  tenders
 received  “However,  the  contract  was
 awarded  to  Snarrprogetti  on  the  basis
 of  negotiations  Snamprogetti  agreed
 to  match  their  price  with  the  lowest
 quotation  and  also  offered  to  export
 Indian  equipment  and  services  worth
 $10  milion  and  for  this  purpose  to
 receive  payment  in  rupees  equivalent
 to  $10  million  In  the  case  of  the
 Urea  Plant  tenders  were  not  invited
 and  the  contract  was  awarded  to
 Snamprogett:  through  negotiation  In
 this  case  also,  Snamprogett:  agreed
 to  an  export  obligation  of  $6  mullion

 (b)  and  (c)  In  an  action  plan
 drawn  up  for  the  implementation  of
 Trombay  V  proyect  in  July,  1975,  FCI
 had  recommended  the  invitation  of
 bidg  for  the  selection  of  the  engineering
 contractors  or  the  Ammonia  and  Urea
 plants  The  action  plan  was  consi.
 dered  in  ap  inter-Ministerial  meeting
 ang  it  was  decided  that  bids  should  be
 invited  for  awarding  the  contracts  for
 both  the  plants  FCI  accordingly  invited
 bids  for  the  award  of  the  Ammonia
 plant  contract.  Snamprogett:  who  was
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 net  the  lowest  bidder  had  submitted  a
 revmwed  offer  which  included  an  offer
 to  export  Indian  goods  and  services
 Tbe  Ministry,  at  the  official  level  hed
 recomrrended  that  notwithstanding
 the  revised  offer  made  by  Snampro-
 getti,  FCI  shoud  be  allowed  to  nego-
 tiate  the  contract  with  the  party
 whose  offer  was  technically  the  best
 and  commercially  the  most  advant-
 ageous  The  $Minister-m-charge
 however  directed  in  consultation  with
 Finance  Minister  that  the  contract
 should  be  awarded  to  Snamprogett:
 subject  to  the  conditon  that  they
 matched  the  lowest  price  quoted  and
 undertake  the  export  obligation  re-
 ferred  to  above

 In  other  case  of  the  Urea  plant  even
 before  the  notices  inviting  bids  were
 issued,  the  then  Miunister-in-charge
 suggested  that  the  possibility  of
 awarding  the  contract  to  Snamprogett:
 on  the  basis  of  negotiations  shou  d  be
 considered  The  Special  Committee
 of  Secretaries  considered  the  suggcs-
 tion  in  a  meeting  held  on  2lst  Octo-
 ber,  975  and  decided  that  FCI  should
 proceed  to  invite  bids  for  the  Urea
 plant  as  decided  earlier  ©  However
 the  Miniser-in-charge,  m  consultation
 with  Finance  Minister  decided  that
 the  contract  should  be  awarded  to
 M/s  Snamprogetti  on  a_negotiate-l
 basis

 (a)  The  following  contracts  for
 fertalizer  projects  were  awarded  to
 M/s  Snamprogett:  during  the  last
 three  years

 Fertikzer  Corpn  of  India  Lid

 $10,290,000
 2  Contract  for  sett  9

 BLP  o
 of

 bay  V  poly  ret a  ing

 pa  oe
 ly  of  bagic  derign, ,  balk  material

 etc  $20,649,315
 3  For  detailed  meering

 to  be  done  by  PAD  Divn
 of  Sngm  is  to  be

 Ro  14)665,000
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 Besides  the  amounts  shown  above FCI  have  to  pay  to  Snam  £35,02  585 for  spares  catalysts,  raw  materials  eng Procurement  charges  etc,
 Indian  Farmers  Fertihser  C,

 operateve  Lid  i. i  Contract  for  si  of
 technical  cme  as
 Upervision  ‘ervices  for Phu  pur  Project
 4)  Fee

 u)  In  Indian  rupees  for an  amount  correc-
 ponding  to

 2  Contract  for  procecs  ind
 detailed  engineering  etc for  Phulpur  project  $3,575,000

 Gujarat  State  Fertil:  ser  Company  Ltd
 Cont  act  for  set  ing  Up  urea

 plan  $15,363,  500

 $6,80,000

 ‘$t,  30  ८८०

 In  addition  an  amount  of  $7  millon
 has  been  set  apart  in  the  contract  for
 purchase  of  equipment  on  re-imbursi-
 ble  basis  frorr  the  foreign  company in  case  those  equipments  are  not
 available  in  the  country  This  amount
 includes  ocean  freight  and  procure-
 ment  charges  also

 Steps  to  censtruct  fifth  production
 platform  in  Bombay  High

 992  SHRI  PRASANNBHAI  MEH-
 TA  Wul  the  Mhnister  of  PETRO-
 LEUM  AND  CHEMICALS  AND  FER-
 TILIZERS  be  pleased  to  state

 (a)  whether  the  Oi]  ang  Natural
 Gas  Commission  has  initiated  steps
 to  construct  the  fifth  ang  the  biggest
 production  platform  »n  Bombay  High,

 (b)  if  so,  the  total  expenditure  in-
 volved

 (eo)  whether  the  foreign  courtriegs
 like  France  and  Japan  have  agreed
 to  offer  hetp  in  thig  regard  and

 (d)  if  ४०  whether  any  final  agree-
 ment  has  been  reached  therefor?

 THE  MINISTER  OF  PEFROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H.  N.  BAHUGUNA)  (a)  and
 (hb)  At  present  there  are  two  pro-
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 duction  platform  in  Bombay  High
 and  ONGC  proposes  to  imstall  a  third
 production  platform  there  before  the
 monsoon  of  979  It  would  be  capable
 of  processing  about  160,000  barrel
 of  oil  per  day  It  is  estimated  to  cont
 Rs  43  crores  approximately

 (c)  and  (d)  The  decision  to  instal)
 the  aforesaid  third  production  platform
 has  been  taken  only  recently  of  the  Oil
 &  Natural  Gas  Commussion  and  the
 Commission  have  since  floated  tenders
 for  5  fabrication  and  installation
 The  closing  date  for  the  receipt  of
 tenders  is  September  38,  187?

 Amount  spent  on  oil  exploration  in
 Tripura

 988  SHRI  ‘M  RAM  GOPAL,
 REDDY  Will  the  Minster  of  PET.
 ROLEUM  AND  CHEMICALS  AND
 FERTILIZERs  be  pleased  to  state

 (a)  whether  huge  amount  has  been
 spent  on  ot]  exploration  in  Tripura
 without  any  fruitful  results  and

 (b)  if  50,  the  reasong  therefor?
 THE  MINISTER  OF  PETROLEUM,

 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)  (a)  and
 (b)  The  information  is  being  collecteg
 and  will  be  laid  on  the  Table  of  the
 Sabha

 Identity  cards  for  voters

 994  SHRI  OM  PRAKASH  TYAGI
 Will  the  Minister  of  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  be  pleas-
 ed  to  state

 (a)  whether  suggestiors  have  been
 received  to  provide  identity  cards  to
 voters  80  ag  to  avoid  election  mal-
 practices,  and

 (b)  the  reaction  of  the  Election
 Commission  thereto?

 THE  MINISTER  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  A  few
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 suggestions  have  been  received  hy
 the  Election  Commussien  in  this  be-
 half

 (b)  The  scheme  of  issue  of  photo-
 graphed  identity  cards  was  tried  in
 a  bye-e'ection  held  from  the  Calcutta
 South-West  Parlamentary  constitu-
 ency  held  in  959  In  spite  of  stren-
 uous  efforts  spread  over  a  period  of
 ten  months,  only  2,183,600,  electors
 out  of  a  total  of  3,42,000  electors  could
 be  effectively  photographed  attached
 tity  cards  with  photographed  attached
 could  thereafter  be  issued  only  to
 (216,000  The  scheme  was  tried  on  an
 experimental  basis  Experience  at
 that  time  showed  that  the  system  was
 prohibitively  costly  and  admunistra-
 tively  difficult  to  operate  The  Election
 Commission  are  not  in  favour  of  the
 scheme

 Problems  raised  by  Aurangabad
 (Division)  Industries  Association

 i995  DR  BAPU  KALDATE  Will
 the  Munster  of  RAILWAYS  be
 pleased  to  state

 (a)  whether  Aurangabag  (Division)
 Industries  Association  had  sert  a  letter
 on  2lst  April,  977  about  the  prob-
 lems  of  railways  i,  development  of
 industries  in  Marathwada  g  backward
 region  of  Maharashtra,  and

 (b)  wha;  steps  Government  intend
 to  take  to  solve  the  problems  of  deve~
 loping  irdustries  m  that  area’

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)
 (a)  and  (b)  Yes  The  Association  have
 requested  for  construction  of  the
 following  lnes

 a)  Conversion  of  Manmad-
 Mudkhed  section  from  MG  to
 BG

 (2)  Convermon  of  Kurduwads-
 Latur  narrow  gauge  line  and
 extension  of  the  line  to  Latur
 Road
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 The  conversion  of  the  Manmad-
 Parbhani-Purl:  Vayjnath  metre  gauge
 line  into  broad  gauge  is  already  in
 Progress  and  recently  a  survey  has
 been  carried  out  for  gauge  conversion
 of  Parbham-Mudkhed-Adilabad  sec-
 tion  and  extension  of  the  line  from
 Adilabad  to  Ghugus  A  _  decision
 regarding  conversion  of  the  metre
 gauge  line  from  Parbhan.  to  Mud-
 khed  will  be  taken  after  the  exami-
 nation  of  the  survey  reports  is  com-
 pleted  and  would  depend  upon  the
 availability  of  resources

 Preliminary  Enguineering-cum-Tra-
 fic  Surveys  for  the  conversion  of
 Miraj-Kurduwadi-Latur  Narrow
 Gauge  section  to  broad  gauge  and
 construction  of  a  new  broad  gauge
 line  from  Latur  to  Latur  Road  have
 been  carried  out  Due  to  paucity  of
 funds  it  will  not  be  possible  to  take
 up  this  project  at  present

 As  regards  the  proposal]  for  a  line
 from  Aurangabad  to  Sholapur  (300
 Kms),  no  survey  has  been  made  so
 far

 Improvement  in  double  decker
 coacheg

 996  SHRI  K  SURYANARAYANA
 Will  the  Mimster  of  RAILWAYS  be
 Pleased  to  state

 (a)  whether  the  Railways  are  ex-
 perimenting  with  double-decker
 coaches,

 (b)  #  80,  the  reaction  of  the  public to  the  same,  and
 (c)  whether  any  suggestions  for

 improvement  of  the  new  coaches  have
 been  receiveg  from  the  public?

 THE  MINISTER  OF  RAILWAYS

 oo
 MADHU  DANDAVATE):

 a)  Yes

 (b)  The  reaction  of  the  public  is
 satisfactory

 (c)  Yes,  mainly  in  regard  to:
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 4)  provision  of  light  luggage
 rack;

 (i)  merease  in  air  circulation,
 (Qn)  provision  of  drinking  water

 lhortage  of  petrol  ang  diesel  in  hilly
 areas

 997  SHRI  R  K  AMIN  Will  the
 Minister  of  PETROLEUM  AND
 CHEMICALS  AND  FERTILISERS
 be  pleased  to  state

 (a)  whether  there  is  acute  shortage
 of  petrol  ang  diese]  mm  the  Wily  areas
 of  Northern  India  and  ag  a  result  a
 gieat  deal  of  inconvenience  js  being
 faced  by  the  pilgmms  and  tourists  af
 ard

 (b)  if  80%  reasons  for  the  shortage
 and  what  stepg  Government  proposes
 to  take  to  meet  the  requirements  and
 come  to  the  rescue  of  pilgrims  and
 tourists?

 THE  MINISTER  OF  PETROLEUM
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)  (a)  and
 (b)  Though  some  temporary  pro-
 blems  regarding  availability  of
 petrol  and  High  Speed  Diesel
 Oul  in  the  retail  outlets  located  in
 hilly  regiong  of  Northern  India  were
 experienced,  corrective  action  was
 taken  to  avoid  any  acute  shortage
 Steps  are  also  being  taken  to  improve
 availability  of  these  products  for
 tourists  and  pilgrims

 Expenditure  on  election  to  State
 Assemblies

 998  SHRI  DURGA  CHAND  Will
 the  Minister  of  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  be  pleased  to
 state

 (a)  the  total  expenditure  incurred
 by  Government  on  80866  Assemblies
 elections  in  1977,
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 (b)  whether  Government  have  any
 scheme  under  their  consideration  to

 reduce  the  Government  expenditure
 ang  the  candidates’  expenditure  on
 elections  to  Lok  Sabha  and  State  As-
 semblies,  and

 (९)  if  so,  the  salient  features  there-
 of?

 THE  MINISTER  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS

 (SHRI  SHANTI  BHUSHAN)  (a)
 The  information  is  being  collected
 ang  will  be  laid  on  the  Table  of  we
 House

 (b)  &  (c)  The  Government  have
 under  consideration  proposals  for  re-
 form  of  the  election  law  and  the
 question  of  reducing  expenditure  on
 elections,  including  expenditure  in-
 curred  by  candidates,  will  also  be
 considered

 Hlectrification  of  Virar  Sabarmati
 Railway  line

 i999  SHRI  NATWAR  LAL
 PARMAR  Will  the  Munster  of
 RAILWAYS  be  pleased  to  state

 (a)  whether  the  electrification  of
 Railway  line  between  Virar  and
 Sabarmati  is  beng  undertaken,

 (b)  af  go,  when  38  the  work  likely
 to  be  completed,

 (ey  whether  electrification  on  ths
 line  has  been  done  only  between  Virar
 ang  Ahmedabad  whereag  the  project
 35  termed  as  Vira:~Sabarmat;  electri-
 fication,  and

 (d)  the  reasons  for  leaving  out  5
 kms  stretch  from  Ahmedabad  to
 Sabarinati?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)  (a)
 and  (b)  Electrification  of  track  bet-
 ween  Birat  and  Ahmedabad  has  al-
 Teady  been  completed

 JUNE  28,  397  Written  Answerg  as

 (c)  Yes

 (ad)  Traffic  needs,  at  present,  da
 not  merit  electrification  upto  Sabar-
 mati,  5

 खामगांव  से  जालता  तक  रैलले  लाइन
 का.  निर्माण-कार्य

 2000  श्री  tho  to  गवई:  कया  रेल
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि

 (क)  क्या  वर्ष  929  में  महाराष्ट्र  मे
 खामगाव  चिरवली  से  जालना  (जिला  बुल-
 डाणा)  तक  रेलवें  लाइन  का  कोई  सर्वेक्षण
 कराया  गया  था  ध्रौर  निर्माण  कार्य  भी  शुरू
 हुआ  था  ,

 (ख)  क्या  उक्त  रेलवे  लाइन  पर  मिट्टी
 डालते  का  काम  30-40  मील  तक  हुआ  था
 शौर,  उसके  निर्माण  कार्य  के  लिए  धातु  भी
 बहा  पर  जमा  किया  गया  ,  यदि  हा,  तो  उसकी
 लागत  कितनी  है  ,  श्नौर

 (ग)  इस  रेलये  लाइत  पर  विर्माण  कार्य
 स्थगित  करने  के  क्या  कारण  थे  ?

 रेल  संत्रो  (ब्रो०  सजु  चंडचते  )  :(क)  से

 (ग)  खामगाव-जालम्ब  के  बीच  पहले  से  ही
 बडी  लाइन  है  मानचित्र  मे  चिरवासी  नामक
 स्थान  का  पता  नहीं  चल  पा  रहा  है

 दिल्‍ली  से  कटनी  बौर  इलाह्मा होतो
 हुई  जबलपुर तक  सीधी  रेल  माड़ी

 2001  श्र  सुखेर  सिंह .  क्या  रेल
 मती  पह  बताने  की  कृपा  करेंगे  कि

 (क)  क्या  दिल्ली  के  लिए  जबलपुर  से
 बरास्ता,  कटनी,  सतना,  इलाहाबाद  कोई  ऐसी
 सीधी  रेल  गाडी  नहीं  है  ,  भौर
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 (@)  यदि  हां,  तो  लोगों  की  कॉँठि-
 खाइमों  वो  देखते  हुए  इस  मार्ग  पर  कब  तक
 लई  रेल  गाडी  चलायी  जायेगी  ?

 रेख  मंत्री  (ro  wy  दंडबते  )  :(क)
 जीहा।

 (@)  जी  नहीं।  लेकिन,  :37  438
 छत्तीसगढ़  एक्सप्रेस  चालू  हो  जाने  के  बाद,
 दिल्ली/निजामुद्दीन-जबलपुर  के  बीच  प्रति-
 दिन  इलाहाबाद  हॉकर  एक  सबारी  डिब्बा
 तथा  बीना  होकर  चार  सवारी  डिब्बे  चलाये  जा
 रहे  है।  इस  प्रकार  दोना  मार्गों  से  भू  सबारी
 डिब्ब।  की  कुल  सख्या  प्रति  सप्ताह  29  से
 बढाकर  35  कर  दी  गयी  है।

 समस्तीपुर  से  दरभंगा  तक  बड़ी  लाइन
 बिछाता  धौर  मजफ्करपुर-दरभगा  रेल  लाइन

 का  सिर्माण-कार्य

 2002  श्री  हुकम देव नारायण देब  नाशधण  बावदव
 क्या  हेल  मत्री यह  बताने  की  कृपा  करेगे  कि

 (क)  बिहार  मे  समसस्‍्तीपु  से  द  भगा
 तक  बडी  लाइन  बिछाने  की  योजना  कब  तब
 पूरी  हो  जावेगी  शौ  सकरी-हसनपुर,  मुज्जफर-
 पुर-द  रभंगा,  निर्मोली-सरायगढ  रेलबे  लाइम
 का  निर्माण  कार्य  कम  तब  पूरा  हो  जायेगा  ,
 शौ

 (@)  क्या  इन  रेलवे  लाइनों  का  सर्वेक्षण
 कार्य  पूरा  हो  गया  है  जौर  क्‍या  भूमि  भी  प्रजित
 कर  ली  नई  है?

 रेत  मंत्रों  (रो०  भजुदंदबते):  (क)भोौ
 (व)  इन  रेलवे  लाइनो  के  सम्बन्ध  मे  स्थिति

 नीचे  बतायी  गयी  है  --

 (i)  समस्तीषुर-दश्भगा  समस्तीपुर
 दस  गा  मीट:  लॉइन  के  प्रामान-परिवर्तत  के

 जलिएं  अस्तिम  स्वान  निर्धारण  इजीनमिरी
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 सर्वेक्षण  एवं  यातायात  पुनर्मुल्‍्यांकन  का  काम
 हाल  ही  मे  पूरा  हसा  है।  इस  सम्बन्ध  मे
 रिपोर्ट  प्राप्स  होने  तथा  उसकी  जाच  क  लिए
 जाने  के  बाद  इस  प्रयोजन  के  लिए  पर्याप्त  धन
 उपलब्ध  होते  ही  इस  निर्माण  कार्य  को  झारम्भ
 करना  सम्भव  हो  पायेगा।

 (ti)  सकरी-हसनपुर  यथा  सभव
 किफायत  बरतने  के  लिए  इस  लाइन  के  निर्माण
 सम्बन्ध  परियोजना  अनुमान  मे  सशोधम  किया
 जा  रहा  है।  अनुमानों  के  प्राप्त  हाने  तथा
 उसकी  स्वीकृति  मिलमे  धौर  भपेक्षित  धन
 उपलब्ध  होने  पर  इस  काम  को  शुरू  करता
 सभव  हा  पायेगा  1

 (in)  मुजफ्फरपुर-दरभगा  मुजफ्‌-
 फरपुर  से  दरभगा  तक  एक  बड़ी  लाइन  के
 मिर्माण  के  लिए  प्राराम्भक  इजीनियरी  एव
 यातायात  सर्वेक्षण  चल  रहा  है।  सर्वेक्षण  के
 परिणामों  पर  ही  निर्माण  सम्बन्धी  झागे  की
 कारंवाई  निर्भर  करेंगे।  ।

 (iv)  बिमंली-सरायगढ  निमेलो-
 सरायगढ़  मीटर  लाइन  को  फिर  से  बिछाने  के
 लिए  प्राररम्भवः  इजीनियरी  एब  यातायात
 सर्वेक्षण  हाल  ही  मे  पूरा  हुआ  है  भौर  इस
 सम्बन्ध  में  रिपार्ट  वी  जि  की  जा  रही  है।
 रिपोर्ट  की  सभी  दृष्टियों  से जाल  कर  लिए
 जाने  के  बाद  ही  इस  लाइन  के  निर्माण  के  बारे
 में  विनिश्ञप  करना  सभव  हा  पायेगा  |

 इन  परियोजनाश्रों  के  पूरा  होने  की
 निश्चित  तिथि  इस  समय  बताना  कठिन  है।

 Train  halt  at  Perasanur  (Kerala)

 20603  SHRI  G  M  BANATWALLA
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state:

 (a)  whether  Government  have
 received  a  petition  dated  l0th  June,
 1977  in  continuation  of  the  previous
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 petition  dated  25th  January,  972  from
 the  residents  of  Kuttipyram  and  others
 in  District  Malappuram  (Kerala)  for
 a  train  halt  at  Perassanur,

 (b)  whether  Government  are  aware
 that  a  resolution  for  the  proposed
 train  halt  was  also  passed  by  Kuttzpu-
 ram  Panchayat  and  forwarded  to
 General  Manager  Southern  Railway,
 Madras,  and

 (c)  if  so,  the  decision  of  the  Gov-
 ernment  thereon?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)  (a)

 ‘Yes
 (b)  Ye>

 (c)  I  roposal  for  opening  of  a  train
 halt  at  Perassanur  (Kerala)  between
 Kuttyppuram  and  Palhppuram  sta-
 tions  wag  exammed  and  it  was  found
 that  treffic  justification  was  imadequ-
 ate  Huwever,  this  proposal  is  being
 examined  afresh

 झौवधियों  का  झायात  और  एलोपथी
 झौषधियो  फा  उत्पादन

 2004  श्री  जगदम्बी  प्रसाव  यादव  पया
 यट्रोलियम  तथा  रसायन  और  उर्वरक  मत्री  यह
 बताने  की  कपा  करेंगे  कि

 (क)  वर्ष  1974—75,  ‘1975-76
 झौर  976-77  में  क्र  मण  कितनी  भोषधियों
 का  झायात  किया  गया  और  क्‍या  इसकी
 प्रतिशतता  प्रतिवर्ष  कम  हो  रही  है  भ्रथवा
 बढ़  रही  है

 (ख)  देश  में  उपरोक्त  वर्षों  म ेएलोपैथिक
 झोषधियो  के  उत्पादन  मे  कितनी  सफलता
 मिली  है  भौर  इसमे  झात्म-निर्भरता  कब  तक
 प्राप्त  हो  जाएगी  ,  भौर

 (ग)  कौत-कौत  सी  प्रौषधिया  हैं  जिनका
 उत्पादन  कच्चे  माल  झबवा  न्य  सामग्री  का
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 crane  करके  किया  जाता  है  भोर  क्या  ये
 झौषधिया  भी  देश  में  उत्पादित  उपरोक्त
 झौष  धियो  में  शामिल  की  गई  है  ?

 पेट्रोलियम  तथा  रसायन  झौर  उर्वरक
 मंत्री  पी  हेमबती  लन्दन  बहुगुणा):  (क)  स
 (ग)  भोक़धों  और  भेषजो  को  भनेक  प्रमुख
 वर्गों  मे  रखा  जा  सकता  है--जैसे  एल्टीवायो-
 सिन्येटिक  कौयोन्ध  राष्युटिक्स  टी०  बी०-
 मिरोधी  मलेगिया-निरोधी  झायो-बा  इसीड  स
 अन्नलमेसिक्स  होयेनस  विटामिन  सलल्‍्फा
 ड्रग  आदि  फेटोकैमिकल्स  ग्लैनडुलर  श्रौर  जीव
 वैज्ञानिक  उत्पाद  |  1975/1975-76  को
 समा  त  होने  वाले  गत  तीन  वर्षों  के  दौरान
 सगठित  क्षेत्र  मे  ये  भ्ौषधो  के  विभिन्न  वर्गों
 के  प्रन्तगंत  भ्रौषधो  के  उत्पादन  और  भाषात
 की  स्थिति  विवरण  पत्र य  भोर I]  मे  दर्शायी
 गई  है  जो  सभा  पटल  पर  रखे  गये  है  प्ित्या-
 लय  मे  रखे  गये  ।  देखिए  aerrLT—-542
 77]  इन  विवरण  पत्रों  से  यह  देखा  जा  सकता
 है  कि  भ्रौषधो  के  उत्पादन  मे  बुद्धि  हो  रही  है
 झोर  झायात  मे  उतार-चढाव  हो  रहा  है  जा  देश
 में  विभिन्न  झौषधों  की  कुल  साग  पर  निर्भर
 करता  है।  वष  1976-77  के  लिये  झायात
 के धावड़े  श्भी  उपलब्ध  नही  है।

 1975-76  के  दौराव  0  लाख  रुपये
 से  भ्रधिक  मूल्य  के  प्रत्येक  भ्रायातित  प्रपुण
 प्रोषधो  के  नाम  विवरण  पत्र  ॥  में  दर्शाये
 गये  हैं।  जो  सभा  पटल  पर  रर्खे  गये  है  qd

 पिन्यालय  में  रखे  गये  ।  देखिए  सश््या  LT-
 542177)  |

 स्‍्ट्रे  टोमाइसीन  सेमी-सिन्येटिक  पैसि-
 लीत  क्लोरोक्विन  मैट्रोनिडाजोल  एनलजिन
 एमिडोपाइरीन  पाहप्राजाइल  बिटामीन
 बी-3),  बी-2,  ia  सल्फा  ड्ग्स  टैट्रासाइ-
 बलीम  एरियोमाहसीन  जैन्टामाइसीन  सल्फेंट
 डोक्सोसाइक्लीन  प्रिसिमों  फुलवित  पेन्ट:
 नेट  फेतोवारविटोन  भ्रादि  जैसी  मर्द
 सरकारी  क्षेत्र  के  यूतिटों  के  कर्तेमान  और  भागी
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 उत्पादन  कार्यक्रम  के  झन्तर्गत  भ्राती  है।
 प्रोक्सीफंनाइल-बुटाजोल  ग्लाइबेनक्लेमाइड,
 विटामिन-सी  प्रादि  के  लिये  गेर  सरकारी  क्षेत्र
 में  भी  पर्याप्त  क्षमता  का  सृजन  किया  गया  है।

 ष  i975,  4976  श्रौर  977  के
 दौरान  एम्पीसिलीत,  सलल्‍्फा  मैथोक्‍्साजोल
 डिलोब्सामाइड  फुरोएट  क्लोरफैनिराया-
 इन  रमी  एड,  कैल्सियम  पैन्टोथे  नेट,  एयाग्बु-
 टोल,  फ्रसीमाइड  और  गइट्रोफिरेन  जैसे
 आवश्यक  झौषधों  का  उत्पादन  भो  देश  में
 झारम्भ  कर  दिया  गया  है।  झत  यह  देखा
 गया  है  कि  देश  में  मौषधो  शौर  भेषजो के  क्षेत्र
 में  ात्म  निर्भरता  निरतर  बढ़ती  जा  रही  है  1
 तथापि  ौषध  उद्योग  का  स्वरूप  उस  प्रकार
 का  है  कि  इसकी  बहुत  सी  मदों  का  प्रचलन
 कुछ  समय  के  बाद  बन्द  हो  जाता  है  श्रौर
 आऔषधो  की  नई  मदो  के  विकास  के  लिए  निरतर
 सतर्क  रहना  पडता  है  t  तथापि  नई  श्रौषधो  का
 विकास  करने  की  दृष्टि  से  देश  में  श्रनुसधात
 करने  के  लिये  प्रयास  किये  जा  रहे  है  ताकि
 देश  मे  भषधो  के  ये  बढती  ह्  मांग  को  पूरा
 किया  जा  सके  भ्रौर  जहा  तक  सभव  हा  शायात
 पर  निर्भर  रहने  की  स्थिति  को  टाला  जा  सी  1

 झौषधो  श्र  भेषजों  के  उन्‍्पादन  मे  रसा-
 यनिक  कच्चा  माल  /मध्यवर्ती  पदार्थों  की
 ग्रत्यधिक  मात्रा  का  प्रयोग  किया  जाता  हैं  t
 झौषध  झौर  उद्योग  द्वारा  प्रपेक्षित  विभिन्न
 कलने  माल  मध्यवर्ती  पदार्यों  को  उप्लम्धता
 की  बल  माल  स्थिति  और  सावी  सभावनाझ्ो  के
 बारे  मे  झौषध  शौर  भज  उद्योग  पर  गठित
 समिति  की  रिपोर्ट  के  अध्याय  6  में  वि  तार
 से  विचार  किया  गया  है।  जिसकी  ऐक  प्रति
 8-5-1975,  को  समा  पटल  पर  प्रहतुत  को

 गई  थी  कुछ  महत्व,रर्ण  ‘wena  अप्‌  मं  प्रोषधो
 के  ताम  जितका  प्रश्नों  भी  भांशिक  सवा  बग

 द 2 6  फद्ा  गतित  मप्यव  पी  पदार्थों  के  आधार
 पर  निर्माण  किया  जा  रहा  है,  इस  प्रकार  है

 बलोरमफैनीकोल  _ एरिक्ामाइसीन,
 एम्पीसिलीन,  क्लोशेक्बिन,  'फोस्फेड,  एश्ा-
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 म्यूटोल  एच०  सी०  एल०  मैट्रोलिशजोल,
 क्लोरओपामाइड,  |  सल्फा>*  मेश्ोक्साजील
 झादि।

 Change  in  Colour  of  Taj  Mahal
 Marble

 2005  SHRI  KRISHNA  KUMAR
 GOYAL:

 SHRI  MUKHTIAR  SINGH
 MALIK:

 SHRI  G.  M  BANATWALLA:
 SHRI  SKANIAH  THOMAS:

 Will  the  Minister  of  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS  be
 pleased  to  state:

 (a)  whether  adequate  steps  have
 been  taken  to  save  Taj  Mahal  marble
 changing  colour  or  losing  its  pristine
 whiteness  with  the  increasing  air
 pollution  around  Agra  and  coming  up
 of  the  Oi!  Refinery  at  Mathura,  and

 (9)  xf  80,  the  broad  outlines
 thereof?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H.  N.  BAHUGUNA).  (a)  and
 (bo)  Appiehensions  have  been  ex.
 pressed  trom  time  to  time  about  the
 possible  adverse  effects  of  the  gese-
 ous  effluents  from  the  Mathura  Re-
 finery,  expected  to  be  commissioned  in
 Aptil,  +1980,  on  the  monuments  at
 Agra.  To  advise  the  project  autho-
 Tiuegs  on  the  measures  to  be  taken
 for  keeping  the  pollution  effect  to  the
 absolute  minimum,  an  Expert  Com-
 mittee  was  constituted  in  July  4974
 with  Dr,  S,  Varadarajan  as  Chairman
 and  representatives  of  the  Munistry
 of  Petroleum,  India  Meteorological
 Department,  National  Committee  on
 Environmental  Planning  and  Coordi-
 nation,  National  Environmental  En-
 gineering  Research  Institute,  Indian
 Institute  of  Petroleum,  Indian  Oil
 Corporation  and  Government  of  Uttar
 Pradesh  as  members.  A  represente-
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 tive  of  Archeological  Survey  of  India
 was  also  made  a  member  in  Decem-
 ber  975

 2  Since  much  work  has  been
 carried  out  in  Italy  on  the  effect  of
 sulphur-dioxide  on  monuments,  IOC
 entered  into  an  agreement  in  974
 with  M/s  Tecneco  80  Italian  firm
 which  is  a  subsidiary  of  Government
 owned  ENI  Group  to  undertake  the
 following  studies

 a)  On  the  basis  of  meteorologi-
 cal  data  for  the  last  ten  veurs
 in  the  Mathura-Agra  region
 to  calculate  the  ground  level
 concentration  of  effluents
 (particularly  sulphur  de
 oxide)  in  the  Mathura-Agra
 Yegion  On  account  of  emission
 arom  the  Mathura  Refinery

 (u)  Determination  of  the  exist-
 ing  level  of  pollution  in  the
 Agra  region  by  measurement
 over  a  period  of  six  months

 (a)  Determination  of  the  pre-
 sent  status  of  preservation  of
 monuments  8088  also  the  per-
 mussible  concentration  of  ef-
 fluents  from  the  point  of
 view  of  their  preservation

 Reports  have  since  been  submitted
 by  M/s  Tecneco  to  Indian  Oil  Corpo-
 ration  These  will  be  considered  by
 the  Expert  Committee,  and  necessary
 action  will  be  taken  by  Government
 after  receiving  the  recommendations
 of  the  Expert  Committee

 3  On  the  basis  of  data  available  so
 far  ag  a  result  of  investigations  and
 studies,  it  appears  that  the  contribu-
 tion  by  the  Refinery  to  the  atmos-
 pheric  pollution  even  under  the  most
 adverse  meteorological  conditions
 would  be  minimum  at  Agra  which  is
 about  40  KM  away  from  the  Refi-
 nery,  and  at  such  a  low  level  as
 would  not  cause  any  concern  about
 its  effect  on  the  white  marble  of  Tay
 Mahal.
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 राज्य  ध्यापार  निगल  हारा  क्‍्लोर  वीम
 फासफेह  का  मूल्य  मिर्धारित  करता

 2006  शी  ईश्वर  चौधरी  क्या  पेड़ी-
 लियम  लया  रसायन  झोर  उथरक  सत्री  मह
 बताने  की  कृपा  करेंगे  कि

 (क)  क्‍या  राज्य  व्यापार  निगम  ने
 क्लोरोक  न  फास्फेट  का  मूल्य  202  रुपये
 प्रति  किलोग्राम  निर्धारित  किया  था,  फिर  मावे,
 i976%  276  रुपये  प्रति  किलोश्राम  निर्धारित

 किया  था  प्रौर  इसको  रिलीज्ञ  किया  था  तो  उस
 समय  400  रुपये  प्रति  किलोग्राम  निर्धारित
 किया ,  श्रौर

 ख)  यदि  हा,  तो  इसके  क्या  कारण  है  ,

 पंट्रोलियम,  रस  बत  शौर  उर्वरक  मत्री

 (श्री  हेमव  से  नन्वन  बहुगुणा)  (क)  प्रीर  (ख)
 राज्य  व्यापार  निगम  द्वारा  झायातित  क्लो  रो-
 क्वीन  फास्फेट का  मूल्य  29  मई,  974  को
 सरकार  द्वारा  202  84  रुपये  प्रति  किलोग्राम
 निर्धारित  किया  गया  था।  976  के
 प्रारम्भ  तक  देशी  उत्पादन  की  पर्थाप्त  माता
 में  इकट्ठा  हो  गया  था  ny  स्वदेशी  निर्मित  क्लो  रा-
 क्वीन  कास्केट  की  लागत  झ्राधातित  लागत  से
 अधिक  थी।  सभी  सूत्रयोगी  के  निर्मात/ञ्रो  को
 समान  मूल्य  पर  तलो  सब  जीन  फास्फेट  उपलब्ध
 कराने  के  विचार  से  देशो  उत्पादन  तथा  स्टेंट
 बौमिकल्त  एड  फार्मास्यूटिकल्स  कारपोरेशन
 द्वारा  आयात  पर  ब्राधारित  सामूहिक  (पूल्ड)
 मूल्य  8  मार्च,  976  से  276  रुपवे  प्रति
 किलोप्राम  निर्धारित  किया  मया  था।  976~
 ~77  के  बजट  म ेप्रस्तुत  किये  जाने पर  I5
 मार्च,  976  से  क्लोरोबरीन  फास्फेड  पर

 सीमा  शुल्क मे  बुद्ध  32  8%  से  75%  फ्या
 मूल्य  की  गई  थी।  सीमा  शुल्क  में  वृद्धि  के
 कलस्वरूप  i7  अप्रैल,  976  से  प्र्  मूल्य
 400  रुपये  प्रति  किलोग्राम  पुनॉनिर्धारित
 किया  गया।  उपरोक्त  मूल्य  भौषध  (मूल्य
 नियंत्रण)  झादिश,  970  के  अन्तत  समय
 समय  पर  निर्धारित  कय  गये  हैं।
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 Varkaln,  Station

 2007.  SHRI  VAYALAR  RAVI:  Will
 the  Minister  of  RAILWAYS  be  pleased
 to  state:

 (a)  whether  Government  are  aware
 that  Varkala  is  one  of  the  important
 pilgrim  and  tourist  centres  of  Kerala
 but  the  Railway  Station  there  38  still
 in  an  underdeveloped  stage,  and

 (b)  if  so,  what  steps  Government
 propose  to  take  to  umprove  the  facili-
 ties  in  that  statson  including  the
 construction  of  a  couple  of  retiring
 rooms?

 THE  MINISTER  OF  RAILWAYS
 (PROF,  MADHU  DANDAVATE).  (a)
 and  (b).  Varkala  Station  which
 serves  pilgrim  centres  was  remodel-
 led  last  year  in  connection  with  the
 conversion  of  Trivandrum-Ernaku-
 lam  line  into  Broad  guage.  The
 station  is  provided  with  a  waiting
 hall,  two  waiting  rooms,  adequate
 booking  windows  and  covered  plat-
 forms,

 A  proposal  for  extension  of  the
 platform  shelters  ang  construction  of
 a  Foot  Over  Bridge  is  under  consi-
 deration,  At  present  there  ig  no  pro-
 posal  for  provision  of  retiring  rooms,
 which  can  be  considered  in  future
 plans,

 Provision  for  a  Stop  to  Madras.Tri-
 vandrum  Mail  2६  Varkala

 2008.  SHRI  VAYALAR  RAVI.  Will
 the  Mimster  of  RAILWAYS  be
 Pleased  to  state:

 (a)  whether  the  Railways  received
 any  representation  from  the  public  for
 introducing  a  stop  to  the  Madras-Tri-
 vandrum  Mail  at  Varkala  Station;  and

 (b)  i¢  ७०,  the  action  taken  thereon?
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 (b)  The  issue  has  been  examined

 in  detail  and  it  is  felt  that  the  stop-
 page  at  Varkala  will  slow  down  this
 long-distance  Express  train,

 Wagon  Building  Factory  at  Kazha.
 kootam  in  Trivandrum  District

 2009  SHRI  VAYALAR  RAVI:  Will
 the  Munster  of  RAILWAYS  be
 pleased  to  state:

 (a)  whether  there  i8  a  long  standing
 demand  for  setting  up  a  wagon  build-
 ing  factory  at  Kazhakootam  in,  Tri-
 vandrum  district  of  Kerala;  and

 (b)  whether  Government  propose  to
 consider  this  demand  as  agll  facilities
 are  available  in  this  area  for  setting  up
 such  a  unit?

 THE  MINISTER  OF  RAILWAYS
 (PROF,  MADHU  DANDAVATE)
 (a)  and  (b).  In  ‘1973-74,  Kerala
 Government  were  contemplating  set-
 ting  Up  a  wagon  building  unit  under
 the  State  Government.  Ministry  of
 Railways  have  no  information  on
 further  development  in  the  matter.

 However,  88  far  as  the  Ministry  of
 Railways  ere  concerned,  there  is  at
 present  no  proposal  by  this  Ministry
 to  set  up  a  new  wagon  building  unit
 by  the  Railways,  in  Kerala  or  else-
 where,

 Extension  of  Double  Railway  Lines
 upto  Laigola  (Eastern  Railway)

 2010,  SHRI  SASANKASEKHAR
 SANYAL:  Will  the  Minister  of
 RAILWAYS  be  pleased  to  state:

 (a)  whether  there  has  been  a  cons.
 tant  demand  that  double  lines  which
 now  exist  between  Sealdah  and  Rana-
 ghat  in  the  Sealdsh-Lalgola  Section
 of  the  Eastern  Railway  should  be  ex-
 tended  by  hopping  stages  upto  Lal-
 gola  in  the  north  which  ig  just  close
 to  Bangladesh  geparateg  by  river
 Padma;  and
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 ६0)  how  does  this  demand  stand  at present?

 THE  MINISTER  OF  RAILWAYS
 on

 MADHU  DANDAVATE): a)  No
 (b)  Boes  not  arse

 Demurrage  Charges  for  Wagons  De- tained  at  Naini  Goods  Shed

 20ll  SHRI  JAGDAMBI  PRASAD YADAV  Wul  the  Minister  of  RAIL- WAYS  be  pleased  to  state
 (a)  the  details  of  de Charges  raised  for  wagons  pores beyond  the  free  time  at  Naim  Goods Shed  against  the  Railway  Mazdoor Sangh  Shram  Samvida  Sahkar:  Samit Ltd  Allahabad,  during  the  period from  Septemebr,  974  to  May,  1977 year-wise  separately,

 ,

 (b)  the  0९४78  of  cran  e  and  haula; charges  raised  and  recovered  dumm the  above-mentioned  period,
 (c)  whether  the

 Prompt  recove,
 clthrges  ‘hia  not  beer

 follow  eee follo Divisional  Officers  at  Allahabaa  tt &  view  to  give  pecuniary  ady, the  Society  at  Naini,  ang  See  ©

 (dy  if  80,  the  details ,  th  of charges  which  had/have  mot  Deere covered  from  the  Society  so  far  year- Wise  separately?  ,

 THE  MINISTER (PROF  MADHU
 OF

 (a)  The  details  of  demarrage  ‘harges
 are  as  under  eae

 Frit  Rs
 9028  70
 162250,

 ; 2  ay—Ma  878,00 anuary—May  1977  Be  239.39
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 (b)  Crane  and  haulage  charges  raised
 and  recovered  are  as  under

 Raped  Recovered
 074  Re  64000  Nil
 4975  Nu  Nil
 976  Ni  Ni

 January—May  977  Nil  Nil

 (c)  Since  the  Society  disputed  the
 correctness  of  the  demurrage  charges
 amounting  to  Rs  9,92870  raised  in
 1974,  and  the  matter  was  under  ex-
 mination,  the  procedure  laid  down  in
 the  said  circular  letter  was  not  fol-
 lowed  Dcmurrage  charges  for  the
 year  975  976  and  977  (upto  May,
 977)  have  been  recovered  from  the
 Society

 (d)  On  re-examination  by  (Conmer
 cial  and  Accounts  Officers,  it  has
 been  found  that  only  Rs  1,202  30  are
 due  from  the  Society  for  the  year
 i974  which  ere  bemg  recovered

 Allotment  of  Cycle  Stand  Contract  at
 Allahabaa

 Miz  Ss  JAGDAMB]  PRASAD
 LADAV  it  the  Minister  of  RATL-
 WAYS  be  pleased  to  state

 (a)  whether  at  the  time  of  inviting open  tenders  in  the  year  798  for
 allotment  ०06  Cycle  Stand  Contract  at
 Allahabad  specific  measurement  of
 ground,  dation  to  he
 by  the  L  tenderer  for २८५ of  cycles|scooters  was  given  in  the
 tender  documents  together  with  details
 thereof,

 (b)  whether  clause  3  (a)  og  tha
 aft  agreement  stipulated,  forfeiture
 security  deposit  in  the  event  of  aly

 encrpadhmient  by  the  Mrénwee  on
 railway  land  other  then,  the  lend
 ted  for  the  cycle  stand;  '

 (c)  whether  it  has  been  reported
 by  the  Engineering  Branch  that,  the
 cycle

 contac
 रफ

 railway  d  other  than  the  ् shown  in  the  tender
 documents;  1
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 (d)  if  a2,  whether  it  is  proposed  to
 take  action  im  terms  of  Clause  8(8)  of
 the  agreement?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)
 (a)  Yes

 (b)  Yes,
 (c)  A  complaint  regarding  encroa-

 chment  of  the  land  has  been  received

 (d)  Yes  Action  has  been  initiated
 to  get  the  encroachment  vacated  and
 to  realise  encroachment  charges

 Officers  Carriage  facility  availeg  by
 Commercial  Officers  (Allahabag

 Division)

 20l3  SHRI  JAGDAMBI  PRASAD
 YADAV  Will  the  Minster  of  RAIL-
 WAYS  be  pleased  to  state

 ASADHA  7,  899  (SAKA)  Written  Answers  1  oO

 (a)  whether  there  were/are  stending
 instructions  for  earrying  cut  monthly
 inspection  of  stations  by  the  officers
 fallung  under  their  jurisdiction,

 (b)  at  so  the  details  of  monthly
 inspection  carried  out  by  Commercial
 Officers  of  Allahabad  Division  during
 the  92०00  January,  975  to  May,  977
 and  Travelling  Allowance  paid  sepa-
 tately  to  each  officer,  and

 (c)  the  details  of  such  Commercial
 Officers  who  availed  of  the  facility  of
 Officers  Carriage  during  their  periodi-
 cal  inspection  of  the  Division  during
 the  above  mentioned  period?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATI)
 (a)  Yes

 (0)  and  (९)  A_  statement
 information  is  attached

 giving

 Statement
 Officers  Carriage  facility  availed  by  Commercial  Officers  (Allahabad  Divi  n)

 Dsstg  a  tion  of  the  Officers  Period  of  Number  of  Average  Average  केए  of
 specti  amber  of  monthty  occasions

 conducted  inspections  amount  of  when  the

 Seay
 T  A  paid  carriage

 pprox  )
 7

 ox)  facility
 Jan.,  975—~  availed by May;  977)

 during  the
 period

 joey 975  to
 May  3977

 Commercial  3975  to  238  Rs  136/-
 “gupat  /Divl.  Commercial  gard  997

 3  5  ”

 Asssstant  Cormmeraal  Supenn-  Do  438  $  Re.  1907/3  2
 teadent

 Assistant  Comr-~ial  Superin-  De  226  Re  r7y/-  Nil
 tendent  (Ticker  Checking)

 .
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 Imue  of  Complimentary  Passes  to  Rail-

 way  Officials

 2074  SHRI  C  K  CHANDRAPPAN
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state,

 (a)  how  many  sets  of  complmen-
 tary  passes  are  given  to  railway  em-
 ployees  of  class  I,  II,  III  and  IV  res-
 pectively  who  have  completed  25
 years  but  less  than  30  years  in  service,
 and
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 (b)  how  many  sets  of  complemen-

 tary  passes  are  given  to  railway  em-
 ployees  of  class  I,  I,  IIY  and  [V  res-
 pectively  who  have  completed  30  years Or  more  m  service?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)
 (a)  and  (b)  The  existing  scale  of
 post-retirement  complimentary  passes
 to  each  class  of  railway  «employee  38
 given  below

 Category  of  staff  Number  of  prescribed  qualifying  Number  of  sets  of  passes  admis- Years  of  service  sible  per  year

 (a)  Not  less  than  20  years  ser-  Two  sets

 Three  sets
 (a)  Not  less  than  20  years  acr-  One  set

 Two  sets

 ‘Class T  &ID
 vice  but  below  25  years

 (b)  25  years  and  above
 Clase  TIT

 vice  but  below  25  years  ,
 (b)  25  years  and  above

 Class  IV  Not  less  than  25  years  service  One  set  every  alternate  ycar  for self  and  wife  only

 Bye-Elections  to  State  Legislatures

 20I5  SHRI  CHITTA  BASU  Will
 the  Minister  of  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  be  pieased  to
 state

 (a)  whether  bye-elections  are  over-
 due  to  fill  vacancies  in  some  State
 Legislatures,  and

 (b)  ४  80,  whether  Government  pro-
 Pose  to  arrange  for  early  bye-elections
 there?

 THE  MINISTER  OF  LAW,  JUS-
 TICE  AND  COMPANY  AFFAIRS
 (SHR]  SHANT]  BUSHAN)  (a)  and
 (b)  At  present  there  are  43  vacancies
 m  the  Legislative  Assemblies  and  8
 vacancies  in  Legislative  Councils  of
 various  States.  The  vacancies  in  the
 Legislative  Assemblies  are  in  the
 States  of  Andhra  Pradesh  (8),  Assam
 CS  Gujarat  a,  Karnataka  (8),

 an,  Manipur  a,

 Meghalaya  (2)  and  Tripura  reo)  The
 Election  Commission  has  ordered  in-
 tensive  revision  of  the  Electoral  Rolls in  all  the  above  mentioned  States  ex-
 cept  Gujarat  and  this  work  1s  in  pro- gress  at  present  The  fina]  publica- tion  of  the  rolls  is  scheduled  for
 30-0-1977  No  bye-election  can  be
 held  until  the  Electoral  Rolls  are
 finally  published  38  the  term  of  these
 Legislative  Assemblies  (except  Gujarat and  Manipur)  wall  last  only  ¢ill  March, 1978,  the  Election  Commusmon  has  de-
 cided  not  to  take  any  action  at  present to  fill  those  vacancies  The  Commis~ sion  has  decided  to  hold  bye-election to  fill  the  sungle  vacancy  in  the  दिघन
 Jerat  Legislative  Assembly  after  the
 ensuing  rainy  season.

 Necessary  action  to  fill  the
 in  the  Manipur  Legislative  Assembly will  be  taken  after  the  Electoral  Rolls
 have  been  finally  published.

 a  A  statement  showing  the  position of  the  pending  bye-elections  in  the
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 Legislative  Councils  of  the  various
 States  ig  laid  on  the  Table.  [Placed
 in  Library,  See  No  LT-543/77}

 Financial  position  of  Maruti  Ltd

 20I6  SHRI  8  G  MURAGIYAN
 SHRI  K  A  RAJAN

 Will  the  Minister  of  LAW  JUS-
 TICE  AND  COMPANY  AFFAIRS  be

 ASADHA  7,  809  (SAKA)  Written  Answert  766

 pleased  to  state  what  is  the  present
 financial  position  of  Maruti  Limited?

 THE  MINISTER  OF  LAW,  JUS-
 TICE  AND  COMPANY  AFFAIRS
 (SHRI  SHANTI  BHUSHAN):  The
 present  financial  position  or  Maruti
 Lumiteq  as  revealed  in  the  latest
 balance  sheet  of  the  company  as  at
 8ist  March,  976  438  as  follows

 Liabilities  Rupees  Assets  Rupees

 Share  Capital  /2564,10,000  Fixed  Assets  $575:415133,
 Share  Apphcation  Money  46,89,350  Investments  ‘1,000
 Reserves  &  Surplus  33,98,r00  Current  Assets,  Loans  &  Advances  94:215724
 Secured  Loans  I,26,27,%23  Misc  Expenditure  58,35,048
 Unsecured  Loans  6657735785,  Profit  &  Loss  Balance  1,59:64,390
 Current  Liabilities  &  Provisions  3»69,60,937

 Torat  8,87,63,295  TOTAL  8,87,63,295

 ludes  the  tentative  price  payable  under
 Notes.  (x)

 [Seki
 assets  include  an  amount  of  Rs  BB

 ‘7,296  being  the  value  of  land,  which des  land  development  expenses,  inc!
 the  agreement  to  sell  dated  9-8-77  between  the  company  and  Haryana  S Government  The  said  land  fenoe  yet  registered  in  favour  OF  the  company,  aid

 (2)  No  depreciation  has  been  adjusted  for  the  year  ended  ‘1-3-1976  on  fixed  assets. Arrears  of
 Gorin

 as  at  1-3-1976,  in  accordance  with  the  provisions  of Section  205(2  of  the  Companies  Act,  1956,  amount  to  Rs_33,%8,403

 (3)  Contingent  Itabulities  of  the  company  are  as  below
 (a)  Estimated  value  of  contracts  remaining  to  be  executed  on  capital  account and  not  provided  for  Rs  2,82,355  (previous  year  Rs  46,60,988)  Ad- varices  against  the  same  Rs  ,I2,057  (eerioak  year  Rs  2,83,901),

 th)  Clauns  against  the  company  not  acknowledged  as  debts  Rs  98334.  (previous yearRs  $3,643)

 recovery  of  Rs  $  000  (presious  year (iu)  Suit  filed  the  pany  for
 Rs  /§,000)  representing  Dealership  Deposits  forfeited  by  the  company,

 F  di  des  Re  57,92,103  {being  “Prototype  develop- (4)  Mascell  Expen
 ment  expenditure”

 Profit  &  Loss  balance  of  ३  15595645
 390

 is  the  total  accumulated  I 2
 3-3-  976  as  per  company’s  Profit  &  Loss  Account  mupe
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 From  the  above  Balance  Sheet,  it
 ‘will  be  seen  that  the  company’s  ¢angi~
 ble  assets  as  on  81-3-1976  stood  at
 Re.  6  69,63,857,  against  which  its  lia-
 bihties  including  the  share  application
 money  (not  transferred  to  share  eapi-
 tal  account)  amounted  to  Rs
 €  09  55,195.

 बीमल  तथा  मंबबोर  जिलों  में  एल०  पी०
 जस  सप्लाई  किये  जाने  को  सांग

 20i7.  डा०  सक््मीतारायण  पिय :
 क्या  चंद्रोलियम  तथा  रसायन  शौर  उर्वरक
 मल्ली  यह  बने  की  कृपा  करेगे  कि

 (क)  ह...) ह  लदसोर  जिले  (भष्य  प्रदेश)  मे
 नीमच  शौर  मदसोर  मे  एल०  पी०  गैस  सप्लाई
 किये  जाने  की  माग  वर्षों  से  की  जाती  रहो  है
 परन्तु  वहा  पर  भैस  की  सप्लाई  प्रभी  तक
 प्रारम्भ  नहीं  की  जा  सकी  ,

 (स)  क्‍या  मदसोर  तथा  नीमच  मे
 केन्द्रीय  सरकार  के  कर्म  चारियो  वी  सख्या  बहुत
 है  भौर  नीमच  ने  ही  केन्द्रीय  रिजर्व  पुलिस  का
 मुख्यालय  भी  है  भौर  साथ  ही  प्रलकायड  फैक्ट्री
 नामक  एक  सरकारी  प्रतिष्ठान  है  भोर  सीमेंट
 कारपोरेशन  द्वारा  नीमच  मे  सीमेंट  का  एक
 कारखाना  स्थापित  किया  जा  रहा  है  ,

 (ग)  क्‍या  हाल  ही  में  भारतीय  तेल
 निगम  ने  मदसोर  में  गैस  सप्लाई  करने  के
 लिए  एक  गैस  एजेसी  दी  है  परन्तु  सप्लाई
 प्रारम्भ  नहीं  की  गई  ,  भौर

 (घ)  इस  कठिनाई  को  दूर  करने  के
 लिए  सरबार  द्वारा  क्या  कार्यवाही  की  जा  रही
 है  ?

 पेट्रोलियम,  रसायन  झोर  जबरक  अंत्री

 गु  हेमबतो
 नस्दस  बहुगुणा)  :  (क)  जी,

 हा ।

 (ख)  जी,  हां।

 (ग)  भदसोर  जिले  मे  लाना  पकाने
 की  बस  की  पूर्ति  हेतु  प्रभी  तक  इड्टेन  वितरण  के
 लिये  कोई  व्यवस्था  नही  की  गयी  है।
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 (घ)  दैश्  में  ना  पकामे  की  गैस  की
 उपलब्धता  की  श्रप्रेक्षा  इस  उत्पाद  की  कुल
 माग  बहुत  अधिक  है।  मदसोर  जिले  के  इस
 गैस  की  पूर्ति  को  तभी  पूरा  किया  जा  सकता  है
 जब  देश  में  खाना  पकाने  के  गेस  की  कुल  उप-
 लब्धता  में  सुधार  हो  जायेगा।

 Unmanned  Gates

 20l8  PROF  P  ०७  MAVALANKAR
 Will  the  Mimster  of  RAILWAYS  pe
 Pleased  to  state

 (a)  whether  Government  are  aware
 of  the  danger  to  life  and  property  on
 account  yf  unmanned  gates  all  over
 the  country  particularly  im  and
 around  the  urban  areas,

 (b)  if  so,  steps  being  taken  to  im-
 prove  the  situation,

 (c)  whether  Governmen;:  are  also
 aware  of  the  fact  that  a  number  of
 accidents,  including  the  fatal  ones, take  place  at  such  unmanned  gates  in
 and  aroung  the  major  urban  agglo-
 merations,  including  Ahmedabad  city,
 and

 (a)  if  80,  whether  Government  970-
 Pose  to  take  immediate  remedial  steps in  this  regard  and  if  8०,  when  and
 the  estimateg  cost  thereof?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)
 (a)  and  (b)  There  are  more  than
 22,000  unmanned  level  crossings  on
 the  Indian  Raflways  The  Railways undertake  periodical  census  of  road
 and  rail  traffic  at  these  level  crossings to  review  the  need  for  their  manning
 taking  into  account  vanous  factors
 such  as  density  of  traffic,  vigibility,
 accident  proneness,  ete  Based  on  such
 reviews,  a  certain  number  of  level
 crossings  ig  manned  every  year  in
 consultation  with  the  State  Govern.
 ment.  During  the  five  years  from
 I974-72  to  1978-76,  234  level  crossings
 were  manned
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 If  eft  orménned  tevel  erdasings  are  to
 be  manned,  it  would  mean  an  initial
 investment  ef  more  than  100 0
 etores  and  recurring  antual  mainte.
 nance  cost  of  about  30  crores.  In  this
 connection,  it  would  be  relevant  to
 quote  an  observation  made  by  the
 Railways  Accidents  Inquiry  Com-
 mittee,  1968;

 “The  manning  of  the  level  cross-
 ings  does  not  provide  a  completely
 satisfactory  remedy  against  accident
 at  level  crossings”
 It  is,  therefore,  neither  feasible  nor

 necessary  to  man  all  the  unmanned
 level  crossings

 Certain  preventive  measures  have
 been  undertaken  by  the  Railways,  such

 438  provision  of  danger  signs  on  the
 roads,  fixing  of  whistle  Boards  on  the
 Railway  line  warning  the  engine  dri-
 vers  to  whistle  and  to  be  cautious  while

 hh:  un  d  level  crossings,
 educate  campaigns  among  road  users
 through  leafiets,  cinema  slides,  Radio
 talks  and  so  on  The  State  Govern-~
 ments  have  legislated  under  the  Motor
 Vehicles  Rules  making  it  obligatory  on
 the  part  of  the  Motor  Vehicle  Drivers
 to-gtop  short  of  unmanned  level  cross-
 ings  and  to  cross  the  railway  track  with
 the  conductor  walking  ahead  Sur.
 prise  checks  are  also  conducted  m  co-
 ordination  with  the  local  civil  authort-
 ties  to  ensure  strict  compliance  of
 these  rules  by  road  users  State
 Governments  have  been  requested  to
 Ptovide  speed  breakers  (bumps)  on
 the  approaches  of  unmanned  level
 crossings  With  these  measures,  in-
 eidence  of  road  accidents  at  unmanned
 level  crossings  has  been  on  the  decline
 as  can  be  seen  from  figures  furnished
 below:

 1974-75,  96
 1975-78  76
 1976-77,  68

 iG)  Getierally,  mahned  level  crodsings
 ‘ate  ptovidel!  in  fidjor’  urtan  ateas
 where  the  density  of  traffic  is  heavy.
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 th  Alimedntiad  ales,  there  are  presently 8  level  crossings  and  ali  of  them  are manned,

 (१)  Does  not  arise

 Abandoning  of  the  Fertilizer  Produo- tion  Programme  under  the  Fifth  Five Year  Plan

 20I9  SHRI  P  x  KODIYAN  Will the  Mimster  of  PETROLEUM,  CHEMI. CALS  AND  FERTILIZERS  be  pleased

 (a)  whether  the  fertihzer  Produc- tion  Programme  under  the  Fifth  Five Year  Plan  will  be  abandoned,
 (b)  if  so,  the  rea:  C thereat,  po

 Sons  and  facts

 (०)  wha;  steps  Government
 taken  for  the  utilisation  of  gas  ee fertilizers  teeg  stock?

 THE  MINISTER  OF  PETROLEUM CHEMICALS  AND  FERIILIZERS (SHRI  H  N  BAHUGUNA)  a)  and (b).  No,  Sir.  The  draft  Fifth  Five Year  Plan  envisaged  the  setting  up  of five  fertilizers  Projects  in  the  public sector  Three  of  these  projects  are in  the  procesg  of  being  established  at Bhatinda,  Panipat  and  Trombay  The revised  Fifth  Plan  Provides  for  four new  fertilizer  Projects,  two  each  jn 4977  78  and  i978-79,  in  addition  to  the three  projects  Mentioned  above
 (c)  In  setting  up  the  four  fertilizer projects  mentioned  in  (a)  and  (b) above,  full  consideration  would  be given  to  use  of  gas  available  from Bombay  High  and  Bassein  wells  as fertihzer  feedstock

 Take.over  of  Oil  India  Limited

 3020,  SHRIMAT!  PARVATHI  KRI-
 SHANAN:  कण  the  Mini  सावा,
 ROLEUM,  CHEMICALS  ava  TER~
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 (a)  whether  Government  have  qde-
 cided  for  8  jotal  takeover  of  था
 India  Limited,

 (b)  ४  60,  the  facts  thereof,

 (c)  whether  Government  have  de-
 cided  to  give  Oil  India  Limiteg  a
 wider  role  in  ०7  exploration,  and

 (d)  38  so,  the  broad  outfines  there-
 of?

 THE  MINISTER  OF  PETROLEUM
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)  (a)  and
 (b)  Negotiations  for  acquiring  effec-
 tive  control  over  Ofl  India  Limited  are
 in  progress

 (९)  and  (9)  Oil  India  Limited  has
 applied  for  the  grant  of  Petroleum
 Exploration  Services  for  the  onshore
 and  offshore  areag  of  Mahanadi  Bassin
 No  decision  has  yet  been  taken  by
 Government  on  the  application

 Savings  due  to  Abolition  of  two  Com-
 mittees  in  Railways

 202i  SHRIMATI  PARVATHI  KRI-
 SHNAN  Will  the  Minister  of  RAIL
 WAYS  be  pleased  to  state  how  far
 recent  abolition  of  superfluous  com
 muittees  on  Railways  would  make
 additional  fund  available  to  the  Rail
 way  exchequer?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)  The
 extent  of  funds  avaulable  directly
 attributable  to  The  abolition  of  the  two
 Commmittees  v:z  Standing  Voluntary
 Help  Committee  and  Committee  for
 Social  Heforms  on  Railways  8  of  the
 order  of  Rs  3  lakhs  per  annum
 covering  the  salary  and  allowances
 and  other  contingent  Items  of  expendi-
 ture  on  the  working  of  these  two
 Committees
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 Election  to  Nagaland  Assembly

 2022  SHRI  JYOTIRMOY  ‘BOSU.
 Will  the  Minister  of  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  pe  pleased
 to  state

 (a)  whether  he  proposes  to  hold
 elections  to  Nagaland  Assembly  very
 soon,

 (b)  ४  so,  within  what  date,
 (c)  whether  UDF  (Nagaland)  has

 demanded  that  the  election  symbol
 Mithun  should  be  frozen,  and

 (d)  38  so,  action  taken  thereon?

 THE  MINISTER  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  and  (b)  It
 38  proposed  to  hold  the  elections  to
 Nagaland  Legislative  Assembly  after
 the  monsoon  season

 (c  Yes,  sir

 (d)  The  symbol  ‘Mithun’  has  been
 frozen  by  the  Election  Commission  in
 so  far  as  the  State  of  Nagaland  3s
 concerned

 Departmental  Catering  Establishment

 2023  SHRI  JYOTIRMOY  BOSU
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state

 (a)  how  many  departmental  cater=
 ing  establishments  have  been  handed
 over  to  private  caterers,

 (b)  in  departmental  catering  estab- lishments  what  ig  the  total  number  of
 permanent  bearers  with  fixed  salaries
 and  the  number  of  bearers  who  are  on
 commission  basis,  and

 (c)  what  is  Government's  policy  to-
 wards  ensuring  a  needbaseq  earning
 and  job  security  for  vendors  working
 an  railway  gtations?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE).
 (a)  Eleven.
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 (b)  (0  Permanent  bearers  on  regu-
 lar  salary—003

 (ii)  Bearers  on  wholly  commission
 basis—2532

 (c)  The  earnings  of  the  «  ummission
 vendors  are  under  constant  review
 Whenever  necessary,  the  rates  of  com-
 mission  are  enhanced  and  other  mcen
 tives  given  to  ensure  that  trey  get
 reasonable  emoluments  Subject  to
 satisfactory  performance  they  continue
 in  service  and  there  is  |  rovi,ion  ६३
 transfer  the  licence  to  the  legal  heirs
 in  the  event  of  death  They  also  have
 opportunities  for  absorption  in  regular
 class  IV  cadre

 Laying  of  Railway  Lines  upto  Alzwal
 in  Misoram

 2024  SHRI  JYOTIRMOY  BOSU
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state

 (a)  whether  technical  and  commer-
 cial  gurvey  to  bring  the  railway  to
 the  nearest  point  to  Aizwal  in  Mizo-
 ram  has  been  completed,

 (9)  uf  so  whether  the  job  is  going
 to  be  taken  in  hand  very  soon,  and

 (c)  ४  so,  by  what  date?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)  (a)
 to  (c)  Preliminary  Engineering-cum-
 Traffic  Survey  for  extension  of  rail.
 way  line  from  Lalaghat/Lalabazar  to
 Sairang  (proposed  station  near  Ajjal)
 ig  in  progresg  and  is  expected  to  be
 completed  by  the  eng  of  977  Further
 consideration  to  this  project  will  be
 given  after  the  survey  ig  completed
 and  reports  thereof  are  examined  from
 all  angles

 Briefs  to  Relationg  of  Former  Law
 Minister

 2025  SHRI  JYOTIRMOY  BOSU
 Will  the  Minister  of  LAW,  JUSTICE
 AND

 ४७७४
 AFFAIRg  he  pleased

 to  stafe-

 Written  Answers  774

 (a)  whether  he  ig  aware  of  the  fact
 that  the  Supreme  Court  Bar  Asso-
 ciation  is  going  to  enquire  into  the
 conduct  of  the  erstwhile  Law  Minuster,
 Shri  H  R  Gokhale,

 (b)  ४  80,  the  Government’,  reac-
 tion  thereon,

 (ec)  m  how  many  cases  Shri
 Gokhale’g  relationg  were  given  briefs
 by  the  Ministry  of  Law  and  total
 amount  paid  to  them  on  different  ३९०
 counts  in  Indian  money  and  n  foreign
 exchange  and

 (d)  full  details  thereof?
 THE  MINISTER  OF  LAW,  JUSTICE.

 AND  COMPANY  AFFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  Yes  Sir

 (b)  The  Supreme  Court  Bar  Associa-
 tion  38  a  body  not  responsinle  to  the
 Government  of  India  and  as  such  Gov-
 ernment  hag  no  reaction  .on  the
 matter.

 (c)  and  (d)  Information  ig  being
 collected  and  will  be  laid  on  the  Table
 of  the  House

 Shortfall  in  availability  of  Crude  OU

 2026  SHRI  R  K  MHALGI  Will
 the  Minister  of  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS  be
 pleased  to  state

 (a)  whether  an  overal)  shortfall  of
 over  23  mullion  tonnes  of  crude  oil
 is  likely  in  the  current  year,

 (b)  what  are  the  reasons  therefor,
 and

 (७)  how  Government  propoge  to
 make  up  thig  shortfall?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)  (a)  to  (c)
 Taking  into  account  the  indigenous
 availability  of  crude  oil  from  onshore
 and  offshore  sources  and  the  import  of
 petroleum  products  we  have  been
 able  to  effect  imports  of  our  balance
 crude  of]  requirements  to  the  planned
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 extent  dutihg  the  cuftent  finencial
 year  1977-78  for  processing  at  our

 ‘coastal  refineries.  These  imports  were
 otganised  in  termg  of  the  various  long
 term  crude  supply  arrangemsn‘s,  and
 by  purchases  in  the  world  crude  oil
 spot  market,  to  the  extent  of  the  defi-
 cit  between  our  crude  oil  requirements
 each  month  and  the  total  availability
 under  the  different  long-term  supply
 arrangements.
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 As  such,  no  shortage  im  the  availa.
 bility  of  imported  crude  to  the  extent
 of  our  full]  requirements  is  anticipated
 in  the  current  year.

 Progress  on  oii  drilling

 2027.  SHR]  S.  R.  DAMANI:  Will
 the  Minister  of  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS  be
 pleased  to  state; The  following  firm  arr  t

 exist  for  the  import  of  crude  oi]  dur-
 ing  1977:

 Source  Quan‘  ity  in  Millon  Tonnes

 020

 (ran  3०5

 Iraq”.  20

 UAE  ro

 USSR  .  ro

 Egypt  6  wt  lt  0°35

 SaudiArabia  .  6  द  दगा

 Iran  (R>-tam  crude)*%,  .  arg

 Arabian  Crude  through  EXXON
 for  HPCL  \H'ndu  tan  Petroleum
 Refinery).  नि  .  4

 Darius  Crude  from  Iran  for  MRL
 (Madras  Refinery).  .  2°6

 “This  constitutes  the  share  of  Ryaro,
 carbons  India  Ltd.,  (a  Subsidiary  of
 ONGC)  in  the  Joint  Venture  IMINOCO
 (Iranian  Marine  International  Oi)
 Company)  in  Iran.

 Marginal)  shortfalls,  if  any,  in  the
 requirements  of  crude  import  during
 any  month  will  be  made  good  by
 arranging.  purchases  from  the  spot

 market,  By

 (a)  the  new  87९88  selecteg  for  oil
 drilling  during  the  curren,  year  and
 the  progress  of  work  so  tar;

 (b)  the  parties  which  are  collabo-
 rating  ia  thig  work;  and

 (९)  the  terms  and  conditions  of
 such  collaboration  agreements?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H.  प्र.  BAHUGUNA):  (a)  io
 (c),  The  requisite  information  is  peing
 collected  and  will  be  laid  on  the  Table
 of  the  Sabha.

 Working  of  जा  Refineries

 2028.  SHR]  S  R.  DAMANI:  Will
 the  Minister  of  PETROLEUM,  CHEMI-
 CALS  AND  FERTILIZERS  pe  pleased
 to  state:

 (a)  the  performance  of  the  oil
 refineries  in  the  year  ended  on  3ist
 March,  1977  and  how  does  it  com-
 pare  with  the  previous  two  years;

 (b)  what  is  the  requirement  of
 crude  to  work  the  existing  refineries
 to  full  capacity  in  the  current  year;
 and

 (e)  the  arrangements  made  to  sup-
 ply  the  required  quantities  of  crude
 to  al}  the  refineries?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  FERTILIZERS
 (SHRI  H.  N.  BAHUGUNA):  (a)  The
 crude  throughout  of  the  refineries  for
 the  years  1976-77,  978.76  and  194875.
 is  given  below:
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 (m=  mirffion  tonnes)

 Refinery  I976-77  -I975-76  1974-75

 Digbo:  Refinery  0*53  oo  53  ors

 Bharat  Refinery  .  3°78  3°63  3°87

 Hindustan  Petroleum  Refinery  279  2°83  3°06

 Caltex  Refinery  ror  r'o8  I'tz

 Gauhati  Refinery
 ह  O84,  orig  og

 Baraun  Refinery  2°88  2°95  aka

 Gujarat  Refinery  45  4°t0  3°79

 Haldia  Refinery  7  86  135  09  32

 Cochin  Refinery  2  65  2°39  2  56

 Madras  Refinery  2"59  2°69  247

 22°99  23°28  ar  09

 (b)  Keeping  in  view  the  demand
 pattern  and  availability  of  foreign  ex-
 change  for  import  of  crude  ol  and
 petroleum  products  a  total  of  about
 25  5  million  tonnes  of  crude  oll  will  be
 required  for  processing  in  the  above
 refineries  during  1977-78.

 (९)  Besides  the  mdigenous  availabl-
 lity  of  crude  oil  to  the  extent  of  3
 million  tonnes  during  1977.78,  the  fol-
 Jowing  firm  arrangements  exist  for  the
 import  of  about  3.45  millon  tonnes  of
 crude  of!  during  ‘TT,

 Quaenuty
 Source

 Aeabin  ee  77

 Tran(Rostam  crude  *  ०5
 Arab  an  Crude  through  EXX

 for  HPCL  पा  रास्ता  ४  ने
 Refinery  )  4

 Darws  Crude  from  Iran  fir  MRL
 (Madras  Refinery)

 73  45

 *Thus  constitutes  the  share  of
 Hydrocarbons  India  Ltd,  (a  sub-
 sitaary  of  ONGC)  in  the  Joint  Venture
 IMINOCO  (Iraman  Marine  Interne-
 tional  Oil  Company)  in  Iran

 Margina]  shortfalls  if  any  in  the  re-
 quirements  of  crude  import  during
 any  month  will  be  made  good  by
 arranging  purchaves  from  the  spot
 market.

 Scheme  of  expatsion  of  existing
 Fertilizer  Unit,  in  the  Publle  Sector

 2028.  SHRI  8.  R,  DAMAMNI:  Will
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 (a)  the  57०४०  outhnes  of  approved schemes  of  expansion  of  existing  fer-
 tilizer  units  in  the  public  sector  and
 new  proposals,  if  any,

 (b)  what  changes  are  Likely  to  be
 brough;  about  in  their  working  after the  expansion,  and

 (c)  to  what  extent  the  country  will
 become  gelf-sufficient  to  mcet  its  fer-
 tihzers  needs  on  completion  of  the
 above  expansion  programmes?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)  (a)  The
 expansion  schemes  of  fertilizer  units
 mn  the  public  sector  presently  under
 implementation  are

 3  Nanga)]  Expansion
 2  Sindri  Modernisation
 3  Sindr:  Rationalisation

 4  Trombay  IV  Expansion
 5  Trombay  V  Expansion

 (०)  In  the  present  Nangal  fertilizer
 unit  the  production  of  ammonia  78
 based  on  electrolysis  With  the  com-
 missioning  of  Nangal  expansion,  fuel
 था  will  be  the  main  feedstock  for
 ammonia  production  for  the  tota]  Nan-
 gal  complex  ang  this  would  result  in
 improving  the  viability  of  the  complex
 and  77  reducing  the  use  of  power  The
 existing  fertilizer  umit  at  Sindn  is
 based  on  the  use  of  coke/coke-oven
 gas  as  feedstock  in  the  production  of
 ammonia  and  natural  gypsum  in  the
 production  of  ammonium  sulphate
 Due  to  obsolete  technology  and  the
 difficult  feedstock  production  in  this
 unit  has  been  low  Sindri  Modernisa-
 tron  which  is  based  on  fue]  oil  88  feed.
 stock  would  replace  coke/coke  oven
 gas  in  the  production  of
 Sindri  Rationahsation  which  is  intended
 to  produce  TSP,  would  make  available
 high  quality  by-product  gypsum  from
 the  phosphoric  acid  plant  for  use  in
 the  existing  ammonium  sulphate  plant
 in  replacement  of  low  quality  natural
 gypsum  The  Trombay  IV  Expansion
 plant  which  is  envisaged  to  produce
 75000  tonnes  each  of  nitrogen  and
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 P.O,  ig  based  on  imported  ammonia.
 Trombay  V  expansion  would  provide the  ammonia  required  for  Trombay  IV
 and  m  addition  produce  000  tonnes  of
 urea  per  day  The  expansion  schemes
 are  intended  to  improve  the  efficiency
 and  viability  of  the  existing  units  and
 correct  raw  material  imbalances

 (c)  With  the  completion  of  schemes
 already  under  implementation,  includ-
 ing  the  expansion  schemes  the  gap
 between  consumption  and  production
 by  1983-84  is  expected  to  be  about  t  2
 mulhon  tonnes  of  nitrogen  and  03  mil-
 dion  tonnes  of  P:0;  Additional  ferti-
 lazer  capacity  ig  now  being  planned  to
 cover  this  gap  and  move  towards  self-
 sufficiency  in  fertilizers

 अधिकारियों  के  बंगलों  पर  अपरासियों  का
 रखा.  जाना

 2030  थ्मी  क्षण  कूसार  गोयल  क्या
 रल  मत्ती  यह  बताने  की  कृपा  करेंगे  कि

 (क)  कया  बड़ी  सख्या  मे  चपरासी  रेलवे
 अधिकारियों  के  बगलो  पर  तैनात  किये  जाते
 हैं,

 (ख)  इन  चपरासियों  को  क्या-क्या

 क
 करने  होते  हैं  ,  भौर

 (ग)  रेलवे  अधिकारियों  के  बगलों  पर
 तैनात  चपरासियों  की  सब्या  कितनी  हैं  भौर
 उनके  वेतन,  भो  तथा  श्न्य  सुविधाभ्रो  पर
 प्रति  वर्ष  कितनी  रकम  खर्च  होती  है  ?

 रेल  मचती  (प्रौ०  मू  बण्दयते)  (क)
 रैलो  पर  कुछ  भ्रधिकारियो  के  बगलो  पर  चप-
 रासियो  की  व्यवस्था  उनके  काम  की  प्रकृति
 को  देखते  हुए  की  गयी  है|

 (@)  बगले  के  चपरासी  टेलीफोन  सुनते
 हैं,  भागन्तुको  झौर  कर्मचारियों  की  अधि-
 कारियों  से  मुलाकात  करवाते  हैं।  कार्यालम
 और  निवास-स्थान  के  बीच  सरकारी  कागजात
 जाते  और  ले  जाते  हैं  भोर  राति  के  समय
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 प्रापातकालीन  श्यूदी  करते  वक्‍त  भ्रधिकारी
 की  सहायता  करते  हैं।

 (ग)  978.  उन  पर  किया  जाने  वा
 खर्च  लगभग  50  लाख  रूपये  है|

 New  Railway  live  for  Forbesganj-
 Palasi-Joki

 2031.  SHRI  L  L  KAPOOR,  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state;

 (a)  whether  ro  railway  line  exists
 between  Foarbesgan)-Palasi-Joki-Baha-
 durgan}-Thakurganj,  if  s0,  why;

 (b)  whether  the  area  ig  Jute  grow-
 img  and  has  huge  population  bordering
 Nepal  and  whether  the  opening  of  the
 line  would  help  in  the  removal  of  back.
 wardness  of  the  area,  and

 (c)  ५  so,  what  steps  Railways  pro-
 pose  to  take  in  this  regard?

 THE  MINISTER  OP  I.AILWAYS
 (PROF,  MADHU  DANDAVATE):
 (a)  No.

 (b)  and  (c),  No  investigations  have
 been  carried  out  for  thig  rail  link  in
 the  past.  Due  to  severe  constraint  of
 Tesources  which  are  not  sufficient  even
 for  completing  the  approved  works,  it
 would  not  be  possible  to  consider  the
 construction  of  this  Hine  at  present.

 Survey  for  Railway  line  between  Bath-
 naha  and  Bhimnager  via  Phulkaha

 2082.  SHRI  L.  L.  KAPOOR;  Will  the
 Minister  of  RAILWAYS  be  pleased  to
 state.

 (a)  whether  a  survey  was  conducted
 for  laying  a  railway  line  betwoen
 Bathnaha  and  Bhimnagar  via  Phul-
 kaha;  and

 (b)  if  so,  the  progress  made  as  well
 ag  the  time  by  which  the  project  |
 likely  to  be  completed?
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 THE  MINISTER  OP  RAILWAYS
 (PROP,  MADHU  DANDAVATE):  (a)
 Yes.

 (by  The  survey  has  recently  been
 completed.  Decision  on  construction
 of  the  line  will  be  taken  after  the  Re-
 port  hag  been  examined  and  subject  to
 availability  of  funds.

 गुजरात  में  नया  तेल  शोधक  कारलाना

 2033.  शी  र्म  सिह  भाई  पटेल  :  क्या
 पेट्रोलिपणम  तथा  रसायन  जौर  अबरक  मत्री

 यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  गुजरात  में  तेल  शोधक
 कारखाना  लगाने  के  लिए  ने  स्थानों  का
 पता  लगाने  की  कोई  योजना  बनाई  गई  है  ,

 (ख)  वर्ष  1976 मे देश मे और गुजरात देश  मे  भौर  गुजरात
 राज्य  में  कितने-कितने  पैट्रोलियम/तिल  का
 उत्पाद  हुआ  था  ,  श्र

 (ग)  गुजरात  में  उन  स्थानों  के  नाम
 क्या  हैं  जहा  तेल  के  खोज  के  लिए  ड्रिलिंग
 कार्य  किया  गया  है  भर  उसका  क्‍या  परिणाम
 निकला  है  ?

 पेट्रोलियम  ,  शसायम  धौर  उबरक  मंत्री

 भी  हेसबतीनम्दन  बहुगुभा  (क)  जी,  नही
 गुजरात मे  कोयाली  स्थित  वर्तमान  शोघनशाला
 की  कार्य-संचालन क्षमता  प्रतिवर्ष  4.3  मि०
 मी०  टन  है  भौर  इसकी  क्षमता  मे  प्रतिवर्ष
 7.3  मि»  dro  टन  तक  बढ़ाने  के  लिए  एक
 परियोजना  को  कार्यान्वित  किया  जा  रहा  है

 (लव)  बर्ष  i976  में  देश  में  कच्चे
 तेल  का  कुल  उत्पादन  8.66  मिलि०  मी०
 टन  था;  जिसमें  से  कच्चे  तेल  की  जितनी

 मात्रा  गुजरात  में  उत्पन्त  हुई,  वह  4.  6  मिलि०
 मी०  टन  भी  ।
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 (म)  3  दिक्षम्बर,  i976  की  ह... ह
 स्थिति  के  लमुसरर  तेज  तथा  भाकृतिक  मैस
 झायोग ने  गुजरात  राज्य मे  कुल  1011
 छुओ  भौर  17,36,333  ज्लीटर  तक  ब्यघत
 कार्य  किया  था  ।  042  क््भो  में  से  530
 में  तेल  पाया  गया,  77  कुभो  से  गैस  पाई  गई,
 258  कुए  शुष्क  पाये  गये,  29  मुझो  का
 जल के  श्रन्त  क्षेपण  प्रयोजनों  क ेलिए  उपयोग
 किया  जा  रहा  था  ,  LO  कुझा  की  जाच
 मरम्मत  की  गई  थी  ,  श्रौर  07  कुझो  की
 जाच/मुरम्मत  बी  जानी  थी।

 Search  for  Vicjims  of  Railway  Accident
 at  Kahibari

 2034  SHRI  NIHAR  LASKAR  Will
 the  Minister  of  RAILWAYS  be  pleased
 to  state

 (a)  for  how  many  days  search  for
 victims  of  rai)  accident  to  Tezpur  Ex-
 press  was  continued

 (b)  whether  some  bodies  were  found
 after  two  days  of  the  search,

 (c)  how  many  of  the  victims  were
 found  either  alive  or  inyured,  \

 (d)  whether  even  on  5th  or  6th  day
 of  the  accident  the  bodies  were  laying
 in  two  passenger  coacheg  stuck  im  fhe
 river  bed  and

 (e)  reasons  [०  not  recovering  them
 earlier?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)  (a)
 Thurteen  days

 (by  Yes
 (c)  After  &  thorough  search,  85  dead

 bodies  were  recovered  In  addition,
 06  persons  were  injured  of  whom  9
 sustained  grievous  injuries

 (d)  Yes.

 (e)  The  coaches  were  submerged  in
 water  and  silted  Also  one  of  the
 coaches  stoog  on  another  crosswise
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 under  water.  This  made  the  Compart. ments  inaccessible  and  hampered
 Tescue  operations

 Place  of  Accident  of  Tezpur  Express

 2035  SHRI  NIHAR  LASKAR
 SHRI  K  LAKKAPPA

 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state

 (a)  whether  the  trains  have  started
 passing  through  the  place  of  accident
 of  Tezpur  Express

 (b)  aft  not,  wher  the  line  is  Likely  to
 be  open  for  railway  trains

 (c)  estimateq  cost  of  expenditure
 involved  in  repairing  thig  line,  and

 (a)  the  total  loss  ralways  have
 suffered  due  to  thig  accident?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE,;
 (a)  and  (b)  Temporary  restoration  of
 the  pridge  has  been  completed  allow-
 ing  the  material  trains  to  work  with
 effect  from  i5th  June  977  The  Goods
 trans  have  been  passing  over  the
 bridge  since  20th  June  977  and  the
 passenger  trains  since  24th  June  1977

 (c)  The  expenditure  for  temporary
 regtoration  of  the  line  hag  been  eati-
 mateq  at  Rs  6,71,000/-.

 (9)  The  cost  of  damage  to  railway
 property  involved  in  the  accident  has
 been  estimated  at  approximately
 Rs  ,i2,239/-

 Canceltation  of  trains  in  Northern
 Raliway

 2090  SHRI  NIHAR  LASKAR,  Will
 the  Minister  of  RAILWAYSibe  pleased
 to  state

 (a)  whether  on  agccunt  of  poor  tra-
 fic  many  traing  have  been  cancalleg  in
 the  Northern  Railways;
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 (०)  #  gp,  the  Male  Feagons  for  the
 low  traffic;

 (e)  Row  many  fraing  have  been  can-
 celled  80  far  ,  and

 (a)  the  loss  suffered  due  to  these
 gancellations?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)  (a)
 to  (०)  Due  to  poor  patronage  6  trams
 were  cancelled  and  the  runs  of  an-
 other  four  were  curtailed

 (ad)  Since  the  services  were  poorly
 Patronised,  the  question  of  imeurring
 loss  does  not  arise

 Drive  to  Check  Ticketlesg  Travel  in
 Trains

 2037  SHRI  NIHAR  LASKAR  Wu
 the  Minister  of  RAILWAYS  be  pleased
 to  state

 (a)  whether  during  the  month  of

 fey
 977  the  Railways  haq  increased

 ir  drive  for  checking  the  ticketless
 trave]  in  the  trains,

 (b)  at  sa,  how  many  parsons  were
 arrested  In  this  regard;  and

 (c)  what  steps  are  being  taken  to
 intensify  the  drive  against  ticketless
 travel?

 THE  WINISTER  OF  RAILWAYS
 (PROF.  MADHU  DANDAVATE):
 (a)  Yes.  During  the  month  af  May,
 197%,  8,03¢  checks,  ag  compared  to
 7,778  in  May  1978,  were  conducted
 against  ticketleas  travel.

 (b)  In  May  1977,  1,046,545  parsons
 were  detected  travelling  without
 lickets  or  with  improper  tickets
 26,i48  persoma  were  prosecuted  and
 878  ant  of  them  were  sent  to  jail

 (९)  ‘The  ticket  checking  orggnisation
 m  Railwaea  copsiate  फा,
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 reo)  Stationary  Ticket  Collectors
 who  are  posted  at  stations  for  maan-
 ing  thy  gates.  They  check  the  tic.
 kets  of  passengers  entraining  and
 collect  the  tickets  of  those  detraining
 at  their  stations,  and

 C7  Travelling  Ticket  Examiners
 who  check  the  tickets  of  passengers
 in  running  traing  and  work  on  their
 respective  sections  to  prescribed
 programme

 Besides  genera,  checks  by  thee  staff,
 the  followmg  steps  are  takcn  to  check
 ticketless  travel

 (1)  Special  massive  checks  against
 ticketless  travel  are  being  conducted
 by  mobilising  a  large  force  of  tickct
 checking  staff,  Railway  Protection
 Force  Government  Railway  Pclxce
 and  Local  Police  personnel  under
 supervision  of  senior  railway
 officers

 (2)  Joint  drives  against  ticketless
 travel  m  co-ordination  with  the
 State  Governments.

 (3)  Frequent  concentrated  sur-
 prise  checks,  especially  by  moving
 the  checking  parties  accompanied  by
 Rajlway  Protection  Force/Police
 and  Rathyay  Magistrates  by  road
 transport.

 ry  Ineognito  checks  by  travelling
 ticket  examiners  in  plain  clothes

 (5)  Replacement  checks  by  head-
 quarters  and  divisional  ticket  check-
 ing  squads  by  intercepting  the  trains
 in  mid-sections.

 (6)  Deployment  of  ticket  checking
 staff  of  one  railway  system  for
 ticket  checking  on  another  system

 (7  Fducative  propaganda  agaist
 tieketiess  travel  is  carried  out
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 लियाडा  पारसिया  छोटी  लाइन  का
 बड़ी  लाइन  में  बदला  शाना

 4.2038.  श्री  सुभाष  प्राहुजा  क्‍या  रेल
 मंत्री  यह  बताने  की  कृपा  करेगे  कि  छिन्द-
 वाडा-पारसिया  छोटी  लाइन  को  बडी  लाइन
 में  बदलने  के  लिए  सरकार  का  क्या  कार्यवाही
 करने  का  विचार  है  ?

 रेल  मंत्री  (प्रो०  मधु  दंडवते  )  छिन्द-
 वाडा-पारसिया  छोटी  लाइन  खण्ड  सहित
 सतपुरा  छोटी  लाइन  के  उत्तरी  खण्ड  के  बदलाव
 के  लिए  सर्वेक्षण  1972-73  में  किए  गये
 थे  ।  किन्तु  यह  परियोजना  वित्तीय  शौर
 यातायात  की  दृष्टि  से  ब्यवहाये  नही  पायी  गयी

 फिलहाल,  छिंदबाडा  -पारसिया  छोटी  लाइन
 को  बडी  लाइन  में  बदलने  का  कोई  प्रस्ताव  नही
 है।

 Arrears  of  night  duty,  oOo  T.  allowances,
 increments  to  Railway  Staff  in  Gun-

 takal  Division

 2039  SHR]  P.  RAJAGOPAL  NAIDU:
 Will  the  Mmuster  of  RAILWAYS  be
 pleased  to  state

 (a)  whether  arrears  of  night  duty
 allowance,  overtime,  increments  are
 due  to  be  paid  to  Railway  staff  in
 Guntakal  division  from  ‘1978,

 (b)  if  so,  the  amount  to  be  paid  till
 3ist  March,  ‘1977,  and

 (९)  when  will  it  be  paid?
 THE  MINISTER  OF  RAILWAYS

 (PROF  MADHU  DANDAVATE):
 (a)  Yes,  in  some  cases.

 (b)  Rs,  ALL  Lakhs.
 (ec)  Out  of  the  above  amount,  er-

 rears  to  the  tune  of  Re.  6.74  lakhs
 have  been  paid  during  April  and  May,
 1977,  leaving  a  balance  of  Rs.  437

 lakhs  which  will  be  paid  in  the  next
 -¢wo  months,
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 Capacity  of  Mathura  Refinery

 2040.  SHRI  P.  RAJAGOPAL  NAIDU;
 Will  the  Minister  of  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS  be
 pleased  to  state

 (a)  whether  a  refinery  is  being  cons-
 tructed  at  Mathura,  and

 (a)  if  so,  78  capacity  and  other  broad
 features?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N.  BAHUGUNA):  (a)

 Yes,  Sir.

 (b)  Mathura  Refinery  will  have  a
 capacity  of  6  million  tonnes  per  an-
 num  and  will  process  imported  Middle
 East  crude  88  well  as  indigenous
 Bombey  High  Crude,  which  will  be
 received  by  the  Off-shore  Terminal
 at  Salaya  in  the  Gulf  of  Kutch  and
 transported  to  the  Refinery  through
 a  pipeline,  being  laid  for  this  pur-
 pose.

 2.  A  portion  of  the  Refinery  is  be-
 ing  set  up  with  Russian  collaboration.
 The  Soviet  side  are  responsible  for
 designing  and  supply  of  equipment
 and  materials  for  that  portion  of  the
 refinery  The  other  portion  ig  being
 designed  by  Engineers  India  Ltd.

 3.  The  estimated  cost  of  Refinery
 proper,  sanctioned  at  the  feasibility
 stage  in  August,  ‘1978,  is  Rs,  97  cro-
 res,  Due  to  escalation  in  the  cost
 of  equipment,  materials  etc.  this
 estimate  hes  increased  substantially.
 in  ‘1974,  it  was  assessed  that  the  Re-
 finery  would  cost  Rs,  49.52  crores.
 The  latest  cost  estimates  are  under
 preparation  of  the  Indian  Oil  Cor-
 poration.

 4.  The  work  on  the  construction  of
 the  Refinery  is  in  progress,  The  Re-
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 Availiability  and  import  of  Naptha

 2041,  SHRI  P  RAJAGOPAL  NAIDU
 Will  the  Minister  of  PETROLEUM
 AND  CHEMICALS  AND  FERTILIZERS
 be  pleaseq  to  stute

 (a)  whether  Naptha  is  produced  in
 the  country

 (9)  ४  80  the  quantity  produced  diu-
 ing  1976-77

 (c)  whether  Government  are  import.
 ing  Naptha  from  other  countries  and

 (d)  if  so  the  quantities  imported
 during  1976-777

 गाप्ताल  MINISTER  OF  PETROLEUM
 CHEMICALS  AND  FERTILIZERS
 (SHR  H  N  BAHUGUNA)  (a)  Yes,
 Sir

 (b)  During  1976-77  a  quantity  of
 about  205  million  tcnneg  of  Naphtha
 was  produced  in  the  country

 (०)  Yes
 (6)  About  84  lakh  tonnes  of

 Naphtha  was  imported  duzmng_  the
 year  ‘1976-77

 Removal  of  Letter  of  B  L  D  from
 Election  Commussion’s  File

 2042  SHRI  R  घ  SWAMINATHAN
 Wilt  the  Minster  of  LAW  JUSTICE
 AND  COMPAN’  AFFAIRS  be  pleased
 to  state

 (a)  whether  9  letter  from  BLD  to
 the  Election  Commission  regarding
 election  symbol  had  been  removed  from
 the  Commissions  file  at  the  instance
 of  the  Union  Home  Minister

 (b)  what  were  the  contents  of  the
 letter  and  to  whom  it  was  written,  and

 (c)  reasons  for  its  removal  from
 the  file?

 THE  MINISTER  OF  LAW  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI

 898  LS—5
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 SHANII  BHUSHAN)  (a)  to  (c)
 Presumably  the  Hon  ble  Member  has
 in  mind  @  communication  which  was
 addressed  by  Shn  Charan  Singh
 Chairman  Bharatiya  Lok  Dal  in
 connection  with  the  meager  of  that
 party  in  the  newly  formed  Janata
 party

 2  Shm  Charan  Singh  Chairman
 Bharatiya  Lok  Dal  addressed  a  letter
 dated  oth  May  ‘1977  to  the  Chief
 Electiot.  Commissioner  of  India  inti-
 mating  that  a  special  conference  of  the
 Bharatiya  Lok  Dal  held  in  ‘Delhi  on
 30th  April  977  presided  over  by  him
 had  adopted  a  resolution  of  complete
 merger  of  its  identity  with  the  Janata
 party  and  that  the  symbol  reserved
 for  Bhaiatirya  Lok  Dal  should  become
 the  offiuial  symbol  of  the  Janata  party
 A  copy  of  the  resolution  was  also
 enclosed  with  that  letter  This  letter
 was  received  by  the  Chief  Election
 Commiupsioner  on  6th  May  )77  On
 8th  May  977  Shn  Charan  Singh
 desired  the  return  of  his  4  t  er  dated
 5th  May  977  addressed  in  his  capacity
 es  Chairman  of  the  Bhatatiya  Lok
 Dal  After  taking  a  copy  for  the
 records  of  the  Commussion  the  letter
 was  returned  to  Shm  Charan  Singh  on
 9th  May  977  with  ६  covering  letter
 in  which  he  ws  informed  that  the
 Chef  Election  Ccmmissioner  would
 awit  a  communication  from  him
 before  he  proceeded  further  im  the
 mn  ter  relating  to  the  merger  of  the
 party  On  Ith  May  3977  the  letter
 of  Sth  May  977  was  returned  to  the
 Deputy  F'ection  Commissioner  in
 pereon  by  Shri  Rahi  Rai  General
 Secretary  Janata  party  As  similar
 letters  mtmaiting  the  merger  had
 already  been  received  from  the  Indian
 National  Congress  (Organisation)  the
 Bharntiy2  Jan  Sengh  and  the  Socialist
 Party  the  Commussion  recorded  &
 decision  on  lith  May  977  itrelf  under
 piragraph  6  of  the  Elertion  Symbols
 (Reservation  and  Allotment)  Order
 i9¢P  thit  the  Janata  prrty

 eerie recognised  and  notified  as  a  Na’  a
 party  and  that  the  symbol  ‘Haldhar
 within  wheel’  (Chakra  Haldhar)  should
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 be  allotted  as  its  exclusive  symboi  for
 elections  to  the  Lek  Sabha  and  State
 Legislative  Assemblies.

 3  It  would  be  evident  from  the
 above  that  it  is  not  correct  to  say  that
 any  letter/file  hag  been  removed  from
 the  office  of  the  Election  Commussion
 of  India  New  Del,  implying  that
 something  had  been  done  unautho
 msedly  or  in  an  irregular  manner

 Arrangements  for  Electiong  to  State
 Assemblies

 2043  SHRI  R  V  SWAMINATHAN
 Will  the  Minister  of  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  be  pleased
 to  state

 (a)  whether  this  time  the  Election
 Commission  had  made  better  and  tigh- ter  arrangements  for  elections  to  State
 Assemblies

 (b)  m  what  way  they  were  better
 and  tighter  thai  the  last  Lok  Sabha
 elections,  ang

 (९)  whether  any  arrangements  were
 made  to  save  the  people  from  the  heat?

 THE  MINISTER  GF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI SHAN]  BHUSHAN)  (a)  Yes,  Sir

 (b)  The  better  and  tighter  arrange- ments  were  in  the  sphere  of  mainten-
 ance  of  law  and  order  with  a  view  to
 effectively  preventing  the  commission
 of  electoral  offences  and  ensuring smooth  poll  The  State  Governments
 concerned  made  adequate  secunty arrangements  for  the  safe  conduct  of
 poli  where  elections  to  Legislative
 Assemblies  were  held  The  effective.
 ness  of  the  arrangements  can  be  seen
 from  the  fact  that  there  were  75  cases of  repoll/adjourned  poll  at  the  Lok
 Sabha  elections  held  in  March,  977
 whereas  the  number  of  such  cases
 during  the  assembly  elections  was
 only  9

 (ले  Sheds  wherever  possible,  were
 provided  m  front  of  the  polling  stations $0  that  the  voters  may  stand  in  queue
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 in  them  Wacilaties  for  drinking  water
 ‘were  a'so  made  to  the  extent  possible

 Off-Shore  Exploration  Programme  by
 O.L  L.  in  Mahanadi  Delta

 2044  SHRI  R  दि  SWAMINATHAN
 Will  the  Minister  of  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS  be
 pleased  to  state

 (a)  whether  Government  have
 given  clearance  to  the  joint  sector  Ou
 India  Limited  to  start  off-shore  explo-
 ration  in  the  Mahanadi  Delta  in  July,

 (b)  whether  Government  have
 dropped  the  idea  of  take  over  of  the
 foreign  equity  in  the  00]  India  Limited,

 (c)  at  s0,  the  reasons  therefor,
 (d)  whether  the  Oil  India  Limited

 has  worked  out  ्  Rs  5  crore  off-ahote
 exploration  programme  for  the  Maba
 nad  area,  and

 (e)  af.  so,  the  main  features  of  the
 proposed  programme?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)  (४)  No,
 Sir

 (०)  and  (०)  No,  Sar  The  negotiations
 876  in  progress
 -—(d)  and  (९)  The  scheme  for  offshore
 exploration  of  Mahanadi  area  is  under
 preparation  ky  Oil  India  Ltd

 Collision  between  Trivandrum  Mail
 and  Steam  Engines  at  Tirnvalam

 2045.  SHRI  R  V  SWAMINATHAN Will  the  Minister  of  RAILWAYS  be
 Pleaseg  to  state

 (a)  whether  two  persong  were  killed
 and  six  injured  when  the  Madras- bound  Trivandrum  Mail  Collided  with
 coupled  steam  engines  while  it  was Passng  Tiruvalam  station  8  K  ‘BM
 from  Madras,

 (b)  af  *,  the  details  of  the  accident,
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 (ec)  whether  any  enquiry  has  esn
 conducted  into  the  accident;  and

 (6)  if  30,  the  findings  thereof?

 THE  MINISTER  OF  RAILWAYS
 (PROF.  MADHU  DANDAVATE):  (a)
 and  (b).  On  27th  May,  1977,  at  about
 04.06  hours,  while  tram  No.  20  Up
 Trivandrum-Madras  Mail  wag  passing
 through  Tiruvalam  station  on  the  up
 main  line,  it  colluded  with  the  rear  of
 coupled  light  engines  In  this  accident,
 2  persons  were  killed  8  sustaimed
 grievor,  inturies  and  9  simple  injures

 (c)  and  (d)  The  Additional  Com.
 missioner  of  Railway  Safety.  Bangalore,
 hag  held  tus  statutory  inquiry  into  this
 acaident  According  to  his  provisional
 finding,  the  accident  was  due  to  failure
 of  the  railway  staff

 Drilling  operations  in  Assam,  Tripura
 and  Arunachal

 2046  SHRIMATI  RENUKA  DEVI
 BARKATKI  Will  the  Minister  of
 PETROLEUM,  CHEMICALS  AND
 FERTILIZERS  be  pleased  to  state

 (a)  whethey  recent  oil  drilling  ope-
 fations  in  the  plains  of  Assam,  Tripura
 and  Arunachal  have  revealeg  the  pros-
 pects  of  any  new  oi]  deposits  in  the
 atea,  and

 (b)  if  so,  what  is  the  estimated  yield
 of  the  deposits?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  ह  N.  BAHUGUNA):  (a)  and
 (b).  The  information  is  being  collected

 i
 be  laid  on  the  Table  of  the

 jabha.

 लखनऊ  मंडल  के  शेल  कर्मधारियों  को
 फलकायों

 2047.  भी  हरचोधिन्द  धर्सा  :  क्‍या
 रेल  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :
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 (क)  क्या  ह. |.  मंडल  के  रेले
 कर्मचारियों  की  शिकायतें  सुनने  के लिए  कोई

 शिज्रिर  सगाग्रा  गया  था  ;  भौर

 ख),  यदि  हा,  तो  इसमें  कितनी
 शिकायते  मिलीं  भौर  उनमें  से  कितनी  शिकायतें

 दूर  की  गई  ?

 रेल  मंत्री  (प्रो०  ु  बंडबते)  :  (क)
 जीहां।

 (ख)  कर्मचारियों  की  कठिनाइयों  पर
 ध्यान  रेने  के  लिए  लखनऊ  मंडल  में  श्रायोजित
 3  सामूहिक  सम्पर्क  शिविरों  में  659  शिकायते
 प्राप्त  हुई  यी  ।  उनमे  से  588  शिकायतें

 दूर  की  जा  चुकी  हैं  भ्रौर  शेष  7  पर  विचार
 किया  जा  रहा  है  1

 Import  of  Tetracycline  by  &  single
 Drug  Company

 2048  SHRI  SATYENDRA  NARAYAN
 SINHA  Will  the  Minister  of  PETRO-
 LSUM,  CHEMICALS  AND  FERTILI-
 ZERS  be  pleased  to  state

 (a)  whether  9  single  drug  company
 was  allowed  to  import  tetracycline  dur-~
 ing  975  or  1976;

 (b)  whether  this  causeq  a  national
 loss,  and

 (c)  if  so,  the  facts  thereof?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  प्र  N.  BAHUGUNA):  (a)  to  (०)
 Informution  is  bemg  collected  and  will
 be  laid  on  the  Table  of  the  House,

 Free  Passes  for  Travel  by  Railway
 Officers

 2049  SHRI  SATYENDRA  NARAYAN
 SINHA:  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state:

 (a)  whether  Government  propose  to
 reduce  the  number  of  free  passes  for
 travel  to  railway  officers;
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 (b)  if  so,  the  salient  features  there-
 of;  and

 («the  total  number  of  officers  eligt-
 ble  for  such  passes  and  the  annual
 to  railways  on  this  account,  if  any?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)-  (a)
 and  (b)  The  matter  is  under  examina-
 tion

 (c)  9,244  The  grant  of  privilege
 basses/PTOs  to  Railway  employees
 does  not  necessarily  entail  loss  to
 revenue  as  such.

 विदेशों  से  कोटनाशी  झौषधियों  का  ग्रायात

 2050.  श्री  नवाब  सिह  चौहात  :  क्‍या
 पेट्रोलियम  तथा  रसायन  शौर  उबरक  मलनी
 यह  बताने  की  कृपा  करेगे  कि

 (क)  गत  दो  वर्षों  मे  विदेशों  से  कौन-
 कौन  सी  तथा  कितनी-कितनी  कीटनाशी
 झौषधियो  का  झायात  किया  गया  ,  और

 (ख)  देश  में  कीटनाशी  औषधिया
 कितनी  मात्रा  मे  बनती  हैं  औलौर  उनकी  कितनी
 झावश्यकता  है  ?

 पेट्रोलियम,  रसायन  और  उर्वरक  मंत्री
 (भो  हेमहतों  नखन  बहुगुणा)  (क)  एक
 विवरण  पत्र  संलग्न  है।

 (ख)  976-77 के  दौरान  62  700
 भी०  टन  तकनीकी  ग्रेड  किटानाशको
 की  घनुमानित  मांग  की  तुलना  म्रे
 सत्यादन  33,858  मी०  टन  था।
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 कीटनाशक  झायातित  माला  (मी०  टनो  में)
 का  ताम

 1975-76  1976-77
 (प्रप्नैल/दिस-

 म्बर,  976}

 LM  बी  एच  सी  305.75  0  0
 2.  डीडीटी  2451.19  005  00
 3  बीडी  साइड्स  65  55  4  35
 4.  अलड्िन  93.20  20.92
 5  कलोरडेन  60  03
 6  डीडीवीपी  3.72
 7  डी०डी०्टी-

 प्रोपेन  4320.42  333  02
 8  इनड़िन  985  46  36  80
 9.  हेपटाक्लोर 164  0  4,51

 10.  लिलडेन  ]  00  0.53
 11 झन्य  कीट-

 नाशक  5868  0  067  94

 53i8  42  2483.6

 eh?  से  प्रलकोहल  का  लेयार  किया  जाना

 205i.  भी  मचाव सिह सिह  चौहान  :  या
 पे्रोेलियम  तथा  रतायम  झौर  उर्थेश्क  मंत्री
 यह  बताने  की  कृपा  करेगे  कि

 (क)  इस  समय  देश  में  शीरे  से  कितना
 भलकोहल  बन  रहा  है  भोर  देश  में  इसकी
 कितनी  प्रावश्यकता  है  ;

 (ख)  शीरे  से  कितना  और  किस  प्रकार
 का  भ्रलकोहज़  बसता  है  ;  भौर
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 (a)  क्‍या  इसके  मूल्य  कम  करने  के

 लिए  सरकार  द्वारा  कोई  प्रयास  किये  जा  रहे
 €  site  यदि  हा,  तो  तत्सम्बन्धी  तथ्य  क्या

 ह  7

 पेट्रोलियस,  रसायन  झौर  उर्वरक  मंत्री

 (श्री  हेमवती  सन्दन  अहुगुणा)  (क)  शौर

 (ख)  वर्तमान  अल्कोहल  976-77  वर्ष

 (भर्थत्‌  .  2  76  से  30  I:  77  तक)
 के  दौरान  शीरा  से  43७  मिलियन  लिटर
 झल्कोहल  के  उत्पादन  का  भ्नुमान  है.  जिससे

 घरेलू  ध्रावश्यकताए  पूरी  होने  की  सभावना

 है।  लगभग  30%  प्रल्कोहल  पेय  में  परि-
 बतित  किया  जाता  है  जिसमे  देशी  शराब/एरेक
 अभी  भारत  मे  तैयार  किये  गये  विदेशी  शराब

 अर्थात्‌  रम,  जिन,  ब्राडी,  विस्की  आदि  ।
 शेष  अल्कोहल  झ्रौद्योगिक  उद्देश्य  के  लिए
 ब्रयोग  किया  जाता  है।

 (ग)  भश्रौद्योगिक  भत्कोहल  का  मूल्य
 'इचियल  भल्‍्कोहल  (मूल्य  नियत्रण)  भादश,
 97  के  भ्रन्तर्गत  नियन्त्रित  है  जा  पुनरीक्षा-

 जाधीन  है  1  इस  समय  भ्रल्कोहल  के  मूल्य  मे
 कमी  करने  के  लिए  सरकार  के  विचाराधीन
 को  प्रस्ताव  नही  है  ।

 Crisis  faced  by  Fertilizers  Factories

 2052  SHRI  C  K  CHANDRAPPAN
 ‘Will  the  Minister  of  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS  be
 pleased  to  state

 (a)  whether  certain  fertiuliger  factu-

 vleg  are  facing  crisis  at  present,

 (b)  if  80,  the  ficts  thereof,  and
 x

 (९)  how  far  this  woulg  affect  the
 Production  of  fertilizer?
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 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)  (a)  to  (c)
 None  of  the  Fertilizer  factories  has
 brought  to  the  notice  of  the  Govern-
 ment  any  “crisis”  which  they  may  be
 facmg  It  is  however  the  constant
 endeavour  of  the  Government  to  resolve
 such  of  the  difficulties  of  this  industry
 as  come  to  its  notice  from  time  to  time

 Enquiry  against  Indian  Oxygen  and
 Birla  Firms  by  MRTP  Commission

 2053  SHRI  C  K  CHANDRAPPAN
 Will  the  Minister  of  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  be  pleased
 to  state

 (a)  the  stage  of  Monopolies  and  Res-
 trictive  Trade  Practices  Commissions
 inquiries  with  regard  to  Indian  Oxy-
 gen  and  Birla  firms,  and

 (b)  how  long  wily  it  take  to  complete
 these  inquiries?

 THE  MINISTER  OF  LAW  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  id  (b)  As
 regards  Indian  Oxygen  Ltd  the  Mono
 poles  and  Restrictive  Trade  Practices
 Commission  hap  instituted  two  en
 quines  On  700  Febriiary  3976  and  oth
 August  976  The  pleadings  in  the
 first  enquiry  are  over  and  the  r:ssues
 will  be  framed  and  tried  in  the  near
 future  In  respect  of  the  second  enquiry
 a  revised  notice  of  enquiry  has  been
 issued

 he  Monopoly  and  Restrictive  Trade
 Practices  CGaommission  instituted  en-
 quiries  against  the  following  Bisla  firms
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 ang  the  position  in  regard  to  each  38  indicated  below

 S.No.  Name  of  the  firm  Stage  of  enquiry

 i.  M/s  Hindustan  Times  Ltd  The  Pleadings  aie  ove:  and  the  matter  will
 be  dered  by  the  C  shortly,

 2.  The  Southern  India  Mill  Owners  Association  The  Respondents  have  not  yet  filed  their
 Vs.  M/s  Gwalor  Rayon  Suk  Mig.  Wve.
 Co,  Ltd

 3.  M/s  Century  Spg  &  Mfg  Co  Ltd.

 me.  Hyderabad
 asbestos  Cement  Products

 td,

 reply  to  the  notice  of  enquiry  and  the
 matter  is  an  the  initual  stages.

 Do
 Do

 Flouting  ef  MRTP  Aet  and  FERA  by
 Multinationa)  Firms

 2054  SHRI  C  K  CHANDRAPPAN
 Will  the  Minister  of  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  be  pleased
 to  state

 (a)  whether  Government  have
 taken  any  action  agamst  the  multi-
 national  firrhs  who  had  flouted  MRTP
 Act  and  Foreign  Exchange  Regulation
 Act  during  the  last  three  years,  and

 (०)  7६  go,  the  details  thereof?

 THE  MINISTER  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  and  (b)  It
 3s  not  clear  ag  to  what  exactly  the
 Hon'ble  Member  meang  by  the  term
 “flouted”  If  it  refers  to  violations  in
 so  far  as  MRIP  Act  is  concerned,  no
 such  violations  have  so  far  come  to
 the  notice  of  the  Government  on  the
 part  of  multinational  firms  which
 operate  in  India  through  their  branches
 and/or  their  Indian  subsidiaries

 As  regards  FERA,  there  has  50  {far
 been  no  violation  of  Section  29  thereof
 which  deals  with  dilution  of  non
 resident  interest  by  foreign  companies
 This  Act  contalns  a  large  number  of
 provisions  There  are  many  branches
 and  subsidiaries  in  India  of  foreign
 companies  Therefore,  the  desired
 mformation  can  be  collected  from
 concerndd  authorities  dealing  with  the
 administration  and  enforcement  of  the

 Act  and  furnished  if  the  Hon'ble
 Member  specifies  the  of  the
 branches  and  subsidiaries  of  the  foreign
 companies  in  respect  of  which  the
 information  35  desired.

 रेलने  सेलूगो  का  प्रयोग  करने  वाले  वरिष्ठ
 भ्रथिकारियों  का  स्तर

 2055  श्री  मीठा  लॉल  चंदेल 1  क्‍या
 रेल  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्या  रेलवे  के  अहुत  से  वरिष्ठ
 प्रधिकारी  रेलवे  सैलूनो  का  प्रयोग  करते  है  ,
 घौर

 (@)  यदि  हा,  तो  किस  स्तर  तक  के
 अधिकारी  इन  सैलूनो  का  प्रयोग  करते  हैं  ?

 रेल  मंत्री  (मो०  मधु  बंडबले)  :  (क)
 ौर  (ख)  जब  निरीक्षण का  स्थान  मार्ग  से
 हटकर  प्रलग  होता  है  भौर  वहां  ठहरने  का
 उपयुक्त  स्थान  उपलब्ध  नहीं  होता  ती
 सम्बन्धित भ्धिका  रियों  को  केवल  भ्रपने  रेशपथ
 झौर  झन्य  भाहय  निरीक्षण  करने  के  लिए
 तिरीक्षण  बानों  के  उपयोग  कौ  अनुमति  है
 जिसे  ग्राम  तौर  पर  सैंलूनों  के  नाम  से  संम्गोधित
 किया  जाता  है  ।
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 wou  'सलकालवों  में  ह ....... ६  eft  लिवुक्ति

 2056  शी  भीठा  लाल  प्रहेल  :  गया
 चिचि,  न्याय  दौर  कम्पनी  कार्य  मंत्री  यह
 बंताने  की  कृपा  करेगे  कि

 (क)  क्या  देश  में  उच्चे  न्यायालयों  के
 न्यायाधीशों  की  नियुक्तियों  के  मामले  में
 बतंभान  सरकार  का  विचार  भूतपूर्व  सरकार
 द्वारा  भ्रपनाई  गई  प्रक्रिया  मे ंसशोधन  करने
 का  है  ,  भौर

 (@)  यदि  हा,  तो  तत्सम्वन्धी  भुख्य
 बातें  कया  है  ?

 विधि,  स्थाय  झोर  कम्पनी  कार्य  मंत्री
 भो  शान्ति  ूँचण)  :  (क)  और  (ख).
 उच्च  त्यायालयों  के  न्‍्यायाधीशो  की  नियुक्तियां
 सविधान  के  प्रनु्छेद  247  के  प्रनुसार  तैयार
 की  गई  प्रक्रियाश्ों  के जरिए  की  जाती  हैं  ।

 Metermndam  by  the  President,  SC  and
 ST  Extiplvyets  Coordindtion  Council

 Bindri

 2067  SHRI  A  K  ROY  Will  the
 Manister  of  PEFROLEUM,  CHEMICALS
 AND  FERTILIZERS  be  pleased  to
 state

 (a)  whether  a  memorandum  by  the
 President,  SC  ang  ST  employees  Coor-
 dination  Council,  Sindri  regarding  in-
 justice  by  the  Fertiliser  Corporation
 Management  tn  the  matter  of  appoint-
 tment  and  promotién  ignoring  earmark.
 ed  percentage  by  the  Government  has
 been  received,  end

 (b)  if  the  action  taken  by  the
 Ministry  for  violating  the  Govern.
 metit’é  dlvectives?

 AND
 (GRRI  H.W.  BABUGUNA)  fa)  end  (७
 A  ‘resotetion  adopted  by  the  FCT
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 Scheduled  Castes  and  Scheduled  Tribes
 Employees  Coordination  Council  at  its
 meeting  held  on  5th  December  7976
 was  received  by  FCI  in  December,
 976  The  FCI  has  reported  that
 Government  instructions  in  the  matter
 of  appointments,  promotions,  ete  of
 Scheduled  Castes/Tribes  are  being
 followed  by  the  Sindr:  Unit

 Stoppage  of  Janta  Express  (Howrah.
 Bongaigzon

 2058  SHRI  SASANKASEKHAR
 SANYAL  Will  the  Minister  of  RAIL-
 WAYS  be  pleased  to  state

 (a)  whether  he  is  aware  that  Kam-
 rup  fast  passenger  train  in  Howrah
 Sector  of  West  Bengal  started  stopping
 at  Nimtita  instead  of  at  Dhuliyan  both
 very  important  trade  centres  including
 import  and  export-principally  because
 Nimtita  was  the  Home  Centre  of  the
 then  Congress  M  P,

 (b)  whether  he  propose  to  consider
 the  meonvenience  of  the  large  number
 of  people  of  Dhuliyan  Municipality
 and  Sunandih  populous  villages  who
 cannot  avail  of  any  fast  train  and  in-
 troduce  a  stoppage  of  Janta  Express-
 (Howrah-Bongaigaon  line)  at  Dhuliyan
 Station,  and

 (  whether  the  renovation  of  the
 Station  rooms  end  waiting  rooms  will
 also  be  considered  in  this  connection?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE)  (a)
 The  suggestion  to  provide  stoppage  of
 59/60  Kamrup  Express  at  Nimtita  was
 made  in  the  meeting  of  Informal
 Consultative  Committee  and  was
 accordingly  provided  from  ist  October,
 976  on  having  been  found  to  be  justi
 fled  on  traffic  consideration  59/60
 Kamrup  Express  was  not  stopping  at
 Dhultan  Ganga  and  therefore  its  with-
 drawal  to  make  way  for  Nimtita  does
 not  arise

 १६७)  The  suggestion  to  provide  stop
 Page  of  3657I86  Howrah-New  Songai-
 goan  Janta  Express  at  Dhiiflian  Gariga
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 will  be  exillftined  and  action  as  found
 necessary  will  be  taken

 (c)  The  existing  station  building  at
 Dhulian  Railway  Station  consists  of  a
 small  structure  with  a  station  room,
 booking  counter  and  a  small  varandah
 over  the  booking  counter  There  is
 no  waiting  hall  in  the  station  building
 A  platform  shelter  measuring  50  x30
 is  provided  on  the  platform  in  front  of
 the  station  building  for  the  convenience
 of  waiting  passengers

 There  ws  no  proposa]  for  renovation
 of  the  station  building  but  a  scheme  to
 provide  a  waitimg  hall  of  area  about
 000  sft  2s  unde:  consideration  for
 melusion  in  the  railways  future  works
 programme  subiect  to  approval  by
 Railway  Users’  Amenities  Committee
 and  availability  of  funds

 On-Shore  Gil  Resources

 2059  SHRI  छ  D  DESAI  Will  the
 Minister  of  PETROLEUM,  CHEMI-
 CALS  AND  FERTILIZERS  be  pleased
 to  state

 (a)  whether  the  total  on-shore  oil
 resources  of  the  country  have  been
 estimated  at  420  millien  tonnes

 (b)  of  so  the  Lioad  outhnes  thereof

 (c)  whether  comparable  off-shore  ०१
 resources  have  also  been  located  and

 (d)  if  so,  the  facts  thereof?

 THE  MINISTER  OF  PETROLEUM
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)  (a)  to  (d)
 As  a  resuit  of  exploration  operations
 conducted  so  far  about  १600  million
 tonnes  geological  reserves  have  been
 Yocated  Of  this  about  359  mulhon
 tonnes  (about  200  mulhon  tonnes  in
 on-shore  and  about  50  millon  tonnes
 off-shore)  ere  in  the  category  of
 recoverable  reserves  Out  of  this  about
 0  mullion  tonnes  have  been  produced/
 recovered,  leaving  a  balance  of  about
 270  million  tonnes  as  recoverable  on
 let  January,  ‘1076
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 Lawyers  represesting  Central  Gerern-
 ment  ang  Union  Territories  in  Courts

 2060  SHRI  KANWAR  LAL  GUPTA,
 Will  the  Minister  of  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  be  pleased
 to  state

 (a)  whether  the  same  committed
 lawyers  who  used  to  represent  arst-
 while  Government  are  still  represent-
 ing  the  Central  Government  and  Union
 territories  before  courts,

 (b)  af  so,  why  have  they  not  been
 changed  so  far,

 (c)  the  names  of  the  lawyers  who
 have  been  representing  the  Central
 Government  ang  Union  territories  be-
 fore  different  ceurts,  and

 (d)  the  amount  of  fees  given  to  each
 of  them  by  Government  during  the  last
 three  years?

 THE  MINISTER  OF  LAW,  JUSTICE
 AND  COMPANY  AFFAIRS  (SHRI
 SHANTI  BHUSHAN)  (a)  and  (h)  In
 so  far  as  the  Central  Government
 Civil  «Litigation  is  concerned,  the
 panelg  of  Advocates  for  various  Courts
 are  under  review  The  previous  three
 Law  Officers  namely  the  Attorney-
 General  the  Solicitor-General  and  the
 Additions]  Sohator  General  having
 themselves  tendered  their  respective
 resignations  new  appointments  have
 been  made  to  the  said  posts  Informa-
 tion  im  respect  of  the  Union  Territories
 is  bemg  collected  and  will  be  laid  on
 the  Table  of  the  House

 (c)  Lists  of  Advocates  for  conducting
 civil  htigation  of  the  Central  Govern-
 ment  in  the  Supreme  Court,  various
 High  Courts  and  Subordinate  Courts
 im  Bombay  Calcutta,  Delhi  and  Madras
 (from  ist  Apn)  974  to  3ist  March,
 4977)  are  laid  on  the  Table  of  the
 House  [Placed  in  Library.  See  No
 LT-544/77]  Generally,  counsel  have
 been  engaged  out  of  these  lists  but
 sometimes  in  spécial  circumstances
 other  Advocates  are  also  pngaged  in
 the  Central  Government  cfses,  The
 information  in  respect  of  Union  ्डिव-
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 tories  is  being  collected  and  will  be
 laid  on  the  Table  of  the  House,

 (d)  The  information  is  being  collected
 and  will  be  laid  on  the  Table  of  the
 House.

 ‘Goods  stolen  from  Railways  during  the
 last  three  years

 2061,  SHRI  KANWAR  LAL-GUPTA:
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state:

 (a)  the  total  amounts  of  goods  stolen
 from  Railways  during  the  last  three
 years,  year-wise;

 (b)  the  names  of  first  three  stations
 from  where  maximum  number  of  thefts
 took  place  in  the  last  three  years;  and

 (०)  steps  taken  by  Government  to
 check  it?

 THE  MINISTER  OF  RAILWAYS
 (PROP.  MADHU  DANDAVATE):
 (a)  The  total  amounts  of  goods  stolen
 from  Railways  during  the  last  three
 years  are:

 Year  Amvunt  in  Re,

 74  3:87,33)836
 79795  3:10,20,032_
 7976  है  ,22.53:I35

 (b)  New  Jalpaiguri,  Delhi  and
 Kalyan  have  registered  the  maximum
 number  of  cases  of  thefts  and  pilfer-
 ages  during  the  last  three  years.

 (c)  The  following  steps  heve  been
 taken  by  the  Railways  to  check  such

 (i)  Almost  all  important  goods
 traing  are  escorted  by  Railway  Po-
 tection  Force  Guards.
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 (iii)  AL  important  yards  and
 goods  sheds  are  guarded  by  Rail-
 way  Protection  Force  round-the-
 clock.

 (iv)  Regular  meetings  of  State
 level  and  basic  level  committees  are
 held  for  discussing  Railway  Crime
 and  allied  matters.

 (v)  Greater  use  is  being  made
 of  the  Dog  Squads  maintained  by

 the  Railway  Protection  Foree  for
 patrolling  the  marshalling  yards,

 (vi)  Close  liaison  is  being  main-
 tained  with  the  State  Police  au-
 thorities  to  curb  the  activities  of
 criminals  operating  on  the  Rail-
 ways.

 (vii)  Investigation  of  crimes  com-
 ing  to  notice  are  pursued  vigorous-
 ly.

 4

 Introduction  of  New  Trains

 2062,  SHRI  KANWAR  LAL  GUPTA:
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state:

 (a)  whether  many  new  traing  have
 been  started  from  Banaras  and  Jamma
 during  the  last  three  years;

 (b)  af  so,  particulars  thereof  and  the reasons  behing  il
 (c)  what  ig  the  critera  adopted  hy

 Government  for  starting  new  trains  to
 a  place;  and

 (d)  the  number  of  new  trains  which
 Government  propose  to  start  in  this
 year  together  with  particulars  thereof?

 THE  MINISTER  OF  RAILWAYS
 (PROF.  MADHU  DANDAVATE):
 (a)  to  (c).  On  considerations  of  tra-
 fice  justification  and  subject  to  evail-
 ability  of  requisite  resources,  the  fol-
 lowing  new  trains  were  introduced
 to/from  Varanasi  and  Jammu  Tawi:—

 a)  87/i58  New  Delhi-Varanasi
 Kashi  Vishwanath  Express  (daily) from  30-3-75.
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 (2)  185/268  Ahmedabad-Faiza-
 bad/Varanas:  Sabarmati  Express
 (5  days  upto  Faizabad  2  days  upto
 Varanasi)  from  26-1-76

 (3)  139/140  Madras  Beach-Vara-
 nas:  Ganga  Cauvery  Express  (bi-
 weekly)  from  6277

 (4)  107/108  Jhansi-Varanasi/Mug-
 halsarai/Bundclkhand  Express
 (daily)  from  377

 (5)  49/50  Goiakhpur-Varanasi/
 Allahabad  City  Purvanchal  Express
 (daily)  from  76

 (6)83/84  Delhi-Lucknow  Express,
 extended  to  run  to/from  Varanasi
 (daily)  from  5  76

 (7)  1N1/172.  Bombay-Central-
 Jammu  Tawi  Express  (bi-weekly)
 from  24276
 (d)  Details  of  intioduction  of  some

 new  trams  during  the  current  year
 is  gtill  under  examination  and  such
 action  as  is  feasible  will  be  taken

 Crude  जा  Renources  in  On-Shore
 Areas

 2063  SHRI  PRASANNBHAI
 MEHTA  Will  the  Minister  of  PETRO-
 LEUM  AND  CHEMICALS  AND  FER-
 TILIZERS  be  pleased  to  state

 (a)  whether  out  of  reserves  estimat-
 ed  at  450  million  tonnes  in  on  shore
 areas  i20  milbon  tonnes  of  crude  8
 considered  to  be  recoverable  by  prima-
 ry  known  technioues

 (b)  whether  to  enhance  the  recovery
 of  ofl  from  the  existing  fields  the  Oil
 and  Natural  Gas  Commission  had  de-
 cideq@  to  extparid  the  capacity  of  the
 present  reservior  and

 (ec)  if  20,  to  what  extent?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS

 coat
 H.N  BAHUGUNA).  (a)  Yes,

 r
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 (b)  and  (ec).  Both,  Oil  and  Natural
 Gas  Commission  and  Ou!  India  Limit-
 ed  are  adopting  appropriate  enhanced
 recovery  techniques  to  improve  re-
 covery  percentage  of  oil  from  ther
 existing  fields  It  is  difficult  to  quan-
 tify  precisely  the  extent  to  which  re-
 covery  of  oil  would  be  increased  by
 these  techniques  since  the  result
 would  materialise  over  a  period  of
 10~15  years  or  80

 Panel  on  Legal  Aid  to  Poor

 2064  SHRI  PRASANNBHAI
 MEHTA  Will  the  Minister  of  LAW,
 JUSTICE  AND  COMPANY  AFFAIRS
 be  pleased  to  state

 (a)  whether  panel  on  legal  aid  to
 the  poor  has  askeg  for  extension  of
 time  for  submitting  its  report,

 (b)  rf  80  whether  Government  have
 granted  the  same,

 (०)  the  reasons  for  asking  for  the
 extension  of  time,  and

 (9)  when  the  pane]  is  hkely  to  sub-
 mit  report  to  Government?

 THE  MINISTER  OF  LAW,  JUS~
 TICE  AND  COMPANY  AFFAIRS
 (SHRI  SHANTI  BHUSHAN)  (a)

 Yes,  Sir

 (b)  Yes,  Sir
 (c)  The  Chairman  of  the  Commit-

 tee,  Mr  Justice  Bhagwati,  while  re-
 questing  the  Government  to  extend
 the  time  for  submitting  the  Report  of
 the  Committee  has  stated  that  he
 Committee  had  done  considerable
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 (d)  The  Committee  9  likely  to
 submut  its  final  report  by  the  end  of
 August,  1977.

 Cheaper  rates  of  raw  materials  for
 reduction  in  prices  of  Drugs

 2065  SHRI  PRASANNBHAI
 MEHTA  Will  the  Minister  of  PETRO-
 LEUM  AND  CHEMICALS  AND  FER-
 TILIZERS  be  pleased  to  state  whether
 the  drug  indusirv  has  pointed  out  that
 unless  the  raw  material  for  drugg  78
 available  at  cheaper  rates  the  price  of
 drugs  cannot  be  reduced?

 THE  MINISTER  OF  PETROLEUM,
 CHEMICALS  AND  FERTILIZERS
 (SHRI  H  N  BAHUGUNA)  The
 prices  of  basic  drugs  and  formuletions
 are  statutorily  fixed  under  the  Drugs
 (Price  Control)  Order,  i970  on  the
 basis  of  the  recommendations  of  the
 Bureau  of  Industrial  Costs  &  Prices
 after  necessary  examination  The
 prices  of  inputs,  viz.  chemicals,  sol-
 vents,  etc.  required  for  production
 of  bulk  drugs  are  not  statutorily  con-~
 trolled.  The  industry  has  been  mak-
 ing  general  as  well  as  specific  com-
 plaints  about  the  high  costs  of  raw
 materials  The  specific  complaints
 have  been  brought  to  the  notice  of
 the  authorities  concerned  for  reme-
 dial  measures.

 रतलाम,  खंडवा  तवा  झजमेर  में  रेलगाड़ियों
 के  पहुंचने  का  सभ्य

 2066.  Sto  wel  नाराग्रण  पांडेय  :

 क्या  रेल  मंत्री  यह  बताने  की  कृपा  करेगे  कि :

 (क)  क्या  अ्जमेर-खण्डवा उपंचण्ड  पर
 चलते  वाली  रेलगाड़ियों  का  रतलाम,  खण्डवा
 झौर  प्रजमेर  में  पहुंचते  का समम  इस  तरह
 मिर्नौरित  किया  गया  है  कि  था  तो  यात्तियों
 को  घंटों  तक  अतौक्षा  करनी  पड़ती  है  अंयवा
 चोगे  जाते  से  पूर्व  रेंलगांडियां  चो  तक

 + ण्की  रहती
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 (a)  क्‍या  इस  कठिनाई  को  दूर  करने
 के  लिए  यात्रियों  द्वारा  प्रनुरोध  कि?  गए  हैं  )
 शौर

 (7)  यदि  हा,  तो  उन  पर  क्या  कार्यवाही
 की  गई  है  ?

 रेल  मंत्री  (प्रो०  मधु  दष्डबते)  :  (क)
 जी  हा,  कुछ  मामलो  में  ।

 ख)  जी  हा  1

 (ग)  प्रजमेर-रतलाम-खडवा-पुर्ना  खण्ड
 पर  मीटर  लाइन  की  गाडियो  का  समय,  अजमेर,
 रतलम  भ्ौर  खड़वा  की  मुख्य  लाइन  की
 दोनो  दिशाभों  में  चल्नने  वाली  गाडियो  के
 मेल  को  ध्यान  मैं  रखकर  निर्धारित  किया  गया
 है।  फिर  भी,  इस  मामले  की  नंपी  समय  सारणी
 बनाते  समय  दोबारा  जाभ  की  जाएगी  ।

 दिल्‍ली  स्थित  किशसमंज  रेलवे  कालोनी  के
 रेलबे.  क्‍्वार्टरों  में  सुविधाएं

 2067.  श्री  शिव  नारायण  संरसूनिया  :
 कया  रेल  मत्री यह  बताने  कौ  कृपा  करेंगे  कि

 (क)  किशनगंज रेलवे  कालोनी  मे  कितने
 रेलवे  क्वार्टर  हैं  भ्रौर  उनकी  मरम्मत  तथा
 सफाई  के  लिए  क्‍या  व्यवस्था  की  गईं  है  ,

 (क्ष)  क्‍या  वहां  पर  बिजली,  जल  तथा
 सफाई  की  समुचित  व्यवस्था  नही  हैं  ;  भौर

 (ग)  क्या  इस  कालौनी  में  सामुदायिक
 भवन,  लाइब्रेरी  तथा  मनोरंजन  केन्द्र  हैं  ?

 रेल  अंभो  प्रॉ०  भधु  शंडबते  )  :(क)
 दिल्ली  किशनगंज  रेलवे  कालोनी  में  2044
 क्वार्टर  हैं।  मरम्मत  के  उद्देश्य से,  कालोनी  को

 तीस  जोन  में बॉड  चिया  कमा  है  क्या  मरम्मत
 के  बारे  में  शिफानतें  हुए  करने  के  लिए  बरीक
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 खोन  में  एक  पूछताछ  कार्यालय  की  स्थापना
 करे  दी  गई  है  |  कालोनी  परिसर  से  नियमित

 आप  से  सफाई  भी  की  जाती  है  जिसके  लिए
 पर्याप्त  कर्मचारियों  की  व्यवस्था  की  गई  है  t

 (ख)  कालोनी  में  बिजली,  पानी  की
 सप्लाई  तथा  सफाई  की  समुचित  व्यवस्था  है।

 (ग)  इस  कालोनी  में  मनोरजन  क्लब,
 हस्तकला  केन्द्र  तथा  बच्चों  के  खेलने  के  सात
 पार्कों  की  व्यवस्था  की  गई  है  t  किन्तु  यहा,
 पुस्तकालय  की  सुविधाएं  उपलब्ध  नही  है  ।

 रेख  बवाटर  की  सुविधा  लेने  वाले  कर्मचारियों
 की.  श्रेणियां

 2068.  थी  शिव  नारावण  तरबूनियाँ  :
 क्या  रेल  मती  यह  बताने  की  कृपा  करगे  कि

 (क)  उत्तर  रेलदे  मे  रनिंग  स्टाफ  से
 कर्मचारियों  की  कौन-कौन  सी  श्रेणिया  झाती
 हैं  ते

 (ख)  क्या  रगित  स्टाफ  का,  अपने  निजी
 मकान  होने  के  बावजूद,  रेलबे  क्वाटर  बी
 झलाटमेट  की  सुविधा  दो  जाती  है  ,  और

 (ग)  रगिन  स्टाफ  के  भ्रतिरिक्त  न्य
 किस-कित  श्रेणियों  के  कमंचारियों  को  उक्त
 सुविधा  उपलब्ध  है  ?

 रेल  मंत्री  (प्रोण  मधु  दण्डबते)  (क)
 कर्मचारियों  की  निम्नलिखित  कोटियो  को
 रनिम  कर्मचारी  माना  जाता  है.

 लोकों  :

 (i)  ड्राइवर  (इसमे  मोटरमैन  भौर  रेल
 मोटर  ड्राइवर  शामिल  है)

 (ii)  अंदर

 (iii)  'फायरमैत  (इसमें  विद्युतीकृत
 खत्हों  पर  इंस्ट्रक्टिंग  फायरमैन  और  सहायक

 ड्राइवर  तथा  डोजल  इंजनों  पर  डाइवर  के
 सहायक  शामिल  हैं)

 बातायात  :

 (i)  गा
 (ii)  ब्रेब्समैल  t

 (ज)  जी हा,  गार्ड  की  कोटि को  छोडकर।
 उन्हें  यह  लाभ  दि?  जाने  के  प्रश्न  पर  निर्माण

 एव  प्रावास  मत्रालय  द्वारा  विचार  किया  जा
 रहा  है  t

 (ग)  इस  सुविधा  का  लाभ  उठाने  वाले
 झराजपत्नित  कर्मचारियों  की  कोटियो  का
 पूर्ण  विवरण  ।  सभा  पटल  पर  रखा  गया  है।
 (प्रत्यालय  में  रखा  गया ।  देखिए  सख्या
 L  T-s45/77]

 दिल्‍ली  किशनगंज  स्थित  रेलवे  स्वास्थ्य  केत
 में  अ्रम्तरंग  बिस्तर  पौर  विदषश

 2069.  नी  दिवनाशयण  सरसुनिया  :
 क्या  रेल  मत्री  यह  बताने  की  कृपा  करेगे
 ि

 (7)  क्‍या  दिल्‍ली  विशतगज  रेलवे
 कालाना  स्थित  रलव  स्वास्थ्य  केन्द्र  मे  इसके
 बावजूद  कि  यह  कालानी  एशिया  में  सबसे
 बडी  कालोनी  है,  अतरग  बविस्तरों  तथा
 विशेषज्ञों  की  व्यवस्था  नहीं  है  ,

 ख)  क्या  इस  कालोनी  के  लिए
 दिल्‍ली  मन  अस्पताल में  विस्तरों की  व्यव॑स्था
 थो  भौर  अभ  इस  सुविधा  का  समाप्त  कर
 दिया  गया  है,  शौर

 (स)  गया  इस  कालोनी  में  स्वास्थ्य  केस
 का  विस्तार  किया  जा  रहा  है  भौर  यवि  हां,
 तो  कब  तक  तथा  विस्तार  का  ब्यौरा  क्‍या
 है?
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 रेल  बंजी  (ho  चु  |. |  :  (क)
 प्रभी  तक  रेलवे  स्वास्थ्य  मूतिट  दिल्‍ली
 किशनगंज  में  अंतरंग  बिस्तरों  की  व्यवस्था
 नहीं की  गईं  है।  कुछ  विशेष  मामलों  में  एक
 निर्धारित  कार्यक्रम  के  झ्राधार  पर  विशेषज्ञ
 इस  स्वास्थ्य  यूनिट  का  दौरा  करते  हैं  1

 (ख)  दिल्‍ली  मेन  झस्पताल  एक
 पुराने  जीर्ण-शीर्ण  भवन  में  था  पौर  इसमे
 झन्वेषण  तथा  रोग-निदान  की  सुविधाएं
 पर्याप्त  नही  थी  ।  दिल्‍ली  क्षेत्र  के  लिए
 विकित्सा  सुविधाओं  को  पुनरगगंठित
 करने  के  लिए,  दिल्‍ली  मेन  अस्पताल  के
 विस्तरों  को  जो  दिल्ली  किशनगंज  की
 आवश्यकताओं  को  भो  पूरा  करते  थे,
 केन्द्रीय  अस्पताल,  नई  दिल्‍ली  में  स्थाता-
 तशित  कर  दिए  गए  है,  जहा  रोग  निदान
 के  लिए  नवीनतम  उपस्कर  झौर  भअ्रवैतनिक
 परामर्शदाताओ  की'  सेवाग्नो  सहित  विभिन्न
 विषयो  के  विशेषज्ञ  भी  उपलब्ध  है

 (ग)  यद्यपि  रेलवे  द्वारा  इसके  विस्तार
 का  प्रस्ताव  किया  गया  है,  किसत  इस  समय
 इसके  लिए  कोई  स्वीकृति  नहीं  दी  गई  है  ।

 भारतीय  तेल  निगम  के  कुछ  ध्धिकारियों
 को  विया  गया  बेतन

 2070.  श्री  शिव  नाशयण  सरसूनिया:
 क्या  पंद्रौलियस  तथा  रसायन  और  उबंरक
 मत्नी  यह  बताने  की  कृपा  करेगे  वि
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 (क)  क्या  भारतीय  तेल  नियम  के
 246  से  अधिक  प्रधिकारियों  को  प्रतिवर्ष
 36  हजार  रुपये  वेतन  प्राप्त  होता
 है;

 (ख)  उनमें  से  कितने  अधिकारी

 अनुसूचित  जातियो  के  हैं,  और

 (ग)  इस  विषय  में  भारतीय  तेल
 निगम  में  अनुसूचित  जातियो  के  व्यक्तियों
 को  रोजगार  देने  के  बारे  में  सरकार  की
 क्या  नीति  है  ?

 पैद्ीलियम,  श्लायन  झोर  छवरक  मंत्री
 (६.३  हेमचती  सस्वन  बहुगुणा)  (क)

 वर्ष  1975-76  में प्रतिवर्ष  36,000
 रूपये  के  पारिश्रमिक  प्राप्त  करने  वाले
 कमंचारियों  की  कुल  संख्या  246  नहीं  |

 ख)  कुछ  नहीं ।

 (7)  आई०  झो०  सी०  राष्ट्रपति  के
 नीति  निदेशकों  में  यथा  उल्लिखित  श्रनु-
 सूचित  जातिया  के  झारक्षणो  से  सम्बन्धित
 सरकारी  नीति  का  अनुसरण  कर  रहा  है।
 क्त  नीति  निदेशकों  मे  भतियों  के  लिए
 निम्नलिखित  पआ॥आरक्षणो  की  ब्यवरथा  की
 गई  है

 सीधी  भर्ती
 (i)  खुली  प्रतियोगितात्मक  परीक्षा  के

 माध्यम  से  अद्विल  'भगरतीय  झाधार
 पर की  गई  सीधी  भर्तो  में  ।

 (ii)  उपरोक्त  में  उल्लिखित  स्थिति
 के  अ्रतिरिक्त  भ्रलिल  भारतीय

 झ्राधार  पर  की  गई  सीधी  भर्ती
 (iii)  शेणी  कू बौर,  बू पदो  में  की

 गई  सीधी  भर्ती  मे,  जिन  पर
 साधारण  तौर  पर  उम्मीदवार
 स्थानीय  रूप  से  झबवा  एक
 प्रदेश  से  अ्रमोत्नित  किमे  जाते  हैं।

 झनुसूचितजातियां
 5  प्रतिशत

 i64  प्रतिशत

 इस  प्रयोजन  के  लिए  तैयार
 किये  गये  00  प्वाइंट  रोस्टर
 के  अनुसार  एक  राजय  मे  दूसरे
 राज्य  में  यह  प्रतिशतता  2  प्रतिशत

 >ः  से  25  प्रतिशत तक  मिस-भिन  है।
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 बेचूस  रेलचे  चलिसिग  ह 4  उपरि  पुल

 2071.  श्री  सुभाष  झाहूणा :.  क्या

 रेल  मंत्री  यह  बताने  की  कृपा  करेगे  कि

 मध्य  रेलबे  में  बेतूल  रेलवे  क्रासिंग  पर  पहल

 ही  मंजूर  किए  गए  उपरि  पुल  के  निर्माण

 के  बारे  मे  सरकार  ने  क्‍या  कार्यवाही  की

 है!

 रेल  मंत्री  [प्रो०  मबु  वंडवबते)  :

 बेतूल  से  वर्तमान  समपार  सं०  256  के

 स्थान  पर  ऊपरि  सड़क  पुल  बनाने  का  प्रस्ताव

 रेलवे  के  निर्माण  कार्यक्रम  में  पहले  ही

 शामिल  कर  लिया  गया  है  ।  निर्माण

 शुरू  करने  से  पहले  राज्य  सरकार

 और  रेलवे  द्वारा  प्रपने  झपने  हिस्से  के  काम

 के  लिए  बनाग्रे  गये  झभिकल्प,  श्ारेख  और

 'तखमीनों  का  पारस्परिक  अनुमोदन
 प्रपेक्तित  है  ।  दिसम्बर,  i976  में

 एक  संरेखण  योजना  मध्य  प्रदेश

 राज्य  सरकार  कौ  स्वीकृत  के  लिए  भेजी

 मई  थी,  जिसकी  प्रभी  प्रतीक्ष  की  जा  रही

 है।  राज्य  सरकार  द्वारा  ्ारेख  स्वीकार

 कर  लिये  जाने  तथा  काम  का  झपने  हिस्से

 का  खच  स्वीकार  करने को  राजी  हो  जाते
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 के  बाद  ही  रेलये  काभ  शुरू  कर!  सकती  है

 इल  झपचारिकताभों  को  शीघ्र  पूरा  कराने

 के  लिए  रेलव  राज्य  सरकार  से  शावश्यक
 सम्पक  बनाये  हुए  है  ।

 Operation  on  Uneconomic  Branch  Lines

 2072.  SHRI  K.  SURYANARAYANA:
 Will  the  Minister  of  RAILWAYS  be
 pleased  to  state:

 (a)  whether  a  large  number  of  un-
 economic  branch  lines  are  being  ope-
 rated  by  the  Railways  in  different  parts
 of  the  country;  and

 (b)  the  present  policy  of  Govern-
 ment  regarding  continuance  of  these
 branch  lines,  particularly  in  view  of
 the  stiff  competition  from  the  road
 traffic?

 THE  MINISTER  OF  RAILWAYS
 (PROF.  MADHU  DANDAVATE):
 (a)  Yes.

 (b)  The  general  policy  ig  not  to
 close  any  railway  line  on  the  ground
 of  unremunerativeness  only.  A  line
 may,  however,  be  considered  for  clo-
 sure  wherever  adequate  alternative
 modes  of  cheaper  transport  exist  and
 where  such  a  closure  would  not  ad-
 veragly  affect  public  interest,  includ-
 ing  any  important  economic  activity.
 Even  in  these  exceptional  cases,  the
 concerned  State  Government  is  con-
 sulted,
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 Catering  contracts

 2093,  SHRI  K  SURYANARAYANA:
 ‘Will  the  Minister  of  RAILWAYS.  he
 pleased  to  state

 (a)  whether  Government  are  recon-
 sidering,  the  policy  regarding  grant  cf
 catering  contracts  at  Railway  Stations
 and

 (b)  if  so  whether  the  Co-operative
 Societies  of  vendors  will  be  given  pre-
 ference  in  granting  catering  contracts?

 THE  MINISTER  OF  RAILWAYS
 (PROF  MADHU  DANDAVATE):
 {a)  No

 (9)  As  per  extant  instructions  the
 Cooperative  Societies  of  actual  work-
 erg  are  already  being  given  prefe-
 rence  for  awarding  catering  con-
 tracts

 रतलाम  डिवोजन  के  स्टेशलों  में  पड़े,
 भरे  हुए  माल  ह; ; अ

 2074.  Bro  लक्ष्मी  मारायण  पांडेय  :
 क्या  रेल  मत्री  यह  बताने  की  कृपा  करेगे
 कि

 (क)  क्या  पश्चिस  रेलवे  के  रतलाम
 डिवीजन  मे  झनेक  स्टेशनों  के  विभिन्न
 स्थानों  पर  जाने  वाले  माल  डिब्बे.  भरे  हुए
 इसलिए  पडे  है  क्योकि  निर्धारित  स्थानों
 प्र  (न  माल  डिब्बों  को  खाली  करते  के  लिए
 स्थान  नहीं  है  अथवा  दीच  के  स्टेशन  पर
 आाते  वाली  लाइने  अभ्रवस्द्ध  हैं  ,

 (@)  गया  इसके  परिणामस्वरूप  गतब्ध
 स्थान  पर  माल  पहुचाके  में  उठ  से
 2  महीने तक  का  समय लग  रहा  है,  धोर
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 (ग)  यदि  हां,  तो  हस  कष्ठिनाई
 को  दूर  करने  के  लिए  क्या  उपाय  किए
 गए  हैं  ?

 रेल  संत्री  (प्रो०  मु  बंडक्ते  )  :
 झभी  हाल  में  रतलाम  मडल  में

 (i)  माल  उतारने  की  दर  लदान  के
 लिए  _  प्राप्त  माल  की  मात्रा
 के  अनुरूप  न  रहने  के  कारण
 इन्दौर  स्टेशन  पर  मीठर  लाइन
 के  माल  गादाम  के  लिए,  झोर

 (४)  उत्तर  और  पश्चिम  से  बुक  होकर
 खड़वा  के  रास्ते  सभी  मीटर
 लाइन  मार्गा,  त्षे  और  'रतलास
 मडल  पर  से  गृजर  कर  दक्षिण
 रेलबे  पर  स्थित  गन्तव्य  सटे  शनो
 को  जाने  वाले  यात्रायात  से
 लदे  हुए  माल  डिब्बे  सीमा  के
 उपरान्त  प्रडे  रहने  के  मामले
 हुए  है  1

 व्यापार  लेखे  में  गेहू  की  भ्रन्तर्राज्यीय
 झावागाही  पर  लगी  पावन्दियों  के  हूटा  लिए
 जाने  के  परिणामस्वरूप  खाद्यान्नो  के
 यातायात  में  भ्रचानक  वृद्धि  होने  के  कारण
 माल  डिय्बे  सीमा  के  उपरान्त  पड़े
 रहे

 (ख)  इस  प्रकार  के  विलम्ब  की
 कोई  विशिष्ट  घटने,  नोटिरा  में  नही
 झायी  i

 (4)  यातायात  का  लदान  विनियमित
 क्रन  के  झ्रस्ावा  पश्चिम  रेलवे  के  प्राधि-
 कारी  इन्दौर  माल  गोदाम  पर  प्रधिक
 सदया में  माल  डिब्बे  खाली  कराने  के
 बारे मे  व्यापारियों  ववा  सरकार  के प्रति-
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 निधियों  से  सम्पर्क  बनाये  हुए  हूँ।  कुछ
 माल  गाड़ियों  में  डीजल  रेल  इंजन  लगा  कर
 खंडवा  के  रास्ते  संचलन-क्षमता  भी  बड़ायी
 जा  रही  है  t

 रतलाम  स्टेदान  में  माल  की  दुलाई

 2075.  डा०  लक्ष्मी  नारायण  पांडेय  :
 बया  रेल  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि

 (क)  क्‍या  पश्चिम  रेलवे  के  रतलाम
 डिवीजन  में  रतलाम  स्टेशन  पर  माल  की
 ढुलाई  के  लिए  बाहर  से  श्रा  रह  माल  को
 उतारने  और  इसे  श्रन्य  रेलगाडियो  में
 चढाने  के  लिए  बहुत  कम  स्थान  है  ,

 (ख)  क्या  मध्य  प्रदेश  के  मकामौर
 से भाने  बाली  सीमेट,  जो  मीहर  गेज  पर
 विभिन्न  स्टेशनों  को  भेजी  जानी  थी,
 बहा  सैकड़ों  किलोमोटर  अधिक  का  लम्बा
 मार्ग  तय  करके  बरास्ता  सावरमती  विलम्ब
 से  पहुंची  थी  ;  और

 (ग)  यदि  हा,  तो  इस  कठिनाई  को
 दूर  करने  के  लिए  क्या  उपाय  किये  गये
 है?

 रेल  मंत्री  (प्रो०ण  मध  वंडबते  )  :
 (क)  जी  नहीं  ।

 (ख)  जी  हा,  कभी  कभी,  कार्यभार
 को  बराबर  बाटने  के  उद्देश्य  से  एक
 यानान्तरण  स्थल  के  लिए  प्रेजे  गये  माल-
 डिब्बों  भौर  दसरे  याना  तरण  स्थलों  के
 जरिये  भेज  दिया  जाता  है
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 (ग)  रतलाम  स्टेलन  वर  बरतंमान
 यातास्तरण  सुविधा  सामाम्यरुप  में  होने  वालें
 यतायात  को  सम्हालने  के  लिए  पर्याप्त
 समझी  जाती  है  ।

 Conversion  of  Rajkot-Veraval  Hne  into
 Broad  Gauge  line

 2076  SHRI  DHARMASINBHAIL
 PATEL,  Will  the  Minister  of  RAIL-
 WAYS  be  pleaseg  to  state

 (a)  whether  Gujarat  Government
 have  made  any  request  to  the  Central
 Government  for  conversion  of  Rajkot-
 Veraval  metre  gauge  line  into  broad
 gauge  line  and  if  so,  when  it  was  made;
 and

 (b)  the  action  taken  so  far  and  9705
 posed  to  be  taken  by  Central  Govern-
 ment  in  this  regard?

 THE  MINISTER  OF  RAILWAYS
 (PROF.  MADHU  DANDAVATE):
 (a)  No  request  appears  to  have  been
 received  from  Gujarat  Government
 for  conversion  of  Rajkot-Veraval
 metre  gauge  line  into  broad  gauge
 line  although  some  representations
 have  been  received  from  other  parties
 in  Gujarat.

 (b)  The  question  of  gauge  conver-
 sion  of  Raykot-Veraval  line  can  he
 considered  only  after  the  gauge  con-
 version  of  Viramgam-Rajkot-Okha/
 Porbandar  section  which  is  in  hand
 gets  completed,
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 OF  THE  PEOPLE  AcT,  ETC  PROF  MADHU  DANDAVATE,  I
 THE  MINISTER  OF  RAILWAYS  beg  to  lay  on  the  Table  a  copy  of  the

 (PROF  MADHU  DANDAVATE):  Railways  Red  Tariff  (Second  Amend-
 On  behaf  of  Shri  Shant;  Bhushan,  I  ment)  Rules,  197
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 reo)  A  copy  of  the  Report  (Hindi  India  dated  the  llth  June,  1977,  issued

 version)  pertaining  fo  the  execu-  under  section  47  of  the  Indian  Rail-
 tion  of  the  provisions  of  the  Mono-  ways  Act,  890  [Placed  mn  Library.
 polies  and  Restrictive  Trade  Prac-  See  No  LT~—59/77]
 tices  Act  969  for  the  period  from
 lst  January  to  3ls¢  December,  ‘1975,  STATEMENT  re  MARKET  LOANS  FLOATED
 under  section  62  of  the  said  Act,  IN  JUNE,  977

 ig
 wn  Liboaty  See  No  LT—  THE  MINISTER  OF  FINANCE

 v7)  AND  REVENUE  AND  BANKING
 (2)  A  copy  of  the  Report  (Hind:  (SHRI  H  M  PATEL)  I  beg  to  lay

 version)  on  the  General  Elections  on  the  Table  a  statement  (Hind:  and
 to  the  Legislative  Assemblies  in  English  versions)  indicating  the  re-
 India  (1970-72),  Volume  II  (Sta-  sults  of  the  market  loans  floated  by
 tistical)  [Placed  mm  Library  See  the  Government  of  India  in  June,
 No  LT-55|77]  977  [Placed  wn  Library  See  No.

 LT—620/77)
 (3)  A  copy  of  Notification  No

 80  37  'E)  nds  and  gah  A  Oe
 ninco

 ० versions)  published  in  Gazette  of  InarcaT:ow  ‘FOR  ‘1977-18 India  dated  the  489  May,  977
 making  certain  correction  in  the  THE  MINISTER  OF  AGRICUL-
 Delimitation  of  Parliamentary  and  TURE  AND  IRRIGATION  (SHRI
 Assembly  Constituencies  Order,  SURJIT  SINGH  BARNALA)-  I  beg
 1976,  in  respect  of  the  state  of  to  lay  on  the  Table  a  copy  of  the
 Uttar  Pradesh,  under  sub-section  Detaled  Demands  for  Grants  (Hindi
 (2)  of  section  9  of  the  Representa-  ahd  English  versions)  of  the  Ministry
 tidn  of  the  People  Act,  950  of  Agriculture  and  Irrigation  for  ‘1977
 [Placed  4४  Library  See  No  LT~  18  [Placed  in  Library  Sée  No  LT—
 e167)  3204/77]

 (4)  A  copy  of  the  Kerala  Small  MR  SPEAKER:  Before  taking  up Industriés  and  Development  Pro-
 motion  Cotporation  Amalgamation  cussion  on  demands  for  grants  ote

 Order,  977  (Hindi  version)  pub-  Stikt  JYOTHRMOY  BOSU  (Dia-
 lished  ih  Notification  No  SO  i662  mond  Harbour):  I  have  to  make  a
 in  Gavette  of  India  dated  the  7५  submission  to  yout,  I  have  written

 i
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 uae
 gub-section  (5)  to  you

 of  the  Compa-
 niga  Act,  I086  [Pluced  in  Library.  MR  SPEAKER:  Yau  have  wriftst
 See  No.  LT-8i7/77}.  to  me  But  not  only  you;

 993  LS—6
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 [Mr  Speaker]
 twenty  hon  Members  have  written
 to  me  ff  I  permit  all  the  20,  how
 can  the  business  of  the  House  €0
 on?

 SHx]  JYOTIRMOY  BOSU  About
 what  have  they  written?

 MR  SPEAKER  I  do  not  want  to
 say  that  You  have  written,  Shri
 Lakkappa  has  written

 SHRI  JYOTIRMOY  BASU  Mune
 38  about  the  taxation  committee *  s  e@

 I  have  written  to  you  under  the
 rules

 MR  SPEAKER  I  am  not  permit-
 ting  at  you  may  do  whatever  you
 like

 SHRIMATI  PARVATHI  KRISH-
 NAN  (Coimbatore)  Will  it  go  on  re-
 cords?

 MR  SPEAKER  What  I  do  not
 permit,  will  not  go  on  records

 SHRI  JYOTIRMOY  BOSU  Sn,  I
 ‘want  to  make  a  submission  It  38  a
 very  alarming  thing  When  the  Par-
 hament  is  sitting,  the  Government
 hay  gone  to  the  extent  of  constituting
 a  committce  for  taxation  and  who
 are  the  persons?

 MR  SPEAKER  For  the  mforma-
 tion  of  the  hon  Members  I  would
 like  to  read  Rule  No  3877,  which
 reads  ‘A  member  who  wishes  to  bring to  the  notice  of  the  House  any  matter
 which  is  not  a  point  of  order  shall
 give  notice  to  the  Secretary-General
 in  writing  stating  briefly  the  poxnt
 which  he  wishes  to  raise  in  the  House
 together  with  reasons  for  wishing  to
 raise  it,  and  he  shall  be  permitted
 to  raise  it  only  after  the  Speaker
 has  given  his  consent  and  at  such
 time  and  date  as  the  Speaker  may
 fix”  ‘You  have  given,  Mr  Lakkappa
 has  given,  Mr  Ravi  has  given,  and  a
 number  of  others  have  also  given  If
 forty  of  you  taise  under  Rule  No.
 377,  do  you  think  the  House  will  be
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 able  to  continye?  The  Speaker  has
 to  permit  it  I  have  sent  them  to
 the  Ministers  concerned  When  they
 get  information  and  I  am  satisfied
 with  ris  importance,  I  may  myself
 permit  it  Just  because  you  write
 and  send  it  to  me  at  70  Oclock,  I
 cannot  allow  you  to  raise  it

 SHRI  JYOTIRMOY  BOSU  This
 724  by-passing  the  Parliament,  by-
 passing  you  Perhaps  you  have  not
 gone  through  my  letter

 MR  SPEAKER  Here  is  your
 letter

 SHRI  JYOTIRMOY  BOSU  You
 kindly  read  and  judge  whether  it  is
 an  important  matter  for  the  House
 to  know  or  not

 MR  SPEAKER  The  Speaker  has
 already  looked  into  it  and  the  House
 will  look  into  it  only  after  the
 Speaker  permits  it  After  all  some-
 body  is  appointed  as  Chairman  of
 something  Now  Budget  Demands
 are  going  on  It  may  be  wrong  ap-
 pointment  an  irregular  appointment
 You  have  a  right  to  condemn  it  in  the
 Budget  ‘You  can  move  a  cut  motion
 and  discuss  it

 SHRI  JYOTIRMOY  BOSU_  Sir
 the  general  discussion  on  the  Budget
 is  over  I  will  have  to  wait  for
 fifteen  days  for  the  finance  Bill  It
 i8  a  very  serious  matter

 MR  SPEAKER  It  5  not  at  all
 important  Equally  important  are
 those  things  Mr  lLakkappa  spoke
 bout  bank  discussion—some  Miunis-
 ter’s  irregular  statement  I  have
 referred  it  to  the  Minister  He  must
 Tepy  Suppose  you  raise  your  point
 under  Rule  377—~how  can  I  allow  it?
 I  have  referred  it  to  the  Munister
 He  says  that  statement  is  not  correct
 Whether  it  is  correct  or  not,  I  have
 to  get  the  information  from  the

 वा... |  recorded.



 165  Papers  laid

 The  moment  you  give  notice,  if  you
 have  a  right  to  raise  it,  and  if  every-
 body  gives  notice  under  Rule  377,
 well,  the  House  cannot  continue.
 The  Speaker  can  regulate  only  if  you
 follow  the  rules.  If  you  do  not  follow
 the  rules,  nobody  can  regulate.  Put
 anybody  as  Speaker  in  my  place,  he
 will  be  equally  helpless.

 SHRI  JYOTIRMOY  BOSU:  You  do
 not  equate  this  with  the  question  of
 inaccurate  statement  by  a  Minister,
 which  comes  under  Direction  155.1
 That  is  different  altogether.  Please| apply  your  mind.

 MR.  SPEAKER:  You  would  not
 allow  me  to  apply  my  mind!

 SHRI  JYOTIRMOY  BOSU:  All
 right,  Sir.  Permit  me  to  raise  it
 tomorrow.

 MR.  SPEAKER:  I  cannot  give  any
 promise.

 SHRI  JYOTIRMOY  BOSU:  Not  a
 written  promise;  only  verbal.

 —e
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 ‘Mruistry  or  Sree,  aNpD  MINES

 MR.  SPEAKER:  The  House  will
 now  take  up  discussion  and  voting  on
 Demand  Nos.  84  to  86  relating  to  the
 Ministry  of  Steel  and  Mines  for  which
 5  hours  have  been  allotted.

 Motion  moved:

 “That  the  respective  sums  not  ex-
 ceeding  the  amounts  on  Revenue
 Account  and  Capital  Account  shown
 in  the  fourth  column  ०  the  Order
 Paper  be  granted  to  the  President
 out  of  the  Consolidated  Fund  of
 India  to  complete  the  sums  neces-
 sary  to  defray  the  charges  that  will
 come  in  course  of  payment  during
 the  year  ending  the  3lst  day  of
 March,  १978  in  respect  of  the  heads
 of  demands  entered  in  the  second
 column  thereof  Demand
 Nos.  84  to  86  relating  to  the  Minis-
 try  of  Steel  and  Mines.”

 Demands  for  Grants,  1977-78  ह!  respect  of  Ministry  of  Steel  and  Mines
 submitted  to  the  vote  of  Lok  Sabha.

 No.  Name  of  De-  Amount  of  Demand  for  Grant  on
 Ed  and

 mand  ह) ह  gyuccount  voted  by  the  House  on
 em.

 Amount  of  Demand  for  Grant
 submitted  to  the  vote  of

 30-3-7977  the  House.

 '
 *  3  4

 Revenue  Capital  Revenue  Capital
 Rs.  54  Re.  Rs.  Rs.

 MINISTRY  OF
 STEHL  AND
 MINES

 84.  Department] of Steely  26,31;04,000  912,86,$9,12,000  /§2,62,09,000  /3527518,25,000
 gs.  0  of

 Mie  .  10,67,000,  -  123)33,000
 36.  Mines  and  Min-

 erals  14750,80,000  —-  22 49,00,000  27/01,60,000,  42,8,00,000

 Moved  with  th:  recomnsadation  of  the  Vice-  President  acting  as  President.
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 MR.  SPEAKER  Hon  Members
 whose  cut  motions  to  the  Demands  for
 Grants  bave  been  circulated  may,  if
 they  desire  to  move  their  cut  motions,
 send  elips  to  the  Table  within  I5
 munutes  indicating  the  serial  numbers
 of  the  cut  motions  they  would  like  to
 move  Shr:  George

 SHRI  A  C  GEORGE  (Mukanda-
 puram)  Suir,  the  Munustry  of  Steel
 &  Mines  has  come  forward  with  De-
 mands  for  Grants  amounting  to
 Rs  700  crores  This  is  a  very  vital
 munistry,  the  backbone  of  the  indus-
 trialisation  of  this  country  From  a
 production  capacity  of  3  millon
 tonnes  of  steel  within  a  short  span
 of  I7  to  8  yeais  we  ale  in  the  proud
 situation  where  in  ‘1976-77  our  steel
 plants  were  able  to  achieve  e  per-
 formance  of  a  little  more  than  0
 million  tonnes  of  crude  steel  and
 78  mullion  tonnes  of  saleable  steel
 There  were  days  when  we  were  en-
 tirely  depending  on  import  of  steel
 Even  now  for  some  specialised  items
 we  depend  on  imports  Only  two
 ०  three  years  ago,  we  were  import-
 ing  nearly  Rs  370  crores  worth  of
 different  types  of  steel]  and  at  the
 @ame  time  our  maximum  export  was
 less  than  Rs  25  crores  For  the
 first  tume  in  1976-77  we  have  achieved
 an  export  performance  of  more  than
 Rs  350  crores  About  imports,  I
 have  got  figures  for  only  9  months
 On  that  computation,  our  umport  may
 be  just  Rs  20  crores,  which  means
 in  the  matter  of  steel  and  steel  pro-
 ducts,  our  country  is  next  net  ex-
 porter  For  this  performance,  I  would
 like  to  congratulate  the  Ministry  and
 perhaps  my  good  friend,  Shri  Biju
 Patnaik  also,  because  at  least  at  one
 time,  he  had  something  to  do  with
 planning  This  country  3  universal-
 ly  acclaimed  as  very  rich  m  minerals
 especially  m  iron  ore  of  rich  quality
 A  rough  estimate  js  that  the  estab--
 lished  proven  deposits  are  more  then.
 28,000  million  tonnes.  And  some  of
 our  deposits  are  the  best  known  m
 the  world

 Sur,  we  feel  happy  and  proud  about
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 the  performance  of  0  miliien  tons  of
 le  steel  or  78  mullion  tons  of

 saleable  steel  There  was  a  recent
 study  that  the  production  of  steel
 after  2000  A  D  will  be  roughly
 750  milton  tons,  and  it  3s  hoped
 that  perhaps  the  contribution  of  the
 developing  countries  may  be  550  mul-
 lion  tons  and  we  pat  ourselves  and
 feel  happy  saying  “After  all  it  so  a
 good  performance’  In  ‘1977  our  pre-
 sent  rate  of  production  was  only  0
 million  tons  n  comparison  to  what  35
 going  to  be  750  million  tons  and
 here  is  a  country  which  ४  bestowed
 and  which  i8  rich  in  everything  that
 is  needed  for  the  development  of  the
 steel]  ndustry  We  have  got  excellent
 and  unfathomable  deposits  of  iron
 ore  we  have  got  the  coal  we  have
 got  the  munpower  and  we  can  be
 proud  that  recently  we  have  the  ex-
 perlise  which  incidentally  was  going
 to  foreign  countries  in  competition
 with  sophisticated  and  developed
 countries  Let  us  be  proud  of
 MECON  organisation  which  has  come
 up  by  the  expertise  and  skall  of
 Indians  or  the  brain  of  our  research
 scholars  and  they  were  able  to  compete
 with  international!  markets  and  get
 many  of  the  contracts  even  putting  up
 a  stiff  competition  with  Japan  and
 South  Korea  When  we  think  of  the  0
 millon  tong  of  production,  let  us  als6
 remember  that  8  yery  small  country
 with  a  population  of  4  crores  like
 South  Korea  where  they  have  prac
 fieally  no  iron  ore  and  practically
 nothing  to  speak  of  in  coal  except
 their  manpower  and  skill,  their  pro-
 duction  5  slightly  more  than  the
 Indsan  produchon  Some  two  or  three
 yeara  back  when  I  had  visited  some
 of  the  South

 em
 steel  plants,  I

 was  surprised  to  fin  that  they  were
 able  to  construct  a  plant  of  the  eapa-
 city  which  at  the  second  stage  will
 be  equivalent  to  the  Bhilai

 a
 plant

 within  a  short  span  of  months,
 This  38  what  the  South  Koreans  did  in
 regard  to  steel  plunt  But  at
 the  same  time  when  we  of  the
 Steel  Minustry  or  what  Mr  Biju
 Patnaik  is  planning  or  if  at  all  he
 cares  to  go  by  the  White  Peper  pre-
 sented  in  May  ‘1976,  because  of  the
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 gestation  period  it  will  come  to  fruition
 fend  it  will  come  to  3-dimentfonal
 realisation  only  after  8  or  9  years  If
 you  think  of  a  stee]  plant  now,  every
 one  of  us  knows  that  even  with  the
 best  of  expertise  that  is  developing
 in  our  country,  the  production  or
 commissioning  will  be  after  7  or  8
 years  unless  we  have  got  some  more
 re-scheduling  ‘The  classic  example  is
 that  of  the  Salem  steel  plant  The
 Company  was  formed  in  May  972  if
 I  remember  correctly  and  even  now
 we  are  in  the  process  of  acquiring  the
 land  and  Mr  Buu  Patnaik  the  Hon
 Minister  for  Steel  with  a  lot  of  m-
 agination  and  vision—and  I  think  he
 has  a  great  fondness  for  the  South
 Indian  States  also—has  made  a  pro-
 vision  of  Rs  37  croies  for  the  Salem
 Stee]  plant  and  the  magnanmmity  was
 extended  further  by  making  a  provi-
 sion  of  Rs  I  crore  each  for  Visakha-
 patnam  and  Vijayanagaram  puiojects
 If  you  go  to  the  figures  in  regard  to
 the  Bokaro  project,  you  will  find  that
 between  47  million  tons  of  the  exist-
 ing  production  capacity  which  will  be
 finalised  in  August  and  the  proposed
 expanision  capacity  of  4  million  tons,
 the  total  outlay  will  be  nearly  Rs  900
 crores  So  we  can  understand  a  pro-
 ject  which  has  started  6  or  7  years
 back  at  the  present  rate  of  cost  is
 going  to  cost  the  exchaquer  Rs  900
 crores,  Naturally  you  can  think  of
 what  it  will  be  for  the  steel  plant  of
 Salem  The  provision  for  the  Salem
 steel  plant  5  Rs  67  crores  and  the
 provision  for  Andhia  and  Mysore  pro-
 jects  s  Rs  4  crore  each  Sir,  it  38
 time  for  us  to  plan  ambitiously
 ‘We  have  got  the  expertise,  we  have
 got  the  nevesstry  raw  materials  and
 we  are  also  building  the  infra-struc-
 ture  When  we  think  about  the  non-
 ferrous  metals  also,  this  country  is
 immensely  rich  It  only  needs  a  pro~
 per  Mapping  and  a  proper  geological
 survey  It  has  been  proved  beyond
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 further  processing  of  this  bauxite  ore.
 We  have  offers  even  for  aluminium.
 In  fact,  if  F  understand  correctly,  there
 Bre  some  international  offers  even  for
 bringing  up  one  umportant  alummium
 smelter  unt  Similarly,  copper  and
 zine,  these  are  vital  non-ferrous  metals
 of  this  country  If  only  we  agree  to
 process  arf  exploit  the  ores  that  are
 at  our  disposal,  this  will  be  one  of
 the  richest  countries  in  minerals

 When  we  think  of  the  stee]  plants
 and  when  we  plan  for  the  future,  as
 I  pointed  out,  the  proved  and  estab-
 lished  deposits  35  20,000  million  tonnes
 Even  if  we  go  in  for  an  ambitious
 Programme,  we  have  got  immense  iron
 ore  wealth  When  I  was  looking
 through  this  Report  I  tound  that  the
 Projection  for  97879  of  the  total
 mining  of  iron  ore  given  was  only  59
 millon  tonnes  Out  of  this  nearly  38
 million  tonnes  are  to  be  used  up  in  the
 steel  plants  and  nearly  30  million  tonnes
 are  to  be  allotted  for  exports  If  you
 go  in  for  modern  methods  our  country can  reahse  immense  foreign  exchange from  countnes  which  are  in  need  of
 this  In  this  we  must  go  in  for  modern
 technology  It  is  not  enough  that  we
 Just  mine  it  out  and  send  it  through some  crude  method  and  realise  much
 lower  than  Brazil  and  Australia  who
 are  our  competitors

 It  38  tame  for  going  in  for  an  ambi
 tious  programme  oi  pelletisation  I
 know  you  have  made  some  provision
 for  one  or  two  pelletisation  plarts  But
 looking  at  the  background  of  the
 immense  reserves  of  iron  ore  which
 are  of  high  quality-——and  incidentally
 we  will  get  fines  from  whixh  we  can
 realise  some  good  money,  if  we  plan
 for  pelletisation—the  realisation  from
 the  iron  ore  exports  in  spite  of  our
 Proposed  ambitious  programme  of  steel
 Plants,  will  be  great  We  have  to
 adopt  modern  technology  for  sponge
 iron  I  find  there  38  some  pittance
 provided  for  in  the  matter  of  sponge
 iron  also

 When  we  think  of  the  immense
 reserves,  what  Hay  been  thought  of  is
 mugh  too  small.  It  is  in  this  context
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 [Shri  A.  C.  George]
 that  I  would  request  the  Minister  to
 let  us  know  his  intentions,  whether  he
 agrees  with  the  white  Paper  presented
 on  steel  in  May  976  In  fact  I  was
 eagerly  looking  forward  to  his  speech
 That  is  why,  Sir,  in  spite  of  your
 calung  me,  I  was  slightly  hesitant
 because  I  wanted  to  be  benefited  by
 the  initial  remarks  of  the  hon  Munis-
 ter  because  then  I  could  have  known
 his  idea  about  his  Demands  for  Grants
 what  38  his  3068  about  this  year  and
 the  coming  year  in  the  matter  of  steel
 and  mines

 ¥  thought  that  he  will  spell  out  his
 ideas  about  the  functioning  of  the
 Munuistry  In  the  absence  of  that
 naturally,  I  have  to  go  by  some  of  his
 speeches,  recent  speeches,  and  here  I
 will  recall  one  about  mint  steel  plants
 There  are  nearly  80  min:  steel  plants
 with  a  capacity  of  more  than  4
 mullion  tonnes  The  present  situation
 in  4976  77  18,  in  spite  of  the  slight
 picking  up  of  the  demand,  the  maxi
 mum  production  is  only  one  mulhon
 tonnes,  which  means  25  per  cent  capa
 city  utilsation  There  is  of  course
 the  problem  of  excise  duty  and  other
 problems  Yet  the  Minister  for  Steel
 and  Mines,  Shri  Biyu  Patnaik  the
 other  day  was  saying  that  the  “situa
 tion  of  the  mini  steel  plants  is,  not
 only  of  sick  units  but  of  dying  units”
 Can  the  hon  Mhnister  just  throw  his
 hands  and  say  that  they  are  not  only
 sick  umts  but  dying  units?  Don’t  you
 think  that  he  has  got  the  responsibility
 to  see  that  by  adopting  the  various
 customs  duty  and  fihancial  adjust-
 ments  necessary  to  revive  this  at  a  time
 when  we  are  faced  with  great  short
 age,  especially  when  the  Government
 of  India  encouraged  the  muni  steel
 plants  where  huge  investment  has  gone
 into?  Lakhs  and  lakhs  of  workers  are
 involved  in  it  Now  it  w  a
 Jangwshing  industry  Many  of
 the  units  are  not  working  and
 those  which  are  working  are  also
 working  only  to  25  per  cent  utilisation,
 as  is  shown  by  this  figure  So  a
 scheme  has  to  be  evolved  to  see  that
 the  mint  steel  plants  are  revived  and
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 put  on  a  sound  footing  If  it  comes
 to  that,  they  must  be  allowed  diversi-
 fication  so  that  production  improves
 and  they  become  viable  and  healthy
 units  You  cannot  sit  back  and  say
 “those  80  units  are  dying  and  this  is
 the  best  I  can  do”

 Then  I  come  to  Kudremukh  unit,
 another  important  aspect  of  this  For
 this  project  we  were  given  help  and
 tunds  trom  Iran  to  the  tune  of  nearly
 630  milhon  dollars  Already  00
 mullion  dollars  have  been  passed  on
 to  the  Government  of  India  The
 agreement  was  signed  on  the  26th
 February  976  According  to  the
 agreement,  we  have  to  make  the  first
 shipment  of  the  beneficiated  iron  ore
 by  August  980  With  all  the  money
 coming  from  Iran  with  the  advance
 payment  made  by  Iran,  the  project
 will  be  uf  immense  benefit  to  us  and
 the  development  of  the  entire  area  If
 by  some  chance  we  slip  and  are  not
 in  a  position  to  make  the  first  shipment
 in  August,  1980,  not  only  will  we
 lose  our  prestige,  but  we  may  ever
 sufler  financially  So,  I  request  the
 hon  Munster  that  though  only  stingy
 provision  has  been  made  for  the
 Southern  States,  at  least  in  the  matter
 of  Kudremukh,  where  the  money  has
 come  from  Iran,  he  should  take  ex-
 penditious  measure  to  see  that  the
 project  is  implemented  according  to
 schedule

 In  the  matter  of  non-fer:ous  metals,
 it  has  been  proved  that  in  many  States
 including  Orissa,  we  have  got  great
 deposits  of  this  very  fine  raw  material.
 In  this  context,  I  may  also  point  out
 that  in  the  disfricts  of  Cannanore.
 Calicut  and  Mallapuram  in  northern
 Kerala,  the  Geological  Survey  of  India
 has  proved  that  one  of  the  best  deposits
 is  available  One  of  the  most  impor-
 tant  raw  materials  for  the  processing
 of  aluminium  apart  from  bauxite
 itself,  in  fact  I  may  say  even  the  most
 important  raw  material,  is  electricity
 Kerala  is  one  State  where  we  have
 surplus  power

 SHRI  P  K  DEO  (Kalahandi)  Orissa
 tg  also  surplus  In  power
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 SHRI  A.  C  GEORGE  It  is,  there
 fore,  time  that  we  move  m  for  an
 ambitious  project  there  I  have  got
 the  report  of  the  Geological  Survey  in
 my  hands  The  availability  of  fairly
 good  ore  to  the  tune  of  80  million
 tonnes  has  been  proved  beyond  doubt,
 and  the  Government  of  Kerala  has
 submitted  proposals  for  some  steel
 plant  and  steel  complexes  there  The
 availability  will  be  for  not  less  than

 40  years,  and  normally,  when  we  plan,
 I  do  not  think  we  look  beyond  40  years
 But  this  report  and  the  proposals  of
 the  Kerala  Government  have  been
 shelved  innumerable  times  Since  he
 is  in  charge  of  steels  and  mines,  I  hope
 he  will  mine  out  this  proposal  and
 see  that  it  is  smplemented

 When  we  have  such  immense  re
 sources  this  Ministry  has  a  very  im-
 portant  role  to  play,  but  I  am  not  quite
 sure  wheher  he  wll  be  guided  by  the
 philosophy  recently  spelt  out  by  the
 hon  Home  Minister,  Shri  Charan
 Singh,  that  he  is  not  so  particular  about
 heavy  industries  It  1s  heavy  indus
 tries  which  have  brought  this  country
 to  its  p  t  great  develop
 ment,  and  all  that  we  have  achieved
 fn  BHEL,  Heavy  Engineering  Corpora-
 tion,  Rourkela,  Bhilai,  Durgapur  and
 Bokaro  speak  volumes  of  the  expertise
 that  has  been  built  over  the  years
 Are  we  to  reverse  this  merely  because
 of  the  whims  and  fancies  and  pseudo
 understanding  of  the  Gandhian
 philosophy  by  some?  We  have
 brought  this  country  to  a  pont  where
 ‘we  can  stand  up  and  how  it  is  widely
 acclaimed  that  India  is  the  most  de-
 veleoped  among  the  developing  coun-
 teies.  In  the  matter  of  generators,
 terbines  and  other  machinery,  we
 ate  able  to  compete  in  the  interna-
 tional  markets  Recently  even  m  the
 matter  of  the  second  stage  of  expan-
 भेजा  of  Bokaro  with  four  million
 tons  capacity.  It  hag  been  decided
 teat  we  need  not  get  the  help  of
 foreigners,  though  two  years  ago  we
 thought  we  would  have  to  take  help
 from  the  Soviet  Union.  Are  al)  these
 things  achieved  overnight?  If  we  al-
 low  the  philosophy  that  we  need  not
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 concentrate  on  heavy  industries,  we
 will  become  a  rustic  and  backward
 country.
 So,  }  would  request  the  Minister
 of  Steel  and  Mines  who  is  in  charge
 of  the  vast  and  immense  resources  of
 this  country  which  can  take  the
 country’s  prestige  and  position  very
 high  m  the  world,  not  to  be  guided
 by  old  pseudo  philosophy  and  take  the
 country  to  further  progress

 MR  SPEAKER  I  would  hke  to
 remind  the  hon  Members  that  the
 time  allotted  for  this  Ministry  is  five
 hours  and  I  will  call  the  Minister  at
 5  o’olock  or  fifteen  mimutes  ater  The
 hon  Members  may  now  move  their
 cut  motions

 SHRI  C  K  CHANDRAPPAN
 (Cannanore)  I  beg  to  move’

 “That  the  demand  under  the  head
 ‘Department  of  Steel’  be  reduced  by
 Rs  100”,
 {Need  for  more  funds  for  the  Salem

 Steel  Plant  and  for  its  expeditious
 completion  (25)  ]

 “That  the  demand  under  the  head
 ‘Department  of  Steel’  be  reduced  by
 Rs  100",
 {Need  for  the  speedy  constructier

 of  Visakhapatnam  Steel  Plant  (26)  }
 “That  the  demand  under  the  head

 ‘Department  of  Steel’  be  reduced  by
 Rs  100”,
 [Need  to  solve  the  problems  of  the

 muini-steel  plants  (27)  ]
 “That  the  demand  under  the  head

 ‘Department  of  Steel’  be  reduced  by Rs  100”

 [Need  for  setting  up  industries
 based  on  the  sron  ore  and  bauxite  de-
 posts  which  are  found  abundantly  in
 the  Malabar  region  of  Kerala  (28)  J

 “That  the  demand  under  the  head
 Department  of  Steel’  be  reduced  by
 Rs  100”

 [Policy  of  the  Janata  Government
 towards  steel  Industry  which  helps
 multinational  corporations  to  exploit
 our  country  (29)J
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 {Shri  0  K  Chandrappan]
 “That  the  demand  under  the  head

 “Department  of  Steel’  be  reduced  by
 Rs  100",

 [Need  for  closer  cooperation  bet-
 ‘ween  India  and  USSR  in  matters  re-
 lating  to  further  developing  steel
 industry  (80)  J

 “That  the  demand  under  the  head
 ‘Department  of  Steel’  be  reduced  by
 Rs  100"

 [Need  for  providing  adequate  and
 meaningful  workers  paiticipation  in
 the  management  of  public  sector  steel
 plants  (31),  J

 “That  the  demand  under  the  head
 “Department  of  Steel’  be  reduced  by
 Rs  100”
 {Need  for  the  take  over  of  TISCO

 (82),  ]
 “That  the  demand  under  the  head

 “Department  of  Mines’  be  reduced
 by  Rs  100”

 [Need  to  solve  the  problems  of  the
 mica  minmg  industry  of  Andhra  Pra-
 desh  and  the  need  to  ensure  better
 housing  and  working  conditions  to
 the  workers  in  this  industry  (33)  }

 “That  the  demand  under  the  head
 ‘Department  of  Mines’  be  reduced
 by  Rs  100”

 [Need  to  fully  explore  and  utilise
 the  mineral  deposits  in  the  hills  of
 Arunachal  Pradesh  (84)  j

 “That  the  demand  under  the  head
 ‘Department  of  Mines’  be  reduced
 ‘by  Rs  100”,
 {Need  to  settle  immediately  the

 outstanding  issues  betwean  ¢he  wor-
 kers  and  the  management  of  Hindus-
 tan  Copper  Ltd  (35)  ]
 22.57  hrs.

 {Mr  Dervty-Sreaxen  wm  the  Chair)
 PROF  2  K  AMIN  (Snrendrane-

 gar):  While  peaking  on  the  De-
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 mands  of  this  Ministry  I  am  aware
 of  the  limitations  which  the  hon  Mi-
 mister  carries  with  him  He  has  sub-
 mutted  the  report  of  the  working  of
 the  Ministry  of  the  last  year,  :¢,  upto
 March,  977  and  probably,  he  was  not
 responsible  for  any  of  the  achieve-
 ments  or  any  of  the  failures  It  is,
 therefore,  proper  for  me  to  confine
 my  comments  to  the  constructive  sug-
 gestions  which  I  could  put  forth  be-
 fore  him  so  that  he  can  change  the
 policy  of  the  Mistry  of  Steel  and
 Mines  according  to  the  programme
 and  policy  of  the  Janata  Party

 It  is  true  as  my  hon  frend  hus
 said,  that  during  the  year  ‘1976-77,  re-
 cords  have  been  achieved  in  piodue-
 tion  sale,  export  of  stec]  and  also  sn
 export  of  consultancy  services  from
 this  country  We  have  also  achieved
 records  in  so  far  as  the  labour  pro-
 ductivity  38  concerned  In  a  way  I
 can  say  that  we  have  turned  the  cor-
 ner  and  can  look  forward  for  bigger
 and  bigger  achievement  in  this
 field  We  have  production  of  about
 40  million  tonnes  of  crude  steel,
 7  rulhon  tonnes  of  saleable  steel
 and  almost  OL  per  cent  capa-
 city  utilisation  while  at  Bhilai,
 we  have  crossed  even  the  hudied  per
 cent  mark  ‘There  is  also  improvement
 in  the  labour  productivity  If  we
 take  the  ingot  tonnes  per  man  year  85
 a  measure  for  labour  productivity  st
 is  8  6  ingot  tonnes  at  Bhilla:,  57  at
 Rourkela  and  482  at  Durgapur  It
 should  be  noted  that  it  was  34  at  Dur-
 gapur  in  1973-74,  44  at  Rourkela  in
 1974-75.  and  we  have  certainly  made  8
 progress  We  have  also  made  progress
 in  exports  ag  indicated  by  my  hon
 fmend  In  regard  to  the  technological
 progress  we  have  exported  consul-
 tancy  services  and  also  constructional
 services  Two  of  the  SAIL’s  subsidia-
 ries—MECON  and  HSCL—are  doing
 very  well.  MECON  és  busy  in  ह...
 ing  project  reports  far  two  steel  plants
 in  Nigeria  It  is  slso  busy  In  develop-
 ing  the  iron  end  steel  plant  in  Mexicd,
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 48.00  bre.

 The  H§CL  hag  also  got  coptracts
 fog  constructiona,  work  in  the  Arab
 ang  Afrigan  countries.

 A  question  can  be  raised  To  what
 do  you  attribute  this  progress?  Is  it
 because  of  the  new  organisation  which
 we  have  evolved,  known  as  the  SAIL
 in  973  or  is  it  hecause  of  the  Emer-
 gency  or  ig  it  because  of  the  new  in-
 ternational  situation  atising  out  of  the
 rise  in  the  oi]  prices  and  the  prosperi-
 ty  of  the  OPEC  countries  or  is  4  due
 to  the  monopoly  situation  whith  we
 have  established  for  the  SAIL,  the
 unified  control  which  we  have  cstab-
 lished  for  the  SAIL?  We  have  to  exa-
 mine  which  factor  3s  responsible  for
 such  8000  achievemets  in  the  field
 of  steel  production  When  we  examine
 this  question,  I  can  say  that  Emergen
 Cy  does  not  seem  to  be  responsible  for
 such  a  record  production  because  soon
 after  March,  during  the  months  of
 April  and  May,  977  we  have  made
 @  progress  both  in  respect  of  produc-
 tion  as  well  as  ,ale  and  we  have  con-
 tinued  to  make  a  progress

 The  figureg  will  tell  the  story  In
 March,  1976,  the  production  of  saleable
 stee}  wag  6,11,000,  tonnes  and  m  March
 i977  it  was  6,861,000  tonnes,  m  April,
 976  also  it  was  5  0000  tonnes  which
 increased  to  546,000  in  April,  977
 During  the  month  of  May,  ‘1977,  the
 Progress  is  the  same  In  regard  to  sale
 also,  the  game  thing  happened  In
 March,  1976,  the  sale  was  6  22,000  ton-
 nes  and  in  March,  977  it  was  7  40,000
 tonnes,  in  April,  977  also  the  same
 rate  of  progress  has  heen  maintained
 and  in  May,  977  too  the  rate  of  prog- ress  is  the  same

 It  may  be  thought  that  such  a  good
 performance  may  be  due  to  good  in-
 dustrial  relations  or  because  of  the
 competency  of  the  Chairman,  Mr  Bi-
 limoria,  or  maybe  because  of  the  buai- nesé-like  decision
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 the  SAIL,  being  the  same  person  till
 December,  976  or  at  may  be  because
 of  the  pooling  of  resources  under  ane
 command  All  these  things  might  have
 improveq  considerably  There  may  be
 certain  tic  and  internationa)  fac-
 tors,  such  as,  dollar  prosperity  in  oil
 exporting  countries  or  mse  in  prices
 abroad  Whatever  may  be  the  cause  I
 feel,  the  hon  Minister  must  assess
 these  achievements  and  see  how  «६  hus
 happened  by  appointing  a  new  com-
 mittee  which  should  bring  out  the  fac-
 tors  responsible  for  such  a  good  3e
 cord  in  the  field  of  production,  sale,
 export  consultancy  seivices,  ete  I
 would  request  the  hon  Minister  to  ap-
 point  a  commuttee  to  assess  all  this
 and  find  out  what  are  the  factors  res-
 ponsible  for  that

 I  would  like  to  suggest  a  few  points for  the  consideration  of  the  hon  Munis-
 ter  We  have  started  a  dialogue  with
 Afro-Arab  countnes  for  joint  ventures in  steel  making  This  should  not  be
 left  to  the  professionals  nor  it  should
 be  dealt  with  in  a  leisurely  fashion The  hon  Mimeter  thuimself  should
 handle  it  and,  more  so,  because  he
 happens  to  have  a  good  business  acu-
 men  in  himself  I  can  visualise  very wel]  in  so  far  as  the  Arab  countz'es are  concerned  that  their  total  demand is  to  the  tune  of  20  million  tonnes  of steel  every  year

 They  are  only  producing  5  million tonnes  of  steel  themselves  Now  every country  would  lke  to  he  self-reliant in  this  regard  So,  in  the  next  decade I  can  very  well  say  that  they  will  go in  for  an  increase  of  0—5  mijlion tonnes  of  steel  themselves  Similarly the  African  countries  Taght  go  m  in the  next  decade  for  0  million  tonnes of  steel  If  thig  25  millon  tonnes  are to  be  provided,  probably  the  invest. ment  worth  about  Rs  6000—7000  crore will  be  required.  Even  if  we  take  0  per cent  share  of  it,  then  we  can  obtain Rs  600—700  crores  as  consultancy  and constructional  service  work  It  may increase  our  foreign  exchange  carnings to  the  tune  of  Rs  60—79  crore  €very yeas  ang  that  ig  why  I  consider  it  to be  an  importany  job  which  our  hen.
 Minister  himpel?  should  handle,
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 [Prof  R  K  Amin]
 There  38  neeg  of  taking  advantage

 of  the  accumulated  experience  and  ex-
 pertise  which  has  been  built  up  in
 SAIL  For  the  jast  7-l8  years,  we
 have  been  busy  with  the  manufacture
 of  steel  Now  we  should  adopt  inter-
 plant  transfer  of  personnel  so  that  the
 badly  managed  plants  could  have  the
 advantage  of  expertise  which  has  been
 accumulated  in  the  good  plants  If
 there  38  no  such  policy,  then  this
 should  be  done  ummediately

 There  i8  also  a  possibility  of  over-
 centralization  because  SAIL  controls
 such  8  big  organ  sa‘iun  We  should  al-
 ‘ways  be  very  very  careful  in  seeing
 that  this  over-cenfrausation  does  net
 take  place  Whatever  untfied  control  ig
 there  the  working  should  be  as  far  as
 possible  in  a  decentraliseq  way  Uni-
 form  contro]  in  regard  to  information
 38  aly  might  but  tt  does  not  mean  that
 the  General  Managers  should  be  run-
 ning  to  Delhi  every  week  or  from  time
 to  time  The  General-Managers
 should  remain  in  their  plants  in  their
 firms  and  look  after  their  job  because
 SAIL  1  already  acting  as  an  informa-
 tion  tank  Beyond  that  they  should
 not  go

 I  am  gald  to  note  that  formerly
 HSL  had  500  people  on  staff  at
 headquarters  Now  the  SAIL  has  250
 people  and  they  are  managing  the
 samething  which  HSL  was  managing
 In  regard  to  export  and  import,  I
 must  say  that  last  year  was  a  good
 year  and  we  almost  doubled  our  ex-
 port  But  on  the  basis  of  present
 performance,  we  have  fixed  the  target
 of  24  million  tonnes  Now  this  tar-
 get  is  based  on  the  last  year’s  perfor-
 mance,  but  such  a  good  year  may  not
 come  agaut  So,  care  shoulg  be  taken
 —while  export  is  important—to  see
 that  export  should  not  take  place  at
 the  cost  of  home  consumption  which
 should  be  satisfied  first  and  then
 whatever  remains  should  be  exported
 Although  we  have  fixed  the  target
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 of  2a  mulfion  tonnes  it  should  not  be
 that  this  export  must  take  place,  That
 sort  of  atitude  should  not  be  develop- ed  in  the  Ministry  of  Steel  and  Mines

 Even  now  I  find  that  there  is  a  great deal  of  competition  in  the  intema-
 tional  market  This  competition  pre- vails  both  in  our  export  and  import Our  former  policy  was  to  give  greater and  greater  protection  to  the  home market  Now  it  i  better,  in  go  far  as the  steel  industry  is  concerned,  that

 the  open  door  policy  should  be  adopt- ed  Even  in  import,  let  there  be  com-
 petition  so  that  we  can  maintam  our
 efficiency  Otherwise,  since  there  is
 monopoly  organization  inside,  ang  if
 you  also  give  protection  to  a  higher
 degree  by  way  of  controlling  smport and  not  a  lowing  the  price  mechanism
 to  work  on  it,  then  this  monopoly situation  might  create  such  factors
 which  might  affect  the  whole  industry and  might  even  make  us  high  cost
 producers  If  you  want  to  have  a
 safeguard  against  it,  openness  m  the
 field  of  urport  should  be  introduced

 I  would  give  one  more  suggestion
 The  SAIL  Board  should  be  properly re-constituted  When  I  saw  the  list
 of  Dnrectors  on  the  SAIL  Board,  I
 found  the  names  of  some  politicians
 also  I  do  not  ming  politicians  being
 put  on  the  Board,  but  they  should
 have  the  expertise,  that  18,  knowledge in  admmuistration  or  economics  or  fin-
 ance  or  trade  or  commerce  If  politi-
 cians  without  such  @  background  are
 appointed  on  the  Board,  then  instead
 of  helping  the  deliberations  of  the
 Board  they  might  adversely  affect
 the  working  of  the  Board

 SHRI  M  RAM  GOPAL  REDDY
 (Nizamabad)  Does  it  apply  to  Minis-
 ters  also?

 PROF  R  K.  AMIN:  I  am  talking
 about  the  Board.  The  Minister  is
 responsible  to  Parliament  The  metn-
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 bers  of  the  Board  may  not  be  responsi"
 ble  to  Parhament

 I  suggest  that  the  Board  may  be
 reconstituted,  persons  having  a  good
 bdckground  mm  the  field  of  finance  or
 economics  or  trade  may  be  put  on  the
 Board,  70  does  not  matter  even  if  MPs
 or  MLAS  are  put  on  that,  but  such
 8  background  should  be  considered
 essential  for  being  included  on  the
 Board  of  Directors

 T  understand  that  SAIL  hag  ap-
 Pointed  an  expert  committee  for  long-
 term  development  plan  Here  the
 composition  of  the  Committee  is  more
 important  because  they  are  thinking of  our  requirements  say,  in  the  year 2000  AD  There  the  persons  might have  strong  views  about  the  type  of
 society  we  woulg  like  to  have  If
 there  38  a  defimte  commitment  made
 by  the  nation  as  g  whole  it  is  well
 and  good  but  there  may  be  certain
 aspects  on  which  the  nation  as  a  whole
 may  not  have  made  any  commitment
 Therefore  the  selection  of  personnel of  this  Committee  becomes  more  im-
 portant  This  Committee  was  ap- Pomted  m  796  and  the  Committee
 was  to  give  its  report  in  Jung  1997 T  do  not  know  whether  the  report  has
 been  given  to  the  Minister  or  not  If it  has  not  been  given,  I  would  certain.
 ly  like  that  the  personnel  of  the  Com-
 mittee  should  be  such  that  they  can take  a  good  long-term  view  of  the
 situation  ang  certainly  even  of  our
 development  in  other  fields,  then  they will  be  in  a  position  to  suggest  cer~ tain  concrete  steps  to  be  taken  in  re-
 gard  to  the  Steel  Ministry

 Now  T  come  to  the  price  policy  It 728  time  that  a  new  price  rolicy  was evolved  in  ‘he  Steel  Ministry  because the  difference  between  the  retention
 Price  and  the  sale  price  is  being  kept 88  8  sep2ry‘e  fund,  and  with  the  per- mission  of  the  Planning  Commission, it  as  deine  utilised  In  ths  regard  I
 Would  है. क  to  point  out  that  there  is no  use  keeomg  the  price  which  is
 lower  than  the  market  price,  there  is No  use  giving  some  indirect  subsidy  to
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 government  departments  by  showing
 losseg  on  the  part  of  the  steel  plants
 Tt  is  better  to  allow  a  market  price
 to  prevail  so  that  no  black  market  or
 any  such  thing  happens  Otherwise,
 in  the  name  of  small  industry,  some
 people  may  get  the  iron  and  steel  and
 they  may  sell  out  what  ig  allocated  to
 them  and  you  may  not  have  any
 control  on  them  If  you  give  at  a
 cheaper  price,  the  ron  and  stee)  will
 be  misused,  and  they  may  also  use
 more  than  what  is  required  If  you
 want  the  most  economical  use  to  be
 made  then  the  market  forces  should
 be  allowed  to  work,  there  is  no  need
 to  give  any  subsidy  indirectly  to  any
 one

 I  would  also  like  to  refer  to  the
 employment  of  persons  belonging  to
 the  Scheduled  Castes  and  Scheduled
 Tribes  in  your  Ministry  the  percen-
 tages  are  different  at  different  places
 in  Durgapur  it  is  only  8  per  cent,  in
 Alloy  Steel  it  is  only  !  per  cent,  in
 Rourkela  it  733  25  per  cent,  in  MOIL
 it  एड  72  per  cent,  nm  NMDC  it  is  3l  per
 cent  in  HSCL  it  is  25  per  cent  and  m
 Bolan:  3t  is  86  per  cent  Why  such
 difference  when  these  units  are  ynder
 the  same  control?  Further,  if  I  exa-
 mine  their  categories  A,  B,  C  and  D,
 most  of  them  are  in  C  and  D  catego-
 ries,  hardly  l  per  cent  are  in  A  and  8
 categories.  Now,  our  efforts  should
 be  to  raise  them  to  A  and  8  catego-
 ries  as  many  88  posmble  and  also  in-
 crease  the  percentages  of  them

 In  so  far  ag  housing  facilities  are
 concerned,  the  Bureau  of  Public  En-
 terprises  has  fixed  up  the  norm  of  76
 per  cent  None  except  one  unit  has
 achieved  that  norm  In  respect  of
 Bhilas,  it  38  60  per  cent,  Durgapur  50
 per  cent  and  Bokaro  84  per  cent  Only in  Bolano,  the  norm  of  70  per  cent  has
 been  reached  ६  is  47  per  cent  in
 respect  of  Alloy  Steel

 Tn  regard  to  labour  productivity,  I
 would  like  the  Minister  to  examine
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 why  such  a  great  discrepancy  bet-
 wean  two  plants  say  at  Durgapur  and
 Bhila:  exists  Bhila:  is  having  876
 ingot  tonnes  per  man  year,  while
 Durgapur  3s  having  only  48  ingot
 tonnes  per  man  year  Why  this  dis-
 crepancy?  Is  it  because  of  the  diffe-
 rent  product  mix  or  is  it  because  the
 structure  of  the  two  plants  is  diffe-
 rent  or  is  it  because  the  labour  35  very
 00d  in  Bhilai  and  no  good  in  Durga-
 pur?  We  would  like  to  know  the
 reasons  for  such  a  great  discrepancy

 MR  DEPUTY-SPEAKER  Please
 conclude  now  I  have  no  objection  to
 give  you  as  much  time  as  you  want
 but  the  result  will  be  that  many
 speakerg  of  the  Janata  Party  will  not
 be  able  to  speak

 PROF  R  K  AMIN  Only  a  tew
 minutes  more  Sir

 According  to  the  policy  of  the  Janata
 Party  the  Party  would  not  like  to  put
 the  greater  stress  on  the  basic  indus-
 tries  at  the  cost  of  the  consumer
 industnes  and  the  agriculture  What
 has  the  Ministe:  done  in  order  to
 rationalise  the  investment  in  the  iron
 and  steel  industry?  As  for  example
 why  should  we  go  simultaneously  for
 inereawng  the  capicity  say  at  Bokaro
 from  47  million  tonnes  to  4  million
 tonnes  and  in  Bhilai  from  24  millon
 tonnes  to  4  million  tonnes?  An  invest-
 met  of  one  thousand  crores  of  rupees
 simultaneously  on  each  of  these  plants
 25  involved  In  Bokaro  you  have  not
 yet  reached  the  first  stage  which  38
 l7  million  {ennes  the  second  stage
 wag  35  million  tonnes  and  the  third
 stage  was  4  millon  tonnes  You  cross
 the  second  stage  and  come  to  the  third
 stage  while  the  first  stage  has  not  yet
 been  completed  Even  in  Bhilai  you
 have  just  started  for  the  4  mullion
 tonnes  expansion  My  friends  ask  for
 new  steel  plants  at  Salem  and  Visha-
 khapatnam  but  I  would  luke  to  ask
 are  we  in  a  position  to  mvest  so  much
 resources  in  iron  and  steel?  If  we
 want  to  invest,  why  not  concentrate
 on  BokAro  first,  reach  upto  the  capecity
 of  4  rvilion  tonnes  and  then  go  to

 JUNE  28,  3977  Steel  &  Mines  784 4
 Bhilai  Do  the  same  thing  at  Bhilai
 and  then  go  द...  the  rest  of  the  plants
 You  may  make  a  start  a  hittle  earler
 tor  other  plants  but  the  completion
 ought  to  be  done  hke  this  I  remember
 m  967  the  Bokaro  plant  was  sanction
 ed  at  a  cost  of  Rs  672  crores  and
 we  have  already  spent  Rs  |  400  crores
 while  the  first  stage  has  not  yet  been
 completed  I  would  like  to  know  hew
 many  of  the  on-going  projects  have
 been  re-phased  because  of  this,  how
 many  new  projects  have  been  shelved
 for  the  time  being  I  would  like  the
 Mamster  to  attempt  rationalization  of
 mvesument  within  the  industry  Let
 him  concentrate  on  Bokaro  and  the
 expansion  ob  Bhila;  or  the  expansion
 of  TISCO  may  be  stopped  for  the  time
 bemg  til]  Bokaro  is  eompleted  Has
 he  done  that  sort  of  exercise  m  regard
 to  the  existing  investment?  Sooner  he
 does  if  better  it  28  Otherwise,  there
 would  be  a  long  gestation  period  and
 our  resources  will  get  locked  uo  for
 a  longer  period  without  getting  any-
 thing  out  of  it  4  Bokaro,  hardly  50
 per  cent  of  the  capacity  is  being
 utilised  in  the  first  stage  and  after  ten
 years  we  have  not  got  anything  at  all
 One  does  not  know  when  4  million
 tonne  capacity  will  be  fully  ublhsed
 It  is,  therefore  better  that  this  sort  of
 exercise  for  rationalisation  suggested
 by  me  is  done  as  early  as  possible

 SHRI  P  K  DEO  (Kalahandi)  It  is
 a  good  thing  that  the  mantle  of  this
 impoitant  Munistrv  of  Steei  and  Mines
 hag  fallen  on  the  able  shoulders  of  my
 friend  Shr  Buu  Patnaik

 I  will  first  deal  with  non-ferrous
 metals  So  far  as  aluminum  29
 concerned  though  the  production  has
 imereased  by  4  per  cent  the
 performance  in  the  public  sector  ys  far
 ftom  satisfactory  The  only  public
 sector  aluminium  plant  we  have  is  the
 Bharat  Alumintum  Company  which  is
 an  integrated  aluming  and  aluminium
 plant  of  a  capacity  of  2  lakhs  tonnes
 and  I  lakh  tonnes  respectively  located
 at  Korba.  For  the  full  working  capa
 city  of  the  Korba  plant  we  need  248
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 Plant  rega
 ning

 the  tarift  of  electricity
 and  it  as  a  highly  electro-metullurgical
 complex  and  we  need  cheap  power
 The  Korba  Thermal  power  is  based  on
 the  coal  which  is  produced  at  Korba
 and  the  MP  State  Electncity  Board  is
 not  prepared  to  give  power  to  BALCO
 at  a@  price  which  is  much  less  than  the
 cost  of  generation  From  _  today’s
 paper  we  came  to  know  that  there  has
 been  trouble  going  on  in  the
 HINDALCO  because  the  UP  State
 Eiectricity  Boord  are  not  prepared  to
 give  power  trom  Ruihand  for  the
 HINDALCO  plant  Because  of  this
 trouble,  this  one  lakh  tonne  capacity
 of  alumimium  plant  at  Korba  38  not
 luuning  to  full  capacity  Only  25  000
 tonnes  has  been  commissioned  so  far
 m  the  first  phase  and  im  the  second
 phase  another  25000  tonnes  should
 have  been  commissioned  by  now  but
 it  has  not  been  done  So  far  as  the
 captive  mine  of  this  Korba  38  concern-
 ed  I  had  been  there  I  saw  the
 Phutkapahad  depostt  which  wag  eSti-
 mated  to  contain  26  million  tonnes  of
 bauxite  ore  is  now  found  to  have  only

 l  million  tonnes.  So  also  the  Amar-
 _kantak  deposits  which  are  estimated

 to  contain  84  mullion  tonges  of  high-
 grade  bauxite  ore  are  now  expected
 to  produce  otily  5  million  tonnes.  The
 Ipcation  of  the  Aluminium  plant  at
 Korba  is  definitely  a  mistake  gf  the
 previous  government.  I  had  no  axe  to
 gtind  nor  I  would  like  to  use  eny  had
 word  against  my  friend,  the  late  Mr
 Mohah  Kumaramangelam  [  think
 because  of  the  political  pull  of  the  MP
 Govefhment  that  BALCO  aluminium
 plant  came  there  There  the  national
 interest  Way  sacrificed  at  the  altar  of
 Partisan  attitude  of  a  particular  state
 government,

 In  the  Bharat  Aluminium  Plant  we
 have  already  sunk  Re  280  crores  So

 BALCO  and  the  nearest  depasit  is  the

 which  contain
 ४०02

 ‘  Ro  at con
 bauxite  I  believe  thas  applied
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 to  the  Orissa  Government  for  the
 mining  lease  of  thiy  area  and  if  it  is
 worked  out,  thén  the  ore  will  have  to
 be  transported  from  Harisankar  Road
 to  Korba,  a  distance  of  347  km  This
 iq  the  nearest  depost  for  the  working
 of  the  BALCO  plant  We  must  have
 this  Gandhamardan  deposits  completely
 reserved  for  that  purpose  So  far  as
 East  Coast  deposit  is  concerned  more
 than  000  milhon  tonnes  of  high  grade
 bauxite  ore  with  high  grade  aluminium
 content  end  with  very  little  of  silicon
 and  titamum  has  been  found  there  and
 ag  we  need  cheap  power  fora  e  ecfro-

 metallurgical  complex  like  the  alumi
 nium  plant  we  will  be  needing  220
 “IW  of  hydro  power  The  only
 answer  for  aluminium  plant  in  that
 area  5  to  tag  a  hydro  electric  potential
 in  that  region  Automatically,  all  the
 fingers  point  at  the  Upper  Indravat:
 Project  which  ‘wil]  generate  600  MW
 of  electricity  power  and  will  ensure
 firm  power  to  the  tune  of  220  MW
 requned  for  an  aluminium  complex
 As  the  Mimster  is  known  for  his
 dynamism  I  beg  to  submit  that  he
 will  use  his  good  influence  with  the
 other  Ministries  and  with  the  Planning
 Commuassion  and  with  the  Government
 of  India  and  the  Prime  Minister  so
 that  Upper  Indravati  Project  is  started
 soon

 The  Janata  Government  have
 stressed  on  the  development  of  agri-
 culture  and  {frrigation  So,  besides
 generating  600  MW  of  cheap  power,  it
 will  irrigate  5  lakh  acreg  of  chronically
 drought  affected  Kalahand:  District
 I  hope  the  Minfer  will  try  his  best
 in  this  regard

 80  far  as  the  location  of  Aluminum
 complex  is  concerned  it  has  ta  be  as
 near  the  power  house  as  possible  to
 avoid  loss  of  power  in  transmission  ie.
 near  Upper  Indravati  Power  House—
 at  Jai  Patna  Automatically,  the
 aluminium  complex  would  come  there
 For  that  we  may  be  needing  a  railway
 line.  In  7984  the  survey  wag  made  of
 Lenjigarh  Read,  Nawrangpur  and
 Amagaura.  At  that  time  the  estimated
 cost  was  Ra,  iz  crores.  I  hope
 Minister  will  speak  a  word  to  Pree
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 {Shri  P  K  Deo]
 Madhu  Dandavate  to  see  that  the
 construction  of  this  line  ig  taken  up

 s00n,  4
 Another  redeeming  feature  is  that

 bv  the  side  of  the  power  House  wn
 Bafalimali  there  3s  a  concentrated
 deposit  of  high  grade  bauxite  to  the
 june  ot  200  million  tonnes,  as  has  been
 estimated  by  the  Minera]  Exploration
 Corporation  of  India

 I  come  to  steel  now  Steel  consump
 tion  758  the  economic  harometer  of  any
 country  So  far  as  steel  production  38
 concerned  the  case  of  South  Korea
 was  cileg  by  my  friend  Mr  George
 But  I  know  about  Japan  In  947  its
 production  capacity  was  only  5  million
 tonnes  and  in  ३0  years  it  has  reached
 00  million  tonnes—which  is  twenty
 times  So  in  this  regard  I  would  hke
 to  submit  to  the  Minister  that  he  5
 one  of  us  who  fornned  Ispat  Karkhana
 Sangharsh  Samiti  and  we  had  dharna
 mn  front  of  the  Prime  Minister  s  House—
 Shrimati  Indira  Gandhi  and  he  took
 the  leadership  to  have  the  second  steel
 plant  of  Omssa  at  Nayagarh  in
 Keonjhar  District  which  will  be  near
 Malangtoh  It  contains  600  mullion
 tonnes  of  high  grade  iron  ore  Bokaro
 wll  be  drawing  its  iron  ore  from  here
 and  Bokaro  38  located  in  a  coal  bearing
 belt  On  the  basis  of  cross-transporta-
 tion  principle  all  those  empty  wagons
 which  will  come  from  Bokaro  to  take
 iron  ore  can  bring  coal  from  Bokaro
 area  to  this  area.  So  we  could  have
 a  big  stee)  plant  at  Nayagath  Messrs
 Kuljans  and  Messrs  M  N_  Dastur
 have  already  given  a  report  and  they
 have  given  a  favourable  report  so  far
 as  location  of  this  second  steel  plant
 at  Nayagarh  is  concerned  As  early
 as  in  964  the  Government  of  Onssa
 had  submitted  a  comprehensive  memo-
 nial  on  steel  plant  and  it  was  prepared
 by  an  eminent  engmeer  who  happened
 to  be  our  Governor  also,  Dr  Khosla,
 for  setting  up  an  integrated  steel  plant
 at  Nayagarh,  Messrs  M  N  Dastur  in
 page  28  of  Volume  I  of  the  report
 stated  this  and  I  want  to  quote  this
 They  have  submitted  a  voluminous
 report  They  said-
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 “All  3  eastern  region  ore-based
 lorations  at  Nayagarh  Barakat  and
 Bonaigarh  are  considered  suitable
 for  large  integrated  steel  plants.
 New  rail  links  will  have  to  be  laid
 and  dams  constructed  for  ensuring
 adequate  supply  of  water  for  cach
 of  these  locations  Nayagarh  78
 advantageously  located  for  utilisation
 of  ore  from  the  rich  deposits  of
 Malangtol:  and  Gandamardan  blocks"

 This  is  in  Keonjhar  district  which  7
 a  backward  district  This  is  full  of
 adivasis  It  will  go  a  long  way  to
 uplift  their  social  hfe  rf  a  second  steel
 plant  is  located  there  im  Nayagarh

 Some  rumours  have  beer  floating
 that  the  steel  plant  14  likely  to  be
 located  at  Paradeep  In  ajl  humilhty
 I  beg  to  submit  that  there  should  be
 a  national  perspective  in  respect  of  all
 such  projects  There  should  not  be
 any  parochial  interest  which  should
 stand  in  the  way  Some  progress  has
 been  made  so  far  as  location  of  the
 steel  plant  at  Nayagarh  is  concerned
 We  all  know  that  Paradeep  7६  a  very
 good  port  and  it  is  a  deep-sea  port
 Dastur  and  Co  have  mentioned
 about  ths  .that  a  steel  plant  could
 come  in  the  neighbourhood  in  the
 Paradeep  area  but  it  will  be  manly
 for  the  purpose  of  export  of  our
 steel  products  Paradeep  is  now
 connected  by  railway  line  to  Daitari
 mine  which  38  being  fully  worked  out
 Alt  the  dust  that  has  accumulated
 there  could  be  converted  by  pelletisa-
 tion  process  and  that  could  be  taken
 up  and  used  in  any  steel  plant  There-
 fore  the  location  of  the  second  steel
 plant  should  be  decided  at  Nayagarh
 and  finished  products  from  Nayagarh
 can  be  exported  through  Paradeep
 port  to  any  foreign  countrv

 With  these  words  I  conclude  my
 speech

 SHRI  BAPUSAHEB  PARULEKAR
 (Ratnagiri)  While  supporting  the
 Demands  for  Grants  I  would  like  to
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 It  is  needless  for  me  to  say  that

 the  Steel  and  Mines  Ministry  has  to
 play  a  vital  role  in  up  of
 our  national  ecomony.  The  develop-
 ment  of  our  country,  18,  to  a  great
 extent,  dependent  on  this  particular
 industry

 Su,  mauy  good  things  can  be  said
 about  tht  performance  of  this  Minis-
 tiy  but,  88  the  time  at  my  disposal  is
 very  short,  I  would  hke  to  make  my
 submissions  only  with  reference  to

 one  project  to  which  great  mmpustice
 has  been  done  by  the  previous  Gov-
 ernment  If  I  may  say  50,  even  in
 this  budget,  I  find  that  no  proper
 justice  has  been  done  to  that  project
 It  38  an  unfortunate  project—the  al-
 uminium  project—at  Ratnagin,
 Everybody  knows  that  alummum  3s
 the  metal  of  the  day  and  this  metal
 replaced  the  copper  xron  ete  Our
 country  38  rich  in  deposits  of  the  ore
 for  this  metal  which  is  bauxite
 ‘Through  you,  I  may  mvite  the  atten-
 tion  of  the  hon  Minister  to  one  thing
 There  are  very  rich  deposits  which  are
 of  the  best  quality  available  at  two
 places  in  Kolhapur  district  nm  Maha-
 tashtra  The  places  are  Dharyarwadi
 Sudgir  and  the  deposits  of  the  best
 quality  are  available  there.  It  was
 because  of  the  availability  of  mch
 deposits  that  the  Government  decid-
 ed  to  start  an  alumsmum  project  at
 Ratnagir:.  The  construction  work  of
 Ratnagir.  aluminimum  wag  entrusted
 to  the  BALCO  which  was  formeg  m
 the  year  965  Along  with  this  Ratna-
 gir:  Project  Construction  work  of
 aluminium  plant  at  Korba  m  MP  was
 also  entrusted  to  this  particular  com-
 Pany,  BALCO

 I  would  respectfully  submut  that,  at
 that  time,  it  was  planned  that  both
 these  plants  would  commence  the
 construction  at  site  simultaneously
 and  it  was  decided  that  the  alumina
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 decided  by  a  technical  consultancy
 agreement  to  start  construction  of
 that  plant  J  would  here  respectfully
 invite  the  attention  of  the  hon,  Minis-
 ter  to  one  thing  that  ag  far  back  as
 August  1969,  this  technical  consul-
 tancy  agreement  wag  arrived  at
 Thereafter,  the  matter  entrusted  to
 NIDC  for  preparing  the  project
 report  I  may  again  submit  that
 this  project  report  was  prepared  and
 submitted  to  the  BALCO  by  the
 NIDC  in  September,  97l  After  all
 the  preparations  were  made,  I  may
 also  submit  to  the  hon  Minister  that
 this  particular  project  of  Ratnagiri
 alumina  plant  was  sanctioned  in  April
 i974  Not  only  that,  a  sum  of  Rs

 78  825  crores  was  also  sanctioned  and
 earmarked  for  this  Ratnagir  Alu-
 mina  Project,  in  the  Fifth  and  Sixth
 Plans  Out  of  this  mount,  Rs  50
 crores  were  allocated  for  the  Fifth
 Plan  Unfortunately,  three  or  four
 years  have  passed  after  the  com-
 mencement  of  the  Fifth  Plan,  still,
 from  the  mformation  that  has  been
 supplied  to  us,  it  seems  that  only
 Rs  50  crores  out  of  Rs  50  crores
 was  spent  on  this  particular  plant

 I  find  from  the  reports  thet  this
 amount  had  been  spent  in  the  Fifth
 Plan  only  for  surveying  and  utial
 prospecting  survey  of  the  project  as
 also  on  salaries  and  wages  Not  even
 one  rupee  had  been  spent  on  the
 construction  of  the  projeet  or  even
 on  levelling  of  the  land

 This  year  also,  I  say  that  no  proper
 justice  hag  been  done  to  this  project
 I  find  from  the  report  that  Rs.  4  69
 crores  hai  been  invested  on  the
 Bharat  Aluminum  Company~BALCO
 —out  of  which,  only  Rs  I0  lakhs—
 this  may  be  noted  down—has  been
 provided  for  Ratnagir:  Alumina  Pro-
 ject.  This  would  also  show  that  even
 the  present  Government  is  doing  total
 injustice  to  this  particular  project.
 Sir,  my  friend  Mr.  Deo  suggested  that
 one  aluminium  plant  should  be
 started  on  the  eastern  coast  I  have
 the  information  that  under  export-
 oriented  programme  en  aluminium
 plant  is  being  constructed  at  Visha-
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 khepatnam  for  which  survey  is  going
 on,  I  would  suggest  that  the  new
 project  should  not  be  started  at  the
 cost  of  this  project  which  has  been
 sanctioned.  This  particular  project
 had  been  sanctioned  long  back.  If
 you  are  starting  that  project  then  it
 would  be  better  to  convert  this  pro-
 ject  into  an  export-oriented  project.

 Sir,  people  from  Maharashtra—as
 well  as  the  local  people—have  been
 demanding  for  this  project  for  a  long
 time.  People  had  held  dharnas  and
 haa  ‘taken  morchas  and  they  were
 Jathi-charged  and  tear  gassed  and
 even  firing  was  resorted  to  on  those
 persons.  Many  pcople  were  prosecut~
 ed  and  prosecution  ३78  still  pending.
 It  would  be  gross  injustice  to  the
 people  of  Maharashtra  as  well  as  to
 this  particular  project  if  no  amount
 is  spent  on  this  project.  This  pro-
 ject  will  benefit  the  entire  national
 economy.

 Sir,  we  have  been  informed  that
 there  is  difficulty  regarding  power
 supply.  It  has  been  shown  in  the
 estimates  that  have  been  prepared  for
 this  year  in  respect  of  this  plant  that
 Rs  2  crores  more  would  be  required
 for  construction  purposes.  In  this
 connection,  I  may  submit  that  this
 figure  has  been  arrived  at  by  calcu~
 lating  the  power  charges  per  unit  at
 the  rate  of  9  paise.  In  fact,  the  Ma-
 harashtra  government  has  promised to  supply  power  to  this  plant  at  thé
 rate  of  7  palse  per  unit  and  as  a  re-
 sult  of  this  wrong  calculation  the  dif-
 ference  comes  to  Rs.  1,060  crores,

 As  far  as  water  supply  is  concerned
 MIPC  has  agreed  to  meet  the  neces-
 sary  requirements.  Sir,  even  a  trans-
 port  committee  had  been  appointed
 for  this  particular  project.  Sir,  here  I
 ‘would  also  like  to  mentinn  that  when
 we  go  to  the  Railway  Ministry  with
 the  request  that  the  railway  line
 shoulg  be  taken  to  Ratnagiri  we  are
 told  that  we  do  not  have  any  industry
 and  if  We  request  for  an  industry  we
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 axe  told  that  “you  have  no  Railway”.
 This  is  how  neither  the  railway  Hne
 nor  any  industry  is  coming  up  i  this
 particular  area.

 Sir,  as  far  as  employment  potential
 is  concerned,  this  plant  would  employ
 about  2,700  persons  from  senior  mana-
 gerial  level  to  semi-skilled  level,  Sir,
 so  Many  youngmen  from  this  district
 have  migrated  to  Bombay  in  search
 of  job.  This  becomes  apparent  from
 the  huge  amount  of  Rs.  80  lakhs  be-
 ing  remitted  by  these  persons  to  their
 homes  every  month.  This  gives  an
 idea  as  to  the  availability  of  labour
 in  this  area.  Taking  into  considera-
 tion  all  these  circumstances,  it  is  my
 request  to  the  hon’ble  Minister  that  he
 should  do  justice  to  this  particular
 plant  and  in  this  financial  year,  that
 is,  for  1977-78,  an  amount  of  Rs.  00
 crores  should  at  least  be  set  apart
 for  this  particular  pliant.  In  this  con-
 nection,  initially  levelling  of  the  land
 can  be  made  If  the  project  is  de-
 layed,  there  is  a  possibility  of  cost
 escalation,  and  the  intention  of  the
 Government  or  the  policy  of  the  Gov-
 ernment,  as  far  as  the  new  projects  are
 ecncerned,  would  not  be  fulfilled.  In
 this  context,  I  may  invite  the  atten-
 tion  of  the  hon.  Minister  to  the  para-
 graph  8  of  the  Budget  speech  of  the
 hon,  Finance  Minister  wherein  he  has
 said  as  follows:

 “Simultaneously  in  executing  new
 projects,  Wwe  must  avoid  delays
 which  lead  to  escalation  of  capital
 costs.  It  ig  usually  not  realised  how
 great  is  the  cost  of  these  delays.
 An  enalysis  for  cost  escalations  in
 38  projects  which  had  secured  the
 approval  in  t976-77  of  the  Public
 Investment  Board  shows  that,  in
 these  projects,  investment  costs  hd

 creased
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 If  some  amount  is  set  apart  fer  this
 Project  in  this  current  financial  year,
 it  would  -be:,  possible  ta  somniission
 this  pazticular  project  and  production
 wil]  start  after  abeut  4  or  d::years.
 aherefore,  I  weyid  request  the  hon
 Minister  ta  leok,.inte  this  particular
 Patter  and  take  necessaty  ‘steps.  *

 3
 Now,  I  would  like  to  bring  to  the

 notice  of  the  hon.  Minister  one  more
 point.  That  is  about  the.  exploration  af

 prenite
 ore  from  Ratnagiri  epast,.  It

 ailable  along'a  40,  Kams.  stretch
 drom.Purnagad  te  Malgund  near  ‘Rate
 nagiri.  Iimenite,  is  an-  ore.  ef-  Titanium
 metal.  Now  in  the  year  964  about
 500  matric  tennes  of  this  ore,  were
 guported  to  Japan,  There  has  been  a
 demand  for  this  particular  ore,  But
 after  we  had  exported  this  ore  to  Ja-
 pan  in  1954;  we  stopped.-its  export.  I
 May  alsa  bring  to  the  notice  of  the
 Hon.  Minister.  that  according

 4o  the
 experts  if  the  deposits  of  ilmenite  are
 not  removed  or  are  not-lifted,  the  re-
 accumulation  process  is  stepped  and
 the  particular  deposits  would:  again
 return  to  the  sea-bed.  If  -that-is  the
 case;  then  it  would  be  a  great  loss  to
 our  country.  Therefore,  I  submit  that
 as  far  gs  ilmenite  ore  is  concerned,
 the  hon.  Minister.  may  kindly  take
 necessary  steps.

 SHRI  K.  S.  VEERABHADRAPPA
 (Bellary):  We  are  very  fortunate
 so  far  as  our  mineral  resources  are
 @oncerned  in  our  country.  We  are  very
 rich  in  them,  particularly  in  high
 grade  iron  ore,  coal;  manganese,  lime-
 stone.  and  dolomite,  which  form  the
 most  important  ingredients  for  any
 steel  plant.  Enough  raw  materiat  is
 available  in  the  country  and  labour
 is  also  cheap.  So  there  cannot  be  arty
 reason  why  we  cannot  produce  steel
 at  a  cheaper  rate  and  compete  suc-
 cessfully  in  international  market  and
 gnaxe  substantial,  profits  also

 out  of
 it.  .

 The  other  point  is  that  construction
 ost  ef  steel  plant  in  India  is  the  hig-

 hest  in  the  world,  je,.....Bs,.  5000
 993  LS—7.
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 per  tonne  whereas  in  Japa  the  cost
 is  only  Rs.  2300.  We  spend.  much
 more  -in.  sefting..up  a  steel:  plant  १85
 compared  tq  other  coyuntgies:  This  is
 the,,  main...  drawback  of:mot  starting
 steel  plants  in.  the  country.  though
 project  repontg.are  reafy.:  +  ve,

 eae  ee  af
 There  is:  another  -strange  thing.  The

 Japanese  import  raw  material  from
 India  and  .after  :manufaeturing  steel

 .they  export  the  same  to  dther:  céunt-
 Fiesiof  the  world  :imeluding:  India  at  a
 much  cheaper:  price.  than  what  we  can
 afford.  We  should  therefore  पक  to’  cut
 the  production  cost  of  steel.

 We  have  today  the  main  materials
 needed,  namely,  iron  ore  which  prob-
 ably  no  other  couniry  in  the  world
 has  in  such..quantity  as.  we  .have.  Un-
 fortunately  we  have  not  fully  utilised
 the  resources  of  our  country.  It  is  a
 surprise  that-  those  whe  de  not  posses
 iron.  Ore.  have  far  exceedeg  our  steel
 production  while..we  are  standing  still
 ‘when  compared  to  them.  That  s
 unfortunate.  As  I  said  already,  our
 country  is  rich  in  minerals.  Here  I
 give  the  example  of  states  like  Bihar,
 Orissa,  Madhya.  Pradésh  and  Karna-
 taka  which  have  tremendeus  resour-
 ces  of  iron  ore.  It.is  our  duty  to-see
 that  none  of  the  statas'.  suffer  -from
 not.  utilising  the  resources.  to  the  full
 extent  possible.  It  is  in.  this.:  context
 that  I  feel  it  my:  bounden,  duty  to
 draw,  the  :attention.  of  the.  august
 House  and  alsorthe  hon,  Minister  of
 Iron  and  Steel  through  “yeu.  Sir,  for
 tHe  omission  in  implementing  the  Vi-

 jayanlagar:-  steel  plant  in  Kamataka
 ‘by  the  Government.  of--India.  They
 have  not  provided  enough  funds.  to
 the  Vijayanagar  steel  plant  in  the
 budget,  Even  though  gix-years  have
 passed  since  the  laying  :of.  the  founda~
 tion  stone  by  the  then.  Prime  Minis-
 ter,  Shrimati  Indira:  Garidhit  का  the
 year  1971

 The  scheme  was  estimated  to  cost
 about  Rs.  500  crores.  So  far  a  sum

 of  Rs.  2.2,,crprea,  have  .been,  spent,  for
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 [Shri  K.  S.  Veerabhadrappa]
 acquiring  valuable  agricultural  land
 of  about  4000  acres  and  another  0.3
 crores  have  been  spent  towards  pros-
 pecting  and  on  the  establishment  of
 the  project.  One  can  imagine  how  the
 Vijayanagar  steel  plant  had  been  neg-
 lected  by  the  government  The  steel
 authority  of  India  which  had  review-
 ed  the  project  hoped  that  this
 project  might  start  production  by
 1982-83,  but  I  very  much  regret  to  say
 that  the  government  has  not  taken
 care  to  implement  the  project  and
 they  had  neglected  the  project  com-
 pletely.

 According  to  the  latest  position,
 I  understand  that  there  would  be  no
 foreign  collaboration  in  the  working
 of  this  project  Nor  is  the  government
 keen  in  starting  this  project  by  any
 feasible  means  As  such  the  people  of
 Karnataka  feel  that  stepmotherly
 treatment  is  bemg  accorded  to  this
 project,  which  has  been  a  long  standing
 demand  of  Karnataka  If  there  afe  no
 resources  to  start  this  project,  I  should
 suggest  that  government  can  go  in  for
 public  borrowing  or  it  can  approach
 the  World  Bank  for  aid,  or  just  as  in
 the  case  of  Kuderemukh  iron  ore
 project,  the  government  can  seek  some
 foreign  collaboration  for  speedly
 implementation  of  the  project

 In  this  connection,  I  want  to  draw
 your  attention  to  the  proceedings  of
 the  Karnataka  Legislative  Assembly  of
 the  7245  of  June,  published  in  the
 newspapers  of  the  i5th  June  That
 will  show  how  much  coneerned  are  the
 government,  and  the  members  of  the
 Karnataka  Legislative  Assembly  as
 well  as  the  people  of  Karnataka  From
 that  news  I  understand  that  the  people
 of  Karnataka  will  start  Satyagraha
 for  securibg  the  Vijayanagar  Steel

 It  is  the  birth
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 that  the  Vijayanagar  Steel  plant  is  an
 Gider  one,  of  which  the  foundation  was
 laid  m  the  year  97]  and  the  required
 land  of  4,000  acres  have  already  been
 acquired  As  such,  I  want  assurance
 from  the  Steel!  Mmistry  in  this  regard
 whether  the  Government  treats  Vijaya-
 nagar  Steel  Plant  ag  old  plant  or  new
 one,

 Sir,  I  earnestly  appeal  and  sincerely
 request  the  Government  of  India,
 particularly  the  Minister  of  Stéel,  to
 take  up  this  project  by  any  means  ‘o
 fulfil  the  long  standing  earnest  demand
 and  aspirations  of  people  of  Karnataka
 and  particularly  the  people  of  Bellary
 District  since  it  gives  tremendous
 employment  opportunity  for  the
 unemployed  youth.

 I  am  happy  to  bring  to  the  notice
 of  the  House  that  Government  of
 Karnataka  have  started  a  post-graduate
 centre  for  technical  studies  at  Nandi-
 holli  near  Sandur  (which  is  my
 constituency)  to  train  the  loca]  candi-
 dates  so  that  they  would  be  fully
 qualified  to  hold  any  technical  posts  in
 steel  plant  which  has  to  come  in  the
 near  future

 Since  I  have  been  elected  by  the
 people  of  Bellary  District  by  a  big
 majority  of  45000  votes,  the  voters
 have  given  me  a  mandate  to  exert  all
 my  efforts  and  influence  at  my  com-
 mand  and  persuade  the  Government
 to  implement  the  Vijayanagar  Steel
 Plant  early  which  would  benefit  Kar-
 nataka  people  in  all  walks  of  life.

 Sir,  it  may  not  be  out  of  place  to
 bring  to  the  notice  of  the  House  that
 all  the  big  steel  plants  are  situated  at
 North  only.  There  are  no  big  step!
 plantg  in  South  except  the  project
 Reports  of  Vijayanagar,  Vishakapat-
 nam  and  Salero.  As  such,  I  would  re-
 quest  the  Jansta  Government  to  start
 immediately  the  three  projects  of
 South  viz,  Vishakapatnam,  Vijayena
 ger  and  Salem,  and  take  credit  for
 them.  OF  gop

 thay  would  give  im-
 7०५७४  that  the  J

 Grverament  ts  ‘eluttant
 th

 dare
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 snd  implementing  the  steel  plants  उप
 the  Houth  because  the  people  of  the
 South  have  rejected  the  Janita  Party
 in  the  Igst  Parliament  elections.  I  am
 sure,  Sir,  that  the  Janata  Government
 will  be  mote  generous  in  implement:
 ing  the  Vijayanagar  Steel  Plant  in  full
 swing.

 Abundant  iron  ore  deposits  are
 found  fin  Sandur—Hospet  region,
 which  is  the  best  in  the  world,  It  is
 world  f  I  understand  the  de.
 posits  of  Donimalai  ang  Kumaras-
 ‘wamy  ate  sufficient  to  start  00  steel
 plants  for  200  years  to  come.  As  such,
 J  once  again  sincerely  request  the
 Janata  Government  to  provide  enough
 funds  and  implement  Vijayanagar
 Steel  plant  early.

 In  view  of  the  steel  plant,  I  would
 suggest  to  Government  to  develop
 existing  (military)  airport  at  Bellary
 into  a  pucca  one.  I  suggest  that  the
 Minister  of  Steel  may  look  into  the
 matter.  I  request  Government  e¢xpe-
 dite  the  Hubli—Karwar  railway  line
 to  transport  tron  ore  of  the  Bellary—
 Hospet  sector  I  also  request  Govern-
 ment  to  take  up  the  Kottur-Hamhar—
 Link  line  for  transportation  to  Manga-
 lore  port.

 Secondly  Sir  there  ts  NMDC  work-
 ing  for  the  past  ten  years,  in  our  place
 Le,  Sandur,  It  has  not  gone  into  pro-
 duction  yet.  JI  understand  that  until
 the  pelletisation  plant  comes,  the  mine
 eannot  be  worked  profitably.  As  such
 I  teduest  the  Government  to  imple.
 ment  the  pelletisatton  plant  at  Doni-
 mali  at  an.early  date,  in  order  to  work
 the  mechanical  mines  of  Donimall
 adlectively.  It  may  not  be  out  of  place
 ts  mention  that  the  Government  of

 ponies  4  hy
 constructed  Narihalle

 Dam,  fe  a  thultiparpose  dam
 which  can  Ireigdte  3000  ecres  of  land
 and  siso.gupply  water  to

 the  proprsed palletization  7a
 at  Donimall,

 tach  {  ‘requést  the  government  to  im.
 phetherN’  the  gelletisation  plant  at
 Hopimailyet  pa  eerin  date,
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 The  N.M.D.C.  have  acquired  nearby
 agricutture  lands  of  villagers  who  are
 mainly  depandent  on  agriculture  only.
 I  earnestly  request  the  government  to
 give  a  substantial  amount  of  compen-
 sation  for  their  land  so  that  they  Can
 start  a  new  life  since  they  are  not  fit
 tor  any  other  job.  Ag  such  I  request
 the  government  to  be  liberal  in  giv-
 ing  land  compensation  to  the  displaced
 ryots.

 T  thank  the  Railway  Minister  for
 having  provided  funds  for  Thoram-
 gallu  Mudoklopat  line  which  is  mainly
 useful  for  N.M.D.C,  for  transporting
 the  ore,

 It  is  relably  learnt  that  the  em-
 ployees  of  Kudremukh  iron  ore  pro-
 ject  have  got  somegenuine  grievances.
 It  ७  alleged  that  most  of  the  officers’
 posts  have  been  filled  by  recruitment
 from  other  big  steel  plants  of  North
 India,  ignoring  the  claims  of  eligible
 candidates  among  the  existing  ¢m-
 ployees  of  Kudremukh  project.  The
 aggrieved  employees  were  working  in
 N.MD.C.  before  the  formation  of  the
 Kudremukh  project.  It  ig  further
 learnt  that  direct  recruitments  were
 made  for  the  officers  posts  ignoring
 the  claims  of  the  existing  employees,
 who  are  eligible  for  promotions  as  per
 rules.  These  employees  are  working
 with  dedication  since  many  years.  2
 request  the  hon.  Minister  for  Steel
 and  Mines  to  look  ino  the  matter  and
 do  justice  to  the  local  people  working
 in  Kudremukh  project.

 With  these  words,  I  request  the
 minister  once  again  to  implement  the
 Vijeyanagar  steel  plant  an  esrly  date.
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 संगत  बात  नहीं  24.  में,  समझता  ह्  कि

 भारत  जैसे  गरीब  मुल्क  में  स्टेनलेस  स्टील

 का  इस्तेमाल,  हमें  बतंन  .बनाने  में  नहीं

 करना  चाहिए।  हम  इसका  इस्तेमाल

 केमिकल्स  इण्डस्ट्रीज  में,  मेडिकल,  लाइन

 में,  गस्पिटल  के  इंस्ट्र,मेंट्स  बनाने  में.
 कर  सकते  हैं।  जो  स्टेनलेस  स्टील  का

 ग्रयोग  साधारण  बतेन  बनाने  के  .कांम  में

 होता  है  इसकों  हमें  बन्द  करना  चाहिए।.

 जो  हमारे  अत्यावश्यक  काम  हैं  उनमें

 इसका  प्रयोग  होना  चाहिए  और  इसके

 लिए  हमारे  भारत  में  जितना  ,  स्टेनलेस

 स्टील  का  प्रोडक्शन  होता  है  उससे  काम

 चल  सकता  है।  इसलिए  मैं  मंत्री  महोदय
 से  आग्रह  करूंगा  कि  वे  इसको  देखें।

 सभापति  महोदय  मैं  मंत्री  महोदय
 का  ध्यान  राऊरकेला  स्टील  प्लांट  की

 तरफ  दिलाना  चाहता  हूं  ।  राऊरकेला
 स्टील  प्लांट  में  मिस्टर  ए०  एस०  अग्रवाल

 एक  एक्जीक्यूटिव  आफिसर  हैं  t  उनके

 यहां  रहने  से,  वह्मां  के  कर्मचारियों  के  अन्दर

 दफा  असन्तोष  है।  एम  जेंसी  के  दौराय

 उन्होंने  बहु.  ज्यादा  एकसी  बप  किए  २  |

 इसके  कारण  से  चके  खिलाफ  लगों  में

 बहुत  ज्यादा  असत  ष  है  -  और  उनके  खिलाफ

 उन्होंने  प्रदर्शन  किए  हैं  और  डैपुटेशन  भी  लोग
 ले  कर  गए.  हैं।  उनके  खिलाफ  सख्त  एक्शन

 “लिया  जाता  चाहिये  और  सरकार  को  उनके

 खिलाफ  कड़ा  कदम  उठाना  चाहिए।

 जो  इन  कारखातों  में  चोरियां  होती
 हैं  उनकी  तरफ  भी  आपका  ध्यान  जाना

 चाहिए  i  मुझे  मालूम  है  कि  केवल  राऊर-
 केला  जैसी  फैक्ट्री  में  प्रतिदित  एक  लाख

 रुपए  की  चोरी  होती  है।  उसी  तरह

 दुर्गापुर  में  भीं  कमोवेश  इतने  रुपए  की
 चोरी  प्रतिदिन  होती  होगी  t  इन  चोरियों
 को  रोकने  की  व्यवस्था  होनी  चाहिए।
 जो  दोषी  व्यक्तित  हैं  उनके  खिलाफ.  आपको

 ASADHA  7,  899  (SAKA)
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 कार्यवाही  करनी  चाहिए 1  ये  चोरियां  आज
 से  नहीं  पिछले  दो  तीन  साल  से  हो
 रही  हैं।  यह  पुराना  धंधा  हैजों  चला  झा

 रहा  हैं।  जनता  पार्टी  तो  अभी  सत्ता  में

 श्राई  है।  मैं  चाहता  हूं  कि हमारी  सरकार
 इस  और  ध्यान  दे  और  इन  चारियों  को
 रोकने  के  लिए  कड़े  कदम  उठाए+

 बिहार  का  प्रश्न  भी  मैं  उठाता  चाहता

 हुद  वहां  पर  सिहमम  जिले  में  लोहे  के  =

 डिपाजिट्स  मिले  हैं।  उनका  एक्सप्लाय-
 टेंशन  होना  चाहिए  ।  अगर  पुना  किया  गया
 तो  मैं  समझता  हूं  कि  62  परसेंद  लोहा  5

 उ  में  निकलने  की  उम्मीद  हो  सकती
 इस  लोहे को  काम  में  लाया  जा  सकता  डे  1

 स्त  में  मैं  कुछ  सुझाव  मंत्री  महोदय
 की  सेवा  में  रखना  चाहता  हूं  -  पहला  मेरा

 सुझाव  यह  है  कि  एच०  एस०  एल०  को  जन-

 हित  में  व्यावहारिक  मूल्य  नीति  अपनानी  =
 चाहिए  और  जन  साधारण  के  हितों
 को  ध्यान  में  रखते  हुए  अपनी  मूल्य  नीति
 निर्धारित  करनी  चाहिए।  यह  नीति

 मुताफा  कमाने  की  दृष्टि  से  निर्धारित  नहीं
 की  जानी  चाहिए  t  मुनाफा  कमाने  की

 दृष्टि  से  तो  टाठा  आदि  जो-  कम्पनियां  हैं
 वही  निर्धारित  करती  हैं  और  उत्त  कम्प-
 नियों  के  द्वारा  ही  बड़े  बड़े  मृताफे  कमाए
 जाते  हैं  ।  लेकिन  एच०  एस०  एल०  को  ऐसी
 नीति  अपनानी  चाहिए  जिपसे  अधिक  से
 अधिक  उपभोक्ताओं  के  हितों  का  संरक्षण
 हो  सके  और  सस्ते  मूल्य  पर  उनको
 सामान  दया  जा  सके

 उत्पादन  बढ़ाना  हमारा-  उद्देश्य
 होता  चाहिए।  उत्पादन  बढ़ाने  के  लिए
 यह  झावश्यक  है  कि  .श्रमिकों  का  सहयोग

 उनक़ो.  प्रबन्ध  में  भागीदार
 शी  बनाने  की  व्यूवस्था,  होनी  चाहिए  i
 अगर  उनको  भागीदार  बनाया  गया  ्तो
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 मं"  समझता,  हूं  कि  हमारे  सामने  जो,
 बेरोजगारी  की  समस्या  है  उसको  हल
 करने में  भी  हम  को  सहायता  मिल  सकती
 है।  सरिया,  ड्री  झायरन,  छड़े  एंगल
 झादि  जो  वस्तुएं  है  वे  स्माल  स्केल
 फैक्ट्री  मे  मंनुफैक्बर  हो  सकती है  भौर
 वही  इनके  उत्पादन  की  छूट  होनी  चाहिए।
 उनको  प्राप  संरक्षण  दे  सकते  हैं।  ये

 बस्तुएं  बडे  कारखानों  मे  न  बन  सरक,  ऐसी
 झापको  व्यवस्था  करनी  चाहिए।  इससे
 मं  समझता  हूं  कि  बेरोजगारी  की  समस्या
 को  हल  करने  में  भ्रापको  सहायता  मिल
 सकती  है।  इन  वस्तुप्रो  के  उत्पादन को

 लधु  उद्योगों  के  लिए  सुरक्षित  कर  दिया
 जाना  चाहिए।

 छोटे,  मध्यम  शौर  बडे  कारबानो
 में  तारतम्य  स्थापित  किया  जाना  चाहिये,
 उन  में  सहयोगिता  की  भावना  पैदा  की
 जानी  चाहिए।

 हु

 झाज  हम  देखते  हैं  कि  पचास  साठ
 परसेट  चादरों,  प्लेटो  के  तथा  इसी  तरह
 की  दूसरी  चीजो के  दाम  बढ़  गए  हैं  जो
 एग्रिकलवरल  इस्प्लेमेंट्स  बनाने  के  काम
 में  प्राती हैं।  ये  पिछले  दो  बरस  में
 बढ़े  हैं।  एप्रिकलचरल  इस्प्लेमेंट्स के  दाम
 चूकि  बहुत  ज्यादा बढ़  गए  हैं  इस  वास्ते
 किसान  जो  गरीब हैं  उतको  रीव  नहीं
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 कड़ाही,  कुदाल  खुरपी,  शंधा  ग्रादि
 चीजें  भी  बड़े  कारणांनों  में  बनती  हैं।
 ये  भी  बहुत  मंहगी  मिलती  हैं।  बड़े
 कॉरखाने  हतकों  न बनों  सकें,  ऐसी  रोक
 झापकों  उनपर  लगानी  चाहिये।  झापको
 छोटे  कारखानों  को  बढ़ावा  देना  भाहिये
 शौर  बडे  कारखानों  का  राष्ट्रीयरण
 करना  ताहिये।  '

 SHRI  फ  KISHORE  CHANDRA  8.
 DEO  (Parvathipuram):  Mr,  Deputy-
 Speaker,  Sir,  the  hon,  Minister  for
 Stee)  and  Mines  must  already  be  ware
 of  the  fact  that  a  sound  steel  produc-
 ing  programme  is  necessary  for  indus-
 trial  growth  to  accelerate  the  indus,
 trial  progress  of  the  country

 I  would  like  to  draw  the  attention
 of  the  hon.  Minister  to  a  spate  of  re-
 ports  appearing  in  newspapers  and
 journals  regarding  certain  remarks
 meade  by  the  hon.  Minister  in  respect
 of  the  Vijag  Steel  Plant.  The  hon.
 Minister  is  said  to  have  stated  that
 underground  water  resources  were
 not  enough  to  have  a  steel  plant  at
 Vizag,  and  that  land  had  not  been  yet
 acquired  for  this  purpose.  These  were
 factors  which  were  taken  into  consi-
 deration  while  this  project  was  being
 considered  and  the  State  Government
 had  also  given  an  assurance  that
 there  would  be  no  under-ground
 water  difficulty.  Proceedings  have
 also  been  undertaken  as  far  as  rand
 acquisition  is  concerned  in  the  pro-
 posed  steel  Plant  area  at  Vizag.
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 Even  if  there  is  f  investment,
 the  burden  on  the  omen  exchequer
 would  be  quite  heavy,  as  each  Plant
 would  involve  an  expenditure  of  over
 Rs  2,000  crores  If  the  Government  7
 insistent  on  having  a  ¢oastal  based
 steel  plant  with  foreign  investment,  I
 do  not  see  any  reason  why  Vizag
 should  not  be  considered  as  there  is  a
 scheme  where  a  lot  of  spade  work  has
 already  been  done  at  this  juncture,
 however,  there  is  absolutely  no  justi-
 fication  for  the  hon  Minister  to  have
 a  steel  plant  at  Paradeep  Primary
 importance  ghould  pe  given  to  the
 Vizag  plant  to  which  we  are  already
 committed  This  is  a  very  sensitive
 subject  and  would  affect  the  emotions
 of  the  people  of  the  area,  and  any
 deviation  from  this  will  mean  that  the
 Government  will  have  to  face  grave
 consequences  from  the  people  of
 Andhra  Pradesh  Though  the  hon
 Minister  has  already  made  a  state-
 ment  that  his  Ministry  will  not  delay  or
 defer  this  project,  yet  I  would  like  him
 to  give  me  a  categorical  assurance
 that  the  Vizag  stee)  plant  would  be
 taken  up  on  a  time-bound  basis  I
 would  also  like  him  to  clarify  the
 position  of  his  Ministry  as  far  as  the
 Paradeep  steel  plant  is  concerned,

 I  would  like  to  draw  the  attention
 of  the  Hon'ble  Minister  to  the  deposits
 of  bauxite  ore  which  have  teen  found
 in  Vizag  District  at  Chintapalli  and
 Anantagiri.  They  are  massive  depo-
 sits  ang  can  even  sustain  conversion
 to  alumina  and  aluminium  A  plant  of

 and  tribal  area  would  give  the  entire
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 aq” ing  and  fnencing  that  wo  be
 mvolved  for  the  same.

 st  गंधाधर  प्रप्पा  आरव  (भिर)
 उपाध्यक्ष  महोदय,  प्राज  हम  एक  महत्व
 के  विभाग  की  मागो  पर  चर्चा  कर  रहे
 हैं  ।  इडस्ट्री  की  ग्रोथ  के  लिये  इस्पात
 एक  पअ्रावश्यक  प्रग  है,  लेकिन  उसके  साथ
 ही  हमारे  कृषि  प्रधान  देश  मे  कृषि  के
 विकास  के  लिये  भी  यह  प्रावश्यक  शग
 हो  सकता है,  उसकी  बहुत  भ्रहमियत  है  t
 भारत  में  इस्पात  की  ख़प्त  प्रति  मनुष्य
 केवल  4  किलो  प्रति  साल  होती  है
 जब  कि  दुनिया  के  दूसरे  देशों  मे,  थायलैड,
 मलाया,  जो  कि  अद्ध  विकसित  देश  है,  जो
 इस्पात  की  खपत  होती  है,  हिन्दुस्तान  मे
 इस्पात  की  खपत  उनसे  बहुत  कम  होती
 है।  एक  वरफ  यह  बात  है  भौर  दूसरी
 तरफ  इस्पात  और  खान  मत्तालय  ने  जो
 रिपोर्ट  पेश  की  है,  उससे  सिद्ध  होता  है
 कि  जो  इस्पात  देश  मे  पैदा  होता  है,  उसकी
 भी  देश मे  खपत  नहीं  होती है।  लेकिन

 कुछ  विनो  पहले  देश  मे  इस्पात  खरीदते
 के  लिये  प्रीमियम  देना  पड़ता  था,  लेकिन
 भ्ाज  इस्पात के  लिये  मार्केट  नहीं  है।
 जब  जनता  पार्ठी ने  सत्ता  हाथ मे  शी,  उस
 बक्स  डेढ़  मिलियन  टन  इस्पात  का  र्टाक
 पढ़ा  हुआ  था।  उस  समय  भारत  मे
 इस्पात  का  प्रोडक्शन  6  मिलियन टन  था।

 इससे  साफ  होता  है  कि  हिन्दुस्तान

 से  झाशा  थी  कि  इस्वात  को  बायल

 की  anit  सीबीला  ही है।  काम
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 यही  सब्सीडी  हिन्दुस्तान  के  किसानों

 और  दूसरे  लोगों  को  दी  जायेगी  तो  खेती

 के  लिये  और  मकानात  के  लिये  यहां  पर

 इसका  काफी  उठाव  होगा  और  इस्पात
 ज्यादा  खरीदी  जायेगी,  इससे  देश  में

 इसकी  खपत  ज्यादा  होगी  ।  निर्यात

 पर  निर्भर  रहने  वाली  नीति  देश  के  हित
 की  देष्टि स ेठीक  नहीं  है।  इस  पर  उपांध्यक्ष

 महोदय,  मैं  आपके  माध्यम  से  इस्पात

 मंत्री  का  ध्यान  दिलानो  चाहता  हुं।  एक
 तरफ  स्टाक  पड़ा  हुआ  है,  लेकिन  साथ

 ही  साथ  हिन्दुस्तान  में  इस्पात  का  आयात

 भी  होता  है।  यह  अफसोस  की  बात

 है  |  इस्पात  और  खदान  मंत्रालय  की

 1976-77  की  रिपोर्ट  के  पेज  85  पर  यह
 दिया  हुआ  है  कि  सरकार  ने  रेल  की  पटरियां,

 ट्राम  की  पटरियां,  व्हीौल्स,  ऐक्सल्स  सस्‍्लीपर्स

 की  आयात  की  है,  जिसके  लिये  2  करोड़
 5  लाख  का  खर्चा  बतलाया  हुआ  है।  इस

 ८रंह  की  चीजें  हिन्दुस्तान  में  पैदा  हो  सकती

 हैं,  जोकि  बाहर  से  मंगाई  जा  रही  हैं।

 जब  देश  में  इस्पात  का  इतना  ब्टाक

 पड़ा  हआ  हूँ  .तो  यह  यात  की  नीति  देश
 के  हित  मं  विधातक  नहीं  है  क्या  ?  यह  तो

 पिछली  कांग्रेस  सरकार  के  जमाने  में  हुआ  था

 जो  कि  उनकी  जन-विरोधी  नीतियों  के

 अनुसार थी  ।  लेकिन  नई  सरकार  ने  इसके
 लिये  क्‍या  ठोस  कंदर्म  उठाये  हैं,  इसका
 स्पः  टीकरण  नहीं  हया  है

 इसलिए  मैं  इस  बात  पर  जोर  देनः

 चाहूंगा  कि  दुर्गापुर  इस्पात  कारखाने  में

 रेलवे  के  ब्ड्ील,  एक्सल्स  बने  संकते  हैं
 लेकिन  अभी  भी  यह  सामान  दर्गापुर  के  स्टील

 प्लान्ट  से  खरीदते  के  बजाये  रेलवे  विभाग

 जापान  &  सामान  मंगाता  है  |  दुख  की'बात  यह
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 है  कि  जो  पाटस  जापान  से  मुंगाये  जाते  हैं,,  बह
 दुर्गापुर  स्टील  प्लान्ट्स  में  तैयार  होने  वाले
 फाट्स  से  बहुत  महग  होते  है  ।  इसलिए

 (न्दुस्तान  में  इस्पात  का  धन्धा  कभी  भी
 प्रगाति  के  सस्ते  पर  नहीं  जा  सकता  ।  अभी  भी
 इस्पात  मंत्रॉलय  ने  यह  सोचा  है  कि  इंस  से

 गे  भी  जो  स्टील  की  पैदावार  होगी  वह
 सब  एक्सपोर्ट  करनी  पड़ेगी।

 .इस्पात  की  इस  समय  अन्तर्राष्ट्रीय  बाजार
 में  मन्‍न्दी  है  और  बहुत  से  देशों  में  आपस  में

 कंपीटीशन  भी  चल  रहा  है।  जब  कि  हमें  इस्पात
 बाहर  भेजना  पड़ेगा,  फिर  भी  सरकार  ने

 अभी'  भी  इस्पात  की  नीति  पर  पुनविचार  नहीं
 किया  है  ।

 यह  सुना  जा  रहा  है  कि  स्टील  मंत्री

 मंहोदय  को  बाहर  के  देशों  से  सुझाव  मिले  हैं
 कि  वह-सिर्फ़  3  हजार  मजदूरों  से  6  मिलियन

 टन  इस्पात  तैयार  करते  का  कारखोना  दे

 सकते  है  और  यहां  का  सारे  का  सारा  उत्पादन

 निर्यात  होने  की  भी  संभावना  है।  इस  से

 मजदूरों  का  शोषण  और  भी  बढ़ेगा  और  यह
 नीति  देश  के  हित  में  नहीं  होगी  क्योंकि

 विकसित  देशों  के  पूंजीपति  भारत  के  नैसगिक

 सम्पत्ति  और  सस्ते  मजदूरों  का  शोषण

 करना  चाहते  हैं  और  करते  आये  द

 हंमारि  देश  और  खासकर  जनता  सरकार

 को  इस  जाल  में  फंसाना  देश  के  हित  में,  उस  के

 पक्ष  में  नहीं  होगा  |  हमारा  इस्पात  का  उद्योग

 जब  तक  हमारे  बाजार  के  ऊपर  निर्भर  नहीं

 होगा,  तब  तक  इस्पात  का  धंधा  प्रगति  के

 रास्ते  पर  नहीं  आयेगा  |

 ' इंस  तरह  के  कारोबार  की  बर्जहं  से  मज-

 दूरों  में  असंतोष  फैला  हुआ  है  ।  दुर्गापुर  का

 कारखाना  ठींक  तरह  से  नहीं  चल  रहा  है  t

 मैनेजमेंट  इस  की  जिम्मेदारी  मजदूरों  पर

 -थोपना  चाहता  है।  हिन्दुस्तान  स्टील  एम्प्लाईज
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 यूनियन  ने  काफी  सुझाव  मैनेजमेंट  के  सामने

 लेकिन  उन  पर  कोई  ध्यान  नहीं  दिया

 गया  है  |  अगर  इस्पात  मंत्रालय  नौकरशाही
 पर  निर्भर  रहने  के  बजाय  मजदूरों  पर  विश्वास

 रख  क्र  काम  करे,  तो  इस्पात  उद्रोग  को

 प्रगति  हो  सकती  है  ।

 हिन्दुस्तान  स्टील  एम्प्लाईज  यूनियन
 ने  मै  नेजमेंढ  के  सामने  यह  सुझाव  रखा  है  कि

 दुर्गापुर  के  स्टोल  प्लांद  और  एलाय  स्टील

 प्लांट  का  विस्तार  करने  से  ही  प्लांट  कम  खर्च

 पर  चलेगा  और  उस  की  प्रगति  भी  होगी  ।

 यह  सुन  कर  खुशी  होती  है  कि  इस्पात

 मंत्रालय  सब  ट्रेड  यंनियनों  की  बला  कर  इस्पात

 उद्योग  के  पुतमे  ठन  और  श्रौद्यौगिक  सम्बन्धों  पर

 विचार  करने  जा  रहा  है  n  किसी  भी  कांग्रेसी

 स्टील  मंत्री  ने अभी  तक  ऐसा  कदम  नहीं  उठाया

 था  ।  वे  तो  अपनी  पिटठ  यूनियन,  इनटक,
 पर  भरोसा  करते  थे  ।  मुझे  आशा  है  कि  इस

 बातचीत  से  कुछ  नतीजा  तो  निकलेगा  ही  ॥

 लेकिन  मैं  इस्पात  मंत्री  का  ध्यान  इस  और

 खींचना  चाहता  हूं  कि  जब  आपस  में  यह
 बातचीत  चल  रही  है,  तब  इस्पात  कारखाने

 की  मेनेजमेंट  मजदूरों  पर  नये  नये  हमले  भी

 कर  रहा  है  ।  इस  के  कारण  मजदूरों  में  काफी

 अंसतीष  बढ़  रहा  हैं।  मजदूरों  की  मांगों  पर

 विंचार  नहीं  हो  रहा  है  ।  मैं  उम्मीद  करता हूं
 कि  इंस्पात  मंत्री  इन  मांगों  पर  जल्दी  से  जल्दी

 निर्णय  देने  का  कष्ठ  करेंगे  i

 जहां  तक  मजदूरों  की  समस्याओं  का
 प्रश्न  हैं,  बौंनेसे  की  समस्या  इस्पात  मजदूरों
 की  एँक  ज्वंलंत  समस्या  है।  इस्पात  का  उत्पादन
 पिछले  साल  की  तुलना  में  बढ़ने  पर  भी  मब्ालय
 इस्पात  मजदूरों  को  8.  33  परसटद  न्‍्यनतम
 बोनस  देने  के  बारे  में  नहीं  सोच  रहा  है  ।

 इस  उद्योग  में  कंट्रेक्ट  लेबर  की  समस्या
 काफी  गम्भीर  है  t  हिपक्षीय  बातचीत  में
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 कई  बार  यह  तय  हों  चुका  है  कि  कंट्रेक्ट  लेबर

 की :प्रथा-को  समाप्त  करना  चाहिए  ।  लेकिन

 अभी  तक  इस  बारे  में  नहीं  सोचा-  गया  है बौर

 इस्पात  जैसे  अ्रच्छी  तरह-से-संगठित  उद्योग  में

 कंट्रेक्ट  लेबर  की  प्रथा  श्भी  भी  चालू  है  t

 सरकार  को  इस  बारे  में  कदम  उठाना-चाहिए।

 इस्पात  मजदूरों  के  लिए  मकानों  की
 समस्या  काफी  गम्भीर  है  |  कै  मकान  बनाए
 गये  हैं,  लेकिन  बहुत  कम  मजदूरों  को  उस  से

 लाभ  हुम्रा है  |  भिलाई  के  करीब  करीब  आधे

 मजदूरों  को  गन्दी  बस्तियों  में  रहना  पड़ता  है,

 जहां  पानी  का  कोई  इन्तजाम  नहीं  है  और

 हमेशा  रोग  फैलने  का  ख़तरा  रहता  है  t

 भिलाई  इस्पात  कारखाने  के  दो  तीत  फरलांग

 पर  एक  बस्ती  है,  जिस.  का  ताम  मजदूरों  ने

 “मुर्गी  कालोनी”  रखा  हुआ  है,  क्योंकि  वह
 कालोनी  सिर्फ  मुर्गियों  के  ही  रहने  लायक  है  ।
 बरसात  के  दिनों  में  वहां  चारों  तरफ  पानी

 इकट्ठा  हो  जाता  है  -  मज़दूरों  ने कई  बार

 इस  तरफ  ध्यान  दिलाया  है,  लेकिन  उन  बस्तियों

 को  सुधारने  के  लिए  झभी  तक  कोई  कोशिश

 नहीं  की  जा  रही  है  ।

 वहां  के  मजदूरों  के  विक्टिमाइजेशन  की

 भी  एक  समस्या  है  t  आपातकालीन  स्थिति  में

 इस्पात  मजदूरों  का  बहुत  दमन  किया  गया

 था  |  रिट्रेंचमेंट  श्रौर  विक्टिमाइजेशन  का

 तांता  लगा  हुगा  था  |  इस्पात  मंत्री  महोदय  ने

 इस  अवस्था  को  सुधा रतते की  कुछ  कोशिश  की  है।
 लेकिन  विक्टिमाइज  किये  हुए  मजदूरों  के

 बारे  में  अंभी  तक  सोचा  नहीं  गंया  है

 चासनाला  की दुर्घटना  के  बारे  में  सब
 लोग  जानते  हैं,  इस  में  375  मजदूर  मारे.  गये

 उस  के  बाद  इस  दुर्घटना  की  जांच  हुई  और

 इस  की  रिपोर्ट  सरकार  ने  प्रकांशित  की  है।
 लेकिन  मैनेजमेंट  ने  अपनेको  बचाने  के  लिए

 जांच  के  काम  में  काफी  रुकावट  डाली  थी।

 कमेटी  के  सामने  जो  वक्‍तव्य  मैनेजमेंट  ने

 दिया  था  वह  बिल्कुल  झठा  था  t  सच  घटूनाये

 बताने  के  बंजाय  इन  की  तरफ  से  गनाहगारों
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 को  बचाने  की  कोशिश  की  गई,  मजदूरो  में  भातंक
 पैदा  किया  गया,  जिस  की  वजह  से  मजदूर
 अपनी  गवाही  देने  को  तैयार  नहीं  हुए  t
 इस  सदन  में  हमारे  नेता  कामरेड  समर  मुकर्जी
 जब  चासनाला  गये  थे  तब  काफी  मजदूरों  ने
 घटनाझो  के  बारे  से  सही  सही  रिपोर्ट  दी  थी
 लेकिन  कोर्ट  ने  जब  श्री  मुकर्जी  के  जरिये  मज-
 दूरो  को  साक्ष्य  क ेलिए  बुलाया  तो  भी  मजदूर
 तैयार  नही  हुए  ।  इस  से  झातक  की  भयानकता
 की  कल्पना  होती  है  ।

 एविडेंस  नष्ट  करने  की  कोशिश  मैनेजमेट
 की  तरफ  से  की  गई  ।  इस  घटना  मे  सब  से
 महत्वपूर्ण  गवाह  सर्वेश्रर  श्री  एस०  राय
 चोधरी  थें  जिन  को  खदान  के  नवशे  के  बारे  से
 काफी  जानकारी  थी  और  वे  कमेटी  के  सामने
 सब  बातें  रख  सकते  थे।  लेकिन  उन  के  प्रोटेस्ट
 के  बावजूद  उतने  को  चासनाला  खदान  में
 भेजा  गया  भौर  उस  दुघेटना  मे  इन  का  देहान्त
 ह्धा  |  उन  का  देहान्त  हुआ  नही,  बल्कि  उन  को
 जान-बूझ्ष  कर  मारा  गया  ।  खदान  जाने  के
 पहले  राय  चौधरी  ने  जो  निवेदन  मैनेजमेट
 को  दिया  था  वह  मैं  पढ़  रहा  हूं

 “Today  the  28th  February,  976  I
 am  going  down  the  pit  (West  Mine)
 to  survey  the  connection  from  lst
 horizon  to  ‘K’  level  of  old  workings
 as  per  instruction  of  Sri  S.  छू.
 Banerjee,  Area  Manager  Sri  8S.  K
 Bhattacharjee,  Manager  and  Dr.
 है  S  Roy,  Manager  7  incline  The
 place  was  declared  unsafe  by  Mr,  8.
 Bandyopadhyaya  ang  Mr.  D.  Sarkar,
 Group  Safety  Officer  and  previously
 were  withdrawn  from  the  same  job
 from  the  same  plece.  If  any  accel
 dent  happen  to  any  person  of  my
 party  the  above  mentioned  persons
 will  be  responsible.”
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 भी  यही  राय  दी  है,  जो  नाम  इसमें
 भाए हैं  वे  वही  नाम  हैं  जो  शी
 राम  चौधरी  ने  दिए  मे  t  इस  निवेदन  से
 यह  साफ  हो  जाता  है  कि  लोग  मरे  नहीं,
 बल्कि  मारे  गए।  इसलिए  में  मांग  करता

 हूं  कि  चसनाला  कमेटी  की  रिपोर्ट  के  भनु-
 सार  प्रपराधियो  को  कड़ी  से  कंडी  सजा
 मिलसी  चाहिए  धौर  मैनेजमेट  तथा  उस
 बक्स  के  हस्पात  मंत्रालय  ते  इन  भ्रफसरो
 को  सरक्षण  देने  के  लिए  जो  कोशिश  की
 है  उसकी  भी  जाच  होनी  चाहिए  |  जब  तक
 इसके  ऊपर  कठोर  कदम  नहीं  उठाया
 जाएगा  तब  तक  इस  तरह  के  श्रमानृषिक
 दृष्टिकोण  को  हम  दूर  नहीं  कर  सकते।

 इसके  बाद  अभी  हाल  ही  थें  दुघंटना
 हुई  है  दल्ली  राजहरा  की।  जहा  तक
 खदानों  का  सवाल  है  हर  जगह  पर  परि-
 स्थिति  काफी  ख़राब  है,  प्रायरत  शौर
 माइन्स,  बोक्साइड,  मैंगनीज,  डोलोमाइट,
 श्रादि  के  मजदूरों  की  तनख्वाह  बहुत  कम
 है  उसमे  सुधार  करने  की  कोई  कोशिश  नही
 की  गई  है।  इन  सारी  खदानों  में  असल  में
 कंट्रेक्‍्टरों  का राज  चल  रहा  है।  जनता
 पार्टी  की  सरकार  भाते  के  बाद  भिलाई  के
 पास  दल्ली  राजहरा  से  3  जून  को
 मजदूरों  के  ऊपर  गोली  चलायी  गई  जिसमें
 दस  से  अधिक  मजदूर  मारे  गए।  वहां
 की  सारी  एडमि  निस्ट्रेसन  कन्ट्रेक्टर  के  साथ
 मिली  हुई  थी  और  मैनेजमेंट  ते  मात्यता
 प्राप्त  ए०  श्राई०  go  go  सी०  की
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 को  सिलाई  स्टील  प्लान्ट  में  सेना  चाहिए  t

 झापके  माध्यम  के  मत्ती  महोदय  से
 कहूगा  कि  जो  भिलाई  स्टील  प्लांट  तथा
 दूसरे  स्टील  प्लाटों  के  मजदूरों  के  झहम
 सवालात  हैं  उतके  ऊपर  विचार  करें  भौर
 जो  उत्की  कठिनाइया  हैं  उनको  दूर  करे
 तो  हमारा  विकास  भ्रच्छी  तरहसे  हो
 सकता  है।  मैंने  जो  भी  सुझाव  खे  हैं
 इस्पात  मत्ती  महोदय  उस  पर  भ्रच्छा  तरह
 के  विभार  करेगे  और  उचित  कार्यवाही
 करेगे  ऐसी  मेरी  आशा  है।  इन  शब्दों
 के  साथ  मैं  प्रपती  स्पीच  खत्म  करता  हू  t

 डा०  वलदेब  प्रकाश  (प्रमृतसर)  :
 डिप्टी  स्पीकर  साहेब,  शभ्राज  स्टील  भौर
 माइन्ज  की  ग्रान्ट  पर  इस  हाउस  में  बहस
 हो  रही  है,  मैं  दस  मौके  पर  सिर्फ  एक-
 दो  प्यॉईस्ट्स  हाउस  के  सामने  ाप  के
 द्वारा  प्रस्तुत  करना  चाहता  हू।  जनता
 पार्टी  की  सरकार  जनता  से  इस  बाल  के
 लिए  वचमबद्ध  हैं  कि  बहू  देश  को  स्वच्छ
 प्रशासन  देवी  भौर  भष्टाचार  का  पूर्ण-
 तया  उन्मूलन  करेगी  ।  जहां  _  तक
 इस  मंत्रालय  का  सम्बन्ध  है,  पिछले  30
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 मैं  भापके  सामने  एक  उदाहरण
 देता  चाहता  हूं  ०  पिछली  प्रकार  ने
 प्रिछले  so  क्यों  मे  भाई  भ्रतीजाबाव  को
 प्रोत्साहन  देते  हुए,  अपने  लोगो  को
 फायदा  पहुचाने  के  लिए,  ऐसी  बोजनाए
 बलाई  जिस  का  कोई  हिसाब  नहीं  है  भोर
 ऐसा ही  स्टील  तथा  माइन्ज  मत्रालय  से

 हुआ  ।  इन्हूले  सारे  भारतवर्ष  मे  लोहा
 झौर  इस्पात  का  डिस्ट्रिय्यूशन  करथे  के
 लिए,  उस  को  बेचने  के  लिए  प्राइवेट
 एजेन्सीज  का  प्रयोग  किया,  उतको  एजेन्सी
 देकर  कमीशन  वेसिस  पर  लाखों  रुपए
 महीने  के  झन्दर  और  करोड़ो  रुपए
 साल  के  भप्रन्दर  फायदा  पहुचाया।  ये  लोग
 कौन  थे।  ये  बे  लोग  ये  जो  राजनीतिक
 दृष्टि  से  रुलिंग  पार्टी  के  साथ  सम्बद्ध  ये  ।
 पंजाब  का  उदाहरण  लीजिए--पजाब  में
 लोहे  शौर  इस्पात  का  सारा  डम्प  बढटाला
 के  प्रन्दर  है।  बटाला  मे  एक  एम०  एल०
 ए  थे,  ओ  काग्रेस  पार्टी  के  थे  ध्रौर
 पिछले  चुनाव  में  वे  हार  गए  है।  वहा
 जिस  फर्म  के  पास  एजेन्सी  है,  उस  में  उन
 का  भी  इन्टरेस्ट  था  ।  इस  फर्म  को  सारे  पजाब
 के झन्दर  “सैल”  की  तरफ  से  लोहा  बाठनें
 झौर  बेचने  के  लिए  सोल  एजे  ठ  मुकरिर  किया
 गया  था।  मैंने  झभी  बतलाया  था  कि
 बटाला  में  लोहे  का  बहुत  बढ़ा  डम्प
 बताया  गया,  तमाम  लोहा  वही  पर  झाता

 है  भौर  वहीं  से  तमाम  फैक्टरी  जोस
 शौर  मैनफैक्‍्चरर्स  को  माल  बेचा  जाता
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 (डा०  बलदेव  प्रकाश]

 फ़ायदा "हुं चाथा  जा  रहा  है  |  'बंठाला  “की

 जनता  *की  तरफ  से  हम  गमे  एक  भैमो--

 नरेण्डमें  सेरकार  “को  पेश  किया  था,  “मैंने

 ख़ुद  उस  मेमीरेण्डम़  ्कों  तीन  अहीने  हुए
 भेजी  था,  लैंकिन॑-अंभी  तक-छस  परे  कोई  कौर्थ-

 शाही  म्म्हीं  हुँईः  है  |  क्या  नस  तरह
 आप  'भ्रष्टावकारे  को  सेंमॉप्त  करेंबा  चाहते

 हैं?  देश  में  नसिफं: श्येष्ी  शक  शेजन्सी  अहीं

 है,  पचासों  ऐसी  एजेन्सीज  “है  जो  ग्हेल”

 की  तरफ  से  -प्राइकैट  फर्मों  को  दीं  गई  नह,
 जिन  का  डिस्ट्रीब्यूशन  में  कोई  काम  “नहीं

 है।  ये  लोग  फेक्ट्री  औनसे  से  दोन्वीर

 महीने  पहले  ही  रुष॑या  लें  लेते  हैं  और  उस  की

 अपने  काम  में  इस्तेमाल  करते  हैं।  उसके

 बाद  लोगो  क्क्  माल  प्रॉप्त  करने  के  लिए
 अनेकों  चक्कर  लगांने  पड़ते हैं,  तब  जा  कर

 उन  को  माल  मिलता  है।  इस  लिऐ
 मैं  सरकार  से  मांग  करता  हूं  कि  जहां

 हम  स्वच्छ.  प्रशासन  और  भ्रष्टाचार

 उन्यूलन  दावा  करते  हैं,  तो  फौरन  इन

 शजेन्सीज॑  को  समाप्त  किया  जाये  और

 डिस्ट्रीव्यूशत  तथा  सल  का  काम  “स्टैट

 ट्रेंडिंग  कारपोरेंशन  को  सौंपा  जाएं  था"र्टेट

 की  स्माल  स्केल  इण्डस्ट्रीज  कोरपीरेशन

 को  सौंपा  जाय ।  इस  काम  में  .किसी

 ब्रेइिवेट  व्यक्ति  का  स्थान  नहीं  होना

 न्वाहिए  I

 क  द्सरी  बात  हमने  ब  बजुट कहै
 जो  योजनाएं  ,दखी,हैं,-  उस  में”

 कहा  गयाहै  कि  हमारी  योजना:  स्वदेशी  होगी.

 एम्पलायमेन्ट  ओरिएन्टेड  ड्ोगी  और  नीड  बैस्ड

 होगी  t  लेकिन:कुछ  चीज़ें  ऐसी-सामने  आती  हैं

 जिनसे  “इन  जीनों  चीजों  को  “खतरा  है.

 स्टेनलेस  स्ठील  पर+#हम्फ़रे  -सस्कार  के  जो

 बजठ  प््के  प्रोपोजल्स'  हैं”  उन  में.--इम्फोर्ट
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 डुबूदी  बढ़ा  “कर  ,320  से
 Py  29,  पढ़

 कर  दी  है  यानी  200  परसेन्ट  एकदम
 से  कम  कर  दी  है।  मैं  थोड़े  से  फैक्ट्स

 आप  के  सामने  रखना  चाहता  हूं  ।  पिछले

 सालों  में  “हमारे  इन्डिजितंस  जो  प्रोडयूससे

 हैं  और  जो  छोटीनछीटीं  फैक्टरियों  ें

 झनस  हैं,  उनके  कुल  7500  यूनिट्स  हैं
 शर  देश  के  भ्रन्देर  जो  वे  स्टेनलेस

 शीर्ट्स  तैयार  करते  श्व  तर्करीब  न

 इंश्पोटेंड  “शीट्स  के”  मुकाबले  के  हीः  होते

 हूँ  आज  वह  इन्डिजिनेस  इंडस्ट्री  काफी

 डेवलप  “हो  गई  हैं  और  उसने  इतनी
 तरक्की  कर  लीं  है  'कि  इम्पोर्टेड  स्टेनलेस

 संटील  के  बने  हुए  जी  बतन  हैंऔर.  जो

 यहां:  स्टील  के  बने  'हुँए  बर्तन  हैं,'  उन  दोनों

 को  देखने  से  कोई  भी  खरीदने  वाला  उनमें

 कोई  फर्क  नहीं  निकाल  सकता  है।  उस

 इंडस्ट्री  ,  में आज  लाखों  आदमी.  काम  कर

 रहे. हैं  लेकिन,  हमारी  सरकार  की  पालिसी

 है  -औरः  सरकार  ने  जो  इसम्पोर्टेड  स्टेनलेस

 स्टील  पर  इम्पोटे  ड्यूटी  इतनी  कम  करने

 का  “फैसला  किया  है,  उससे  जो  बाहर  से

 स्ट्रेनलिस  स्टील  आएगा,  तो.  उस-  की  कीमतू

 माकेट,  में  बहुत  कम  हो  जाएगी  और
 नतीजा  यह  होगा  कि  हमारी  फैक़टरियों  क्‍्में

 जो  स्टील  अबचती  ;:है  और  जिसकी  ,  कीमत

 B2  रुपए  .प्रति  किलो  #है  और  उस  “करे

 ज्ञों  क्तन  अनते  हैं वे  80,-900RTH  fa

 के  उहिसाक़ः से  मा्केट?म्रें  बिकतें.हैं,  स्बन  का

 कोई  स्थान  जकी  कहेगा  ;  मैं  समझता  ड्

 म  इम्पोटे:  ड्यूटी  कक्स  करने  से  हमारे

 जहां  की  न्कूडस्ट्री .. ख़त्म  हो  जयएगी  :और

 फ़रैक्टरिमां  कली  बत्द्द  होने  पर  मजबूर-  होगी

 खौर  जब  ऐसा  होगा  ञ्  इससे  बहुत  से

 बकेसे  मै बेका सद्  जाशेगें  ।च्तो  जहां  हमःयह

 क्रहते  हैं  कि  देश के  अन्दर  विली  स्वदेशी

 इंडस्ट्री  'को  'बंढ़ांवा  देनों  चाहते  हैं  तांकि

 लोगों  की  श्रधिक  से  अधिक  एंम्पलयिमेंट

 मिल  सके,  लोगों  क्रो--अधिक  से  अधिक



 श्र  DG.  Min.  of

 कारोबार  मिल  सर्के,  वहां  ड्यूटी  कम  करने
 से  हमारी  ये  फंक्टरियां  बन्द  हो  जाएंगी

 मैं  यह  भी  बताना  चाहता  हूं  कि

 पिछले  साल  जो  एम०  एम०  टी०  सी०
 ने  3  i5  हजार  मीटरिक  टन  स्टैनलंस

 रठील-  इम्पोट  किया  था,  इन  फैक्टरियों

 के  कारण  उसका  इम्पोर्ट  कम  हो  कर

 3  हजार  मीटरिक  टन  ही  रह  गया.  है।
 मेरा  कहना  यह  है  कि  इस  से  ज्यादा  इस्पोर्ट
 अब  स्टेनलेस.  स्टील  का  नहीं  होना  चाहिए
 क्योंकि  हमारे  यहां जो  स्माल  स्केल  सेक्टर  में

 छोटे  छोटे  कारखाने  खुले  हैं,  उन्होंने  मेहनत
 कर  के  जो  देश  के  अन्दर  डिमान्ड  है,  उस

 को  पूरा  किया  है  और  कर  रहे  हैं।  भ्रब

 अगर  इम्पोर्ट  डयूटी  कम  होती  है,  तो  उसके

 कम  होने  से  स्टेनलेस  स्टील  बाहर  से  काफ़ी

 मात्रा  में  आएगा  और  मार्केट  में  सप्लाई

 होने  के  कारण  जो  हमारे  कारखाने  हैं  उन

 के  लिए  कोई  चारा  नहीं  रहेगा  सिवाय
 इसके  किये  बंद  हो  जाएं।

 एक  बात  मैं  यह  कहना  चाहता  हूं
 कि  एक  मीटरिक  टन  स्टेनलेस  स्टील  अगर

 झाप  बाहर  ऐसे  मंगाएं,  तो  उन  स्टेनलेस
 स्टील  की  शीद्स  पर  16,000  रुपये

 फारेन  एक्सचेन्ज  के  खर्च  होते  हैं  लेकिन

 दूसरी  तरफ  अगर  आप  देश  में  स्टेनलैस

 स्टील  बनाने  के  लिए  निकल  इसम्पोर्ट  करें

 तो  उस  पर  झापको  सिर्फ  3,000  रुपये

 फारेन  एक्सचेन्ज  के  खर्च  करने  पड़ेंगें ।

 इसलिए  हमारे  लिए  फायदेमन्द  यह  होगा
 कि  हम  बाहर  से  निकल  इम्पोर्ट  कर  के  थहां  पर

 स्टेनलेस  स्टील  की  शीट्स  बनाएं  और  इस

 तरह  से  जो  छोटे  स्केल  पर  फैक्टरियां  चल

 रही  हैं  उन  को  बढ़ावां  दिया  जांए।
 इससे  फारेन  एक्सचेन्ज  भी  कम  खर्च

 होगा.  और  यहां  की  इन्डिजिनस  इंडस्ट्रीज
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 को  भी  बढ़ावा  मिलेगा  तथा  लोगों  को

 एम्पलायमेंट  मिल  सकेगा।  इसलिए  मैं

 आपके  द्वारा  मंत्री.  जी  से  यह  कहना

 चाहूंगा  कि  सरकार  जो  यह  योजना  लेकर

 श्राई  है,  उस  में  छोटे  छोटे  काम  करने
 वाले  जो  लोग  हैं  चाहे  उनका  स्टेनलैस  स्टील”
 से  सम्बन्ध  न  भी  हो,  और  चाहे  इस
 डिमान्ड  के  अन्दर  वे  न  आते  हों,  उन  लोगों
 का  ध्यान  रखा  जाए  और  एक्साइब्न  ड्यूटी
 कम  लगाई  जाग  |

 इन  शब्दों  के  साथ  मैं  यह  कहूंगा  कि
 मैं  ने  जो  आप  के  सामने  दो  प्वाइन्ट्स
 रखे  हैं,  उन  पर  मंत्री  महोदय  विचार

 करें  और  हाउस  को  विश्वास  दिलाएं  कि

 इन  दोनों  चीज़ों  को  सरकार  फौरन  तय
 करेगी  ।

 SHRI  Cc.  K.  CHANDRAPPAN  (Can-.
 nore):  Mr.  Deputy-Speaker,  Sir,  we:
 are  considering  one  of  the  Ministries
 which  is  very  important  in  so  far  as
 the  future  of  this  country  is  con--
 cerned.  I  think,  the  Janata’  Minis-
 try,  particularly  the  Minister  incharge
 of  the  Ministry  of  Steel  is  giving  a
 new  direction  to  the  steel  industry  in
 our  country.  By  new  direction,  I  do-
 not  mean  that  he  is  taking  the  coun-
 try  forward,  on  the  contrary,  he  is
 trying  to  reverse:  the  whole  policies
 which  were  pursueg  by  this  coun—
 try  for  several  years.

 I  would  like  to  bring  to  the  notice
 of  this  House  some  of  the  very  im-
 portant  statements  made  by  the  hon
 Minister,  Shri  Biju  Patnaik.  He,  in  a.
 way,  is  trying  to  revive  the  old  argu--
 ment  of  bread  vs.  steel  which  was
 raised  by  a  section  of  the  people  in.
 the  early  fifties  when  we  were  think-
 ing  of  setting  up  steel  plants  to  build
 a  firm  foundation  for  our  economy-
 Now,  Mr.  Patnaik  says  that  because
 a  large  proportion  of  our  people  are
 living  ‘below  the  poverty  line  in  this
 country,  there  is  hardly  any  relé-
 vance  for  this  country  to  spend  07
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 steel  industry.  That  is  what  he  said
 in  a  seminar  -in  Delhi  and  also  he
 said  that  we  need  not  give  priority  to
 steel  industry  as  was  done  in  the  past.

 ‘As  a  result  of  this,  what  will  hap-
 pen  to  the  various  plang  this  coun-
 try  has  been  working  out  for  the  last
 several  decades?  -Sometime  last  year

 a  White  Paper  on  Sfeel  ~  was  pre-
 Sented  and  it  visualised.  that  by  the
 ‘end  of  this  century  we  will  achieve
 a  production  of  75  million  tonnes  of

 steel  in  this  country.  Now,  the  argu-
 ment  advanced  against  production  of
 more  steel  in-  this  country  is;  that
 we  are  already  in  surplus,  our  in-
 ternal  consumption  is  so“low  and  the
 external  market  jis  also  not  -lucrative.
 ‘We  cannot  plan  the  future.  of  this
 country  on  the  basis  of  certain  tem-
 porary  factors.  For  example,  Mr
 M.  N.  Dastur  who  is  considered  to  be
 a  steel  expert  in  this  country,  said
 that  by  the  turn  of  this  century  if
 we  have  to  advance  industrially  and
 if,  our  economy  is  to  progress,.  the
 internal  consumption  of  steel  in  this
 country  should  go  to  the  extent  of
 3400  million  tonnes  a  year.  Now  the
 production  that  we  have  is  hardly
 7.5.  million  tonnes  and  also  it  is  stated
 that  whatever  be  the  situation  of  the
 internal  market  in  the  country  to-

 day,  in-  980s  this  country  will  face
 a  shortage  of  steel  and  internationally
 also  experts  met  in  Vienna  under
 the  UN  Industrial  Development.  Or-
 ganization  and  they  said  in  980s  all
 over  the  world  there  will  be  a  steel
 shortage.  At  that  time  Mr.  Patnaik
 cannot  produce  steel
 cannot  take  a  decision.and  produce
 steel  in  980  because  it  is  said  that  a
 long  period  of  gestation  is  necessary
 for  the  steel  industry...So,  we  should
 not  base  our  future  planning  of  steel
 industry  merely  on  the  basis  of  some
 temporary  factors.  ‘If  I.may  be  per-
 mitted  to  sav,  the  USA,  Japan  and
 countries  liké  that  who.  are  big  pro-
 -ducers  of  steel  in  the  world  have
 not  decided  to  cut  down  their  pro-
 “luction.

 In  979  he.
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 In  that  context,  what  exactly  does
 it  meari  when  Mr.  Patnaik  is  trying
 to.  pose  the  question  of  steel  vs.  bread,
 before  the  country  and  when  he  says
 that  we  cannot  spend  more  money  on
 a  priority  basis  for  the  development
 of  steel  industry?

 4.50  hrs.

 {SHRI  SONU  SINGH  PaTIL  in  the  Chair].

 “Here  Ivhave  a  hunch.  Further,
 that  is  alsa  made  plain  by  Mr.  Pat-
 naik.  He  said,  ‘We  will  have  to  open
 6ur  gates  wide  for  foreign  partici-
 pants  to  come  to  this  country  and  in-
 vest  .theig--money  and  produce  steel
 here.  He  also  raised  the  argument
 that  if“yeu  go  in  for  production  of
 steel  in  this-country,  the  coal  that  we
 have  will  get  exhausted  within  40-45
 years.  He  also  said,  if  we  go  in  for
 the  production  of  steel,  as  was  visua-
 lised  in  the.  White  Paper,  in  22  years
 this  country  will  get  exhausted  of
 its  coal  production.  The  whole  ‘cok-
 ing  coal  will  get  exhausted.  I  do
 not  agree  with  all  these  arguments.
 No  expert  will  agree  with  this  view.
 We  have  an  enormous  wealth  of  cok-
 ing  coal  and  yet  there  are  areas
 where  we  have  to  find  out  the  coal
 deposits  in  the  hills  of  Nagaland,  in
 the  hills  of  Himachal  Pradesh,  in  *he
 Himalayan  areas.  There  are  vast  de-
 posits  of  coal  in  these  areas.  Coal
 deposits  can  be  found  out  with  the
 help  of  the  Geological  Survey  of  Tndia
 ‘for  meeting  the  requirement  of.  this
 country.

 If  we  open  the  flood  gates  for  the
 multi-nationals  to  come  in  (as  in
 Kundramukhi  Project  Iran  is  invest-
 ing.a  lot  of  money)  it  will  not  help
 the  interest  of  this  country  Mullti-
 nationals  will  exploit.us.  We  will  re-
 main  in  the  old  colonial  order  in  a
 different_form.  The  form  will.change
 that  is  all.  I  think  we  have  to  have
 a  ‘second  -  look  at  the  propositions
 made  by  the  hon.  members..

 ¥  would  also  like  to  draw  your
 attention  about  some  of  the  cunning
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 moves  made  by  Ministry’  in  relation
 io  the  expansion  programme  of
 Bokaro-and  Bhilai.  On-going.  pro-
 grammes  are  all  right.  Money  has
 been  provided  for-that-  But  what
 about  the  fihal-goal  that  this  coun-

 try  has  set  in—10  million  tonnes  of
 production  for  Bokaro  and  7  million
 tonnes  production  capacity  for  Bhilai
 I  think  "you  have  said  a  good  bye
 to  that.  That  is  not  in  the  interest
 of  this  country  and  also  they  have

 ‘taken  a  decision  not  to  have  colla-
 poration  with  the  Soviet  Union.  [If
 this  country  can  afford  to  produce
 steel  on  its  own,  I  have  no  quarrel
 ‘with  that.  It  is  good  if  we  can  go
 on  our  own  for  producing  steel,  Can
 we?  [  doubt  very  much.  The  Min-
 ister’  said,  “We  can.”  Two  years  ago
 when  the  experts  analysed  the  whole
 question  and  discussed’  the  Soviet
 collaboration  in  the:  case  of  Bokaro
 it  was  told  that  65  per  cent  of  the
 work  of  fabrication  can  be  done  by
 ourselves.  But  what  about  the  rest-
 35  per  cent?  -It  is  for  that  that  this
 country  entered  into  collaboration
 with  the  Soviet  Union.  That  colla-
 poration  is  scrapped.  As  a  result  of
 that,  what  will  happen?  Hither  the
 Government  will  have  to  go  to  West
 Germany  or  the  Government  —  will
 have  to  go  to  the  United  States.  Are
 they  going  to  help  us?  Are  they
 always  friendly  with  us?  ie

 I  know,  perhaps,  the  Government
 is  trying  to  put  into  practice  the
 philosophy  enunciated  by  Shri  Jaya
 Prakash  Narayan  I  quote  from  “Every
 Man”  of  July  28,  973—

 “Soviet,  Union  could  not  meet
 our  economic  development  needs.
 India  must  diversify  its  economic
 and  strategic  dependence  by  forg-
 ing  and  strengthening  mutual  ties
 with  other  nations  and  communi-
 ties  that  are  in  a  position  to  help
 meaningfully,  such.  as  West  Euro-
 pean  Economic  Community,  Japan
 and  the  USA.”
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 Is  it  not  a  fact  that  at  the  time  of
 setting  up  Bokaro,  we  went  to  the
 United  States  and  they  promiseg  that
 they  are  going’  tohelp  us?  But  they
 went  ‘back.  ‘They  were  not  ready
 to  help  a  public  sector  undertaking.
 Today  I  do  not  think  there  igs  any
 Messiah  sitting  in  the  Presidential
 chair  of  the  United  States.  If  you
 go  in  for  it  what  does  it  mean?  What
 is  the  rate  of  interest?  The  rate  of
 interest  of  the  U.S.  is  3.5  per  cent
 whereas  the  rate  of  jnterest  of  the
 Soviets’  and  the  socialist  countries  is
 2.5  per  cent.  Regarding  the  capacity
 of  the  country  fo  meet  the  “require-
 ments  Mr.  Patnaik  expressed  his
 doubts  saying  that  they  are  not  in  a
 position  to  meet  our  requirements.  I
 would  like  to  quote  Mr.  Hazari.  He
 said  this

 ‘The  East  European  countries
 and  the  Soviet  Union  are  by  and
 large  capable  of  meeting  the  re-

 “quirements  of  this  country  techno«

 idgically

 He  also  said
 ‘The’  East  .European  countries  do

 not  charge  anything  separately  as
 knowhow  fees  for  their  .  patents
 and  processes,  Drawing,  blue-print
 and  other  technical  documents  re-
 lating  to  the  project  are  handed
 over  free  of  charge  to  us

 So,  these  are  some  of  the  advantages.
 So,  I  would  like  to  ask  the  Minis-
 ter  to  spell  out  as  to  what  are  th
 intentions  in  this  regard.  Are  you
 going  to  reverse  the  whole  thing?
 Are  you  doing  to  open  the  womb  of
 India  for  these  multinationals  to  pene-.-
 trate  deep  into  our  country?  ‘Is  it
 the  reason?  Are  you  going  to  allow:
 collaberation  of  multinationals  with-
 out  taking  into  account  the  question
 of  pollution  in  the  country?  They
 are  coming  here  to  make  profits.  Mr.
 Patnaik  said  that-ours  is  a  big  coun-
 try  and  pollution.  igs  not  a  big  prob-
 lem-  but  this.  country  will  have  te  to
 pay  a  very  heavy  price  if  you  allow
 indiscriminately  these  multinationals
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 to  come  in,  and  pollute  the  whole
 etmosphere,  including  ‘water  and
 other  things  it  is.  polftical  we
 will.  have.to  suffer  "much  morg  sez
 riously

 Regarding  the  per-tonne  cost  of

 producing  steel  jn  this  country,  it  is
 true  that  “the  .per-tonne  cost  now  is
 Rs.  5,000.  There  are  fabourable  fac-
 tors  for  us  to  think  of  bringing  down
 the  pér-tonne  cost’  of  steel.  We  have
 got  very  big  stock  of  raw  materials
 with  us  and  enormous  manpower.  and
 so.  far  as  the  fabrication.  is  .concern-
 ed,  our  country  is  really  capable  of
 meetin,  all  its  requirements.  In
 Bokaié  we.coiild  do  upto  65  per  cent
 If’  we  can  briitg  our  best  talents  into
 this,  we  can  do  even  more  than  that
 So,  we  have.  got  fairly  good  infra-
 structure  in  our  country  so  far  as  the
 production  of  steel  is  concerned.  We
 have  got  the  necessary  kind  of.  ex-
 pertise  in  regard  to  making  designs,
 in  regard  to  construction,  in  regard
 to  operation  of  steel  plants.  Our  ex-
 pertise  is  also  sold  abroad  to  Euro-
 pean  countries,  countries  in  Africa
 Latin-America  and  so  on.  So,  I  am
 sure,  if  the  hon.  Minister  takes  pro-
 per  steps,  he.  will  be  able,  in  the
 near  future,  to  produce  steel  at  less-
 er  cost.  But  the  main  question  js
 this.  Is  there  a  mind  fdr  it?  Tf  that
 will  is  there,  then,  I  am  sure  there
 is  away.

 35.00  hrs.

 Coming  to  certain  other  aspects
 Shri  Patnaik,  while  speaking  in  the
 other  House—I-  think  it  was  in  ‘the
 other  House—said’  that  ‘I  declare  that
 the  mini  steel]  plant  in  this  country
 is  sick}  he  also  added  ‘I  am‘also  de+
 ‘claring:  that  they  are  dead’.  Js  this
 the  responsibility:  of  a  Minister?  I
 doubt  very:  fftich  It  is  like  this  that
 efter  giving  ‘a  shot  for  mercy:  killing,
 a  doctor-  ig  afifiouncing:  that  the  pa-+
 thent:  i$  dead:  “You:  should  not  have
 done  that.  The  mini  steel  plants  are
 patients  and  ‘the:  Minister  should  have
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 treated-them  carefully  with  the  know-
 ledge  that  we  have  and  with  the

 capacity,  that  «we  heve  and,  found
 that  the,  patient  recovers.  and  . ९०068

 back  healthy..  .On  .the:  contrary,  ,  you
 gave_a..new,shot,,for  mercy...  killing.
 That  is  the,  duty,  that  you,  have  im:

 gsed  on  it.  You,  cannot  १0,  that.
 That  is  not  the.  way.  to  deal.with  the
 problem.  Since.  the  time  is  less,  I
 do-not:  want  ta  take  much.  time  of  the
 Hause  w  a7

 Ai  About  the  Salem  Steel  Plant,
 everybody  said.  that  at  this  pace  it
 will  take,  two  -er..  three  decades.  It

 mill.  be  .a.  mirage..  We  will’  never
 reach  -the  completion  of  the  Salem
 Steel  Plant,  Vizag  and  Vijayanagar
 Steel,  Plants.  I  would  like  the  Min-

 ister  to  make  a  very  categorical  state-
 ment  here:that  the.steel  plants  will

 be.  there.  You  doubted  this  because
 you  doubted  .  whether  there  would
 be  water  availability.  and..  whether
 the  technical  feasibility  of  the  plant
 was  there  or  nat.  ,  You  doubted  that
 But,,  I.-think,  sufficient  expert  en+

 uiriess  were  made  before  we  had
 gone  in  for  these:..So0,  in  this  House,
 let.  us  know  whether  the  Andhra
 people,  will  have  this  plant  or  nof:-

 Coming
 ,

 tOs,  another  problem,  ir
 Kerala,  we  have  got.a  lot_of  jron-ore
 Your  Ministry  concerned,  with  the
 mine  had  fourid  out  that  there  was  9
 lot  of  iron  ore  and  also  bauxite  de-
 posit.  x  i

 J  -request  the  Minister  to.  do  some-
 thing  to  set  up  certain  Industries
 based  on  that,  -Here,  8  word  about
 the  iron-ore  export.  We  still  re-
 main  a  kind  of  a  colonial  country  for
 the  raw  material  base  for  the  advan-
 ced  countries  ‘even,  to-day.  There
 should  be  pelletisation  plants,  sponge
 iron  project  and  you  have  to  process
 that:  Then  only  you  will,  be  able
 to  earn  much  ‘more,  than  what,  you
 earn  by’  merely  sending  the  iron  .ore
 to  other  countries.  This  was  what
 the  U.N.  also  advised.us  naively  that
 we  should  remain  as  .an.jroh-ore_ex-
 porting  country.
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 would  like  you  to  make  an  en-
 quiry  into  the  rusty  steel  scandal.
 All  the  papers  reported  about  at
 not  only  a  section  ot  the  papers—
 and  even  all  the  Economic  papers  in
 the  country  reported  that  If  you
 want,  I  can  give  you  the  date  when
 this  appeared  in  the  press  I  think
 it  was  reported  in  the  Economic
 Times,  Bombay  in  their  22nd  May
 977  that  3,000  tonnes  of  iusty  steel
 wele  sold  at  a  throw  away  price  to
 some  people  Shri  Patnaik  and  Shri
 Pa;  might  be  knowing  that  the  steel
 gels  rusted  when  it  is  in  the  stock
 yard  But,  noimally  what  happen
 ig  that  fiom  the  upper  layer,  the
 rusty  steel]  is  sold  a!  a  cheaper  price
 Nut,  here,  the  entire  stock  of  3000
 tonnes  wete  sold  at  a  price  which
 wa,  Rs  600  less  than  the  market
 price  Your  Ministry’s  top  officials
 it  ag  said,  are  involved  in  this  I  would
 like  you  to  look  into  this  matter

 Anovhe:  thing  ॥5  about  the  sales
 machinely  of  the  steel  ‘hee  are
 certain  big  stock  yards  in  this  coun-
 try  whé  stock  the  steel  on  behalt  of
 the  variou,  steel  producing  plants
 and  even  they  sell  it  Even  to-day,
 when  there  is  a  glut  in  the  market,
 they  sell  st  at  a  black  market  price
 What  is  happening  is  that  we  do  not
 have  the  machinery  to  reach  the
 people  in  a  wider  region  so  that  they
 can  come  and  select  and  purchase  :t

 I  hope  the  Muuste)  will  meke  some
 ariangements  so  that  the  steel  will
 go  to  more  people

 MR  CHAIRMAN  Mr  Chandrap-
 pan,  you  have  already  exceeded  the
 five  minutes  Please  conclude  your
 speech

 SHRI  0  K  CHANDRAPPAN  ‘Sur,
 shal]  take  one  or  two  more  minutes

 Now,  I  would  request  the  Minister  to
 look  éertain  agreements  entered
 Ito  by  MECON,
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 Sir,  MECON  hag  entered  ;nto  an
 agreement  with  Hecket  Engineering
 Company—an  American  multination-
 al  f  stand  subject  to  correction  If
 it  is  not  MECON  it  might  be  some
 other  government  agency  What  35
 the  benefit  out  of  this  agreement?

 Sir,  finally  a  word  about  the  work-
 ei»  Mr  Patnaik  has  certain  views
 about  the  woike.s  which  are  dan-
 gerous  In  a  seminar  organised  at
 Delhi  he  expressed  those  views,  na-
 mely,  the  workers  should  not  go  in
 to.  strike  without  first  discussing
 with  the  Steel  Minister  While  we
 agree  that  there  should  be  a  discus-
 sion  my  point  is  Can  you  insist  on
 it  as  a  pre-condition?  Secondly
 there  are  workers  who  have  been
 retrenched  or  were  imprisoned  undei
 MISA  Mr  Patnaik  has  said  that
 they  will  be  given  back  the  job  but
 not  the  benefits  with  retrospective
 effect

 THE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  BIJU  PATNAIK)
 No  No

 SHRI  ८  K  CHANDRAPPAN  if
 you  clarify,  I  will  be  onl)  too  happy
 Sn  a  strike  is  going  on  in  Jadugora
 uranium  mines  near  Jamshedpur
 since  27th  June  I  think  the  Minis-
 ter  hag  been  informed  about  it  A
 large  number  of  tribal  people  are
 working  there  I  would  request  you
 to  intervene

 Sir,  these  are  some  of  the  observa-
 tions  that  I  have  to  make  about  the
 Demands  for  Grants  of  the  Steel
 Ministry  I  would  like  to  request
 the  hon’ble  Minister  to  make  i¢  clear
 whether  there  is  any  change  in  the
 basic  policy  regarding  steel

 चौधरी  बलबीर  सिंह  (होशियार-
 पुर)  सभापति  महोदय,  मैं  मंत्री  भहोरुय
 का  ध्यान  इस  तरफ  दिलाता  चाहता  हूं
 कि  उन्हें  स्टील  इंडस्ट्री  की  धुनिवादी
 प्लानिंग  पर  ठीक  ढंग  से  गौर  करना
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 चाहिए,  ताकि  देश  मे  स्टील  ठीक  भाव  पर
 बाजार  मे  बिक  सके।  जापान  लोहा  और
 कोयला  हिन्दुस्तान  से  खरीदता  है,  जबकि
 एिन्दुस्तान  के  पास  अपना  लाहा  झौर
 कोयल।  i  लेकिन  बदकिस्मती  की  बात  यह  है
 कि  हिन्दुस्तान  मे  स्टील  की  लागत  2200,
 2300  रुपए  टन  है  और  जापान  हम  से,

 या  किसी  दुसरे  देश  से,  लोहा  शझौर
 कोयला  खरीद  कर  जो  स्टील  बनाता  है,
 उसकी  लागत  200  रुपए  है  1  श्रगर
 इल्टरनशनल  मार्कट  में  स्टील  700
 रुपए  टन  के  हिसाब  से  बिके  तो
 जापान  को  तो  500  सपए  फी  टन  का

 मुनाफा  होगा  झौर  हिन्दुस्तान  को  600  रुपए
 फी  टन  का  घाटा  होगा

 इस  लिए  गुनियादी  तौर  पर
 सोचने  की  बात  यह  है  कि  हमारा  खर्चा
 क्यों  ज्यादा  है।  इस  खर्च  को  कम  किए
 बगैर  दुनिया  की  मार्कट  में  स्टील  बेचने
 से  हमे  नुकसान  ही  होगा।

 आाज  तक  स्टील  के  बारे  में  हमने
 या  तो  श्रमरीका  और  दूसरे  मगरिब्ी  मुल्को
 से  मदद  ली  हे,  या  रूस  से।  लेकिन
 झसल  मे  हमे  जापान  से  नो-हाऊ  लेने  की
 जरूरत  है,  ताकि  जापान  की  तरह  हम
 भी  प्रपनी  लागत  को  कम  कर  सके ।
 जापान  से  स्टील  उइडस्ट्री  का  जस्टेशन
 पीरियड  तीन  साल  है,  जबकि  हिन्दुस्तान
 में  बहु  दस  साल  है।  यह  इतना  फर्क  जो
 है  इसको  भ्रगर  हम  ठीक  न  कर  पाए  तो
 इटरनेशनल  मार्केट  मे  हमारी  कोई  जगह
 नहीं  होगी

 हमारे  देश  में  छोटे  छोटे  कारखाने
 नें  हुए  है।  अगर  हम  उन्हे  सस्ते  भाव  पर
 स्टील  दे  सके  तो  इटरमेशनल  मार्केट  मे  हम
 जापान  को  कम्पीट  कर  सकते  हैं
 शौर  दुनिया  की  मंडी  में  भ्रपनी  जगह
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 बना  सकते  हैं।  आज  हमारे  देश  के
 छोटे  छोटे  कारखाने  महूगा  स्टील  ले  कर
 उससे  स्टेनलैस  स्टील  बनाते  हैं  ।  जलसंर  में
 जझौर  दिल्‍ली  मे  स्टेनलैस  स्टील  के  कारखाने
 “y  अभी  हमारे  साथी  बलदेव  प्रकाश  जी

 ते  भी  इस  के  बारे  मे  कहा  1  यह  सारा
 का  सारा  पहले  हम  बाहर  से  भगाते  थे  1
 लेकिन  अब  80  प्रतिशत  से  भी  ऊपर  हम
 अपने  यहा  बनाने  लगे  है।  लेकिन  उसमे
 जा  इटरलेशनल  मार्केट  मे  मगाते  है  उसका
 मुकाबला  हम  नहीं  कर  पाते  क्योंकि  जो
 राड  इसके  लिए  कारखाने  वालो  को  दिए
 जाते  है  4  महगे  है  ौर  उससे  चहर
 बनाने  में  जो  खर्च  ध्याता  है  उसके  कारण
 बाहर  से  झाने  वाले  स्टील  वा  मुकाबिला
 नहीं  कर  सकते  1  प्रगर  उन्हें  स्टील  ठीक
 भाव  पर  हम  सप्लाई  करे  तो  ये  स्टेनलैस
 स्टील  के  छोटे  छोटे  कारखाने  उनके
 मुकाबिले  में  सस्ता  स्टेनलेस  स्टील  सप्लाई
 कर  सकते  है  ।  यह  सब  देखने  की  जरूरत  है  ।

 काग्रेस  वाले  बहुत  शोर,  मचाते
 रहे  है  कि  हम  ने  भिलाई,  बोकारो  श्नौर
 दुर्गापुर  के  स्टील  प्लान्ट  बनाए।  लेकिन
 सरकार  की  जो  अ्रपनी  रिपोर्ट  है  उसमे
 ये  लिखा  है  कि  वोकारो  का  कारखाना  अपनी
 नार्मल  कैपेसिटी  मे  काम  करेतो  20
 करोड  रुपए  का  उससे  धाटा  है  अगर
 नार्मल  कैपेसिटी  से  कम  करता  है  तो  घाटा
 श्लौर  भी  ज्यादा  होगा  लेकिन  नामंत
 कैपेसिटी  से  काम  करे  तो  20  करोड़  का
 घाटा  है।  दुर्गापुर  स्टील  प्लान्ट  की
 भी  कहानी  कोई  दूसरी  नहीं  है  ?
 वहा  पर  भी  झगर  नार्मल  कैपेसिटी  में
 काम  करे  तो  20  करोड़  का  घाटा  वहां
 भी  है,  तो  यह  देखने  की  बात  है  कि  हमने
 इतने  बड़े  बड़े  कारखाने  लगाए  लेकिन
 खन  को  जगाने  के  वाद  झगर
 यहाँ  पर  घाटा  है  झौर  फिर  मार्केट
 में 1इतना  महंगा  मात्र  देते  के  बा:
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 भी  उन  कारशानो  मे  थाटा  है  तो  इसके
 बारे  में  हमे  बुनियादी  तौर  पर  सोचना
 पड़ेगा  ।

 4  एक  जौर  नात  मन्नी  जी  को  नोटिस
 में  लाना  चाहता  हु  |  यह  जो  कच्चा  माल
 हम  ब्रेचते  है  यह  बेचना  बन्द  कर  दें।
 सका  ण्वसपोर्ट  बन्द  होना  चाहिए  ।  यह
 तो  हमारी  दौलत  है  झोर  उस  दौलत  को
 आप  बेच  रहे  हैं।  इसका  शाप  को  कोई
 हक  नहीं  हैं।  देश  को  जब  भी  कभी  जरुरत
 पडी  तो  झाने  वाली  नस्ले  हमे  ताने  देगी  कि
 इन  लोगों  ने  श्रपनी  दौलत  जाया  कर  दी  ।
 मेरा  यह  कहना  7  कि  कच्चा  माल  बाहर
 भेजने  के  बजाय  भ्रगर  हम  उसको  तैयार  कर
 के  एक्सपोर्ट  करे  तो  वह  ज्यादा  उचित
 होगा  ।

 इस  अल्नालय  मे  जो  मंत्री  झाए  हैं,  मेरा
 ख्याल  है  वे  इस  बात  को  देखेंगे  कि  किस  ढंग
 से  इन  कारखानों  को  ठीक  ढंग  से  चलाया
 जा  सकता  है  ताकि  इनमे  घाटा  न  हो  क्‍यों
 कि  ग्रगर  घाटा  है  तो  लाजिमी  तौर  पर  टैक्सेज
 और  ज्यादा  बढेगे  भौर  उससे  लोगो  की
 मुसीक्ते  बढेंगी  ।  जो  माल  उससे  बनेगा
 उस  माल  की  खपत  नही  हो  सकेगी  ।  झाज
 आप  देखे  गोदामो  मे  माल  पड़ा  है  लंकिन  कोई
 खरीदने  वाला  नही  है  क्योकि  खरीदने  की
 शवित  नही  है।  झगर  यही  माल  सस्ते  भाव
 पर  मिले  तो  लोग  ले  सकते  हैं  d  कारोग्रेटेड
 शीट्स  जो  झाज  से  पांच  छ.  साल  पहले
 J2-4  रुपए  के  हिसाब  से  मिलती  थी

 वही  गैलवनाइज्य  कारोगेटेड  शीट्स  झाज
 45  झौर  50  रुपए  से  भी  ऊपर  मिलती  हैं  i
 यह  जो  जार-चार  या  पंजच-पांच  गुना  फर्क
 पिछले  पांच-छह:  सालो  मे  हो  गया  है,  इस
 को  देखना  चाहिए  कि  क्यों  इतना  बड़ा  फर्क
 हो  भया  है  1  मैं,  सभापतति  महोदय,  झापके
 माध्यम से  मंत्री  महोदय  से  कहूँगी  —

 इस  मसले
 प  थे  गेशसख-लेकल  पर  सोचे  कि  इस  मिनिस्ट्री
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 को,  इस  महकसे  को  किस  तरह  से  ठीक  ढंग
 से  जलाया  जा  सकता  है,  ताकि  हमने  जितने
 कारखाने  बनाये  हैं  उनका  उत्पादन  बढ़े,  लोगो
 के  लिए  काम  पैदा  हो  भौर  इस  मुल्क  के  लोगो
 को  जो  माल  दिया  जाना  है,  वह  उन  को  सस्ते
 भावों  मे  मिल  सके  ।  जो  हमारे  बड़े-बड़े
 कारखाने  हैं,  बोकारो,  भिलाई,  दुर्गापुर,
 उनसे  माल  लेकर  देश  छोटे-छोटे  कारबाने  टूल्ज
 बनाते  हैं,  दूसरी  तरह  का  फिनिश्ड  माल  बनाते
 है,  उन  को  माल  सस्ता  मिल  सके,  ताकि  इन
 छोटे  कारखानों  मे  बनाया  हुआ  माल  बाहर
 की  मडिया  में  जापान  शौर  दूसरे  मुल्को  के
 मुकाबले  में  सस्ता  दिया  जा  सके,  हमारी
 एक्सपोर्ट  ट्रेड  बढे  ौर  हम  फोरन-एक्सचन्ज
 कमा  सके  ।

 इन  शब्दों  के  साथ  मै  मत्री  महोदय  का
 ध्यान  दोबारा  इसी  बात  की  प्लोर  दिलाना
 साहता  हु  कि  भ्राज  जो  हमारी  प्रोडक्शन
 की  लागत  ज्यादा  है,  श्राप  देखिए  कि  वह
 क्यो  ज्यादा  है।  इस  के  लिए  जहा  से  भी  हमे
 नो-हाऊ  मिल  सकता  है,  उस  को  लेकर  कास्ट
 को  घटाने  की  कोशिश  करे  ।

 SHRJ  PABITRA  MOHAN  PRADHAN
 (Devgarh)  Sir,  I  whole-heartedly
 support  the  Demands  moved  by  the
 Minister  At  the  outset.  I  would  say
 that  the  Depariment  has  not  been
 very  very  serious  about  the  sUrvey  of
 munerai  resources  in  India  Of  course,
 after  independence,  big  strides  have
 been  taken,  but  the  steps  are  patchy,
 piecemeal,  haphazard,  hanky-panky
 and  happy-go-lucky  So,  I  expect  that
 the  minster  will  think  over  this  matter
 and  rapid  strides  should  be  taken  m
 the  matter  of  survey  so  that  the  nation
 may  know  the  quantity  of  mineral
 resources  in  our  country.  Unless  we
 know  the  quantity,  the  nation  will  not
 be  in  a  position  to  spend  it  properly.
 Either  we  wiH  go  on  spending  in  such
 a  way  that  it  will  be  exhausted  in  a
 period  of  40  or  50  years  maximum  or
 We  may  not  speid  ft.  The  present
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 world  is  a  world  of  competition  We
 in  India  are  going  to  have  a  socialist
 society  and  the  society  we  are  going
 to  build  under  the  Janata  Government
 is  a  soviety  based  upon  total  revolu-
 tion  which  is  more  than  the  communist
 society,  but  based  on  democracy  In
 this  respect  I  want  to  give  a  suggestion
 as  to  how  to  use  the  minerals  From
 the  various  speeches  I  come  to  under
 stand  that  we  must  be  very  cautious
 in  spending  the  reserves  If  we  80
 on  spending  at  a  very  fast  rate  I
 apprehend  that  withmn  a  period  of
 50  to  60  years  the  entire  reserves  may
 be  exhausted  I  sound  a  note  of
 caution  {o  the  hon  Ministcr  to  be  very
 Pari  ula:  about  this  Although  we
 have  very  large  reserves  still  consider-
 ing  the  vastness  of  the  country  and
 the  bignes«  of  the  population  reserves
 may  no’  last  beyond  50  to  66  yeers
 India  is  a  country  with  60  crores  of
 population  at  present  It  is  onc  house
 The  Government  35  the  owner  of  the
 house  The  owner  of  the  house  must
 think  how  to  spend  these  reserves
 So  expena  ture  of  the  mineral  reserves
 must  be  done  in  such  a  manner  that
 at  least  for  the  coming  i00  years  there
 may  not  be  paucitv  or  dearth  of  these
 mineral  reserves  After  these  sugges-
 tions  I  have  one  complaint  about  the
 Steel  Ministry

 From  the  vanous  States  recom-
 mendations  about  grant  of  lease  have
 been  sent  to  the  Central  Government
 It  is  a  matter  of  pity  that  for  years
 together  the  Steel  and  Mines  Ministry
 sits  silent  ovey  the  files  I  am  happy
 to  learn  that  a  few  days  back,  the
 hon  Munister  held  a  conference  of  his
 steff  and  he  has  very  sternly  directed
 that  withm  a  very  short  period  these
 files  must  be  disposed  of  I  hope  the
 Minister  i¢  very  serfous  and  sincere
 about  it  and  he  will  get  the  work  done

 I  have  some  other  grievances  and
 doubts  These  doubts  are  not  only
 about  this  department,  but  the  entire
 Government  This  department  has  8०
 many  corporations  and  industries.
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 They  are  something  Uke  ‘usiness
 houses  and  industnal  houses  But
 their  behaviour  1s.  not  the  same  as  that
 of  industrial  houses  and  business
 houses  Bv  that  I  do  not  mean  the
 wy  they  talk  the  way  they  receive
 us  They  give  m  their  annual  report
 and  balance  sheet,  plus,  minus,  etc
 and  about  production  also  They  give
 of  course  the  quantity  they  produce
 Whatever  they  write  may  be  right
 But  what  ibout  Balance  sheet—every-
 bedy  his  doubts  about  the  balance
 sheet  of  the  entire  Government,  both
 State  Governments  and  Central  Gov-
 ernment  ard  also  the  balance  sheets
 of  the  corporations  and  the  Govern-
 ment  owned  public  sector  factones
 I  hope  that  the  hon  Minister  who
 himself  knows  the  tricks  of  business
 and  the  finances  of  industry  will  take
 special  care  to  see  that  the  balance
 shects  submitted  to  the  Government
 and  puolished  are  true  balance  sheets
 I  douht  if  in  the  balance  sheet,  the
 true  picture  of  income  and  expenditure
 has  heen  given  The  income  might
 have  been  given  but  not  the  entire
 expenditure  I  doubt  sincerely  if  the
 entire  expenditure  1s  given  in  many
 cases  In  १  few  cases  it  might  have
 heen  given  but  not  in  many  cases  If
 they  include  the  pay  of  the  managerial
 staff  and  otheig  and  also  the  payments
 of  instalments  of  capital  ang  interest,
 {hat  will  help  us  a  great  deal  in  under-
 slanting  the  position  I  hope  the
 muster  will  take  note  of  this

 Coming  to  my  State  of  Orissa,
 I  have  some  grievances  against  the
 Government  of  India  the  Ministry  of
 Steel  &  Mineg  and  against  the
 ex-Prime  Minister,  Shrmati  Indira
 Gandhi  I  am  not  an  enemy  of
 Shnmati  Indira  Gandhi  Everybody
 knows  that  Orissa  is  full  of  minerals
 especially  iron  ore  There  is  one  steel
 factory  at  Rourkela  The  people  of
 Onssa,  the  Janata  of  Orissa,  all  the
 parties  of  Orissa,  requested  the  Gov-
 ernment  of  India  to  give  licence  to  us
 for  starting  a  second  steel  factory  in
 Onssa  We  have  been  crying  for  it
 for  the  Iast  so  many  years  We  have
 been  requesting,  imploring,  entreating,
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 demanding  and  quarrelling  with  the
 Government  of  India,  but  the  Govern-
 ment  of  India  is  not  listening  to  us.
 The  present  Minister  also  organised
 an  agitation,  when  he  was  out  of  the
 Government  in  Orissa,  for  the  location
 of  a  second  steel  factory  in  that  State
 I  wes  Deputy  Chief  Minister  in  that
 non-Congress  coalition  governmerit
 Mr  Patnaik  was  not  in  the  Congress
 then  He  became  the  President  of  the
 Utkal  Congress  But  the  Congress
 people  created  such  a  situation  that
 nothing  could  be  done  The  demand
 for  a  second  steel  factory  in  Orissa  i8
 very  genuine  I  do  not  think  the
 Minster  alone  can  do  it  The  entire
 Carnet  will  have  to  do  it  Through
 you  Sir,  I  implore  entreat  request
 und  demund  that  a  second  steel  factory
 shi  ad  be  located  by  Central  Govern-
 ment  in  wy  place  m  Orissa  I  have
 no  fanct  for  this  place  or  that  place
 Let  ४  be  at  Nayagarh  in  Keonjhar
 District  as  someone  demanded  or  let
 it  pe  at  Paradip  ०  some  other  place
 I  want  that  there  must  be  8  second
 stee]  plant  in  Orissa

 We  have  another  demand  At
 Sargipally  m  Sunderbans  District  we
 have  vast  devosits  of  lead  and
 there  when  I  was  Deputy  Chief  Minis-
 ter  I  wag  also  Mimster  in  charge  of
 mines  we  had  a  scheme  and  infra
 structure  to  establish  a  lead  factory,
 but  nothing  has  yet  been  done

 SHRI  P  K  DEO  The  foundation-
 stone  was  laid  by  Shn  Shahnawaz
 Khan  at  the  time  of  election

 SHRI  PABITRA  MOHAN  PRADHAN
 Yes  But  nothing  has  been  done
 further  and  I  hope  the  Ministry  will
 take  note  of  it  and  will  begin  the  work
 earnestly  At  Sukhinda  in  Cuttack
 district  there  was  to  be  another
 factory,  a  nickel  factory  <A  scheme
 for  tt  is  there,  but  nothing  bas  peen
 done  I  have  another  grave  complaint
 against  this  Steel  Minfstry’s  policy
 Jn  Orissa  we  have  some  i2  to  bh)
 foundries,  iron  foundries,  and  from
 Rourkela  steel  plant  those  foundries
 were  getting  scrap  and  pig  तता  to
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 manufacture  their  commodities  Of
 late  the  Mimstry  hag  made  a  policy
 that  no  smaller  quantity  than  a
 rakeload  which  means  about  2000  tons
 would  be  sold  to  any  individual
 factory  owner  Sir  in  Orissa  which  75
 tather  economically  poor  and  where
 there  are  no  capitalists  Oriya
 people  have  esta  lished  those  foundries
 and  they  cannot  borrow  Rs  0  to  45
 Jakhs  to  get  a  rakeload  of  pig  iron
 and  deposit  in  their  factory  and  go  on
 paying  the  interest  for  the  amount  of
 Rs  0  to  5  lakhs  they  borrow  That
 means  by  adopting  this  policy  you
 conpel  some  medium  inaustrialisis  to
 close  down  their  industries  and  go  on
 looking  for  either  service  or  for  culti-
 vation  if  Jand  is  available  Virtually
 some  owners  of  foundries  in  Orissa
 have  closed  down  their  factories  The
 factory  owners  are  advised  to  purchase
 from  Central  depot  by  paying  Rs  95
 more  over  and  excess  the  ex-mill
 price  and  this  is  uneconomic  to  the
 industrialists  So  the  hon  Minster
 vill  take  note  of  this  and  change  the

 policy  so  that  the  small  and  medium
 industrialists  in  this  respect  will  get
 the  benefit  In  this  Janata  Raj  this
 capitalist  system  and  this  capitalist
 policy  should  be  totally  avoided

 Mr  Chairman  I  have  taken  much
 of  vour  time  I  now  resume  my  seat
 with  these  words  Once  again  I  con-
 clude  by  supporting  the  demands  for
 grants  moved  by  the  hon  Minister

 SHRI  T  A  PAI  (Udipi!  Mr  Chair-
 man  Sir  [  had  the  privilege  of  being
 in  charge  of  the  Steel  and  Mines
 Ministry  for  some  time  in  this  coun-
 try  and  I  know  what  Mr  Biju  Patnaik
 inheriteg  and  I  know  the  problems  of
 development  of  the  steel  industry  in
 this  country  No  doubt  all  the  plants
 that  we  had  planned  in  the  First,
 Second  and  Third  Plans  were  got
 executed  m  time  In  fact,  2  or  3  07
 4  years  ago  even  in  the  case  of  the
 Bhilm  plant  we  got  only  4  or  5  per
 cent  of  the  components  made  in  this
 country  and  Soviet  Russia  had  to
 supply  96  per  cent  ‘To-day  we  have
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 {Shri  T.  A.  Pai]
 built  up  in  this  country  such  a  capa-
 city  that  even  in  the  case  of  expan-
 sion  of  Bokaro,  92  per  cent  to  93  per
 cent  of  it  would  come  from  India;  and
 7  per  cent  from  abroad.  But  that  does
 not  mean  that  we  have  learnt  the
 technique  of  completing  a  project  in
 time.  It  is  a  tragedy  that  in  this
 country,  time  is  not  considered  a  very
 important  resource  that  a  developing
 country  has.  If  it  takes  5  or  3  times
 the  time  that  ig  required  in  other
 countries  to  complete  a  project,  it
 begins  with  losses  right  from  the
 beginning.  Let  us  look-at  Bokaro.  |
 am  afraid  it  hag  taken  more  than  [2
 yeers  and  an  investment  of  Rs.  500
 crores.  If,  for  some  reason  or  the
 other  our  financing  methods  of  these
 projects  have  gone  wrong,  it  is  time
 that  we  look  at  them;  Lecause  we  can
 not  afford  to  have  large  amounts  of
 money  invested  either  in  irrigation  or
 industrial  projects  with  the  best  of
 intentions  but  getting  nothing  in  re-
 turn.  That  is  going  to  be.  and  ]  sup-
 Pose  it  has  been,  one  of  the  factors  for
 growing  inflation  in  this  country;  and
 a  time  has  come  when  we  get  into  the
 concept  of  commitment  budgeting.  If
 the  project  is  taken  seriously,  the
 Finance  Minister  should  present  this
 Parliament  with  the  annual  expendi.
 ture  thai  he  wants  to  incur  on  it  year
 by  year,  so  that  the  Parliament  knows
 when  it  is  going  to  be  complete;  and
 that  should  he  the  first  item  of  com-
 mitment  in  the  next  budget  that  he
 provides.  Otherwise,  we  were  think-
 ing  in  termg  of  bringing  into  existence
 a  National  Developtment  Bank  with
 resources  being  provided  both  by  the
 Centre  and  by  the  States,  and  with
 possibilities  of  borrowing  from  inter-
 national  institutions  like  the  World
 Bank.  so  that  once  the  project  is  ap-
 proved  by  the  Planning  Commission,
 it  should  be  financed  purely  as  a  vis«
 able  proposition  by  an  institution;  and
 it  does  not  have  to  ceme  through
 the  budget  year  after  year.  We  have
 found  that  whenever  money  is  short,
 these  important  projects  are  given  the
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 go-by,  while  a  lot  of  staff  is  kept
 without  work  and  salary  ig  being  paid
 to  it.  A  time  has  come  when  we  have
 got  to  think  of  it.  Take  for  instance
 the  Salem  project.  It  has  been  said
 that  we  are  bound  to  complete  the‘
 Salem  project.  Perhaps  it  may  be
 completed  before  the  other  two
 southern  projects.  But  against  an  in.
 vestment  of  Rs.  50  crores,  hardly
 Rs.  5  crores  has  been  provided.  How
 long  will  it  take?  This  way  of  build.
 ing  up  a  project  is  very  expensive.
 The  Minister's  predecessor  had  pro-
 vided  a  White  paper.  It  was  not  be-
 Cause  we  were  capable  of  achieving
 it.  But  I  think  it  is  better  to  have  2
 dream,  we  say  that  we  are  one  of  the
 Jargest  producers  of  iron  ore,  and  that
 we  have  got  all  the  capacity  needed—
 und  {I  have  heard  the  hon.  Minister
 saying  that  it  is  better  to  export
 finished  steel  than  pig  iron,  and  better
 to  export  pig  iron  than  pellets;  but  in
 the  implementation  of  all  this,  it  is
 essential  to  see  what  progress  we  have
 made  ang  what  resources  we  have
 provided,  I  find  that  there  is  cnly  a
 talk.  Even  in  the  pelletisation  plant
 for  Bailadilla,  where  the  maximum  of
 iron  dust  must  now  be  pilling  up,  cr
 at  Donamala,  hardly  Rs.  20  lakhs  have
 been  provided.  I  do  not  know  what
 you  can  do  with  it.  I  do  not  know
 what  is  being  provided  with  that
 amount.  We  do  not  have  funds.  All
 these  projects  cost  money.  Mr.
 Chandrappan  said  that  it  is  wrong  to
 get  money  from  out-side.  I  must  say
 that  even  Soviet  Russia  and  East
 European  countries  have,  for  their
 development,  depended  on  capital
 coming  from  Japan  and  other  coun-
 tries.  Of  eourse,  you  can  safe-guard
 your  interests  by  providing  any  clause
 that  you  like.  These  cannot  be  in  the
 private  sector.  They  have  got  to  be
 in  the  public  sector.  After  agricufture,
 the  only  source  of  providing  large-
 scale  ‘employment  ig  minerals.  When
 we  say  that  loca)  resources  must  be
 utilized  for  developing  the  industries,
 what  do  we  mean?  Either  it  is  agri.
 cultural  resources  or  mineta,  resour-
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 ces  There  are  mineral  resources  in
 the  most  backward  States  xf  this
 country  like  Orissa,  Bihar  or  Madhya
 Pradesh  where  the  wealth  we  have  is
 the  mineral  wealth  What  do  we  have
 to  do  with  it?  Do  we  keep  quiet  say-
 ing  it  ig  too  big?  Even  the  railway
 system,  which  was  built  in  the  past,
 had  nothing  to  dn  with  the  develop-
 ment  of  these  resources  We  know
 today  that  when  it  is  a  question  of
 mineral  development  it  will  have  to
 be  a  tota!  project,  incorporating  ship-
 ping,  ports  railways  and  so  on,  all
 things  will  have  to  be  dove-tailed  and
 it  becomes  much  more  expensive  I[
 strongly  believe,  therefore,  that  a  time
 has  come  when  we  have  to  think  of  a
 different  strategy

 What  is  wrong  with  the  Kudr.muk
 projeci®  After  a  few  years  it  i8  ‘possi.
 ble  for  us  to  ulilze  it  ourselves  Once
 the  borrowings  that  we  have  made
 from  Iran  are  raid  in  terms  of  eapoit
 wh)  should  we  not  have  more  of  simi-
 lar  project?  If  the  Vizag  plan‘  has
 any  chance  to  come  up  I  think  we
 will  have  to  think  of  getting  foreign
 investment  involved  in  this  and
 oossibly  a  lnk  up  with  Japan  which
 may  be  anxious  to  extend  its  own  in-
 dustry  It  may  be  possible  for  them
 to  begin  with  pig  iron  or,  later  on.
 whatever  they  want  from  a  plant  lke
 this  with  loans  coming  from  that
 country  I  am  only  giving  an  exam-
 ole  not  that  Japan  is  anxious

 In  the  case  of  iron  ore  this  country
 is  very  mich  Well,  there  has  been
 very  little  develoom™nt  I  may  also
 tell  you  that  wherever  you  go  more
 and  more  iron  ore  is  being  found  ard
 there  ig  a  demand  that  th  re  should
 be  a  steel  plait  everywhere  It  is  tha
 which  encouraged  your  predecessor  in
 affice  to  have  a  White  Paper,  once  w-
 know  that  we  have  these  mineral  re.
 sources  in  plenty  we  have  got  to
 develop  them.

 ‘SHRI  BIJU  PATNAIK  White  Paper
 or  white  elephant?
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 SHRI  ए  A  PAI:  It  is  for  you  to
 ensure  that  you  do  not  convert  it  into
 a  white  elephant.  [t  is  only  a  blue
 print  Today  India  is  producing  only
 35  per  cent  of  the  total  steel  produc-  / tion  of  the  world  Now  with  all  the,
 irom  ore  resources  that  we  have  and
 with  all  our  coal  deposits,  ३8  this  all
 that  this  country  3६  capable  of?  If  we
 want  to  produce  by  2,000  AD  about  75
 mulhon  tonnes,  we  have  to  change  out
 Strategy  completely  because  this  i8
 not  the  way  to  achieve  our  dream  of
 75  million  tonnes  It  is  wrong  to
 think  it  8  only  a  dream.  I  think  our
 method  and  our  approach  to  the  pro-
 blem  wul  have  to  Change  7  we  want
 to  achieve  this  target  py  that  time

 In  the  case  of  bauxite,  we  have  put
 forward  proposals  to  Soviet  Russia
 We  have  said  let  us  have  a  praduc-
 tion  programme  agreement  with  vou.
 you  convert  our  bauxite  into  alumina
 and  help  प  to  export  it  because  the
 production  of  aluminum  =  requires  a
 great  amount  of  power  That  effoit
 was  made  and  we  pursued  it  with
 Iran  I  eo  hop.  that  similar  efforts
 will  continue  even  with  Iraq  for  9
 pelletisation  plant  collaboration.

 What  I  am_  hinting  at  18,  without
 *normous  resources  cuming  from  out
 ede,  most  of  these  projects  cannot  be
 built  up  within  a  reasonable  time  2
 think  the  country  should  not  hesitate
 in  this  matter  IL  would  certainly
 agree  with  Shr  Patnaik  that  if  it  36
 a  question  of  providing  employment,
 {rue  that  vulage  imdustries  will  pro-
 vide  it  but  it  will  not  solve  all  the
 uroblemg  in  this  country,  Further,
 \he  capacity  of  the  country  and  the
 romfidenee  of  the  country,  they  all  de-
 pend  upon  {ts  using  its  natural  resour:
 ces  Take  ror  instan‘e  nickel  J
 know  it  wag  approved  when  I  was  a
 Minister  I  do  not  know  how  far  It
 has  gone  There  has  been  a  great  de-
 mand,  but  that  project  hag  not  been
 translated  into  action

 ‘ake  Kerala,  for  inetance,  My  hon.
 friend,  Shri  George,  said  they  havk
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 {Shri  Biyu  Patnaik]
 iron  ore  The  Kerala  Government,  at
 the  time  of  Shri  Achutha  Menon  had
 come  forward  with  a  proposal  that
 Czechoslovakia  ig  willing  to  cllabo.
 rate  with  them  to  make  special  steel
 Wcll  if  there  is  a  possibility  that
 Cvechoslovakia  can  give  them  assis-
 tance  have  no  inhibition  as  to
 where  the  money  comes.  from
 So  long  as  we  get  the  money  on  our
 terms  and  without  damaging  our
 national  honour  whether  it  comes
 fiom  Soviet  Russia  or  from  Czecho-
 slovakia  ०  from  any  other  Western
 counties  we  must  go  in  for  that
 without  any  imhibitions  After  all,  it
 45  only  those  who  have  money  that
 can  give  it  all  others  can  only  give
 a  lecture  why  we  should  not  take  the
 money  Since  the  whole  word  45
 busy  developing  itself,  I  do  not  think
 we  can  continue  keeping  quiet  Even
 China,  contrary  to  al]  behefs  I  know
 when  it  comes  to  sophisticated  tech-
 nology,  38  as  anxious  as  anybody  to
 get  7  fiom  anywhere

 So  far  we  have  depended  on  loans
 and  grants  from  others  We  thought
 jt  was  all  free  which  i5  not  true  and
 we  thought  that  celf-reliance  megnt
 making  even  nuts  and  bolts  in  this
 country  Therefore  in  the  name  of
 self-reliance  we  had  also  uneconomic
 pioduction  in  certain  sectors  We
 have  to  get  away  from  this  Self-
 renance  is  the  ability  of  the  countiy
 to  earn  free  foreign  exchange  and
 with  that  to  buy  any  technology
 anywhere  in  the  world  I  think  this
 country  cannot  afford  to  have  out-
 dated,  rejected  technology  from  any-
 where  We  have  reached  a  stage
 when  the  best  of  technology  will  have
 to  be  sought

 So,  I  am  not  asking  for  foreign
 edpital  to  come  into  this  country  in
 anblets  of  Rs  40  or  Ro  25  Jakhs  in
 the  name  of  collaboration  for  any
 industry  I  do  not  want  the  multi-
 nationals  to  rome  into  this  because,
 knowing  the  industrial  structure  of
 this  country,  I  am  not  one  of  those
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 who  beleve  that  multi-nationals
 alone  will  help  us.  But  in  respect  of
 these  major  industries,  what  alter-
 native  do  you  have  except  getting
 large  funds  a»  we  have  done  in  the
 case  of  Kudremukh  and  looking  after
 their  development  as  quickly  as
 possible  so  that  »n  future  we  may  lay
 the  foundations  for  utilising  the
 resources  for  our  own  benefit?

 A  comment  has  been  made  that  the
 hon  Minister  has  been  uncharitable
 to  the  mini  steel  plants  I  hope  he  did
 not  predict  their  death,  he  was  only
 saying  that  they  were  dying,  which  is
 a  fact  I  am  not  saying  that  it  is  his
 intention  that  they  should  die  When
 SAIL  was  created  ifs  Chairman  was
 the  Secretary  of  the  Steel  Ministry
 He  thought  in  terms  of  creating  a
 situation  where  the  interest.  of  the
 stee]  industry  were  not  paramount.
 He  thought  that  SAIL  was  the  steel
 industry,  that  nobody  else  should
 come  in  When  SAIL  came  into
 existence  in  974  20  per  cent  of  the
 steel  in  this  country  was  produced  by
 the  min:  steel  plant»  Their  produc-
 tion  was  20  million  tonnes,  when
 the  total  production  of  integrated
 plants  was  very  low  I  would  hke  to
 ask  why  even  today  we  are  not  ab'e
 to  sell  steel  in  this  country  At  one
 time  it  was  so  easy  to  sell  steel  We
 find  that  #  you  create  controls  and
 have  only  a  few  approved  dealers,
 you  can  create  a  tremendous  demand
 Once  that  disappears,  the  demand  also
 disappears  This  industry  was  res-
 ponsible  for  creating  black  money  at
 one  time  to  the  extent  of  Rs  400  to
 Rs  500  crores  per  year  Therefore,
 when  these  conditions  disappear  the
 steel  industry  will  have  to  realise
 that  it  is  not  the  master  Is  the  stee]
 industry  today  oriented  to  the
 interests  of  the  consumers  in  this
 country?  Those  days  are  gone  when
 they  told  the  other  industries  to  take
 it  or  Jeave  it  Now  production  will
 have  to  be  reoriented,  they  will  have
 to  be  more  efficient  than  they  have
 been  before  I  hope  the  hon,  Minister
 will  not  leave  them  to  their  own  fate,
 but  give  them  challenges  for  meeting
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 the  requirements  of  the  country
 Otherwise,  we  will  continue  to  impoit
 at  least  Rs  200  to  Rs  5  crores
 worth  of  steel  every  year  Even  now
 We  are  importing  special  steel  If  we
 export  Rs  300  crores  of  ordinary  steel
 and  get  other  steé],  this  country  must
 be  interested  in  adding  to  the  per-
 unit  profit  of  the  items  that  it  manu-
 factures  and  exports  Otherwise,  it  is
 a  tragedy

 We  have  been  told  that  the  indica-
 tion  of  a  countiy.  economic  progress
 as  its  per  capita  consumption  of  steel
 But  now  we  find  that  steel  is  not
 saleable  I  am  gad  that  SAIL  35
 making  efforts  to  find  out  what  kind
 of  rural  development  it  can  bring
 about  by  the  use  of  steel  I  am  glad
 you  are  looking  for  customers  I  hope
 you  will  see  to  it  that  the  industiy
 4s  properly  re-oriented

 Now  I  would  like  to  draw  his
 attention  to  the  distribution  system
 We  opposed  the  increase  in  the  price
 of  steel  for  very  good  reasons  becauce
 I  for  one,  believe  that  there  is  no
 point  in  controlling  the  price  of  end-
 products  in  this  countiy  The  prices
 of  raw  materials  at  least  will  have  to
 be  stablised,  they  should  be  kept
 constant  at  least  for  a  period  And,
 therefore,  when  the  idea  of  SAIL  was
 to  increase  the  price  in  oder  to  show
 profit,  I  was  insisting  that  profits
 might  be  made  on  the  production  and
 not  on  the  limited  production  that
 they  havet  had  Now,  afterwards,
 stockyards  were  arranged  and  rake-
 loads  were  arranged  but  how  could
 the  people  make  the  payment  and  get
 the  rakeloads  I  am  sure  it  is  not
 unknown  to  the  Munster  that
 the  price  of  steel  wené  up  by
 Rs  200  to  300  by  this  stock-yard
 arrangement  and  the  profits  had  also
 amereased  The  stockyards  made  the
 consumers  to  pay  a  much  higher
 price  I  would  like  him  to  look  into
 this  because  uf  he  wants  to  make  a
 straight  forwerd  increase  in  the
 price  of  steel,  it  is  welcome  but  let
 us  not  try  to  create  other  sources  of
 profit  over  an  item  by  creating  mo-
 nopoly  conditions  and  creating  such
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 difficulties

 Again,  four  Ministers  of  Steel  &
 Mines  beginning  with  Mr  Mohan
 Kumaramangalam,  myself  Shri  Mala-
 viya  and  Shri  Yadav,  had  promised that  the  price  of  steel  made  available
 to  the  small  scale  industry  would  be
 equated  with  that  of  large  scale
 industry  but  this  has  not  been  done
 Please  look  into  it

 HRI  BIJU  PATNAIK  It  has  been
 done

 SHRI  T  A  PAI  I  am  extremely
 happy  if  it  has  been  done  This  78
 something  which  wag  eluding  us  be-
 cause  the  Finance  Ministry  had  not
 made  up  its  mind

 SHRI  BIJU  PATNAIK  We  did  not
 ack  them

 SHRI  T  A  PAI  When  the  mini-
 steel  plants  were  established,  what
 was  their  objective?  Their  objective
 was  to  use  the  scrap  Aftcr  all,  this
 industry  even  now,  can  specialise  in
 making  certain  types  of  steel  which
 may  be  uneconomic  for  large  units  to
 make  In  fact,  when  I  came  into  the
 Ministry  I  found  that  we  were  im-
 porting  carbon  steel  and  other  speci- lised  steel  worth  Rs  50  crores  everv
 year  merely  because  we  had  said  that
 these  were  reserved  for  the  public
 sector  without  the  public  sector  ma-
 nufacturing  them  So,  this  kind  of
 limited  specialisation  should  be  made
 only  by  the  smaller  plants

 Again  everybody  knows  that  pro-
 duction  of  Steel  by  the  Arc-Furnace3
 ls  power  intensive  It  1s  not  88  if
 every  Electricity  Board  has  not  given
 them  in  writing  that  they  will  give
 power  and  they  had  invited  all  the
 States  and  public  financial  institutions
 provided  them  Rs  250  crores  for
 this  industry  At  that  time,  the
 price  was  tgh  and  the  Gov-
 etnment  thought  thet  they  should
 mop  up  fhe  surplus  by  excise
 Now,  they  continue  to  collect  even
 when  the  price  is  not  there  and  they
 are  not  saleable.  In  this  country,
 there  is  a  atrange  argument  of  loss
 of  revenue  if  excise  i  reduced
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 {Shn  T  A  Pai]
 generally  given  by  the  Finance  De-
 partment  They  forget  there  ig  no
 tax  on  non-production  If  @  unit
 cannot  produce,  they  cannot  collect
 the  tax  So,  they  cannot  say  that
 they  are  losing  So,  7४  is  letter  to
 keep  them  alive  so  that  if  not  now,
 im  future  they  will  be  able  to  pay  the
 tax  that  is  expected  of  them

 Of  course  in  the  Budget,  the
 Finance  Minister  has  said  that  he  has
 transferred  the  excise  from  the  rol-
 ling  plants  to  the  mum-steel  plants
 to:  hys  administrative  convenience
 His  administrative  convenience  will
 certamly  kill  all  small  plants  because
 al  cad)  they  are  in  the  financsal
 distress  Now  they  have  to  find  ad-
 ditional  money  for  excise  Let  them
 be  an  existence  Now  you  gay  that
 they  can  diversify  Who  will  eve
 the  money  for  diversification  when
 their  balance-sheets  are  showiNg
 losses?  Unless  the  development
 concept  5  that  thig  industry  also  re-
 quire;  modernisation  finance  on  soft
 terms  just  like  any  other  industry
 even  ther  investment  will  go  I
 would  request  the  Minister  that  thi»
 8  taken  up  with  the  public  financial
 institutions

 In  the  past  steel  got  lot  of  umpo-~
 tance  but  I  am  afiaid  non-ferrous
 metal  did  not

 This  year  for  instance,  the  produt-
 tion  of  aluminum  is  going  to  be  less
 mercly  because  there  is  power  shof-
 tage  Of  course  I  saw  m  the  news-
 papers  that  he  has  declared  it  as  8
 policy  that  they  can  have  their  cap-
 tive  plants  But  they  do  not  have
 the  money  The  money  also  will
 have  to  be  provided  for  captive
 plants

 SHRI  BIJU  PATNAIK  You  should
 have  dane  at  five  years  ago

 SHRI  T  A  PAI  We  now  expect
 you  to  do  what  we  did  not  do
 Otherwise,  what  is  the  use  of  en
 alternative  Go  t?  An  ailter-
 native  Government  promises  to  do
 what  we  did  not  do  To  say  that  we
 did  not  do  is  not  a  compliment  ‘You
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 have  a  wounderful  chance  to  do  at.
 Please  do  what  we  did  not  do  I  am
 sure  you  are  capable  of  it  Othar-
 wise,  the  people  will  think  that  you
 and  we  are  the  same

 I  would  lke  that  the  importance
 of  the  steel  industry  is  appreciated
 and  that  we  think  from  a  large”
 perspective  Take  for  instance,
 countries  like  Kuwait  and  Mhddle-
 East  countries  The  moment  they
 had  money  everybody  thought  that
 ‘hey  should  have  a  stee)  plant  be-
 cause  steel  became  a  syinbol  of  एा0-«
 gress  But  there  are  still  countries
 like  Kuwatt  where  they  do  not  have
 the  man-power  They  have  to  import
 all  the  man-power,  even  including
 raw  material  |  think  we  should
 have  a  dialogue  with  them  that  we
 aie  able  to  manufacture  thr  steel
 that  they  require  with  their  capital
 also  coming  in

 On  this  side  we  have  been  always
 the  strongest  advocates  of  a  stiong
 steel  dustry  in  this  country  J  for
 one  always  believe  that  gigantism  35
 not  the  only  answe;  that  ths  countrv
 should  follow  There  is  no  poiit  in
 savinp  that  we  will  manufacture  7
 million  o:  40  milion  tonnes  of  steel
 when  our  capacity  to  menage  5
 smaller  plant  hos  proved  to  he  hetter
 than  to  manage  a  bigger  plant  When
 there  3s  a  break-down  in  a  bigger
 plant  we  87९  completely  rumed  The
 concept  of  gigantism  will  have  to  go
 Then  many  countries  of  East  Europe
 which  are  poor  in  these  resources
 have  been  trying  to  re-cycie  we
 minerals  and  the  waste  The  fullest
 encouragement  should  be  given  for
 re-cycling  the  waste  and,  in  that  way,
 that  will  also  become  a  very  impor-
 tant  industry

 In  my  coastal  area,  there  is  a  poor
 quality  bauxite  available  for  the
 manufacture  of  aluminium  Soviet
 Russia  uses  poor  quality  bauxite  for
 manufacturing  aluminum  In  this
 country,  when  God  has  ‘us  both
 nich  quality  and  poor  a  bauxite,
 we  86  Nth  ‘know  what  to  4st, We  go  on
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 arguing  which  should  be  used  without
 usihg  it  Ithink  the  days  of  argu-
 ments  are  over  and  the  days  of  action
 ere  now  I  wish  the  new  Minister  all
 success  in  his  endeavour  to  give  the
 country  one  of  the  best  industries
 possible

 क्री  बागुन  सुम्बर्ई  (सिहर)  :  मान-
 नीय  सभापति  महोदय,  श्राज  मुझे  प्रथम  बार
 पालियामेट  के  सदन  में  बोलने  का  भ्रवसर
 मिला  है।  यह  मेरे  लिए  बडे  सौभाग्य  की  बात
 है  कि  मैं  इस्पात  तथा  खान  मत्ालय  की  मागो

 पर  बोल  रहा  हु।  इस  विभाग  के  जो  मिनिस्टर
 बने  है,  वे  भी  उडीसा  क्षेत्र  से  आते  हैं,  जा
 खानो  से  भरा  प्रदेश  है  ।

 मैं  अपने  भाषण  मै  इस  विभाग  की  शाय
 और  व्यय  के  सम्बन्ध  में  नहीं  जो  ना  चाहता
 हू,  इस  विषय  पर  तो  प्रनेक  माननीय  सदस्यों
 ते  प्रकाश  डाला  है,  मै  इस  विषय  से  सम्बन्धित
 विभागीय  प्रशासन  मे  जो  तृटिया  है,  जो  कमिया
 है  उनकी  शोर  झाप  का  ध्यान  दिलाना  चाहता
 है  ।  मेरा  क्षेत्र  सिहभम  जिला  का  छोटा
 नागपुर  भी  खानों  से  भरा  हुआा  प्रदेश
 है,  जहा  मे  मैं  चुन  कर  इस  सदन  मे  ग्राया  ह  t

 मै  श्राप  का  ध्यान  “ब्लिट्ज”  अखबार  के
 ‘18-6-1977  का  झक  तथा  “न्यू-बेव”  के
 ‘56-1977  के  झक  की  झोर  झाकषित  करना
 चाहता  हू  जिसमे  “क्रम”,  “क्रोमाइट'  माइनज
 से  सम्बन्धित  200  करोड़  रुपए  के  घोटाले
 पर  प्रकाश  डाला  गया  है।
 26  hee.

 इस  पत्चिका  को  में  झापके  सासने  रखना
 चाहूँगा  |  बह  जो  क्रोमाइट  माइस  हमारे  बिहार
 एव  उड़ीसा  प्रान्त  में है,  जोकि  सिहभौसभ  डिस्ट्रिक्ट
 एवं  केयोजर  डिस्ट्रिक्ट  मे  है,  इससे  श्री  मिसरी
 लाल  जैन  सम्बन्धित  है  प्रौर  उनके  सुपुत्र
 राज्य  सभा  के  सदस्य  हैं  शौर  उतका  नाम
 थी  धर्मचन्द  जैन  है।  सिराजुह्ीने  कम्पसी  भी
 इससे  सम्बन्धित  है  दौर  हो  सकता  है  कि
 शर  भी  कई  माइत  ओोगसे  इससे  सम्बन्धित
 हों।  यह  के  ब्लिटूक  में  भोटे  फ्करों  में  20०

 ६...  रपये  के  चुठालि  की  जात  छपी  है,  इसको
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 पढसे  से  मालूम  होगा  कि  यह  'रायहटी  से
 सम्बंधित  सैल्स  दग्स  से  संबंधित

 ©
 इनकम

 टब,  से  सबधित  है,  विदेशों  मे  माल  भेजने  से
 सबधित  हू  भ्रौर  म  दूरो  को  बंनस  देने  से
 सबधित  उ  ओर  इस  में  भ्रनेक  प्रकार  की
 लुटिया  हैं।  इसलिए  धाप  के  माध्यम  से  में
 माननीय  मंत्री  महोदय  से  कहना  चाहुगा  कि
 यह  जो  श्री  जी०  डी०  गाधी  के  नाम  से
 दिल्ली  भरे  प्रकाशित  हुआ  है,  हस  की  सरकार
 जाच  कराए  |  भी  मिसरी  लाल  ज॑न  प्री।  थी
 धर्मचम्द  जैन  से  ४  स  का  सबंध  4  भौर  पायधासा
 के  निवासी  भी  है  जो  हमारी  कास्टीटुयेसी  से
 सम्बन्धित  है  ।  हो  सकता  है  कि  इसमे  से  जो
 लिखा  हो  वह  गलत  लिखा  हो  ।  इसलिए
 इसकी  जाच  होनी  चाहिए  और  झगर  गत
 छपा  6  ता  कड़ी  से  कडी  कार्यवाही  लिखने
 वाले  के  खिलाफ  करनी  चाहिए  ।  यह  कोई
 थोडे  से  ग्पयो  क।  मामला  नही  है।  वह  200
 करोड  श्प्ये  का  मामला  है  और  अगर  इतने
 सारे  रुपये  झुमारे  शालिवासी  खेत  ?  रख  ा
 जाए,  तो  उनका  ढेर  बहुत  जचे  तक  पहुंच
 जाएगा  ।  इतने  सारे  स्पथ  के  दुरूपयोग  से
 सम्बन्धित  यह  मामला  है  और  भ्रगर  सचमुच
 में  कम्पनी  द्वारा  इतने  सारे  रुपयो  का  दुरूपयाग
 किया  गया  है,  तो  सरकार  को  उसके  खिलाफ
 कड़ी  से  कडी  कार्यवाही  करनी  चाहिए  ।  इसलिए
 मैं  माग  करता  ह  कि  मक्षी  महोदय  इस  मामले  की
 जाच  कराए  ।

 इसके  साथ  साथ  मैं  एक  बात  झौर  कहना
 चाहता  हू  शरीर  वह  गह  है  कि  हमारे  यहा
 एच०  एम०  टी०सी०  की  किरी  बुरी,  मलांटोली
 एच  भेघाटाबुरु  प्रोजेक्ट  है।  प्रसी  i8  दिसम्बर,
 976  को  झापने  अखबारों  से  पढ़ा  होगा  कि

 माइस  के  निकट  करीब  20  किलोमीटर  दूर
 हमारी  कास्टीदुएम्सी  के  हाटगामरिया  मे  श्री
 संजय  बांधी  का  भागमन  1...  था  |  जब  से  कहा
 पर  झाए तो  7  सरकारी  हवाई  बहाज  भौर
 विहार  राज्य  परिवहन  मिमम  की  200  से
 ऊपर  बसों  झौर  टुकों  का  व्यवहार  किक  गया
 था  उस  बक्त  मेचादजुरू घोर  फिस्बिरू  ओजेक्ट
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 के  जो  प्रबन्वक  थे,  जनरल  मैनेजर  या
 मैनेजमेंट  के  जो  लोग  थे,  उन्होंने  दो  दिन  तक

 दान  के  काम  तथा  प्रोडक्शन  को  बन्द  करके
 बहा  के  काम  करते  वाले  लोगों  को  ट्रकों  और
 बपासे  उत  जगह  मिजवाया  था  जहा  क्षी  सजय
 गायी  को  आना  था।  इस  तरह  से  वहा  पर  बहुत
 से  लोगो  की  भोडभाड  को  गई  थी  ।  हम  यह
 समझते  है  कि  उनकी  इस  कार्यवाही  से  प्रोजेक्ट
 का  उत्पादन  को  दृष्टि  मे  रखते  हुए  उसमे
 नुक्सान  हुमा  है  यह  देशहित  में  नहीं  था  t
 दो  दिन  जो  वह  प्रोजेक्ट  पर  काम  नही  हुमा  है,
 उमके  बारे  मे  मैं  ाप  के  माध्यम  से  सरक्षार  से
 कहता  चाहा  कि  उनको  जाच  कराई  जाए
 कि  उपमे  लाभ  हुआ  है  या  नकपान  हुम्रा है  ।
 मेरा  विश्वास  है  कि  लुकमान  जहर  हुमा है  ।
 इस  नुकसान  के  लिए  कौन  जिस्म्ेदार  है  ?
 इसके  लिए  भूतयू्व  सरकार,  पुरानी  सरकार
 जिम्मेदार  है  या  वहा  का  मैनेजमेट  जिम्मेदार  है।
 इस  की  जाच  कराई  जा  प्रीर  जिल्‍होने  तुक्तान
 किया  है,  उन  पर  कड़ो  से  कटी  कार्यवाही  होनी
 चाहिए।

 इसके  साथ  मैं  यह  भी  कहना  चाहुगा
 कि  हमारे  यहा  जो  यूरेनियम  क्री  खदाने  है,
 क्रोमाइट,  कायनाइट,  बक्साइट  की  खदाने  है,
 लाहम-स्टोन  की  खदाने  है,  श्राइरन  बौर  बौर
 अहना  क्ले  भादि  की  माइंस  है,  ५  जितनी  भी
 माइंस  हैं  धौर  साथ  साथ  जो  वहां  पर  बोकारों
 स्टील  प्लांट है है  या  हातिया  रांची  में  दूसरा  स्टील
 प्लॉट  है,  उन  के  कारण  बहुत  से  लोगों  की
 खेती  की  जमीनें  बर्बाद हो  गई  है।  उन  को  देश
 हित  में  बनाया  गया  है  |  इसलिए  मैं  मंत्री
 महोदय,  यह  कहँगा  कि  ऐसे  भ्रादिवासी  लोगों
 को  जो  जमीनों  से  हटाया  गया  है,  उते
 के  लिए  भी  कुछ  किया  जाए।  उन  लोगीं
 की,  “डिस्प्लेस्ड  परसंस”  को  सबंधित
 प्रोजैक्टों  में  नौकरी  दी  जाएगी  लेकिन  इस  पर
 ी  दो  हजार  झादमी  बेकार  धूम  रहे  हैं  t
 वे  लोग  टिस्पलेस्ड  हो  गंए  हैं,  उनको  खेत
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 से  वंचित  कर  दिया  गया  है।  भव  नौकरी  के
 झलावा  उसके  पास  बौर  कोई  साधन  नही  है  ॥
 हमने  अपने  स्तर  से  सरकार  से  जमीन  के  बदले
 गमीन  की  मांग  की  ।  केन्द्रीय  सरकार  एव
 बिहार  सरकार  से  दोनो  ने  जमीन  देने  से
 इन्कार  कर  दिया  शौर  कहा  कि  श्राप  लोगो
 को  कंपेनसेशन  मिल  गया  है  ।  भ्राखिर  इसका
 रास्ता  क्या  है  ?  हम  लोग  कम  पढ़े-लिखे  लोग
 हैं,  हम  लोगों  क ेपास  रोजगार  का  और  कोई
 साधन  नही  है।  हमारी  माग  है|कि,जहा  खदान
 के  ताम  पर,  कारखाने  के  नाम  पर  हमारी
 जमीन  ली  जाए  वहा  हम  लोगों  को  निश्चित
 रूप  से,  गारत्टी  के  साथ  नौकरी  मिलनी  चाहिए
 चाहे  एच०ई०सी०  हो,  बोकारों  स्टील  प्लान्ट
 हो,  चाहे  चिडिया  माइस  हो,  मालत  टोली
 स्टील  प्लाट  हो,  एन  ०सी  डी  ०  सी  ०,  हजारीबाग,
 किरीबुद  एवं  मेबाहातु (रु,  जुबा,  जमदा,
 एवं  नोवा  मुन्डी  माइन्स  हो,  जहा  पर  भी
 हमारी  खेती  योग्य  जमीन  ली  गई  है  वहा  पर
 लोगो  को  काम  मिलना  चाहिए  ।

 अध्यक्ष  महोदय,  जो  यह  मेधा  हातू  प्रोजेक्ट
 किरोवुरु,  मलाटोली  चिड़िया  प्रोजेक्ट  ३
 इसका  हैड  भ्राफिस  हैद  रायाद  में  है।  प्रोजेक्टो
 के  निकट  क्षेत्र  में,  उनके  हैड  झ्राफिसिज  भी
 सिहभूम  डिस्ट्रिक्ट  में  होने  चाहिएं  ।  इससे
 वहां  के  लोगों  की  सभी  प्रकार  का  लाभ  होगा
 हमारी  माग  है  कि  वहां  हैड  प्राफिस  बताया
 जाए  और  किसी भी  व्यक्ति  को  डायरेक्टर  या
 एडीशनन  डायरेक्टर  के  रूप  मे  वहा  भेजा  जाए
 था  किसी  झौर  पदाधिकारी  को  वहां  पदस्थापन

 ,  किया  जाए  ।  इससे  वहाँ  के  लोगों  क ेसाथ  साथ
 सरकारी  प्रशासन  को  भी  सहुलियत  होगी  ।
 वे  जो  भी  मांग  करेंगे,  जाहे  नौकरी  की  मांग

 हो  या  कोई  झौर  मांग  हो  उसके  लिए  उन्हें
 चिट्ठी  पत्नी  हैदराबाद  नहीं  करनी  पड़ेगी  ।
 हैदराबाद  जाते  में  बहां  के  लोगों  को  बड़ी
 कठिनाइयों  का  सामता  करना  पड़  है  |

 हरिजनों  और  ध्रादियासियों  के  हिल  में  यह
 है  कि  हैंड  भाफिल  वहां  सिहभूम  जिले  में
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 हो  ।  इससे  वहां  के  डिस्प्लेस्ड  परसंस  को
 झासानी  से  नौकरी  भी  मिलेगी  ।

 इसके  साथ  साथ  हमको  बताते  है  कि
 हमारे  यहा  “किसको”  कम्पनी  शौर  “इसको”
 कम्पनी  प्राइवेट  सेक्टर  में  है  ।  इन  दोनो
 कम्पनियों  के  लिए  हमारी  जमीने  गई  है
 ये  "टिस्को"”  ओर  “इसका”  कम्पतिया
 गुवा,  जमदा,  नोवामुन्डी,  माईस  जो  सिहभुम
 जिले  से  है,  से  सम्बन्धित  हुँ  5 माइईनिग  एरिया
 डक्‍्लय  करने  के  लिए  जो  जमीन  मी  गई
 उसके  साथ  साथ  नया  एरिया  एक्सतैनशन
 के  लिए  भी  लिया  जा  रहा  है  ।
 इन  कम्पनियों  मे  'एसलाएमेट  के  बाए  में  भी
 यह  पुराने  नियम  है  कि  नौकरी  करने  वालो
 के  लड़के,  लडकी  या  उसके  दामाद  को  मिलेगी  |
 झगर  कोई  भर  लोग  नौकरी  मागता  है  तो
 उसको  कह  दिया  जाता  है  कि  तुम  कम्पनी
 के  इम्पलाई  के  लडके  नहीं  हो  या  दामाद  नही
 हो  ।  कम्पनी  के  7  नियम  बहुत  पुराने  है  झौर
 उन्ही  पर  प्राज  भी  थे  कम्पनियों  चल  रही  है  |
 जो  हमारे  मा-बाप,  दादे  तीन-तीस,  चालीस-
 चालीस  वर्ण  से  इन  कम्पनियों  मे काम  कर
 रहे  है  उन  लोगो  को  भी  यह  जवाब  मिलता  है
 कि  झ्रापका  लड़का  नहीं  है,  दामाद  नही  है  1
 ध्रमर  हस  प्रकार  से  हमे  जवाब  मिलेगा,
 भ्रन्याथ  एवं  पक्षपात  होगा,  चाहे  वह  सरकार
 की  झोर  से  हो  चाहे  प्राश्वेट  कम्पनी  की  भोर
 से  हो  तो  हमारे  पास  कोई  शौर  रास्ता  नहीं
 रहेगा  सिवाय  इसके  कि  हमे  अपने  हक  के
 लिए  तीर  भौर  तलवार  का  प्रयोग  करना  पड़े  ।
 वहां  पर  शान्ति  भंग  भी  हो  सकती  है  1  मंत्री
 महोदय  उडीसा  के  हैं।  सिहभूम  वहां  से  कोई
 दूर  नही  है  वहां  वह  जाकर  स्थिति  को
 सम्भानें  t  मेभाहतुबुरु  साइनिंग  प्रोजेक्ट
 में  भी  यही  हाल  है।  वहां  भी  शान्ति  भंग  का
 खतरा  है।  स्थिति  को  सुधारने  के  लिए  उनको
 पग  उठाने  चाहिएं  ।  हम  लोगों  से  यह  जो
 व्यवहू।र  किया  जा  रहा  है  इसका  अन्त  करवाते
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 एवं  न्याय  के  लिए  उनको  कदम  उठाने
 चाहिए.  ,...

 शी  बीजू  पटनामक  :  मै  तो  आपका
 वोस्त  हूं  ।

 श्री  बागुन  मुग्बरई  :  यह  ठीक  बात  हूँ
 लेकिन  अगर  झापने  हां  स्थिति  मे  सुधार  लाया
 तो  श्रापकी  और  हमारी  दोस्ती  शौर  भी  पक्की
 हो  जाएगी  |  प्रत्यक्ष  या  प्रप्रत्यक्ष  रुप  से  हमारे
 मत्री  महोदय  को  कई  खदानो  एवं  कारखानो
 का  मालिक  कहा  जाता  है  झौर  प्रत्यक्ष  या
 अप्रत्यक्ष  रूप  सेउनका  इनके  साथ  सम्बन्ध  भी
 है  ।  सौभाग्य  से  यह  इस्पात  एवं  खनन  पोर्ट-
 फोलियो  उनको  मिला  है।  हम  उन  से  श्रच्छे
 काम  की  आशा  करते  है।  उनको  इस  काम  का
 तजुर्बा  है।  उन  पर  हमारे  देशवासियों  को
 पूरा  विश्वास  है  1  जिस  तरह  से  पहले  इन  पदो
 पर  प्रासीनव्यक्तियो  ने  झपने  पदों  का  दुरू-
 पयोग  किया  हैऔर  प्राथिक  फायदा  उन्होंने
 उठाया  है  ऐसा  झब  नही  होगा  ।  बहु  देश
 के  हित  को  सर्वोर्पर  रखेंगे  श्रौर  इस  प्रकार
 का  कोई  कार्य  नहीं  करेंगे  जिससे  देश  को
 नुकसान  हो  इसका  मुझे  पूरा  भरोसा  है  ।

 चाइना  बले  मा  (ज  भी  केन्द्र  स ेसम्बन्धित
 है।  सिहभूम  ढिस्ट्रिकव्ट  मे  भौर  उड़ीसा
 मे  पंद्रह  बरस  के  करीब  से  हमारे  राज्य  सभा
 के  जो  सदस्य  है  श्री  धर्मचन्द  जैन  के  साथ  साथ
 बहां  भ्रठारह  खदानों  के  मालिक  हैं।  हम  लोग
 एडियां  रगइते  रहे  गये  हैं  कि  हमारे  मजदूरों
 कौ  मिनिमम  बेज  मिलनी  चाहिए  लेकित
 नहीं  दी  ग़ई  ।  वहां  पर  दिसम्बर  महीने  तक
 उनको  दो  रुपये  चार  आने  मजदूरी  मिलती  रही
 है  |  हम  इस  भोर  प्रधान  मंत्री,  होम  र्मि'  स्टर
 और  खान  मंत्री  तथा  ले+र  मिनिस्टर  का  भी
 ध्यान  भ्राकपित  करते  रहे  हैं  लेकिन  ह. उ  पर
 कोई  ध्यान  नहीं  दिया  गया।  शन  फरवरी,
 977  3  जा  कर  दो  रुपए  बार  प्राने  से  बढ़ा

 कर  पांच  दप्  भ्रस्सी  पैसे  की  गई  है  ।  धार
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 ।श्री  बाधुन  सुस्वरूई|

 देखे  कि  खेत  मजदूर  को  वहा  पर  क्या  मिलता
 है।  उनको  छ  रुपए  पचास  पैसे  सिहभूम  जिले
 में  बिहार  सरकार  के  ग्रादेश  से  दिए  जाते  है  ।
 इसके  मुकाबले  मे  मा  (ज  के  मालिकों  ने  पाच
 रुपए  अस्सी  पैसे  दमे  शुरू  किए  है।  यह  सरकार
 के  लिए  बहुत  लज्जा  की  बात  है।  मैं  माग  करता
 हु  कि  झन्य  खदानो  मे  शौर  कारखानो  मे  जो
 मजदूरों  को  मजदूरी  दी  जाती  है  वही  इनको
 भी  दो  जानी  चाहिए  ।  बहुत  ही  कम  मजदूरी
 उनको  दस  पद्रह  बरस  से  मिलती  श्रा  रही  है  a
 इसका  बढ़ाया  जाना  चाहिए  ।

 कांग्रेस  हकूमत  ने  एक  वर्ष  पहले  उनके
 बोनस  को  भी  घटा  दिया  था  |  पहले  उनको

 8  33  प्रतिशत  बोनस  दिया  जाता  था।
 पृजीपतियो  के  साथ  साठगाठ  करके  कषाग्रेस
 सरकार  ने  भर  शायद  उनके  साथ  दोस्ती  करके
 चुनाव  भे  लाभ  उठाने  के  निए.  बोनस  चार
 प्रतिशत  कर  दिया  ।  अब  जब  नई  सरकार  बनी
 है,  जनता  सरकार  बनी  है,  तो  मै  माग  करता
 टू  कि  इस  बानस  को  बढा  कर  8  33  फिर  से
 कर  दिया  जाए  ।

 हमारे  यहा  लेबर  को  बहुत  कम  मजदूरी
 मिलती  है  ।  दैनिक  मजदूरी  भी  ठीक  से  नहीं
 मिलती  |  उनका  बोनस  भी  छीन  लिया  गया  है।
 उनको  क्वार्टर  की  सुविधा  नहीं  मिलती  ,
 मैडिकल  फैसिलिदी,  बिजली,  पानी  भझ्रादि
 सुविधाएं  नही  दी  जाती  है  |  ऐसी  स्थिति  में
 कम  से  कम  उनका  बोनस  तो  ७  33  प्रतिशत
 दिया  जाए  इतना  बोनस  उनका  मिलेगा
 तो  बह  गरीब  मजदूर  भ्रपने  बाल  बच्चो  की
 भलाई  के  लिए  उसको  खर्च  कर  सकेगा,
 उनके  कल्याण  एव  विकास पर  खर्च  कर  सकेगा।

 बिहार  के  सिहमूम  जिले  मे  लाइम  स्टोन
 माइन्स  शौर  साकट  स्टोन  माइन्स  श्रादि  कई
 माहन्स  हैं  जो  बन्द  पष्टी  हैं।  बिना  नोटिस

 के  उनको  बन्द  कर  दिया  गया  है।  जैसे  Foto
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 शारहा  एड  कम्पनी  की  चाईवासा  मे  माइन्स
 है।  दो  तीन  लीज  जो  उन्होने  ली  हुई  है  उनको
 उन्होने  चार  महोने  हुए  बन्द  कर  दिया  ।
 बिना  नोटिस  के  उन्होंने  उन  खदानों  को  बन्द
 कर  दिया  ।  वहा  पर  श्ाज  मजदूर  रोटी  के
 बगैर  है,  रोजी  के  बगैर  है,  वे  बेरोजगार  हो
 गए  है  ।  हम  लोगों  ने  जब्र  झसिस्टेट  लेबर
 कमिशनर,  सिहभूम  चायवासा  को  इसके
 बारे  म॑  लिखा  और  बताया  कि  बिना  नोटिस
 इन  खदानों  को  बन्द  कर  दिया  गया  है  तो
 उन्होंने  उनकी  बुलाया  क्योकि  यह  एक  गैर

 कानूनी  काम  था  ऐसा  मालूम  होता  है  कि
 उनके  साथ  उनकी  साठ  गाठ  थी  या  दो  ती  थी
 कोई  कार्यवाही  श्रभी  तक  नही  की  गई  है।
 मैं  चाहता  ह  कि  इस  प्रकार  की  जो  बन्द  माइस
 है  इनकी  जाच  की  जाए  श्रौर  इनको  खुलवाया
 जाए  a  श्रगर  वे  लोग  इन  पर कुयें  करता
 नही  चाहते  है  तो  दूसरो  को  श्राप:  इनको  लीज
 पर  दे  श्रौर  वे  लोग  इन  पर  काम  करे  ।
 सरकार  खद  चलाये  या  कोई  भ्रोर  प्रबन्ध  करे
 ताकि  मजदूरों  को  काम  मिले  ।

 इसी  तरह  से  हमारे  यहा  ए०सी  ०सी ०
 सीमेट  फैक्ट्री  चायवासा,  चिकनी  में  है,
 हालाकि  उसका  सम्बन्ध  माननीय  पटनायक
 से  नहीं  है,  लेकिन  चूकि  खदान  से  सम्बन्धित
 है,  इसलिए  चाइवासा  मे  जो  यह  फैक्ट्री  है,
 उसके  बारे  मे  हमारा  कहना  है  कि  इसका  जो
 चुआ  शौर  डस्ट  6  मील  के  रेडियस  में  गिरता
 है  उससे  छ.  मील  के  क्षेत्र  म ेफलल  भी
 नष्ट  होती  है  और  मनुष्यों  के  स्वास्थ्य  को
 भी  हानि  होती  है  ।  इसलिए  ऐसा  इतजाम
 किया  जाए  कि  उसकी  हस्ट  सीधे  फसल  पर
 4  पड़े,  बल्कि  पानी  पर  सतारो  जाय  ताकि
 फसल  और  झादमियों  को  नुकसान  न  हो  ।

 968  में  चाइवासा  में  एक  सी०  पी०

 डब्लू०  डी०  माइनिंग  अाफिस  बनने  की  बात
 थी,  जिसके  लिए  जमीन  एक्वायर  की  गईं
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 पर्ल  था,  हम  लोग  माग  कर  रहे  थे  कि  इसके
 बीच  मे  जो  देवस्थान  भाने  जाने  का  रास्ता  भा
 गया  है  उसके  लिए  is,  20  फीट  चौडा
 रारता  छोड़  दिया  जाए  शौर  फिर  प्राफिस
 बने  जब  हमने  प्राफ्सि  बनाने  वाले  प्रसिस्टेंट
 इंजीनियर  से  बात  बी  इस  बारे  मे,  उसी
 दिन  पकड़ा  धबडी  शुर  हा  गई  ।  इसी  बात  को
 ले  कर  झगडा  हुआ  भोर  उसी  दिन  हमारे  ऊपर
 पुलिस  केस  चला  जा  अभी  तक  चालू  है  भौर
 महीने  म ंचार  बार  हमारी  पशी  हांती  है  |
 हम  चाहते  है  कि  केस  चल,  लेकिन  गवाह
 कलेनेन्ट  के  होने  चाहिए  श्रौर  जो  फैसला
 हागा  हम  मान्य  हागा  ।  हम  चाहते  है  कि
 आफ्मि  बने  उस  स  हमारा  फायदा  हांगा,
 लेक्नि  देवस्थान  जाने  के  लिए  20  फीट  चौड़ा
 रास्ता  छोडकर  बन  ।  जिस  तरह  से  हमका
 परेशान  किया  जा  रहा  है  वह  ठीक  नही  है  |
 जब  हम  बिहार  म  मत्ती  थे  ता  एक  दिन  कार्ट
 में  हम  5  मिनट  लेट  पहुचे  ता  मुन्सिफ  न  कहा
 कि  श्राप  लेट  बयो  आये,  काट  दज  कांटे  कह
 कर  वारन्ट  का  प्रादेश  दिया  ।  दस  प्रकार
 से  जो  अनियमित  प्रशासन  चल  रहा  है  उस
 का  जनता  सरवार  ठीक  करे  |  हम  इस  केस
 से  बचना  नहीं  चाहत॑  लक्नि  फैसला  जल्दी
 होना  चाहिए

 श्रन्त  में  मैं  पुन  निवेदन  करुंगा  कि
 सिहभूमि  मे  जो  भ्रनियमितताये  है,  चुटिया  है
 उन  को  दूर  करें  जौर  जा  हमने  निर्णय  लिया
 है  कि  भगर  प्रोजेक्टो  क ेएपा  टमेट  में  स्थानीय
 लोगो  के  साथ  गडबडी  हामी  तो  हम  लोग
 हथियार  उठायगे  जिससे  शाति  भग  होते  वी
 सम्भावना  है  1  इसमे  झाप  इटरफीयर  करे
 लाकि  हम  शाति  से  रह  सके  ।

 SHRI  GOVINDA  MUNDA  (Keonj-
 har)  I  thank  you  for  the  opportunity
 given  ta  me  to  speak  on  the  Demands
 tor  Grants  of  the  Mimstry  of  Steel
 and  Mines,  which  is  under  the  worthy
 control  of  Shri  Biju  Patnaik
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 We  the  Adivas:  people  had  heard

 very  very  baseless  and  tall  talk  from
 the  previous  Congress  Goveinment
 But  all  of  you  might  have  heard  of
 the  cost  that  we  had  to  pay  or  suffer
 We  are  happy  that  Janata  Govern-
 ment  has  come  to  power  We  hope
 that  this  Government  will  do  some-
 thing  for  us

 We  are  Scheduled  Tribe.  We  uve
 in  jungles  The  jungles  are  full  vf
 mines  Tne  tribal  people,  who  are
 economically  weak  are  engaged  in
 the  mining  area  on  low  wages  Tnere
 are  no  facalities—housing  or  others—
 for  them  The  previous  Gover  iment
 hos  becn  exploitung  us  This  Janata
 Government  has  not  de.  ared  its
 policy  as  yet  I  want  to  know  what  is
 the  policy  of  this  Government  so  far
 as  the  dcvclopment  of  muncral  re-
 sources  in  those  areas  is  concerned’

 fo.  a  couple  of  yeais,  there  has
 been  a  loss  in  mineral]  production,  I
 know  this  A  few  years  ago,  our
 previous  Government  introduced
 ‘mechanised  system  Theie  are  two
 kands  of  operations  in  mineral  areas
 One  3५  under  the  Private  Sector  and
 another  3९  under  the  Public  Sector

 I  know  it  and  it  33  known  to  all  of
 you  Keonyhar  has  plenty  of  resour-
 ces  The:e  are  huge  deposits  of  37070
 ove  manganese  ore  chromite  bauxite
 and  so  on  =  You  also  know  that  there
 is  the  Paradeep  port  nearby  which  is
 based  on  Daitar:  and  Gandhamardan
 mines  You  might  have  heard  that
 there  is  an  agreement  with  the
 Japanese  Government  But  the
 Japanese  Government  {s  not  wilhng
 to  take  all  the

 pre
 from  Daitari  as  it

 has  low  percentage  of  iron  whereas
 the  Gandhamardan  mine  has  got
 63  per  cent  iron  content  The  diffi-
 culty  is  that  there  is  no  facility  of
 railway  communication  How  38  this
 to  be  exported?  We  have  to  find  out
 how  we  can  increase  the  production
 from  the  mines  so  that  our  poor
 adivas:  people  will  be  benefited  by
 getting  suitable  employment

 Of  course,  some  of  my  friends
 brought  it  to  the  notice  of  the  Gov-
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 e:mment  of  India,  that  there  is  need
 to  establish  a  second  steel  plant  at
 Nayagarh  in  the  district  of  Keonyhar
 Foi  the  last  30  years  our  people  of
 Keonjhar  district  and  the  people  of
 Orissa  in  general  have  demanded  for
 this  thing  How  this  has  been  neg-
 lected  I  do  not  know  I  earnestly
 request  the  Government,  the  popular
 Govirnment  the  Janata  Government
 to  piease  look  into  it  and  do  it  imme-
 diately  othe:wise  we  will  be  very
 mucn  ungrateful  to  the  Government
 I  hope  that  the  Central  Government
 would  not  disappoint  the  people  of
 Keonjhar  of  Orissa
 36  27  hrs

 {Sta  M  SatyaniraAyan  Rao  m  the
 Chatr}

 Let  me  speak  in  Oriya
 *Keonjhar  district  s  well-known

 for  its  mineral  wealth  A  large  num-
 ber  of  Iron  Ore  and  Manganese
 Mines  aie  situated  around  Barbil  and
 Banspan:  Railway  Stations  and  aie
 feeding  the  Steel  Plants  as  well  as
 export

 Tnough  a  ot  of  prospecting  efforts
 have  been  made  in  this  area  there
 are  also  very  good  prospective  urea
 furthe:  inside  the  District  In  this
 connection  I  would  hke  to  mention
 the  recent  discovery  of  bauxite  of
 good  quality  near  village  Kuanr  m

 the  Bhuyanpirh  area  Such  deposits
 has  not  come  to  lime-light  earher
 because  they  were  too  far  from  rail
 head  and  there  was  no  possibility  of
 econumically  working  such  munerals
 However  I  am  very  glad  to  know  that
 the  Jakhapura-Banspani  Railway  line
 has  been  taken  up  For  a  proper
 development  of  the  n&tural  resources
 of  this  District  this  rail  line  is  very
 essential  I  would  only  request  that
 the  construction  of  this  line  should
 very  much  be  speeded  up  and
 completed  in  the  shortest  possible
 time  We  find  that  mining  is  one
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 industry  which  is  generally  taken  up
 in  the  economically  backward  tribal
 regions  of  the  State  and  is  also  subs-
 tantlally  labour-intensive  Very  often
 when  the  agriculture  production  5
 affected  by  a  bad  monsoon,  it  is  the
 mining  industry  which  is  providing
 alternatsve  employment  for  the  rural
 people  In  this  background,  once  the
 Jakhpura-Banspani  railway  line  8
 complcted  there  will  be  immense
 benefit  for  the  tribal  areas  of  this
 district  by  way  of  vastly  improved
 employment  opportunities

 About  2  million  tonnes  of  iron  ore
 are  now  being  despatched  from  the
 Badbil-Banspan:  railway  line  for
 export  via  Paradip  This  sg  being
 taken  hy  a  roundabout  route  ma  Raj-
 kansva  and  Kharagpur  There  38
 the  efore  an  additional  cost  of  Rs  5
 p  tonne  incuired  by  the  Mineral
 and  Metal  Trading  Corporation  O.ce
 the  direct  link  is  established  the  iron
 ore  can  move  through  the  short-cut
 from  Banspani  wa  Jakhputa  and
 Cuttack  to  Paradip,  saving  Rs  3  crores
 of  freight  per  year  The  diversion  of
 the  traffic  will  not  necessarily  result
 in  any  logs  to  the  Railways  because
 they  can  utilse  the  same  tiaffic  capa-
 city  to  move  additional  iron  ore  from
 Badbil-Banspan:  sector  to  Haldia
 Tai  will  result  in  the  mcrease  of  the
 tota!  mmera]  production  m  this  area
 and  thereby  lead  to  a  great  improve-
 ment  in  the  employment  of  the  tribal
 people  of  this  area

 We  have  been  anxiously  looking
 forward  to  the  establishment  of  a
 Steel  Plant  near  about  Nayagarh  of
 Keonjhar  district  This  was  proposed
 over  0  years  ago  and  we  had  been
 often  mformed  that  this  Steel  Pient
 would  be  taken  up  in  the  next  round
 of  new  Plants  The  people  of  Keon-
 jhar  district  sincerely  hope  thet  Gov-
 ernment  would  give  serious  consi-
 deration  to  the  proposal  now

 SHRI  SAUGATA  ROY  (Barrack-
 pore)  Sir,  while  speaking  on  the
 Demands  of  the  Minutry  of  Steel  and
 Mines,  I  take  the  opportututy  of

 “The  original  speech  was  delivered  ain  Oriya,
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 congratulating  Shri  Biju  Patnaik  for
 taking  over  this  new  Munstry
 Though  he  us_not  here  his  counter-
 part  his  colleague,  the  Industries
 Minister,  8  here  and  I  hope  he  will
 convey  my  views  to  Shri  Patnaik

 We  remember  Shri  Patnaik  as  a
 prodigy  of  Shr:  Jawaharlal  Nehru,
 who  was  8  dreamer  and  exponent  of
 the  public  sector  in  this  countiy  The
 stee]  mills  in  India  which  he  calls  ‘as
 the  new  temples  of  new  India,  were
 built  up  in  his  tme_  Before  Indepen-
 dence  we  had  only  two  small  steel
 plants  in  the  private  sector  But  in
 thirty  years  after  Independence  the
 Sfeel  ondustryy  ap  India  has  goo  2
 long  way  Particularly  last  year  was
 a  good  yea:  for  the  ४८८९]  industry
 when  we  produced  ten  million  tonnes
 of  steel  Though  it  was  very  small
 as  comparcd  to  the  advanced  coun-
 tries  a  small  country  lke  Japan  had
 pioduced  20  million  tonnes  of  stcel
 the  USA  had  produced  430  million
 tonne»  of  steel  a  big  countiy  like  us
 producing  0  million  tonnes  of  steel
 38  of  course  nO  mean  achievement
 Compared  to  what  we  had  in  947
 this  is  definitely  a  marked  advance-
 ment  Bu!  in  spite  of  this  production
 last  year  there  was  demand  recession
 as  a  result  of  which  we  could  not  sell
 all  the  steel!  we  produced  in  the
 domestic  market  The  SAIL  had  to
 go  out  for  export  and  last  year  we
 managed  to  export  about  4  lakh
 tonnes  of  steel  Just  because  steel
 did  not  sell  last  year  there  seems  to
 be  a  new  theory  floating  in  this
 country,  namely  when  we  produced
 such  a  small  quantity  and  the  people
 of  this  country  do  not  have  the  pur-
 chasing  power  then  what  is  the  point
 in  having  the  steel  plants  Let  us
 export  all  the  steel]  and  let  the  coun-
 try  go  back  to  agriculture  This  is  8
 dangerous  theory  to  which  I  hope,
 Mr  Patnaik  does  not  subseribe  I  hope
 he  will  bring  his  dynamism  to  the
 néw  Ministry  and  not  only  put  the
 steel  industry  on  better  footing  but
 also  change  the  structure  of  the
 Indian  economy  go  that  such  a  small
 production  does  not  go  unutilised
 993  LS—8.
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 Mr  Chairman,  Sir,  an  injustice
 has  been  done  to  my  State  in  the
 grants  of  the  Steel  Ministry  for  this
 year  Suir,  Eastern  India  38  the  heart
 and  head  of  the  steel  industry  in
 India  Both  the  public  sector  and
 private  sector  steel  plants—excepting
 Mysoie  Iron  and  Stee]  Works—are  in
 eastein  India,  namely  in  the  three
 States  of  Bengal  Bihar  and  Orissa

 Now  we  have  this  Durgapur  Steel
 Plant  which  for  a  long  tame  is  sup-
 posed  to  be  the  sick  baby  among  the
 stee]  milly  Whenever  in  the  past
 any  demand  had  been  made  from
 Benga!  for  expansion  of  Durgapur  it
 was  said  that  due  to  bad  industrial
 relations  the  capacity  of  Durgapur
 could  not  be  expanded  Sur  last  year
 was  @  yea"  of  unprecedented  peace

 in  Durgapur  whcre  the  capacity  utili-
 sation  went  up  to  68  per  cent  In-
 spite  of  that  in  this  years  grant,  therr
 has  becn  no  provision  for  any  ex-
 pansion  in  the  Durgapur  Steel  Plant
 What  i5  more  dangerous  in  the  case  of
 ou  State  i5  that  there  a  an  allotment
 of  rupees  one  crore  and  odd  only  for
 the  Alloy  Steel  Plant  Together  with
 this  small  provisions  for  the  alloy
 steel  plant  the  Steel  Ministry  has
 taken  a  decision  to  reduce  the  duty
 on  imported  stainless  steel!  I  have
 written  a  letter  to  Mr  Patnaik  this
 morning  on  this  aspect  Up-till  now
 the  imported  and  andigenous  steel
 were  available  at  par  They  were
 being  sold  at  the  same  price  With
 the  reduction  in  the  import  duty  the
 umported  steel  will  become  much
 cheaper  as  a  result  of  which  the  Alloy
 Steel  Plant  will  have  to  be  closed
 down  So  I  request  Mr  Patnaik  to
 consider  this  matter  in  the  interest
 of  our  State  and  give  protection  to
 this  public  sector  steel  plant  which
 utilised  93  per  cent  of  its  capacity  last
 yeer  I  also  bring  to  the  attention  of
 the  Stee]  Minister  the  condition  of  the
 Indian  Iron  and  Steel  Company  In
 972  the  Government  of  India  had
 taken  a  decision  to  take  over  the
 Indian  Iron  &  Steel  Company  to  safe-
 guard  the  interests  of  the  nation  and
 also  that  of  the  workers  from  the
 hands  of  a  very  incompetent  manage-
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 ment  I  would  hke  to  submit  that  in
 the  last  five  years,  very  httle  has  been
 done  to  modernise  it  and  to  complete
 the  modernisation  work,  it  385  taking
 8  very  long  time  I  understand  the
 work  is  still  going  on  The  produc-
 tron  of  one  million  tonnes  should  be
 achieved  at  the  earliest  so  that  the
 money  invested  in  this  unit  may  not
 go  waste

 640  hrs

 [Mr  Speaker  in  the  Chaz]

 I  have  got  anothei  point  to  bring
 to  the  notice  of  the  hon  Min:  ter
 that  is  with  regard  to  the  Bokaro
 Steel  whith  has  got  rollinz  mulls
 Foimerly  the  design  for  this  unit  was
 based  on  Soviet  Design  The  Soviet
 Union  had  promised  a  credit  of
 Rs  2500  crores  foi  the  proyect  But
 tecently  the  Steel  Ministry  has  taken
 a  decision  for  changing  the  design  of
 the  plant  and  give  this  design  work
 to  MECON  which  48  a  subsidiary  of
 SAIL  The  MECON  has  developed  a
 high  experties  and  it  is  setting  up  a
 stec!  plant  in  Nigerra  But  I  would
 have  buen  verv  glad  aft  MECON  did
 work  out  its  own  design  for  this
 plant  For  this  purpose  MECON  is
 going  to  tre  up  with  the  V-United
 and  Davy  Ashmore  Company  of  the
 Umited  State  of  America  as  a  result
 of  which  not  only  wil!  it  not  be  able
 to  utilise  the  Soviet  credit  of  Rs  00
 crores  but  also  the  amount  that  has
 already  gone  into  civjl  engineering
 works  will  be  wasted  I  would
 therefore  7९९९४  Mr  Patnaik  to  look
 into  this  and  give  us  a  satisfactory
 answer  4  number  of  Members  have
 pomted  out  the  flaws  in  the  export
 policy  of  raw  materials  from  this
 country  It  is  true  that  in  a  country
 hike  ours  where  capital  is  short  where
 foreign  exchange  reserves  @re  not
 adequate,  १६  may  sometimes  be  neces-
 gary  to  export  raw  materiais,  but  my
 submussion  is  that  a  country  has  to
 look  forward  to  the  next  hundred
 years  of  sO  In  such  a  cate,  we  can-
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 not  go  on  exporting  our  precious
 raw  materials

 Not  only  that  7  would  also  sub-
 mit  that  the  terms  of  export  trade
 which  MMTC  has  entered  with  Japan
 formerly  are  stil]  continuing  and  it  38
 not  at  all  favourable  to  us  It  ig  less
 than  the  world  market  price  I
 think  the  hon  Munster  will  take
 @  tion  to  change  the  terms  of  trade

 I  would  also  bring  to  the  notice  of
 the  hon  Minister  about  the  condition
 of  the  private  iron  ore  mines  in  this
 country  Our  Adivisi  fiend  has
 already  pointed  out  some  of  the  flaws
 But  he  ha  not  suggested  the  ultimate
 so  ution  The  solution  does  not  lie  in
 the  leasing  it  out  to  somebody  else
 Thouch  this  matezal  is  being  canalis-
 ed  through  the  MMTC  ॥  is  necessary
 to  take  over  these  munes  from  the
 ptivate  owners  This  will  also  put  an
 end  to  the  sufferings  of  the  workers
 Not  only  that  Theie  is  a  nefarious
 thing  going  on  in  this  country  yet
 In  the  small  Union  territory  of  Goa,
 there  are  companies  which  have
 monopohsed  this  trade  They  are
 Chougules  Salgonkars  and  Darrpos

 They  are  not  only  owning  the  mines
 but  they  are  expoitmg  the  ore  to  the
 foreign  countries  through  their  owh
 ships  Chougules  have  got  their  own
 barges  and  ships  to  carry  the  ore
 They  almost  own  the  port  of  Mormu-
 gao_  I  appeal  to  you  that  you  should
 consider  taking  over  at  Jeast  the  ex-
 port  of  iron  ore  from  Goa  so  that  a
 great  loss  to  the  national  exchequer
 can  be  saved

 Lastly,  I  would  request  the  hon.
 Minister  to  consider  opening  of  steel
 plants  in  the  Southern  States  I  would
 hike  to  remind  him  that  an  assurance
 to  this  effect  has  already  been  given
 to  the  people  of  Tamil  Nadu,  Andhra
 Pradesh  and  Karnatake  And  also  a
 small  one  या  Kerala  I  hope  before
 giving  in  to  the  presaures  from  his
 own,  native  people  which  is  only
 natural  because  he  has  become  a
 Minister,  he  should  fulfil  the  eommit-
 ment  of  the  previous  government,
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 Steel  Industry  has  come  a  long  way  in
 this  country  and  with  i400  crores  of
 money  investment  in  the  public  sector
 in  this  industry,  it  is  a  sector  in  which
 the  public  sector  has  achieved  com-
 manding  heights.  I  hope  Mr.  Patnaik
 will  not  only  continue  to  keep  up  the
 commanding  heights  of  the  economy
 but  will  take  it  up  to  greater  heights.

 SHRI  RAMACHANDRA  MALLICK
 (Jaipur);  Mr.  Speaker,  I  am  thankful

 to  you  for  the  opportunity  you  have
 given  me  to  speak  on  the  demands  of
 grants  of  the  Ministry  of  Steel  and
 Mines.  At  the  same  time  I  must  con-
 gratulate  the  hon.  Minister  Mr.  Biju
 Patnaik  who  is  of  a  socialist  mind,  he
 is  very  active  and  dynamic  person  in
 nature.  I  hope  that  under  the  leader-
 ship  of  Mr.  Patnaik  the  Ministry  of
 Steel  and  Mines  and  the  related  indus-
 tries  will  progress  satisfactorily.  I
 also  hope  that  this  ministry  will  make
 rapid  progress  towards  self-sufficiency
 and  will  also  do  more  exports  earning
 valuable  foreign  exchange  for  our
 country.  ‘This  ministry  can  change
 the  economic  conditions  of  the  country.
 It  is  needless  for  me  to  say  that  the
 Ministry  of  Steel  and  Mines  has  to  play
 a  vital  rele  in  building  up  our  national
 economy  and  the  total  development  of
 our  country.

 I  want  to  make  an  important  point
 about  my  state  of  Orissa.  The  popu-
 iation  of  Orissa  according  to  the  census
 report  of  97I  is  2.19,44.615  out  of
 which  the  population  of  Scheduled
 Castes  and  Tribes  comes  to  83,82,791.
 I  request  that  proper  attention  may
 be  paid  to  the  employment  of  SC/ST
 candidates  in  steel  factories.  The
 people  of  Orissa  are  fortunate  that  so

 far  as  the  mineral  resources  are
 concerned,  there  are  many  good
 mines  In  Sukindh,  Barabil,  Keonjhar
 and  other  places.  The  mines  are  rich
 in  high  grade  iron  ore,  coal,  manganese,
 limestone  and  dolomite  which  form  the
 most  important  ingredients  for  steel.
 According  to  the  Geological  Survey  of
 India  enough  raw  material  is  available
 in  our  state  as  well  as  in  our  country.
 There  is  no  reason  why  we  could  not
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 produce  steel  cheafty  in  our  country
 and  compete  successfully  in  interna-
 tional  market,  making  good  profits.  I
 therefore  suggest  for  the  kind  and
 sympathetic  consideration  of  the  hon.
 Minister  the  establishment  of  a  second
 steel  plant  at  Sukindh  in  the  district
 of  Cuttack  or  at  Nayagarh  in  Keonjhar.
 I  can  say  that  there  will  be  no  problem
 of  land,  water,  electric  power,  labour
 or  raw  materiais.  Sukindh  is  centrally
 situated  and  is  surrounded  by  Keonj-
 har,  Dhenkanal,  Mayurbhanj,  Bala-
 sore  and  Cuttack.  This  place  is
 nearer  to  Jajpur-Keonjhar  Road  Rail-
 way  Station.  There  are  vast  areas  in
 Sukindh  which  are  vacant  and  which
 can  be  utilised  for  this  purpose.
 Further  I  want  to  say  about  water
 supply.  The  rivers  Baitarani  and
 Brahmani  are  there  and  they  will
 serve  the  purpose  easily.

 The  Paradeep  port  is  there  nearer
 to  Sukindh  which  can  help  in  export.
 I  want  to  draw  the’  attention  of  the
 Minister  and  the  hon.  Members  of
 Parliament  to  the  quantity  and  value
 of  iron  and  chrome  ores  exported
 through  Paradeep  Port  during  the
 year  1972-73.  The  figures  are  as  per
 Government  report  submitted  by  the
 Bureau  of  Statisties  and  Economics.
 Orissa.  The  total  quantity  of  iron
 ores  exported  during  1972-73,  to  Japan,
 Rumania,  Poland  and  Czechoslovakia
 was  i8,70,742,345  M.T.  and  the  toreign
 exchange  earned  was  Rs.  11,83,24,227.59
 and  chrome  ores  exported  to  Japan  in
 that  year  was  1,12,071.458  M.T.  and
 the  foreign  exchange  earned  was
 Rs.  2.30,79,457.50.

 The  Express  Highway  connecting
 Dairari  mine  with  Paradeep  port  is  a
 short  cut  way  and  therefore  the  cost  of
 transportation  of  goods  will  be  less.  I
 further  want  to  say  that  the  Railway
 line  from  Jakhapura  to  Barapani  is
 under  construction.  There  will  be  no
 problem  for  manpower  and  labour.
 The  labour  charges  are  very  cheap  in
 Orissa  in  comparison  to  other  places.
 This  can  solve  the  unemployment
 problem,  from  which  Orissa  has  been
 suffering  for  many  years.
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 Another  point  I  want  to  say  is  re-
 garding  electric  power.  I  can  say  that
 there  will  be  no  problem  in  this  res-
 pect  also  because  Hirakud  and  Talcher
 Thermal  Power  Stations  are  there  in
 Orissa,  nearer  to  mines  and  so  the
 expenses  for  that  purpose  will  also
 be  less.

 Considering  ail  these  points,  I
 requet  and  strongly  suggest  to
 the  hon.  Minister  that  the  second
 steel  plant  may  please  be  established
 at  Nayagarh  in  Keonjhar  or  at  Sukinda.
 Its  establishment  will  also  give  a
 tremendous  impetus  to  the  economic
 development  of  the  State  and  besides
 being  a  source  of  great  internal  and
 external  profits,  it  will  earn  huge

 n  foreign  exchange  for  the  country.

 I,  therefore,  say  that  it  is  high  time
 for  us,  for  the  Janata  Government  to
 do  the  needfil  in  the  matter.  The
 people  of  Orissa  believe  in  this  Janata
 Government  and  this  was  proved  in
 the  last  Lok  Sabha  and  Assembly
 elections  in  Orissa.  I,  therefore,  re-
 quest  the  hon.  Minister  that  the  second
 steel  plant  for  Orissa  may  please  be
 sanctioned.  I  thank  you  once  again.

 श्री  मोहन  जेन  (दुग)  :  अध्यक्ष  महोदय,
 मैं  केवल  भिलाई  कारखाने  के  बारे  में  कहना

 चाहता  हूं  जहां  से  मैं  चुनः  गया  हूं  ।  इस  इस्पात

 कारखाने  के  निकट  दल्ली  राजहरा  खदानों

 के  निर्दोष  श्रसिकों  पर  2  तारीख  की  रात  को

 |  एबं  3  तारीख  करीब  i0  बजे  गोली  चली

 जिस  में  i0  आदमी  घटना  स्थल  पर  ही  मारे

 गये  और  एक  आदमी  अस्पताल  में  मर  गया  |

 जनता  पार्टी  की  सरकार  की  स्थापना  के  बाद

 यह  दुर्भाग्यपूर्ण  दुर्घटना  हुई  है,  मै ंआशा  करता

 था  कि  मंत्री  महोदय  समय  निकाल  कर  वहां
 आयेंगे  और  इस  दुर्घटना  के  पीछे  क्या  कारण

 हैं  उनको  दूर  करने  का  प्रयास  करेंगे  ।

 वहां  के  श्रमिकों  की  समस्‍या  के  बारे  में

 कुछ  निवेदन  करना  चाहता  हुं  ।  राजेंहरा  में

 ठेकेदा  t  के  श्रमिकों  की  संख्या  बहुत  श्रधिक

 है,  करीब  8,000  से  अधिक  मजदूर  ठेकेदारों

 JUNE  28,  977  Steel  &  Mines  264.

 के  अ्रन्तगंत  काम  कर  रहे  हैं।  लेकिन  जो  ठेके-
 दारों  से  समझौता  हुआ  है  उसकी  शर्तों  के अनुसार
 जो  सुविधायें  मजदूरों  को  मिलनी  चाहिएं
 वह  आज  तक  नहीं  दी  गर  |  जिस  के  कारण
 श्रमिकों  में  निरन्तर  असंतोष  बढ़ता  गया  और

 यह  स्थिति  पहुंची  कि  अपने  न्यायोचित  अधिकारों:
 की  मांग  करने पर  मजदूरों  पर  गोली  चली  t

 ठेकेदारों  कों  निबिदा  की  धारा  3,  ra}
 ओर  i5  का  पालन  करना  चाहिए  जो  इस
 प्रकार  है  :

 धारा  3:  ठेकेदार  नीचे  शॉई  सुविधायें
 अपने  कर्मचारियों  को  देंगे  t

 (a)  कर्मचारियों  को  कार्यस्थल  के  पास
 आवास  की  सुविधा  देना  ।

 (ब)  साफ  सफाई  की  व्यवस्था  करना  |

 (स)  ठेकेदार  अपने  कर्मचारियों  के  बारे
 में  कानून  के  तहत  झाने  वाले  सभी  रिकार्ड  और
 रजिस्टर  रखेंगे  और  प्रत्येक  कर्मचारी  को  वेतन
 ओर  हाजिरी  काड्ड  देंगे  1

 (ड)  लेबर  कैम्पों  में  और  कार्यस्थल  पर

 शीतल  पेय  जल  की  व्यवस्था  करेंगे  ।

 (ई)  खदानों  की  भीतरी  सड़कों  की
 मरम्मत  ठेकेदार  की  जिम्मेदारी  होगी  t

 धारा  i4:  कम  नी  ठेकेदारों  को  नीचे

 दर्शाई  हुई  सुविधाएं  देगी  :

 (अ)  चिकित्सा  सुविधा  कम्पनी  दरों

 पर  ठेकेदारों  द्वारा  भुगतान  किये  जाने  पर
 दी  जाएगी

 (ब)  जहां  तक  सम्भव  है,  कम्पनी

 द्वारा  पीने  के  पानी  की  व्यवस्था  निर्धारित

 स्थानों  पर,  ठेकेदारों  की  बस्ती  में  की  जाएगी  4

 ठेकेदार  वितरण  की  व्यवस्था  अपने  खर्चे

 पर  करेगा  ।
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 (a)  माल  के  ऊपर  देन  रायल्टी  कम्पनी

 द्वारा  दी  जाएगी  ।

 सारा  15:

 (अर)  ठेकेदार  कांट्रैक्ट  लेवर  एक्ट,  970

 ओर  अधिनियम  97  के  प्रावधानों  का पालन

 करेगा  ।

 :
 (वह  ठेकेदार  का  यह  कर्त॑व्य  है  परोक्ष

 अथवा  अपरोक्ष  रुप  से  कार्य  पर  रखे  गये

 श्रमिकों  के  लिए  बनाये  गये,  केन्द्रीय  राजकीय

 या  स्थानीय  शासन  द्वारा  श्रम  प्रावधानों  का,
 जैसे  कि  नौकरी  की  शर्तें,  स्वास्थ्य  सुविधाओं,
 साफ  सफाई  की  व्यवस्था,  वेतन  भुगतान,
 भविष्य  निधि,  ग्रेच्यूटी,  कल्याण  एवं  सुरक्षा
 व्यवस्था  आदि  की  दृढ़ता  से  पालन  करें  I

 इन  कानूनी  प्रावधानों  को  ठेके  की  शर्त  मानी

 जायेगी  ।  इसके  अतिरिक्त  कम्पनी  द्वारा,
 समय  समय  प  :  इन  विषयों  पर  दिये  गये  आदेशों

 को  ठेकेदारों  पर  लागू  माना  जाएगा,  और

 वे  इनका  द्ढ़्ता  से  पालन  करेंगे  ।

 परन्तु  जहां  तक  मुझे  जानकारी  है  ठेकेदारों

 परा  इन  शर्तों  का  बिल्कुल  पालन  नहीं  किया

 गया  |  मजदूरों  के  आवास  का  कोई  प्रबन्ध

 नहीं  किया  गया,  पीने  के  पानी  का  प्रबन्ध  नहीं
 किया  गया  1  4  जन  को  मैं  वहां  था  और  मैंने

 देखा  उन  के  लिए  न  आवास  का  प्रबन्ध  है,
 न  पीचे  के  पानी  का  प्रवन्ध  है,  न  उनके  बच्चों

 के  लिए  शिक्षा  का  भी  कोई  प्रबन्ध  है,  न
 $  कित्सा  की  कोई  सुविधा  है  |  यह  सारी

 अव्यवस्थायें  वहां  पर  हैं  जिस  की  वजह  से

 यह  भीषण  स्थिति  पैदा  हुई  ।  मंत्री  जी  इन
 सारी  शअव्यवस्थाञ्रों  को  अविलम्ब  दूर  करें  |

 भिलाई  इस्पात  कारखाने  के  श्रन्तगंत

 जितने  लेबर  आफिसर  काम  कर  रहे  हैं  वह
 अपने  कर्तव्य  का  भली  प्रकार  पालन  नहीं  करते

 हैं  ।  राजहरा  गोली  काण्ड  की  चर्चा  अन्य

 कुछ  माननीय  सस्दयों  ने  भी  की  है  ऐसी  स्थिति
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 क्यों  बनी  वह  मैं  बताता  हूं  ।  ठक्ेदारों  के  मजदूरों
 को  भी  100  रु०  बोनस  दिया  जाए  इस  प्रकार
 का  शासन  को  तरफ  से  एक  आदेश  था  कि
 जिन  ठेकेदारों  को  कुछ  लाभ  हुमा  है  वह
 बोनस  दें  ।  जिसका  ठेकेदारों  द्वारा  पालन

 नहीं  किया  गया,  परिणाम  स्वरूप  श्रमिक

 हड़ताल  पर  चले  गये  ।

 2-  3-77  एवं  3-3-77  को  भिलाई

 होटल  के  अन्दर  मीटिंग  हुई  जिसमें

 ए०  आई०  टी०  यू०  सी०  और  आई०-
 एन०  टी०  यू०  सी०,  दोनों  ट्रेड  यूनियन्स
 की  उपस्थिति  में  यह.  समझौता

 हुआ  कि  मजदूरों  को  70०  ऐडहाक  पेमेंट
 के  रुप  में  दिया  जाए  और  शेष  राशि  का  भुगतान
 ठेकेदारों  के  कागजातों  की  जांच  के  बाद  किया

 जाएगा  t  लेकिन  किस  प्रकार  वहां  पर  धांधली
 तो  है,  यह  देखिय्रे  ।  2  3-  3-77  को  ठे  केदा रों

 मजदूरों  की  अज्ञानता  का  लाभ  उठा  कर

 एक  नया  समझौता  किया  और  उसके

 अनुसार  25  तारीख  को  25  रु०  और  28
 तारीख  को  25  रु०  यानी  टोटल  50  रु०
 दिया  गया  और  शेष  20  झुठ  नहीं  दिया  गया  ।

 हु  भी  उनके  असंतोष  का  एक  बहत  प्डा
 कारण  था  t

 ह

 के

 ह्

 12-5-77  को  वहां  के  मुख्य  खदान
 अभियन्‍्ता  श्री  वी०  मुखर्जी,  उप-कारमिक
 प्रवन्धक  श्री  एस०  बालक्रृष्णन  और  अधीक्षक

 (दिल्ली  )  श्री  सी०  एस०  ब्रह्मा  की  उपस्थिति
 में  एक  समझौता  हुआ  कि  फाल  बैक  वेज  दिया

 जाएगा  यानी  आयरन  वेज  बोर्ड  के  अन्तर्गत

 न्यूनतम  वेतन  दिया  जाएगा  ।  जिस  दिन
 मालिक  की  गलती  से  काम  नहीं  मिलेगा  तो
 फालवेज  दिया  जाएगा  |  परन्तु  उस  समझौते
 का  पालन  नहीं  किया  गया  ।  यह  भी  मजदूरों
 के  असंतोष  का  मुख्य  कारण  था  |

 गत  hrs.

 3i-5-77  तक  जब  इस  समझौते  का
 पालन  नहीं  हुआ  तो  फिर  से  श्ररिकों  में  असंतोष
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 श्रीमोहन  जैन]

 हुआ  और  8,  000  मंजूर  हड़ताल पर  चले  गये  |
 31-5-77  कौ  छत्तीसगढ़  माइन्स  श्रमिक.

 संघ  के  साथ  पुत:  समझौता  ह्झा  जिसमें  यह
 तय  किया  गया  कि  फील  बक  बेंज  दियां

 जॉएंगो'  मौर  .00  रुपया  उनकें  आवास  और

 झांपड़ी  बनाने  के  लिए  कया  जाएँगा।  लेकिन

 ठेकेदारों  ने  रिपोर्ट  की  कि  यह  समझौता  दवाव

 के  कारण  हुआ  है  |  श्रम  मंत्री  का  आदेश  उसी

 समय  प्रसारित  हुआ  कि  दवाब  के  कारंण  कोई

 समझौता  होता  है  तो  उसका  पॉलन  नहीं  होगा  |

 इस  प्रकार  उसका  भी  पालन  नहीं  किया  गया  +

 इससे  श्रभिकों  का  असंतोष  बढ़ा  और

 2  तारीख  की  रात  को  ठेकेदारों  ने  पुलिस
 के  साथ  मिलकर,  पुलिस  की  जेब  में  उनके

 पैसे  थे,  शराब  पीकर  रात  के  2  बजे  श्रीं

 नियोगी,  जो  कि  मेरे  साथ  मीसा  में  जेल  में

 त्द  थे,  को  पकड़ने  के  लिए  पुलिस  को  भेजा

 गया  |  वहां  पर  रात  के  अच्ध रे  में,  किसी  प्रकार

 की  बिजली  का  प्रबन्ध  नहीं  था,  रात  को

 गोलियां  चलाई  गई  जिसमें  7  लोगों  की  वहां
 पर  मृत्यु  हो  गई  ।  उसमें  एंक  महिला  जो

 कि  भर्भवती  थी,  उसे  भी  गोली  लगी  और  एके
 l2  साल  के  लड़के  को  भी  गोली  लगी  ।  दूसरे

 दिन-फिर  ri  बजे  बर्बतापूर्ण  गोली  चली  और

 3  लोग  और  मारे  गये  ।  इस  प्रकार  «0

 लोगों  की  वहाँ  मृत्यु  हुई।  20  लोग

 गोलियों  से  जख्मी  हुए  जो  कि  अस्पताल

 में  एडमिट  थे,  उनमें  से  भी  एक  व्यक्ति  मर

 गया  |  इस  प्रकार  एक  दुखद  और  दुर्भाग्य

 पूर्ण  घठना  घटी  ।

 इसी  प्रकार  दिल्‍ली  राजैहर  क्षेत्र  में  जो

 आदिवासी  हैं,  उनकी  जमीन  भी  खदान  के

 लिए  ली  गई  t  उनको  भी  सम  आवजा  अपी  तक

 नहीं  दिया  गया  |  8  हजार  मजदूर  ठ केदारों

 के  अन्तर्गत  काम  कर  रहे  हैं  ,जिनका  शोषण

 किया  जा  रहा  है  श्रोर  किसी  प्रकार  के  कायदे-

 कानून  का  वहाँ  पालने  नहीं  किया  जा  रहा  है।
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 में  इस्पात  और  खान  मंत्री  से  अनुरोध
 करूंगा  कि  वह  कन्ट्रेक्टर  के  ग्रधीन  जो  लेबर
 काम  कर  रही  है,  उतकी  असुविधाओं  की!
 ओर  ध्यान  दें  ,  नहीं  तो  यह  इस्पात  कारखानो'  च्
 कभी  भी  खतरे  में  पड़  सकता  है।  वहां  की
 स्थिति  दिन-प्रंतिदिन  बिगड़ती  जा  रही  है  और

 मजदूरों  के खिलाफ  धोखांधंडी  होती  है  1

 /

 भिलाई  कोरखींनें  में  श्रापातकाल  के  दौरान
 90  से  अधिक  श्र॑मिकों  कौ,  जो  अच्छी  पोस्टों
 पर  कार्म  कर  वाले  हैं,  टर्मिनेंट  किया  गया  ।

 यदि  कोई  मंडेर  करता  है  और  अ्रदालत  से

 छूट  जाता  है  तो  उसको  भी  सारों  चेतन
 मिल  जाता  है  लेकिन  आपातकाल  हठने  के
 बोद  इन  90  से  अधिक  कमेचारियों  को  काम
 पर  तो  ले  लिया  गया  है  लेकिन  उस  पीरियड
 का  बेतन  उनको  नहीं  दियां  गया  है।  मैं  मंत्री

 महोदय,  से  निवेदन  करुंगा  कि  वह  स्पष्ट
 घोष॑ंणा  कंरें  कि  उन्हें  कारावास  के  इन  20,  22

 महीनों  का  पूरा  वेतन  दिया  जायेगा  ।

 भिलाई  कारखाने  में  भी  जब  मैं  चुनाव
 के  5,7  दिन  पहले  गया  तो  वहां  आपरेशन  और

 कंस्ट्रक्शन  में  काम  करने  वाले  लगभग  5  हजार

 लोगों  ने  प्रदर्शन  किया  ।  उनकी  मांग  थी-  कि

 जो  आपरेशन  के  कर्मचारियों  को  सुविधाएं
 मिलती  हैं,  वहू  सब  को  मिलें  ।  मैंने  जनरल

 |

 मैनेजर  से  कहा,  तो  उन्होंने  कहा  कि  आमदती
 5,

 इतनी  नहीं  है,  इतना  देने  से  गड़बड़ी  ही  जाएगी

 मेरा  इस्पात  मंत्री  से  तिवेदन  है  कि  वह
 पर  जो  श्रष्टाचार  व्याप्त  है,  यदि  उसे  रोक  'ह

 दिया  जाए  तो  उसी  से  वहां  के  कर्म  चारियों  की

 सारी  मांगें  आसानी  से  पूरी  की  जा  सकती

 हैं।

 काँग्रेस  के  शासन  में  वहां  एक  मंगडम्प

 कांड  ह्य  जिसमें  600  रुपए  टन  का  माल

 60  रुप  टन  में  उठाया  गया  |  लाखीं  करोड़ों
 की  धंपलो  हुआ  |  वहाँ  के  देकिंदार  परे  मुकदमा
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 चला,  उसने  कहा  कि  हमने  20  लाख  रुपए

 चुनाव  फंड  में  दिये  हैं,  हमारा  कोई  कुछ  नहीं

 बिगाड़  सकता  ।

 मेरा  मंत्री  महोदय  से  निवेदन  है  कि  वहां
 जो  कमंचारी  अपना  खन-पर्सीना  बहाकर
 उत्पादन  कर  रहे  हैं,  सारे  देश  की  दुनिया
 की  भिगाहें  उतकी  शोर  हैं  ।  परन्तु  वहां
 के  श्रमिकों  की  भलाई  का  कोई  विचार  नहीं
 करता  |  यह  उसी  प्रकार  है  जैसे  कि  हलवाई
 को  दुकान  पर  जो  मिठाई  रहती  है,  वह  सब  को

 अच्छी  लगती  है.  लेकिन  उस  मिठाई  बनाने  वाले

 हलवाई  की  तरफ  किसी  का  ध्यान  नहीं  जाता

 कि  उसकी  हालत  क्या  है।  म  निवेदत  कहंगा

 कि  उन  श्रमिकों  को  शोर  यान  दिया  जाए

 कारखाना  खतरे  में  पड़  सकता  हैं  !

 मैं  मंत्री  महोदय  से  निवेदत  करना  चाहता

 हूं  कि  बैलाडीला  में  भी  एक  स्टील  प्लांट  बनाया

 जाये  ।  प्रदेश  की  भलाई  एवं  वहां  रोजगार  के

 अवसर  प्रदान  करने  के  लिए  मैं  मंत्री  महोदय
 से  निवेदन  करना  चाहता  हूं  कि  वेलाडीला

 में  भी  इस्पात  कारखाना  खोला  जाय  ।

 अन्त  में  मैं  यह  कहना  चाहता  हूं  कि  जिन

 90  कमंचारियों  की  साविसिज  को  टमिनेट

 किया  गया  था,  उन  को  पूरा  वेतन  दिया  जाये  ।

 जो  श्रमिक  दिल्‍ली  राजेहरा  और  भिलाई

 कारखाने  में  ठेकेदारों  के  अन्तर्गत  25  साल  से

 काम  र रहे हैं  उन  को  कोई  सुविधा  नहीं  दी

 जा  रही  है।  भिलाई  कारखाने  में  काम  करने

 वाले  मजदूरों  को  i5  रुपये  प्रति-दिन

 मिलते  हैं,  जब  कि  ठेकेदारों  के  अन्तर्गत  काम

 करने  वाले  मजदूरों  को  6  रुपये  प्रति-दिन

 भी  नहीं  मिलते  हैं  I  जिससे  उन  को  दो

 समय  का  भोजन  भी  नहीं  मिलता  है।  न

 उन  के  पास  रहने  के  लिए  मकान  हैं,  न  तन

 ढकने  के  लिए  कपड़े  और  न  ही  उन  के  लिए
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 प्रकाश,  पानी  या  शिक्षा  की  व्यवस्था  है  ।
 मंत्री  महोदय  से  मेरा  निवेदन  है  कि.  वह

 मजदूरों  की  सुख-सुविधाओं  की  ओर  ध्यान
 दें?

 श्री  किरंगी  प्रसाद  (बांसगांव)
 अध्यक्ष  महोदय,  मैं  आप  का  आभभारी  हूं
 कि  आप  ने  मुझे  बोलने  का  अवसर  दिया।

 देश  के  झद्योगिक  विक्रास  के  लिए
 खान  और  इस्पात  का  बहुत  महत्व  है
 जनता  पार्टी  ने  अपने  घोषणापत्र  में  कहा  है  कि
 छोटे  उद्योग-धंधों  का  विकास  किया  जायेगा।
 उधर  के  कुछ  माननीय  सदस्यों  ने  इस  का  ्य

 यह  लगाया  कि  जनता  पार्टी  बड़े  उद्योग-धंधों
 + का  विरोध  करती  2)  लेकिन  जनता  पार्टी

 श्रौर  उस  की  सरकार  की  विचारधारा  यह
 नहीं  हैं।  हमारा  मत  यह  है  कि  जिन  चीजों
 का  उत्पादन  छोटे  पैमाने  पर  नहीं  हो  सकता

 है,  उन  के  लिए  बड़े  पैमाने  पर  उद्योग-घंधे
 चलाने  पड़ेंगे,  लेकिन  जिन  चीजों  को  छोटे
 पैमाने  पर  बनाया  जा  सकता  है,  उन  के  लिए
 गांवों  में  छोटी  छोटी  इंकाइयां  स्थापित

 करनी  चाहिएं,  ताकि  काफ़ी  लोगों  की  रोजी

 रोटी  की  समस्या  हल  हो  सके  ।  जहां
 तक  स्टील  का  सम्बन्ध  है,  हमें  उस  का

 उत्पादन  बड़  पैमाने  पर  करना  है  और

 उस  की  खपत  को  बढ़ाना  है  1

 विदेशी  कम्पतियों  के  माध्यम  से  जो

 उद्योग-धंधे  लगा।  गधे  हैं,  वे  घाटे  में  चल

 रहे  हैं।  आज  उन  की  स्थिति  क्या  है,  इस
 के  आंकड़े  मेरे  पास  नहीं  हैं  ।

 स्टील  का  उत्पादन  काफ़ी  बढ़ा  है,
 लेकिन  उस  की  खपत  बहुत  कम  हो  पा  रही

 है  ।  इस  का  कारण  यह  है  कि  विदेशी
 मार्केट  में  कम्पीटीशन  में  हमारा  माल  नहीं
 टिक  पांता  है,  जिस  से  वह  लागत  से  कम

 मूल्य  पर  बिकता  हैं  और  हमें  कम  विदेशी
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 मुद्रा  मिलती  है।  मैं  उम्मीद  करता  हू  कि
 मती  महोदय  ऐसी  व्यवस्था  करेगे  कि  हमारे
 देश  में  बने  हुए  माल  को  विदेशों  मे  ््न्छी
 कीमत  मिल  सके  ।

 इस  बात  की  भी  प्रावश्यकता  है  कि
 प्रबन्ध  मे  मजदूरों  की  भागीदारी  की  व्यवस्था
 भ्रधिक  भ्रच्छे  ढग  से  की  जाय  और  कर्मचारियों
 का  पूरा  बोनस  दिया  जाय  ताकि  वे  पूरे  मन
 से  काम  कर  सके  |

 इस  रिपोर्ट  को  देखने  से  एसा  लगता  है  कि

 बुब्रेमुख  प्रायरत  जौर  वम्पनी  लिसिटेड  मे

 अनुसूचित  जातियों  भौर  अनुसूचित  जन
 जातिया  के  प्रति  बडी  उपेक्षा  की  जाती  है  ।
 जनता  पार्टी  न  अपने  घाषणापत्र  में  कहा  है  कि

 अनुसूचित  जातियां  प्रौर  प्रन्य  पिछई  बंग
 का  हर  क्षेत्र  में  उचित  प्रतिनिधित्व  दिया
 जायेगा  ।  मत्री  महोदय  का  इस  भोर  विशेष
 ध्यान  देना  चाहिए,  ताकि  जो  वर्ग  निराशा
 और  सदेह  वी  दृष्टि  मे  जनता  पार्टी  का  देख
 रहा  है,  वह  भ्रपने  भविध्य  के  सम्बन्ध  में  भ्राशा
 की  किरण  का  देख  सके  1

 साथ  ही  साथ  खानो  मे  वाम  करने
 बाले  जो  लाग  है  उन  वी  ओर  भी  मैं  ध्यान
 दिलाऊगा  i  खानो  मे  कुछ  ऐसे  भ्रसभावित
 समय  पर  दुर्घटनाए  हो  जाया  करती  हैं
 जिस  में  लोगो  की  जान  चली  जाती  है  ।
 उन  के  लिए  उचित  मझावज़े  की  रकम  होनी
 चाहिए  ताकि  उन  के  पीछे  जो  परिवार  पलता
 भा  उस  परिवार  को  सही  मुभावज्ञा  मिले
 झोर  उस  से  उन  का  पालन  पाषण  हा  सके  ।

 कम  समय  मे  मैं  यही  निवेदन  करते
 हुए  भनञ्नी  जी  से  कहूगा  कि  इस  उद्योग  की  पोर
 विशेष  ध्यान  दें  भौर  खास  कर  छोटे  पैमाने
 पर जो  इस  का  काम  करते  है  खुरपी,  कुदाल
 शौर  मही  बनैरहू  बनाने का  उनकी  जोर
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 वह  ध्यान  दे  ताकि  काफी  लोगो  की  जो
 फौज  बेकारो  की  है  वह  उस  मे  लग  सके  ।
 इन  शब्दों  के  साथ  मैं  भ्रपनी  बात  समाप्त  करता
 ह  भौर  इस  भाग  का  समर्यन  करता  हू  ।

 MR  SPEAKER  SHRI  JYOTIRMOY
 BOSU

 SHRI  BU  PATNAIK  He  should
 come  here  instead  of  speaking  from
 there

 SHRI  JYOTIRMOY  BOSU  (Diamond
 Harlour)  Sir  with  your  good  wishes
 I  will  continue  sitting  here

 I  lave  to  support  these  demands
 But  I  would  like  the  Minister  to  assure
 this  Flouse  that  within  s  x  months  he
 vil  come  before  this  House  and  give
 us  a  report  as  to  what  he  has  done  to
 get  the  Munistry  out  of  the  terrible
 condition  in  which  if  is  at  present

 Today  you  have  Rs  400  crores  worth
 of  unsold  steel  It  is  a  fact  १  85  million
 tonne,  35  the  quantity  unsold  for
 :976  77.  The  foreigners  always  like
 your  natural  resourc*s  and  cheap
 labour  a  combination  of  the  two  ‘They
 have  heen  freely  co  operating  What
 s  the  solution  they  have  found’  It  is
 pluying  to  the  gallery,  because  the
 export  is  at  a  cost  which  is  much
 blow  the  cost  of  production  And  the
 publicity  they  are  giving  1s  India
 becomes  self  reliant  and  it  has  also
 become  an  exporter”  This  is  what
 Mrs  Gandhi’s  Government  did  and
 they  did  &  lot  of  drum  beating  about
 it  But  the  severe  recession  that  has
 overtaken  the  country  is  not  known  to
 many  itis  know  only  to  one  ma
 thousand  in  this  country  And  that
 has  resulted  in  what?  In  lesser  ans
 vestment  in  development  and  plan  pro
 grammes  That  is  one  of  the  reasons
 why  there  i8  a  depression  in  domestic
 consumption,  and  you  bave  become
 a  victim  of  that  today  You  are  a
 victim  of  the  evil  of  the  disease  creat-

 ed  by  the  previous  Government  You
 have  to  get  out  of  it,
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 Cotmpared  to  the  advanced  countries
 ovr  production  is  httle  USSR  with  a
 population  of  220  million  7  producing
 300  millon  tonnes  of  steel  USA  with
 a  population  of  200  milkon  is  produc-
 ing  I4i  million  tennes,  Japan  with  00
 mull  on  38  producing  10  millon  tonnes
 India  with  a  population  of  650  million
 which  us  I  understand  is  the  population
 is  producing  4  8  mullion  tonnes  of  steel

 The  cost  of  production  here  as  I
 understand  it  ranges  between  Rs  500
 to  800  per  tonne  and  export  price  is
 im  the  range  of  Rs  254  to  Rs  356
 I  hope  Shri  Patnaik  will  corroborate
 me  when  I  ५8५४  this  Therefore  you  are
 subsidising  the  nmch  advanced  nations
 from  the  coffers  of  the  poor  Indian
 nation  The  Indian  piice  is  about
 double  Sir  if  you  want  to  make  an
 additional  3007  in  your  place  in
 Andhra  Pradesh

 MR  SPEAKER  No  I  do  not  want
 it

 SHRI  JYOTIRMOY  BOSU  In  two
 years  we  have  increased  the  price  of
 steel  for  domestic  consumption  three
 tames  I  would  hke  to  know  why
 billets  are  being  exported  Is  it  not  a
 conspiracy  of  the  foreign  consumers?
 Now  they  have  brought  down  the
 built-in  capacity  for  pellets  at  least  in
 three  countries  namely  USA  Japan
 and  West  Germany  by  30  to  40  per
 cent  Why?  Because  they  can  get
 billets  from  you  at  a  much  lower  price
 Therefore  they  have  shut  down  their
 plants  and  they  are  now  exploiting
 Indira  Gandhigs  socialist  India  which
 has  a  public  sector  What  is  the
 position  in  wagon  building?  It  has
 come  to  the  lowest  step  The  expect
 ed  requirement  of  the  Calcutta  Metro
 poltan  Transport  was  150,000,  tonnes
 but  the  actual  was  5000  Hooghly
 Bridge  anticipated  a  requirement  of
 60,000  tonnes  and  the  Bhatinda  project
 50,000  but  in  actual  practi¢e  they  have
 come  to  a  virtual  stop  Our  steel
 plant  in  Durgapur  is  facing  difficulties
 Why  is  it?  Because  the  previous
 Government  has  given  a  fantastically
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 large  licence  for  the  import  of  stain
 less  steel  from  Japan  for  a  considera
 tion  as  in  the  case  of  0  which  Mr
 Dharia  was  elaborating  Everything
 for  a  consideration  The  elections  are
 coming  MLAS  and  MPs  have  to  be
 bought  So  let  us  bring  stainless
 steel  from  Japan  for  a  consideration
 and  destroy  our  own  public  sector
 That  is  the  sociahsm  which  Mrs
 Gandhi  understood  but  we  do  not

 What  happened  to  ‘their  Industrial
 Policy  Resolution  that  steel  production
 should  be  in  the  public  sector?  When
 ISCO  was  taken  ov2r  why  38  it  that
 the  Tata  Iron  &  Steel  Co  was  not
 nationahsed?  Is  it  because  there  is  a
 powerful  lobby  here?

 I  request  the  hon  Munister  to  look
 into  the  matter  of  the  Kalta  Mines  in
 Orissa  owned  by  (Hindustan  Steel
 The  management  said  that  they  agreed
 to  the  demands  of  the  workers  but  on
 28  2  June  they  sent  policemen  and
 ma,istrate  This  is  not  good  thing
 The  vorkers  and  management  should
 come  together

 There  is  another  dangerous  thing
 I  am  not  being  parochial,  because  a
 communist  is  never  parochial  The

 national  retention  price  of  steel  should
 be  reviewed  because  it  has  reversed
 the  economic  process  of  the  country
 T  will  give  an  example  What  has  hap-
 pened  to  the  economy  of  eastern
 India?  The  built-in  capacity  of  the
 engineering  industry  is  remaining
 idle  but  they  are  creating  new  capa-
 city  in  other  areas  Black  sheets  are
 being  taken  from  the  mills  m  Bihar,
 Orissa  and  West  Bengal  to  Bombay
 and  Gujarat  Steel  almurahs  are
 being  built  there  and  again  transport-
 ed  to  Calcutta  That  sort  of  economics
 38  this?  I  do  not  understand  this
 So  thw  national  retention  price  of
 steel  must  be  reviewed  dispassionate-
 ly,  and  it  should  be  put  right  because
 it  is  reversing  the  growth  of  economy.
 You  should  not  be  guided  by  these
 phoney  vote-catching  slogans
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 Coming  to  aluminium,  this  is  one

 of  the  vita]  metals  today  The  diffi-
 culty  with  the  transport  system  78  ats
 teeth-tai]  ratio  I  said  it  ten  years
 ago,  but  I  have  not  been  able  to  get
 it  to  the  skulls  of  the  Munisters
 They  are  digging  their  own  graves
 Aluminium  aq  most  necessary  for  the
 transport  mdustry,  but  all  the  four
 plants  are  in  the  private  sector,  and
 they  go  on  blackmailing  the  Govern-
 ment

 SHRI  T  A  PAI  One  is  in  the  pub-
 lic  sector

 SHRI  JYOTIRMOY  BOSU  Yes,  f
 am  .0iry

 They  are  now  manufacturing  luxu-
 ry  goods  dabbling  in  blackmarket-

 ing  of  aluminium  sheet?  Why  2  Not
 the  aluminium  industry  being  nation-
 ahsed?  It  is  very  important  §  It  is
 the  hghtest  metal  which  can  be  used
 for  transport

 The  KudremuFh  project‘with  Iranian
 finance  iy  expecteu  to  earn  billions
 of  dollars  in  foreign  exchange  and
 they  have  received  the  first  instalment
 of  00  million  dollurs  as  advance  The
 iron  ore  38  to  bt  transported  through
 a  pipeline  They  say  it  ts  very  moderh
 but  I  know  that  it  55  out-dafe?  since
 3970  The  Bechtel  Corporation  which
 was  indicated  by  the  Takru  Commis-
 sion  have  been  inducted  The  Com
 mission  have  said  that  their  actions
 were  mala  fide  and  that  favouritism
 was  shown  to  Bechtel  by  people  who
 were  n  power  Non-justiflable  pay
 ments  not  sanctioned  by  Government  of
 India  were  paid  and  they  also  receiv~
 ed  the  same  The  Commission  made
 very  adverse  comments  about  this
 company—Bechtel  But  influential  in-
 terests  within  the  then  Government
 and  from  outside  and  persons  ke  Da.
 dachanj:  8  great  friend  of  foreign  en-
 terprises  brought  back  Bechtels  again
 for  this  slurty  pipeline  which  hes  been
 installed  at  Kudramukk  The  former
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 head  of  the  Engineers  India  Lamited
 and  Member,  Planning  Commussion
 wag  greatly  interested  in  Beehtels.
 Since  the  end  of  1975,  he  hag  heen  em-
 pleyed  with  Bechtel  Corporation  of
 USA  first  nm  Canada  later  un  San
 Francisco  ang  lately  as  Maragement
 Tramnee  You  can  either  confirm  or
 deny  the  fact  The  brother  of  previ-
 ous  Steel  Ministry  Secretary  and  Chair-
 man  of  SAIL  works  for  Bechtel  in  San
 Francisco  Whether  it  is  a  fact  or  not,
 I  want  to  know  The  cost  cf  this  pipe-
 line  in  Kudremukh  ig  hundred  per
 cent  more  as  compared  with  the  price
 quoted  by  Wilham  Bros  Engineering
 Company  This  means  six  milhon
 dollar  extra  ig  being  paid  to  the  Bech
 tels  The  decision  about  this  tender
 was  taken  within  two  hours  How
 prompt  they  are'  If  we  write  a  letter
 ‘we  wont  get  a  reply  even  in  six  months
 but  in  this  ease  they  were  very  prompt
 The  mam  contractors  were  ordered
 that  Bechtels  should  be  accommodated
 With  the  joint  efforts  of  Birla.  and
 Marut:  Bechtels  were  brought  back  in
 order  to  help  Sanjay  The  then  Petro-
 Jeum  Minister  who  was  a  Member  of
 this  House  directed  the  Goa  Chief
 Minister  to  go  slow  with  the  antt-pollu-
 tion  move  against  the  Birla  Zuary
 Agro-chemicals  This  Kudremukh  pro-
 ject  8  a  huge  drain  of  US  dollar  f
 a  id  a  probe  should  be  instituted
 mito  it  I  certainly  expect  the  Minister
 io  come  before  the  House  within  sx
 months  fo  say  that  these  are  the  im-
 provements  that  he  has  been  able  to
 effect  in  it

 SHRI  5  KUNDU  (Balasore)  |  want
 to  start  with  an  old  story  Sur,  you
 are  aware  that  in  965  when  you  were
 the  Stee]  Minister  a  memorandum  was
 given  to  you  from  Orissa  saying  that
 there  should  be  a  steel  plant  m  Bowia—
 Naysgarh  The  Dastur  Committee  re-
 ported  to  the  Government  in  965  that
 all  the  three  eastern  region  ore-based
 locations  at  Nayagarh,  Barakot  and
 Boviagarh  are  considered  suitebte  for
 large  integrated  steel  plants  808  you
 would  be  sorry  to  know  that  tif!  now
 this  has  not  heen  done  In  tet,  wher
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 there  was  strike  and  all  that,  we  were
 assured  about  locating  a  steel  plant  ३7
 Orissa  But  later  on,  these  three  steel
 plantg  were  annoynced  at  different
 places  ang  purely  on  political  conside-
 rations.

 SHRI  K  LAKKAPPA  (Tumkur)
 That  wll  affect  the  interest  of  Karna-
 taka

 HRI  S  KUNDU  I  want  in  the  best
 interest  of  India  that  wherever  it  8
 feasible  it  should  be  located  If  a  steel
 plant  is  feasible  even  at  the  top  of
 Himalayas  it  shoulg  be  locateq  there
 Are  you  satisfied  Mr  Lakkappa?

 With  all  anguish  [  want  to  appeal
 to  the  new  Minister  that  he  should  not
 be  pressurised  by  other  groups  of  per
 sons  who  have  not  taken  country’s  in-
 terest  but  have  taken  political  interest
 in  deciding  where  the  location  of  steel
 plants  shoulg  be  Even  when  Mr
 Bhagat  was  there  he  said  in  the  Rajya
 Sabha  that  the  location  studies  were
 being  conducted  and  that  it  will  be
 located  n  Bonaigarh  I  would  request
 the  hon  Minister  to  follow  it  up

 I  do  not  want  to  detail  the  whole
 story  There  is  so  much  justification
 that  there  wil}  be  cheap  raw  material
 there  will  be  cheap  ingots  the  carry-
 ing  charges  will  be  cheaper  and  all
 that  Elven  in  1967-88,  when  the  Orissa
 Government  had  wanted  it,  the  Cong-
 ress  Government  did  not  give  us  the
 report  which  Dastur  had  submitted  to
 them,  certifying  the  reports  about  the
 steel  plants  winch  were  to  be  located
 in  Goa,  Salem  and  other  places  I
 want  that  justice  should  be  done

 Secondly  about  the  technology  in-
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 high.  I  do  not  know  how  other  coun-
 tries  sell  steel  cheaper  than  us  We
 Use  Ore  containing  95  per  cent  iron
 content  whereas  Japan  and  Western
 countries  use  ore  containing  34  to  35
 per  cent  iron  content  Then,  we  use
 800  Kg  of  coke  per  tonne  while  the
 Western  countries  and  Japan  use  500
 to  600  Kg  coke  per  tonne  Again,  re-
 fractory  consumption  of  steel  per  tonne
 is  ous  Kg  compared  to  3  to  4  Kg  per
 tonne  ॥  other  countries  If  we  can
 save  Kg  consumption  of  refractory,
 We  can  save  about  Rs  7  lakhs  per
 mullon  tonne  of  steel  Our  young
 engineers  must  answer  these  questions
 There  must  be  some  sort  of  a  real  war
 on  technolog;  Othewise  our  poor
 country  wil}  not  be  able  to  spend  so
 much  of  money  on  these  capital  inten-
 Mve  projects,  like,  steel  plants  and
 other  things

 Coming  to  SAIL  ang  HSL,  the  SAIL
 was  formeq  with  very  good  ideas  The
 SAIL  was  formed  in  ‘1972-73,  At  that
 time,  it  was  said  that  the  SAID  wM
 coordinate  and  bring  about  un:for-
 mity  The  intention  was  that  it  will
 concern  itself  more  with  policy  and
 planning  and  that  :t  will  not  concern
 iteself  with  actual  operation  or  pro-
 duction  or  any  such  other  things
 There  was  some  apprehension  that
 the  holding  company  may  perhaps
 have  a  tight  hold  on  administration
 and  other  things  In  this  connection,
 I  would  ike  to  refer  to  an  article
 written  by  Mr  Bagaram  Tulpule
 who  was  one  of  the  managers  of  the
 Durgapur  Steel  Piant  and  who,  through
 his  labour  brought  out  the  Durgapur
 Steel  Plant  from  its  sick  condition
 and,  when  it  came  to  full  stream  he
 was  kicked  out  and  he  left  it  In
 his  article  published  in  the  Economic
 and  Political  Weekly  dated  January
 8  i977,  he  states

 “The  board  of  directors  of  SAIL
 was  reconstituted  at  least  thrice
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 [Shr  S  Kundu]
 tors  For  a  brief  spell  of  a  few
 months  in  1974,  I  was  also  nominat-
 ed  to  the  board  From  what  I  saw
 of  75  working  durmg  those  few
 months,  and  from  what  I  saw  of
 the  working  of  SAIL  as  a  whole,
 It  was  clear  that  its  culture  was
 entirely  different  from  that  of  HSL
 There  seemed  to  be  much  Jess  open-
 ness,  too  many  things  depended
 upon  the  verdict  of  the  chairman
 who  was,  it  was  said,  not  easily
 accessible  even  to  his  own  full-
 time  directors  Nobody  was  left  in
 any  doubt  about  who  the  boss  was
 Indeed  a  highly  centralised,  autho-
 ritarian  organisation  had  clearly
 come  into  being  7)  sharp  contrast
 to  the  open,  participative,  friendly
 culture  of  HSL’

 I  think,  the  Chairman  is  not  there
 now  Itis  high  time  that  the  hon
 Minister:  also  made  a  pohcy  pronoun-
 cement  as  to  how  he  is  going  to  lay
 down  the  future  policy  about  it  and
 what  38  the  clear  distinction  between
 the  work  of  SAIL  and  HSL

 I  would  hke  to  know  from  the  hon
 Minister  one  thing  more  During
 the  Emergency  period  when  we  were
 an  yay),  the  radio  used  to  blurt  out  that
 the  production  had  gone  up,  the  pro-
 duction  had  gone  up  and  so  on

 The  Report  is  there  It  is  true  that
 the  production  has  gone  up  The  pro-
 duction  during  the  last  three-four
 consecutive  years  has  been  going  up
 My  friend  should  bear  m  mind  that
 the  production  had  gone  up  not  only
 during  the  emergency  period  but  even
 otherwise  it  has  been  going  up
 You  can  see  the  Report  which  has
 been  published  by  SAIL  for  the
 financial  year  ending  8Jst  March,
 3976  It  says,  “The  company  earned
 a  net  profit  of  Rs  4660  crores  गा
 975  76  agamst  the  profit  of  Rs  4842
 crores  in  ‘1974-75  and  so  on”  The
 profit  for  the  year  would  have  been
 more,  but  due  to  a  number  of  factors,
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 it  would  not  be  so  The  profit  would
 have  been  more  by  about  Rs  39  crore
 This  profit  has  not  been  there  Per-
 haps  less  subsidy  has  been  given  for
 export  If  we  export  with  this  sort
 of  subsidy,  perhaps  this  country
 would  not  have  been  able  to  sustain
 such  a  financial  burden

 There  are  areus  of  corruption,  there
 are  areas  of  losses  I  would  lke  to
 identify  the  areas  of  corruption,  loss-
 es  sale  and  purchase  It  is  said  that
 the  fabricated  items  which  are  used
 in  Rourkela  are  brought  at  Rs  23009
 but  af  you  manufacture  them  it  can
 be  done  at  a  cost  of  Rs  5000  This
 matter  tnay  a'so  be  enquired  into
 There  aie  other  areas  of  corruption
 hike  disposal  of  spane-par'‘ts,  Jabs,
 labour  contract  system  sae  of  waste
 products  hike  steel  scrap  and  so  on
 These  aie  causing  a  lot  of  hardship
 to  all  of  us  here

 Then  we  want  that  the  steel  must
 be  healthy  because  steel  and  electri-
 city  are  indicators  of  the  real  growth
 of  the  country  But  m  a  developing
 country  like  ours,  it  is  not  only  ne-
 cessary  that  our  industry  should  be
 production-oriented  but  it  should  be
 profit-orienteqd  also  We  had  seen
 the  holiowness  during  the  emergency
 period  Nobody  could  buy  You  can
 see  the  conditions  of  the  people  and
 the  level  of  their  poverty  Do  not
 wistake  us  We  are  not  opposed  to
 heavy  industry,  but  we  do  not  cer-
 tainly  want  heavy  industry  In  1967,
 I  went  to  Ranch:  I  remember  that
 heavy  industry  was  there.  With
 scarce  money,  they  were  having
 heavy  industry  and  they  were  pro-
 ducing  only  70  per  cent  of  the  total
 production  Can  a  country  ke  this
 with  such  a  fashionable  big  industry
 afford  to  have  such  a  big  industry
 Even  70  Europe,  they  do  not  have  big
 industries,  The  pomt  is  that  we
 are  going  to  fix  the  prionty,  but  the
 priomty  must  be  fixed  in  agriculture
 and  small  industry.
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 In  that  way,  the  strategy  of  new
 development  must  be  drawn  up  and
 the  Janata  Government  ig  drawing
 up  the  strategy  in  that  way  To
 conclude,  I  take  the  big  empire,  the
 steel  empire  Many  workers  have  been
 troubled  ang  dismissed  from  the  ser-
 vice  Some  days  ago,  about  50  peo-
 ple  cam»  to  see  me  and  they  told
 that  durmg  the  emergency  period,
 they  hacl  been  troubled  T  request
 the  hon  Munister  to  see  that  this  sort
 of  fear  should  not  be  there

 Crores  and  ciores  of  i:upees  have
 been  piled  up  as  profit  by  these  four
 magnets,  but  the  minimum  wages  are
 not  paid  to  the  workers  Even  the
 mmuimurr  wage  of  Rs  8  wheiever  it
 38  fixed,  has  not  been  paid  In  Orissa,
 the  Labour  Officer  had  recommended
 Rs  i8  as  the  minimum  wage  _  In
 Coal  industiy  it  is  there  After  tak-
 ing  a  lot  of  tiouble  the  minimum
 wage  of  Rs  8  was  sanctioned  by  the
 Government

 During  the  emeigency  my  union
 was  completely  thrown  out  of  office
 My  union  office  was  demolished  and
 my  union  workers  were  troubled
 Even  the  minimurr  wages  were  not
 paid  I  request  you  to  see  that  the
 minimum  wages  are  also  paid  and
 that  these  wages  should  be  increased
 to  Rs  8

 THE  MINISTER  OF  STEEL  AND
 MINES  (SHRI  BIJU  PATNAIK)  Mr
 Speaker  Sur,  I  must,  at  the  outset
 thank  all  my  hon  colleagues  in  this
 House  for  giving  me  the  types  and
 varieties  of  information  which  would
 make  almost  an  encyclopaedia  of
 knowledge  I  expect  that  most  of
 them  are  true  or  near  the  truth

 Before  I  proceed  with  the  heavies
 as  they  are  like  the  steel  plants,  alu-
 minium  plants,  the  big  mining  opera-
 tions  and  things  lke  those,  I  would
 like  to  dispose  of  some  smaller  but
 more  vexatious  matters  which  have
 teen  agitating  my  colleagues  in  this
 House

 On  the  question  of  dying  min:  steel
 plants,  IT  can  assure  the  House  that  I
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 shall  ensure  that  they  are  not  quite
 dead,  we  shall  take  necessary  fiscal
 measures,  m  consultation  with  my
 colleague,  the  Finance  Munster,  and
 other  measures  which  we  can  think
 of  through  the  Steel  Authority  of
 India  for  obtaining  the  raw  materials
 like  scrap  and  80  on  The  industry
 which  was  boin  out  of  an  euphoria
 of  delusion  of  grandeur,  of  a  great
 deal  of  surplus  money  has  suddenly
 found  itself  hke  a  plucked  hen  Even
 so  since  it  happens  to  be  on  the  soil
 of  India  we  will  ensure  that  it  does
 survive  I  have  no  sympethy  for  these
 people  but  I  can  assure  you  that  I
 will  see  that  they  survive  because  the
 House  desires  it  The  other  day  I
 was  pleading  with  Mr  Subramaniam
 when  I  made  an  intervention  I  asked
 him  What  kind  of  planning  38  this”
 When  you  are  short  of  power,  you  put
 up  mun:  steel  p  ants  which  consume
 a  great  deal  of  power  what  sort  of
 planning  is  this?  When  your  infe
 grated  steel  plants  produce  four  muil-
 lion  tonnes  you  create  capacity  for
 another  four  million  tones’  It  is  a
 total  y  wrong  planning  It  was  not
 planning  at  all  It  was  allowed  to
 grow  hke  a  mushroom  because  there
 was  a  great  shortage  of  steel  Mer-
 chants  became  the  owners  And  the
 House  demands  that  I  save  these  mer-
 chants  Only  because  you  demand  so
 I  shall  save  them  [I  have  no  sym-
 pathy  for  them,  but  they  will  be
 saved

 I  have  a  great  deal  of  sympathy  fo:
 that  httle  man  who  is  making  littl
 plates,  katortes  and  things  like  tha!
 from  stzin  ess  steel,  he  buys  stainles
 steel  rods  from  the  government  fac
 tory  at  Durgapur,  he  has  mtroducec
 his  own  enginecring,  he  employs  hi
 whole  family  for  making  steel,  fo
 polishing  ४  and  for  making  hittle  pot
 and  pans  I  have  and  my  Ministr
 have,  after  considerable  deliberation
 with  all  these  little  indigenous  manu
 facturer,  come  to  the  conclusion  the
 the  policy  of  substantial  reduction  o
 import  duty  on  stainless  steel  has,  per
 haps,  been  a  little  hasty  Therefor
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 I  and  my  colleagues,  the  F  Mini-
 ster  and  the  Commerce  Minister,  are
 trymg  ¢o  put  our  heads  together  to
 ensure  that  this  smal]  indigenous  in-
 dustry  not  only  survives  but  also
 flourishes  That  will  also,  incidentally,
 save  the  Durgapur  Alloy  Stee]  Plant
 because,  I  have  learnt  that,  the  mo-
 ment  this  policy  of  reduction  of  duty
 was  announced  all  the  sales  orders  on
 government  stainless  5६९९)  plants  have
 been  cancelled  Therefore,  a  certain
 amount  of  rethinking  is  required,  and
 we  shall  ensure  that  the  correctives
 are  applied  very  soon

 There  are  two  or  three  smali  items
 which  I  wish  to  dispose  of  There
 was—I  think  Mr  Saugata  Roy  was  not
 here—a  cut  motion  on  wolfram  mine
 an  favour  of  Gauripur  Industries
 Perhaps  Shr:  Saugata  Roy  thinks
 that  it  is  ६  very  big  mme  dealing
 with  bg  metals  It  is  not  true  Al-
 though  if  has  got  2000  and  odd  acres
 prospecting  licence  or  lease  licence,
 the  total  availability  of  a  very  low
 grade  wolfram  occurs  im  only  545
 acres  and  Shri  Saugatg  Roy  wants  me
 to  nationahse  it  It  38  a  very  small
 mutter  and  Government  does  not  pro-
 pose  éo  take  it  over  and  Government
 proposes  to  renew  the  lease  of  this
 gentleman  or  whosoever  he  is,  so  that
 he  can  raise  two  tonnes  or  five  tonnes
 of  this  material  and  that  may  go  to
 the  Durgapur  plant  etc

 Then,  there  9७  the  question  of  small
 mune  owners  I  fiud,  thousands  of  ap-
 phcations  have  been  lying  in  this
 Ministry  fo.  years  What  was  the
 policy  of  the  prev  ous  Government?  I
 dv  not  know  Whcn  we  take  up  the
 public  sector,  we  talk  of  large  things,
 we  talk  of  large  investments,  we
 talk  of  large  control  and  we  talk  of
 commanding  heights  You  do  not
 think  of  little  little  things  You  pass  a
 resolution  that  ths  ore  must  be  in  pub
 lic  sector  without  thinking  whether
 this  ore  w  available  in  an  area  of
 two  acres,  two  hundred  acres  or  20
 square  wiles.  Therefore,  this  commit-
 ment  to  ‘ism’  is  something  which  you
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 must  move  out  of  and  the  only  ‘ism’
 should  be,  what  35  good  for  the  coun-
 try  and  pragmation  should  be  the
 only  ‘ism’  that  we  should  adopt  I  do
 not  subscribe  to  the  view  of  some  of
 my  friends  that  ‘ism’  pervades  every-
 thing  I  have  therefore,  decided  as  a
 matter  of  policy  ang  I  have  instruct-
 ed  my  Ministry  to  clear  this  cobweb
 of  little  felows  with  ten  acres,
 twenty  acres  and  thirty  actes  There
 as  somcthing  called  peoples  sector  or
 national  sector,  where  they  do  not
 make  a  great  deal  of  money  They
 are  not  capitalists  they  are  not  mo-
 nopolists  and  what  is  more  important
 is  that  these  thousands  of  little  fel-
 lows  can  provide  employment  to  ten
 twenty  o:  thirtv  thousand  people
 which  is  very  important  for  the  coun-
 try  today  Iam  telling  to  the  House
 very  clearly  that  as  far  as  public  sec-
 tor  38  concerned  laige  areas  ike
 manganese,  chicme  or  whatever  3t  is,
 and  iron  ore  shall  be  reserved  for  the
 public  sector,  but  httle  things  must
 be  released  full}  There  39  such  a
 thing  called  peuples’  effort  which
 must  not  be  smothereq  in  &  policy
 which  is  not  workab  ९

 Some  hon  Members  referred  to  the
 ilmemte  deposits  nea:  Ratnagir:  It
 is  not  a  part  of  this  Ministry,  that
 belongs  to  the  Department  of  Atomic
 Energy,  because  st  38  a  iare  earth  It
 is  in  Kerala  It  is  also  very  large
 and  a  very  viable  quantity  in  a  place
 called  Gopalpur  on  the  shore  between
 Andhra  and  Gopalpur  belt  It  is  of
 excellent  quality  and  very  good  depo-
 sits  All  that  needs  to  be  taken
 care  of

 I  will  now  deal  with  certain  other
 subjects  like  the  incident  at  Dalli-
 Rajhara  Iron  ore  mme  near  Bhilai  It
 is  most  unfortunate  that  firing  should
 have  been  resorteg  to  by  the  police
 Ten  persons  were  killed  on  the  spot
 and  one  died  im  the  hospital  Besides,
 some  persons  were  wounded  also,  It
 is  my  view  thet  this  could  have  been
 avoided  I  am  rather  surprise  that
 even  after  the  change  of  the  Govern-
 ment,  the  police  at  places  continyes to be  trigger-happy  This  Government
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 dogs  not  appreciate  continuance  of
 this  attitude  of  our  police  force  in
 India.  The  Prime  Minister  has  said
 time  and  again  that  the  police  must
 wse  the  minimum  force  in  situations
 like  this.  Even  if  a  couple  of  police-
 men  are  lockeq  up  for  a  few  hours,
 #  does  not  make  tremendous  odds.
 That  does  not  mean  that  you  should
 shoot  people.  I  have  ordered  my
 General  Manager  who  had  given
 Rs.  one  thousand  to  the  families  of
 each  deceased  to  raise  it  to  Rs.  five
 thousands  and  also  ensure  that  one
 dependent  from  each  family  is  direc-
 tly  employed  in  the  Bhilai  Steel
 Plant.  I  have  also  jnstructed  them
 to  prepare  a  project  by  which  the
 maximum  number  of  workers  now
 employed  by  the  contractor  can  be
 taken  over  by  the  Steel  Plant  in  its
 different  mines.  So,  whatever  is  pos-
 sible  is  going  to  be  done  and  I  have
 already  taken  steps  in  that  direction.

 Similarly,  another  unfortunate  thing
 and,  of  course,  of  great  misfortune
 ig  the  Chasnala
 body’s  case  that  a  few  engineers  and
 a  few  men  tried  to  drown  themselves
 and  their  colleagues.  It  is  nobody’s
 case.  In  the  report  of  the  inquiry
 commission  that  has  been  placed  be-
 fore  the  House  by  my  colleauge,  the
 Labour  Minister,
 have  been  made  and  one  stricture
 ig  that  there  was  some  callousness  on
 the  part  of  the  officers.  But  it  is  also
 a  fact—one  paragraph  is  there—that
 they  had  no  knowledge  that  a  cut
 had  existed.  I  have  gone  into  this
 ease  in  great  detail.  I  have  also  seen
 that  particular  cut  was  made  in  4985
 and  that  drawing  got  lost  in  the  trans-
 fer  of  the  erstwhile  company  and  in
 this  process  those  drawings  were  lost.
 8  was  neither  with  the  company
 wor  with  the  Inspectorate  of  Safety
 ef  Mines.  These  gentlemen  who
 were  digging  down  to  find  a  venti-
 lation  went  up  and  hit  at  the
 same  place  when  water  poured
 down  डक  en  avalanche.  So,  their

 है
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 friends  got  killed,  their  colleagues
 got  killed  and  right  way  down  in  the
 mines.

 Therefore,  I  would  like  to  say  and
 in  fact  I  would  like  to  have  my
 colleague,  the  Labour  Minister  agree
 in  that,  that  we  may  consult  a  few
 senior  Members  of  Parliament  that,
 having  had  this  accident  which  is
 born  out  of  lack  of  knowledge—you
 may  call  it  callousness—we  do  not
 take  such  action  that  would  dampen
 the  spirit  of  officers  who  work  way
 down  4000  to  5000  ft.  under  the
 ground  at  great  personal  risks  and
 we  would  like  to  be  advised  by
 senior  Members  of  Parliament.  Very
 soon  J  will  request  my  colleague,  the
 Labour  Minister,  to  make  a  formal
 request  to  the  Leader  of  the  Opposi-
 tion  who,  with  his  colleagues,  can
 go  into  these  things  and  advise  us.
 We  do  not  want  our  officers  to  get
 demoralised.

 Now,  having  dealt  with  this,
 somebody  raised  the  question  of  some
 Hecket,  some  American  company
 which  with  the  Tatas  is  trying  to
 take  the  slag  and  convert  it  into
 cement.  There  was  a  proposal  by
 the  previous  government  that  the
 Steel  Authority  of  India  should
 become  a  partner  or  a  shareholder
 or  some  sort  of  take  it  over.  The
 total  project  cost  is  a  couple  of  crores
 of  rupees.  I  countermanded  that
 order  and  said  that  the  Steel  Autho-
 rity  of  India  is  not  interested  in  petty
 things.  It  must  plan  bigger  things
 for  the  benefit  of  the  nation

 SHRI  JYOTIRMOY  BOSU:  You
 have  the  Cement  Corporation  which
 can  do  that.

 SHRI  BIJU  PATNAIK:  We  do
 not  have  any  isms.  We  do  not  see
 ghosts  everywhere.  We  are  not  in-
 terested  in  petty  things.

 SHRI  JYOTIRMOY  BOSU:  We
 have  got  isms.

 SHRI  BIJU  PATNAIK:  Now
 coming  down  to  Mr.  Jyotirmoy  Bosu,
 he  talked  about  Bechtels  which  at
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 one  time  did  some  laying  down  of
 Pipeline  and  robbed  the  country
 working  in  the  Kudremukh  project
 I  would  only  say  that  if  the  country
 allows  itself  to  be  robbed  by  a
 foreigne:  then  32६  38  we  who  are  to
 blame  iather  than  the  foreigners
 If  the  fools  give  succour  why  blame
 them?  They  come  here  to  make
 money

 But  they  hive  the  expeitie  and
 we  are  laying  important  pipeline  of
 abcut  70  kilometies  going  through
 ft  tunnel  of  18  kilometres  I  would
 like  to  advise  my  hon  frrend  Shn
 Jyotirmoy  Bosu  that  the  tenders
 for  laying  the  pipeline  have  not  yet
 been  floated  much  less  taken  by
 them  I  shall  be  verv  gad  if  he
 gives  the  details  I  shall  verify  and
 write  him  back  offiually

 I  was  studying  this  morning  how
 fast  it  wa  going  because  if  we  do  not
 conclude  the  first  supply  bv  Septem
 be:  980  there  will  be  heavy  pen-
 altvy  I  am  peisonally  supervising  it
 Tender,  fo:  a  numbe:  of  components
 have  been  floated  but  orders  have
 not  been  placed

 Having  dealt  with  this  I  would
 like  to  come  to  non-ferrous  metal

 (Interruptions)

 SHRI  BNU  PATNAIK  M:
 Jyotirmoy  Besu  what  i>  past  3s  for
 you  to  dig  up  I  am  interested  ony
 an  the  present  and  the  future

 (Interruptions)

 SHRI  BIJU  PATNAIK  One  can
 nde  them

 It  is  a  very  distressing  situation
 that  the  production  of  aluminum
 has  fallen  because  of  shortage  of
 power  I  wonder  what  made  the
 previous  Government  not  to  allow
 large  aluminium  projets  to  have  their
 own  captive  power  plants
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 Power  must  be  in  the  public  sector,
 and  hke  that  iron  must  be  in  public
 sector  was  their  view

 I  do  not  understand  what  prevent-
 ed  tnem  to  allow  these  power  m-
 tensive  factories  to  have  their  own
 plants’

 SHRI  JYOTIRMOY  BOSU  They
 wete  wanting  subsidised  power

 SHRI  BNU  PATNAIK  They
 could  have  power  plants  and  no
 subsidy

 I  have  allowed  them  I  have  asked
 them  to  work  it  out  quickly  They
 will  give  output  in  full  The  situa-
 ti0n  has  been  corrected  as  Mr  Par
 mentioned  Thete  was  a  weakness  in
 the  pievious  Government  But  Janata
 Government  is  quite  strong  and
 pragmatic

 I  would  now  come  to  vanadium
 nickel  lead  and  copper  which  has
 been  languishing  and  we  have  been
 import  ng  material  worth  tens  of
 ९००  €  Although  we  have  ure  yet
 we  have  not  developed  that  Tals
 Government  wants  te  take  it  up  and
 in  the  first  two  y  us  of  the  Plan
 ensuite  tnat  the  entir  3-quireren  of
 the  couitiy  fully  n

 (Interruptions)

 SHRI  BIJU  PATNAIK
 read  that

 I  have

 In  the  Budget  debate  I  mentioned
 about  chrome

 SHRI  O  ्  ALAGESAN  (Arkon®m)-
 Shri  Jyotirmoy  Bosu  and  the  Minster
 are  having  a  conversation  session
 Please  stop  this  running  comentry

 SHRI  JYOTIRMOY  BOSU  I  wanted
 information  Mr  Alagesan

 SHRI  BIJU  PATHAINK  I  am
 addressing  the  speaker

 In  the  Budget  debate  I  also  mention-
 ed  about  chrome  For  the  last  three  years
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 chrame  was  being  exported,  A  great
 deal  of  money  was  being  made  by  a
 handful  of  chrome  mine  owners.  But
 this  year  we  have  decided  to  mop  up
 that.  In  terms  of  export  duty  we
 have  mopped  up  Rs.  3  crores  out  of
 a  total  export  of  about  Rs,  25  crores
 ‘The  House  would  be  glad  to  know
 that  out  of  chrome  fine  that  38  being exported  now,  we  have  decided  to  put
 up  50,000  tonnes  ferro  chrome  plant
 for  beneficiating  this  five,  converting
 them  into  billets  and  then  making
 ferro  chrome  which  will  be  of  great  use
 to  this  country  Similarly  with  nickel,
 with  lead  and  with  vanadium.  We  are
 Geaiing  with  aif  these  things  for  which
 foundation-stones  were  laid  by  the  pre-
 vious  government.  I  am  merely  trying to  formulate  those  foundation-stones
 imto  actual  production.  Having  done  this
 on  a  smaller  sphere,  but  a  very  critical
 area,  of  non-ferrous  metals,  I  shall  go
 into  the  heavier  side  of  the  steel  plants
 Foundation-stones  were  laid  with  great
 fanfare  but  no  planning  commission
 approval,  no  budgetary  provision  and
 80  on  were  obtaimed  Apart  from  the
 State  Ministers,  many  foundation.
 stones  were  laid  by  the  ex-Prime  Manis-
 ter  There  was  one  Rs.  240  crores  ferti-
 liser  plant  at  Paradip.  Lakhs  of  rupees
 were  spent  for  the  foundation-stone
 laying  ceremony.  The  sea  in  its  anguish
 has  washed  away  the  foundation-
 stones.  If  I  may  say  so,  Iam  sorry  about
 the  wanton  behaviour  of  the  people
 in  power.  They  raised  hopes  in  the
 mindg  of  the  people,-I  may  say,  great
 hopes,  because  a  steel  plant  means
 great  development  in  the  area.  If  you
 have  a  steel  plant  of  2  million  or  3
 million  capacity  that  means  a  great  city
 {s  born  out  of  it.  Tens  of  thousands  of
 people  87४  involved  directly  and  many
 more  are  indirectly  involved.  To
 play  with  the  hopes  and  aspirations  of
 the  people  in  this  cavaliar  fashion.  I
 submit,  is  not  a  devent  thing  to  do  by
 any  Government  in  power.  But  having
 rained  these  hopes,  it  has  fallen  to  my
 lot  to  see  and  to  ensure  how  this  could
 be  brought  into  action.

 933  LS—t0
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 When  we  talk  of  shore-based  plants, T  would  like  this  House  to  know  two
 Or  three  constraints  which  are  critical
 constraints  When  we  talk  of  steel
 Plants  expansion,  J  would  like  to  re-
 Peat  one  thing  here  because  I  have
 Said  this  in  the  House  earlier  also.  If
 we  produce  20  to  25  million  tonnes  of
 crude  steel  ingots  every  year  we  have
 Proved  coking  coal  deposits  which
 would  last  us  not  more  than  30  to  40
 years.  This  is  our  position.  We  have
 unlimited  quantity  of  what  ig  known
 as  good  coal  but  not  coking  coal

 So,  experiments  Have  been  going  on
 round  the  world  by  vratous  Aeme  uke
 Lurg:  of  Germany,  All  is  Chalmers
 of  USA  and  some  others  to  find  a  met-
 hod  by  which  the  non-coking  coal  can
 be  used  in  making  what  ie  called
 sponge  iron  and  then  go  over  to  steel.
 But  it  has  not  yet  been  a  success  story
 and  there  are  many  deficrencies  in  the
 working  of  the  process  We  are  trying
 to  put  up  one  m  Andhra  Pradesh  as  an
 experimental  measure  with  the  help
 of  UNDP  and  one  little  plant  is  going
 on  in  Jamshedpur  with  many  varieties
 of  coal,  But  the  whole  process  is  not
 yet  fully  satisfactory,  but  we  are  try-
 ing  to  find  out  the  best  way  of  doing
 it,  because,  that  is  the  ultimate  answer
 for  India  if  we  want  to  use  our  own
 resources.

 8  hrs,

 SHRI  SAMAR  GUHA  (Contai):
 What  is  the  capacity  of  it?

 SHRI  BIJU  PATNAIK,  I  will  tell
 you.  This  is  very  small  with  a  capacity
 of  400  tonnes  a  day.

 If  you  look  at  it,  not  politically,  but
 only  by  economic  considerations,  which
 this  House  must,  to  produce  the  chea-
 pest  ateel,  as  everybody  wants  or  both
 sides  of  the  Houae  want  that  the  n:
 must  have  the  cheap  steel,  the  steel
 companies  in  both  the  private  and
 publie  sectors  must  have  adequate  pro-
 fits  for  their  own  expension,  for  their
 own  replacements  gud  90  on.  And  then,
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 we  must  also  locate  any  future  expan
 seion  at  localities  or  at  areas  where
 the  steel  production  would  be  the
 cheapest

 The  second  consideration  is  that  the
 gestation  period  should  not,  like  the
 Bokaro,  take  us  to  ten  years  It  must
 be  concluded  within  three  years  or  at
 the  maximum  within  three  and  a  half
 years  from  the  time  the  first  rupee  }
 invested  till  it  starts  its  production
 Unless  you  are  able  to  do  that  this  long
 interest  charge  goes  on  being  capital
 sed  and  capitalsed  in  the  case  of
 Bokaro  from  Rs  600  crores  to  Rs  700
 crores  and  it  goes  upto  Rs  500  crores
 and  then  the  cost  of  production  will
 go  up  from  Rs  2000  to  20000  and  so
 on  Then  that  t  meet  the  a  id
 of  the  nation

 Therefore,  :f  expansion  has  to  take
 place  the  minimum  capital  cost  ex-
 pansion  has  got  to  be  at  the  existing
 plant  level  Obviously,  it  s  so  The
 land  is  there,  the  imfra-structure  78
 there,  some  housing  38  there,  power
 set-up  23  there,  water  is  there  Mints
 are  there  and  they  are  working
 already  So  Bhilai  can  go  up  from
 4  to  6  or  7  million  tonnes  Bokaro
 can  do  the  same,  Durgapur  can  do
 that,  Rourkela  can  do  that  Tata
 can  do  that  although  they  can  not  do
 2  alone,  the  Private  sector  cannot  do
 that  Obviously  that  involves  big
 money  investment  Neither  Tata  nor
 anybody  can  do  that  This  should  be
 taken  into  calculation  This  should
 take  us  to  20  million  tonnes  from  the
 present  figure  of  0  million  tonnes,
 by  using  our  own  coke  If,  simul.
 taneously  or  a  Tittle  before  or  after
 establishment  of  the  shorebased  plant
 or  land  based  plant,  the  Rourkela
 Plant  can  be  expanded  which  s
 closeby,  you  have  to  tick  off  the  shore
 based  plant  In  Paradecp  09
 thousand  tonnes  ship  can  come  in
 Similarly,  in  Vizag  outer  harbour,  00
 thousand  tonnes  ship  can  come  in
 In  Mangalore,  with  the  Kudremukh
 thing  Where  we  are  blasting  the  rock
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 under  the  sea  at  the  port,  it  can  take
 60,000  tonnes  which  may  later  go
 upto  one  lakh  tonnes  with  the  2ron-
 ore  closeby  and  so  on  If  you  have  to
 do  that,  then  you  have  to  think  of
 better  coal  from  outside  India  both
 because  of  the  quantity  and  because
 of  the  very  low  ash  content  which
 gives  us  the  lowest  coke  consumption
 Australian  coal  has  got  ll  per  cent
 ash-content  Sir,  you  had  been  the
 Steel  Minister  and  you  know  well
 that  our  coal  has  got  an  ash-content
 of  24  per  cent  or  25  per  cent  or  27
 per  cent  We  have  to  put  up  coal
 washerses,  another  expensive  industry,
 to  reduce  the  ash-content  by  20  per
 cent  whereas  the  Austrahan  coal  or
 some  European  coal  or  American  coal
 does  not  need  to  be  washed  because
 the  ash-content  is  low  So,  the  coal
 consumption  in  8,000  tonnes  blast
 furnace  would  be  of  the  order  of
 450  to  500  k  grammes  which  383  less
 than  half  a  kilo  or  less  than  half  a
 ton  for  one  ton  of  molten  metal
 Whereas  we  are  consuming  between
 652  to  749  kg  in  our  big  furnaces
 an  Bokaro  we  are  consuming  i40  to
 1160,  kg  in  the  small  furnaces  in
 TISCO  =  You  see  the  difference  there
 The  higher  the  production  the  com-
 parative  loss  is  higher  This  35  the
 position  as  compared  to  the  bigger
 blast  furnaces

 Therefore,  if  the  stee)  industry  of
 this  country  has  to  be  streamlined,
 various  corrective  actions  have  to  be
 taken  You  must  be  surprised,  that
 knowledgeable  people  like  Shri
 Chavan,  Shm  Paf  and  Shr:  Subra-
 mamam  and  all  these  gentlemen  on
 the  other  side  who  were  my  ershwhile
 colleagues  working  with  me  for  many
 years  under  the  difficult  situation,
 could  not  streamline  the  steel  indus-
 try  This  is  one  of  the  major  sectors
 of  pubhe  investment

 You  have  got  one  SAIL  and  four
 or  five  limited  companies.  How  do
 you  function?  There  is  no  manage-
 ment,  no  throw-back  of  information
 and  no  control  with  the  result  that
 if  there  is  a  good  man  at  the  plant
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 he  does  well  and  if  there  is  an  in-
 different  man  the  plant  suffers.  It
 ts  a  very  sorry  plight.  I  propose  to
 bring  very  soon  a  Bill  before  this
 House  so  ag  to  correct  this  situation
 We  are  working  on  that.  I  am  sure
 the  House  will  have  a  debate  on  it
 and  get  satisfied  that  something  cor-
 rect  38  bemg  done  which  will  help
 the  steel  industry  and  the  public
 sector  to  grow  on  its  own  rights  and
 not  be  dependant  on  government
 There  should  be  no  budgetary  sup-
 port  from  the  government.  When-
 ever  there  are  losses,  they  come  for
 budgetary  support.  This  leads  to  a
 certain  amount  of  inefficiency.  They
 must  become  efficient  They  must
 produce  steel  at  the  same  cost  as
 the  world  produces  They  need  not
 be  subsidised  by  the  tax-payers  for
 all  times  both  m  terms  of  budgetary
 support  and  high  prices  to  the  con-
 sumers  All  this  I  shall  bring  in  the
 form  of  a  Bill—perhaps  not  in  this
 Session—m  the  next  Session.

 Sir,  the  main  thing  before  us  38
 Where  do  we  go  from  here.  There
 is  no  sale.  I  have  to  export.  You
 Say  we  are  exporting  at  the  cost  of
 the  nation  That  is  not  correct.  Par-
 liament  has  not  sanctioned  any  cash
 subsidy  for  export  of  steel

 However,  Sir,  the  major  question
 before  us  is  that  these  major  in-
 dustries  like  steel,  eluminium  and
 power  are  at  the  cross-roads.  Whe-
 ther  we  should  take  a  jump  or  should
 we  wait  till  the  Indian  market  picks
 up  consumption.  This  is  the  cross-
 road  on  which  you  have  to  take  a
 decision,  |

 Mr.  Speaker,  Sir,  there  ig  no  doubt
 that  while  we  have  been  developing
 the  engineering  industries,  the  techno-
 logy  and  everything,  we  have  neglec-

 auch  persons  stand  at  40  crores  today
 whereag  it  was  25  crores  in  1967,
 Therefore,  Sir,  there  is  no  alternative
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 sary  minimum  facilities  hhke  drnk-
 ung  water,  cottage  industries,  etc.
 They  have  to  be  nursed,  They  have
 been  neglected  You  may  call  3t  lop-
 sided  planning  or  whatever  else  you
 may  lke  to  call  :t.

 Mr  Speaker,  Sir,  the  Janata  Party
 has  decided  that  maximum  amount
 of  funds  must  be  made  available  to
 the  agriculture  sector,  small  scale
 sector  and  the  cottage  sector.  There~
 fore,  you  know,  what  happens  to
 these  consuming  units—steel,  alumi-
 mum  and  power  They  are  at  the
 cross-roads  My  personal  thinking
 would  be  that  as  long  as  we  can  pro-
 tect  the  interests  of  our  country,  as
 long  as  we  can  find  imternational
 market—till  such  time  my  own  con-
 suming  market  goes  up—I  have  to  find
 ways  and  means  of  utilising  my  enor-
 mous  dormant  natural  resources  and
 enormous  dormant  number  of  trained
 personne]  and  put  them  together  This
 is  my  problem  I  do  not  wish  to  be
 reduced  to  the  position  of  an  export-
 er  of  the  raw  material.  I  do  not
 want  our  people  to  be  their  hewers
 of  wood  and  drawerg  of  water.  I
 reject  the  dea.  I  must  have  an  add-
 ed  value  whether  you  call  it  billets,
 Pig  iron  or  sections  or  whatever  you
 may  call,  semi-finjshed  or  something
 else  I  must  have  added  value  at
 different  stages.  If  I  have  to  put
 extra  plant,  I  must  have  added  value,
 it  may  be  steel  in  the  first  stage,
 it  may  be  section  or  ingots  at  the
 second  stage  and  my  third  plant  may
 be  at  the  stage  of  billets.  Whatever
 it  18,  depending  on  the  world  market,
 I  should  get  the  added  value.  But
 the  world  market  of  steel  is  a  most
 depressing  market  for  the  last  40
 years.  Today  Japan  has  35  millon
 tonnes  of  idle  capacity.  But  the  very
 fact  that  there  is  a  depression  in
 steel  market  shows  that  it  is  time
 for  this  nation  to  plan.  Now,  I  can
 get  credit.  I  can  get  the  machinery
 cheaper.  Now  I  can  get  services
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 the  foundation  for  all  the  things  that
 many  of  the  Members  have  wanted
 the  Government  to  do,  whether  m
 Kerala  an  aluminium  piant  or  a  steel
 plant  is  to  be  put  up,  whether  an
 Hatnagiri  an  aluminium  plant  is  to be  put,  whether  in  Orissa  and  Andhra
 Pradesh  a  large  aluminum  plant  35
 to  he  put,  whether  shore-based  steel
 plant  is  to  be  put  up  or  whether  an
 extension  of  the  existing  plants  38
 necessary  JI  can  lay  the  foundation
 of  all  those  if  the  House  supports  me
 in  his  adventure  I  can  do  it  with
 the  support  of  this  House

 Sir,  this  is  a  departure  from  my
 friends  here  I  would  not  lke  Mr
 Jyoturmoy  Bosu  to  talk  on  this  side
 but  talk  straight  Hes  he  another
 answer?  Heve  my  CPI  friends  an-
 other  answer?  I  would  have  irked
 their  answers  and  paraded  them  be-
 fore  this  House,  so  that  they  can
 know  whether  their  answer  is  prac-
 tical  o:  Government’s  answer  is  prac-
 tical  We  can  have  a  dialogue  on
 this,  we  can  heve  a  debate  on  this
 T  shall  come  to  this  House  for  a  de-
 bate  I  think  an  alternative  must  be
 found  or  our  idea  must  be  accepted
 both  in  the  interest  of  the  nation  as
 well  ag  the  people  As  I  said  dor-
 ment  mountains  on  one  side  and  dor-
 mant  manpower  on  the  other  side
 are  there  and  these  two  have  to  be
 married.  I  would  ike  to  give  a
 better  answer  than  what  I  can
 I  should  have  the  answer  very
 quickly  from  Mr  Jyotarmoy  Bosu
 end  ७067  friends  because  I  have
 started  negotations  with  Russia,  also
 with  Tokyo,  also  with  Washington
 and  also  with  Europe  J  am  pushing
 tenders,  may  be  roping  in  one  or
 two  m  the  mterest  of  the  country
 (Interruptions)

 oo)
 SHHI  JYOTIRMOY  BOSU  =  You

 may  think  of  Chinese  growth  in  steel
 SHHI  BIJU  PATNAIK  if  this

 ¢emmtry  follows  the  Chinese  sys-
 tem,  then  I  am  not  prepared  for
 that  है क  know  how  to  deal  with  it
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 SHRI T  A  PAI  If  he  wants,  he
 can  have  the  Chinese  method  in  West
 Bengal

 SHRI  BIJU  PATNAIK,  I  would
 like  them  to  try  i  in  West  Bengal Let  us  see  their  performance  in  West
 Bengal  I  give  one  challenge  to  Mr
 Bosu  transfer  the  sick  Durgapur
 steel  plant  40  West  Bengal  You  deve-
 lop  it  you  double  ats  production  and
 you  get  305  per  cent,  run  it  efficiently
 ‘and  reduce  the  cost

 SHRI  DINEN  BHATTACHARYA
 (Serampore)  You  are  making  this

 Statement  because  you  know  thet  the
 very  planning  of  the  Durgapur  Steel
 Plant  wrong  Now,  you  can  give
 this  challenge  (Interruptions)

 SHRI  BIJU  PATNAIK  He  does  not
 accept  that  on  one  excuse  or  the
 other  It  is  the  policy  of  the  gov-
 ernment  to  accept  it  and  change  the
 product  mix  eat  Durgapur  A  pro-
 duct  mix  which  was  in  demand
 twenty  years  ago  has  no  demand  to-
 day  But  it  38  difficult  to  change
 a  major  plant  Ag  everybody  knows
 we  have  to  find  ways  and  means  to
 improve  the  productivity  of  that
 plant

 SHRI  JYOTIRMOY  BOSU  Has  it
 got  in  built  weaknesses?

 SHRI  BIJU  PATNAIK,  |  say  the
 product  mux  there  is  not  what  the
 country  needs  today  Similarly  m
 the  Durgapur  Alloy  steel  plant  the
 major  defect  38  the  machinery,  it
 would  need  crores,  I  have  given  Rs
 8  or  9  crores  to  correct  some  of  the
 machinery,  it  will  need  several  crores
 before  i¢  could  be  set  right  to  replace
 the  import  of  stainless  steel.

 Similarly  with  alumina—that  is  one
 of  the  major  things  of  the  world
 Just  lke  there  is  heavy  depression im  steel,  there  is  a  steep  uprise  in
 the  world  market  need  for  alumi-
 nium.  Vanous  things  happen  when
 the  world  economy  changes  ‘The
 price  of  oi]  went  up  and  the  Ame-
 rican  government  contemplated  bring-

 ing  in  legislation  thet  the  automobile
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 magufacturers—they  product  in  mul-
 lions  and  people  use  them  m_  mul-
 hhons—should  manufacture  cars  which
 would  run  at  least  265  miles  a
 gation  That  meant  lighter  cars,  that
 also  meant  that  in  cars  steel  would
 have  fo  be  replaced  by  aluminum
 Thig  legislation  alone  will  increase
 the  demand  for  aluminium  by  45
 milion  tonnes  Even  engines  will
 have  to  be  changed  Russia  is  today
 putting  up  a  600,000  tonne  alumina
 plant  at  Baikal  using  French  know
 ledge,  they  are  building  steel  plants
 using  the  same  American-German
 process  which  in  the  time  of  Kumar-
 mangalam  we  acquired,  by  which
 we  are  proposing  to  butld  our  own
 rolling  mill  The  world  i  moving
 in  a  different  direction  It  38  push-
 ing  on  shall  we  stand  still?  Or  shall
 we  try  to  forge  ahead?  That  is  why
 I  said  that  we  are  at  the  cross  roads

 I  am  gratified  and  I  am  glad  to
 know  that  the  House  has  almost  dir-
 ected  me  to  go  ahead  with  two  cons-
 traints  not  drawing  from  the  meagre
 resources  available  to  the  poor,  not
 causing  inflation  My  frend  Charan
 Singh  will  not  lose  one  penny  which
 he  can  use  in  the  village,  to  which
 I  fully  agree  I  will  not  draw  from
 that  At  the  same  time  I  will  not
 ask  my  friend  the  Finance  Minister
 to  print  more  currency  to  give  me
 rupees  These  are  the  two  heavy
 constraints  Yet  I  have  to  build  both
 steel  and  alumina  Today  the  world
 wants  aluminium  The  Arab  coun-
 tries,  Iran  and  other  countries  where
 they  have  got  cheap  gas,  can  pro-
 duce  cheap  power  For  Alumma
 power  is  the  largest  raw  material  and
 one  who  could  get  raw  material
 cheap,  can  also  produce  alfmmnium
 at  a  cheaper  cost

 Siz,  we  are  negotiating,  as  Mr  Pai
 had  said—where  he  has  left  behind,
 I  pick  it  up—with  Russia,  with  Ruma-
 nia  and  with  other  countries  Mind

 there  are  several  competitors
 It  i,  not  that  we  only  have  alumina
 The  South  African  countries  are  also
 negotiating  to  get  the  installations
 99.5  }  iW
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 theie  So,  we  are  negotiating  I  must
 say  it  is  nearly  200  days  since  we
 have  come  un  I  think  I  am  200  days
 late  but  not  too  late  I  hope  that  I
 shall  be  able  to  give  some  informa-
 tion  to  this  House  within  next  three
 monthg  some  hopeful  news  that  a
 major  aluminium  jnstallation  would
 take  place  in  this  country  apart  from
 waat  we  have  got  and  here  I  would
 urge  my  colleagues  in  this  House,  be-
 longing  to  Uttar  Pradush  and  Madhya
 Pradesh  to  please  persuade  the  new
 Chief  Ministers  not  to  shut  down
 power  in  the  elummuum  plants  In
 Uttar  Pradesh  they  have  just  cut
 back  the  power  Probably  there  is
 shortage  of  power  There  is  no  doubt
 that  there  728  shortage  of  power  Rut
 now  that  the  rains  have  come  and
 the  cultivator  is  not  in  need  of  water
 perhaps,  the  power  can  be  restored

 SHRI  T  A  PAI  I  undeistand  that
 they  had  cut  down  power  under  the
 Defence  of  India  Rules  Perhaps
 after  the  external  Emergency  had
 gone  they  could  not  use  this  Act  for
 this  purpose

 SHRI  BIJU  PATNAIK  Whatever
 it  is  I  do  not  know  But  we  are
 checking  on  that  But  I  know  that
 there  38  shortage  of  power  Every-
 body  knows  that  there  is  shortage  of
 power  I  know  there  is  shortage  of
 power  in  Delhi  also  The  power
 shortage  78  there  in  Madhya  Pradesh
 also  where  although  the  power  was
 committed,  though  the  BALCO  plant,
 the  aluminium  plant  ig  there,  only
 25000  tonnes  production  38  going  on
 now  Two  more  25000  tonnes  pot
 lines  are  ready  but  for  one  reason
 or  other  the  power  ha,  been  delay-
 ed  The  House  should  think  why  I
 am  telling  this  here  The  House
 should  perhaps  think  whether  the
 time  hag  come  now  for  a  national
 power  grid  so  that  the  whole  thing
 can  be  planned  propertly  end  not
 left  to  the  whims  and  fancies  of  in-
 dividual  state  power  boards  We  have
 not  got  the  national  power  grid  yet,
 a  national  power  grid  which  can  be
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 [Shr  Biju  Patnaik)  MR.  SPEAKER:  The  question  fg:

 controlled  by  Parliament.  That  is
 That  the  ‘i  ai  ee wh;  have  brought  this  matter.  we  respective  gums yt

 ceeding  the  amounts  on  Revenue
 I  have  taken  too  much  of  your  Account  and  Capital  Account  shown

 tame  and  the  House’s  time  I  am  grate-  in  the  fourth  column  of  the  Order
 ful  to  the  hon.  Members  for  all  the  Paper  be  granted  to  the  President
 support  they  have  given  and  the  dir-  out  of  the  Consolidateg  Fund  of
 ections  they  have  given.  I  would  re-  India  to  complete  the  sums  neces-
 quest  that  the  cut  motions  may  be  sary  to  defray  the  charges  that
 withdrawn  and  my  demands  be  pass-  will  come  in  course  of  payment  dur-
 ed.  ing  the  year  ending  the  3ist  day

 of  March,  878  in  respect  of  the
 heads  of  demands  entered  in  the MR  SPEAKER:  Shell  I  put  all

 the  cut  motions  together?  secong  column  thereof  against  De-
 Mand  Nos.  84  to  86  relating  to  the
 Ministry  of  Stee]  and  Mines,”

 ae
 C.  K  CHANDRAPPAN:  Yes,  The  motion  was  adopted.

 MR.  SPEAKER:  |  shall  now  put  all  8.25  hra, the  cut  motions  together  to  the  vote
 of  the  House,

 The  Lok  Sabha  then  adjourned  tll
 All  the  Cut  Motions  were  put  and  Eleven  of  the  clock  on  Wednesday,

 negatived.  June  29,  977/Asadha  8,  899  (Saka).
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